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LOK SABHA DEBATES

i

LOK SABHA

Thursday April 1$,̂jpqlCkaitra 29, 1901

The Lok Sabha met at Lleven qf the Clock 

[Mr Spea k er m the Chatr]

ORAL ANSWERS TO QUESTIONS 

Visit to African Countries

♦784  SHRI YXJVRAJ  Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state

(a) whether the  Minister  of State 
visited some African countries recently 
if so what are these countries ,

(b) whether he had promised any me
dicine and other assistance to them if so, 
what are thty and to which countries ,

(c) whether these have been given to 
them , and

(d) if not why ■*

THE MINISTER OF STATE IN 
THE MINISTRY OF  EXTERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU)  (a)  I  visited  Ethiopia, 
Kenya, Zaire, Ghana, Liberia and Senegal 
from the 10th to 2.2nd September, 1978 
Xn Ethiopia 1 led the Indian delegation to 
the fourth Ethiopian Revolution  Day 
celebration* on the nth September, 1978 
The visit to the other countries was a 
goodwill visit

(b) to (d).  I promised to gift some 
foodgrams, medicines and baby food to 
Zaire for relief of the drought affected, 
people of Bas-Zaire  The Food Corpo
ration of India is in the process of making 
arrangements for the supply of food- 
grains , medicines and baby food have 
been procured and are awaiting despatch 
I also offered to gift some ‘ murrah’ buffa
loes to Senegal , thf modalities of im
plementing this offer are under discussion 
with the Senegalese authorities
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PROF. P. G. MAVALANKAR : I
am glad to find that my hon. friend the 
Minister of State had gone to a number of 
African countries like Zaire, Ethiopia, 
Kenya, etc. I also know that Shri Atalji 
had been to Kenya recently. I  would 
like to ask in that connection whether 
Government are aware of the fact that 
although India's interest at both Govern
ment and people levels, in African conti
nent and African people and particularly 
regarding African struggle for indepen
dence is extensive and genuine, the fact 
still remains that in terms of diplomatic 
exchange and also in terms of political* 
educational and cultural exchanges, eco
nomic and trade relations, Government 
have not been able to do much in terms 
of significant contribution for African 
people and Government. May I know, 
therefore, what the Minister of External 
Affairs is going to do with regard to 
strengthening the Indo-African rela
tions ?

MR. SPEAKER : That is not a 
question. He is only supplying the in
formation. You are enlarging it.

PROF. P. G. MAVALANKAR : You 
kindly bear with me. The Minister 
says : he went to Ethiopia to lead to 
delegation.

MR. SPEAKER : No, no, that is in 
the answer why he went there.

PROF. P. G. MAVALANKAR : He 
said that he had gone to other 4 countrie» 
on a goodwill mission. My question 
arises from the answer to part (a). He 
says • he went to Ethiopia to lead a 
delegation and to other 4 countries on a 
goodwill mission. Therefore, my ques
tion arises. I f  he goes to those African 
countries on a goodwill mission, 
then what exactly that goodwill 
mission is producing in terms of strengthen
ing India's interest and relations 
with African countries ? I  hope that is 
relevant.

MR. SPEAKER : It  is a big policy 
question that you are asking.

PROF. P. G. MAVALANKAR : 
What policy question ? He has gone to 4 
countries. He must be able to answer 
it.

MR. SPEAKER : I dotft think.
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PROF. P. G. MAVALANKAR  : 
Why arc you against Indo-African rela
tion* ? Indo-African relations are im
portant. It arises immediately out of 
this. He went on a goodwill mission : 
and both of them, the Ministers, are 
ready to answer.

MR. SPEAKER r No, no, it is a 
very large policy question.
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Pasaengcr Coaches

*786. SHRI AHSAN JAFRI  :  Will
the Minister of RAILWAYS be  pleased
to state:

(a) How many passenger coaches were 
ready in the different Workshops of 
Railways on the 23rd March, 1979 ;

(b) whether it is correct that a great 
numoer of coaches could not be put on 
riul because of* the non-availability of 
railway wheels;

(c) whether it is correct that Railway 
is importing wheels ;

(d) if so, from which country and the 
total number of wheels imported from 
outside during i977-78*and 1978-79 ;

(e) whether it is correct that Railways 
have failed to allot coaches to the people 
who organise tours during April and May 
every year ; and

(f) how many coaches were lying in 
workshops for repairs on the 23rd March 
1979 ?

THE MINISTER OF RAILWAYS 
(PROF.  MADHU  DANDAVATE) :
(a)  to (f).  A Statement is laid on the 
table of the House.

Statement

(a) 138 passenger coaches were made 
ready for service in different workshops 
of Railways on 33rd March, 1970, after 
Periodical Overhaul.

(b) Only some coaches could not be 
put on rail because of the non-availability 
of wheels.

(c) No wheels for coaches have been 
imported so far. However, arrangements 
have been made for import of wheels of 
Broad Gauge ICF Coaches for the period 
September ̂g-August '8o.

(d) No import of Coach Wheels was 
made for 1977-78 and 1978-79. For the 
period September *7g-August ’fio, 9501 
Wheels from Italy and 4588 Wheels from 
Australia have been ordered.

(e) As the Railways have decided to 
run 1700 Summer Specials in *979, all 
requests for coaches from tour organisers 
cannot be met. However, efforts are 
being made to provide maximum num
ber of coaches as reserved carriages and 
special trains on party account.

(f) 3027 coaches.
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PROF. MADHU DANDAVATE : 
Sir, did you allow her to ask the Supple
mentary ?

MR. SPEAKER : I have not allowed 
her to ask the Supplementary

PROF. MADHU DANDAVATL :
It is a suggestion for action.
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MR. SPEAKER : If you have facts, 
you can answer.

PROF MADHU DAND WATTE : I 
have got the facts.
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Impact oi BUndneu on National 
Economy

*788 SHRIMATI PARVATI DEVI 
Will the Minister of HFALTH AND 
FAMILY WELFARE be pleased to 
»tate

(4) the numtxr of blind population in 
the country,

(b) whether any assessment has been 
made about the impart of bhndn«'ss on 
the national economy and its details ,

(e) whether Govcrwmnt propose to 
modify medical studies for M B B S 
students to make ophthalmology as the 
mam subject , and

(d) what other steps Government 
propose to take to check blindness and 
provide better diagnosis and treatment 
oi the disease in view of its gravity *

THE MINISTER OF HEALTH AND 
FAMILY WELFARE . (SHRI RABI 
R A Y ): (a) The number of blind
persons in the country is estimated to be 
bout $  million.

(b) No Sir, but even If the coat at juju* 
tenance of a blind ponton it assume fta 
R* 75/« per month, satistically the maise* 
ten&nce of all the blind persons should* 
co«t the nation over Rs. 800 crorea an» 
nuaUy.

(c) The Medical Council of is 
statutorily responsible for laying down 
the medical standards m the country. 
The Council has been approached for in
clusion of Ophthalmology as a separate 
subject in the final MBBS examination

(d) A statement containing the re
quired information is laid on the tabic 
the Sabha

Statement

Steps taken/proposed to be taken to 
check blindness and provide better diag
nosis and treatment of the disease

1 Health education to community 
in eye care measures so as to preserve eye 
sight and prevent visual impairment.

ji Provide immediate operative eje 
relief through mobile units which wilt 
also undertake comprehensive rye care 
services in the remote areas and also 
undertake survey of the community in
cluding pre-school and school-going chil
dren lor early (detection of visual impair 
ment 15 units have already been re 
leased to the State Governments and 15 
more units will be released during 
1979-80

3 Develop permanent infrastructure for 
comprehensive eye health care services at 
the P H C s , laluk and Distt hos
pitals, Medical Colleges and the Re
gional Institutes of Ophthalmology

4 The Central assistance is to be 
provided on the scale indicated below *

Mobile UnOs : The recurring expen
diture will be limited to Rs 1 jj> lakhs 
per annum and one time non-recurring etc 
Rs 4 00 lakhs.

P H Cs : One tune assistance in 
tht shape of equipment costing about 
Rs 3,000J- to Rs 5,000/- per P H C

Dtstt Hospitals One tune assistance 
@Rs 50,000/- per District hospital fai 
terms of equipment and supplies

Mtdwal Colleges One tone assistance 
at the rate of Its 5 00 lakhs per medical 
college provided a similar amount is 
allocated by the State Government,
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Mtgitmd Institute : Rs. 30*00 lakhs for 
Rgftoaft! Institute as one time aaistance 
fbr equipment to be provided in a phased 
manner.

1$ Oral Answers

5. Dr. R. P. Centre for Ophthalmic 
Sdencea, AIIMS, New Delhi hat been 
approved to be developed as an apex 
Organisation to provide technical Iead**r- 
ahip in planning and implementation of 
the programme. The Centre will 
have 335 bed full equipped eye hosp'tal 
national eye bank experimental research 
centre community ophthalmology and 
rehabilitative wings, basic sciences sup* 
porthre laboratories, instrument repair 
and development workshop and com* 
puterised medical record system.

6. Under the Trachoma Control Pro- 
gramme, 3350 Blocks/PHCs have been 
covered. This has brought the 'total 
population at risk under the coverage of 
this Programme in different States.

Jr. Financial assistance is offered to 
untary organisations for organising 

eye camps in rural areas where such 
facilities do not exist. In accordance 
with the guidelines approved for the pur* 
pose financial assistance is given at the 
rate of Rs. 40/- per intra-ocular operation 
performed subject to a maximum of Rs.
6,000 per eye camp. During 1978*79 a 
total assistance of about Rs. 84,000/- 
was released to various voluntary organi
sations for the purpose.

8. Two National Committees have been 
fanned to advise the Central Govt, 
on the implementation of the national plan 
and also to coordinate the activities of 
th«* donor agencies in the field of eye 
relief work in the country.

9. In order to provide the manpower 
of trained opthalmic assistants, 30 schools 
are proposed to be started in the next, 
8 yean to meet the immediate needs 
long term needs and to give a 3 years 
course for pophthabnic assistants leading 
to B.Sc. (Hons.) Ophthalmology.
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SHRI K  GOPAL : Mr Speaker, Sir, 
it is not that we lack in medical personnel 
or trained personnel to check blindness 
in the country. There are a number of 
good doctors. What is happening is, 
even in Delhi, the Minister is aware that 
there are premier institutions like the All 
India Institute of Medical Sciences and 
Gurunanalc Medical Centre , mediral 
equipment worth lakhs of rupees which 
are needed for eye treatment are lying 
unutilised* It is not because we do not 
have the personnel to operate them, but 
because they requite certain minor repairs 
and replacements, which are not being 
done because of the bureaucratic bungling 
and the misuse by the Heads of the 
Institutions Will the Minuter tell us 
whether before going in for new equip
ment, he would institute an inquiry to 
see that the equipment worth lakhs of 
rupees, which are already there are used 
properly and the personnel who are 
already there and who have become the 
victims of local political oppression, 
are properly utilised ?

SHRI RAVI ROY: Although this parti
cular question does not emanate from this 
qu stion. I can inform the hon. Mem
ber that we have already appointed a 
Committee under the Chairmanship of 
Dr. Gopinath to look mto this and see how 
we can make optimum utilisation of the 
existing equipment.
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Detaining of Goods Train Carry
ing Milch Cow* and bvlla

*790 SHRI P. K . KODIYAN: Will 
the Minister of Railway* be pleased to 
state:

(a) whether a goods train carrying 
850 milch cows and bulls was recently 
detained at Shakur Basti station in 
Delhi for preliminary inquiry by the 
railway vigilance officials for suspected 
fraud committed by a railway booking 
clerk in collusion with their owners;

(b) Whether the inquiry hat since 
been completed;

(c) if  so, the findings thereof j  and
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(d) the action taken thereon ? ^

THE M INISTER OF RAILWAYS* 
(PROF. MADHU DANDAVATE) :
(a) to (d). A statement is placed on the 
table of the House.

Statement

11 wagons containing 174 Jivr-sjock 
viz buffalo calves, 13 cow calves, 4 butt* 
and 36 cows without sucklings, received 
at 1810 hrs on 8-1-1979 at Shakur 
Basti were detained upto 1630 hrs of 
13-1-1979 since the pocket lables on the 
wagons showed the destination of these 
wagons as Buxar and SeaJdah, instead of 
Chunar and Varanasi the stations for 
which the wagons were booked. The 
discrepancy was detected by a trams 
clerk at Bhatinda. On the request of the 
traffic department, the Vigilance Branch 
took up the investigations and prWi- 
minary enquiries by the vigilance b r a n c h  
indicated that due to a restriction, cattle 
could not have been booked to Buxar 
and Sealdah. Four Railway Receipts 
for wagons originally booked to Chunar 
were suspected to be forged showing des
tination stations as Sealdah and card 
labels were suspected to have been changed 
en route.

As serious fraud, forgery of Railway 
Receipts, change of pocket labels and 
involvement of outsiders were suspected 
the matter was reported to Police and a 
case was registered under Sections 468/ 
471/430/511 IPG vide FIR No. 29 dated 
18-1-1979 by Railway Polire Delhi 
Kishanganj after which the wagons were 
despatched.

The Railway Police, Delhi Kishanganj, 
have since transferred the case to Govern
ment Railway Police, Bhatinda for far
ther investigation. The investigations 
by GRP Bhatinda in this case are still in 
progress and necessary action will be 
taken after the investigations are over 
and the report of investigations is made 
available to the Railway.

SHRI P. K. KODIYAN: In the
Statement it has been admitted that 
serious fraud, forgery of Railway 
Receipts, change of pocket labels and 
involvement of outsiders were suspec
ted by the Railways. This is a very 
Seritous case. It has also been mentioned 
in he statement that this discrepency was 
detecttd by a trains clerk at Bhatinda. May 
I  ask the Hon. Minister whether he is 
Aware of the fact that the Railways are 
.incurring considerable loss of income 
4ue to frauds of this nature especially 
in goods traffic and, if  so, why this was 
dealt with in an ordinary, casual manner 
and why the Vigilance Department of the
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Railways did not take any* action in this 
respects ?

PROF. MADHU DANDAVATE I 
As I have already pointed out in my 
statement, eleven wagons which were 
supposed to go to Varanasi and Chunar* 
due to some mal-practice of someone— 
either inside the Railway or in collusion 
with someone outside—and the labies 
of the wagons being changed, were _ de
liberately diverted to some other stations. 
It is very heartening to note that iti*  
one of the Railway train Clerks who was 
able to detect this malpractice, and he 
reported the matter. We are now making 
a serious investigation.

In the last part of my statement I havf 
alrady said that the Railway Police. 
Delhi, Kishangary, have since transferred 
the case to Government Railway Police* 
Bhatinda, for further investigation. 
The investigation is already going on and 
I can assure the House that m order that 
such investigation and action taken 
should act as a deterrent to all anti
social elements, we will take very strong 
action on the basis of the investigation 
results.

SHRI P. K. KODIYAN : Will the 
Hon. Minister enlighten the House 
whether a large number of frauds are 
being indulged in by some organised 
gang in different parts of the country and 
whether any other case has been detected 
apart from this ?

PROF. MADHU DANDAVATE: 
This is a specific Question whieh#cottcerns 
bulls, cows, calves and all that. There* 
fore, I cannot transfer this Jrom cows 

and calves to human beings. I  only 
replied to the question that has been 
asked.
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SHRI P. RAJAGOPAL NAIDU: 
May I know from the hon. Minister the 
name of the party who was transpor
ting these milch animals ?

PROF. MADHU DANDAVATE:
I  ata sorry that the name is not available 
here. But I will be giving this infor
mation to the hon. Member.

Calcutta Tvbe Rails?
+

*791. SHRI SACHINDRA LAL 
SINGHA:

SHRI S. R . DAMANI:
Will the Minister of RAILWAYS b« 

pleased to state :

(a) Whether it is a fact that the tube 
railway project in Calcutta will not be 
viable if built in phases ;

(b) whether the project authorities 
had requested the Planning Commission 
for sanctioning additional amounts to 
complete the Project and make the rail
way a viable one;

}f so, the visws of the Planning 
Commission expressed in this regard ; 
•fed

(d) the progress made so far in the 
construction of the tube railway and the 
work which remains to be completed ?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE):
(a) to (d) . A statement is laid on tne 
table of the House.

Statement

Phasing of the project is neces
sary to some extent to enable 
trials of the new technologies developed 
and the opening to traffic of some sections 
while the remaining part is still under 
construction. However, the usefulness 
of the project depends on the completion 
of the entire project as soon as possible 
after the opening of the first sections. 
The Planning Commission had earlier 
cleared the first phase of the project frofa 
Dum Dum to Shyam Bazar and from 
Tol/yganj to Esplanade. As regards 
commencement of the Phase II work on the 
Shyam Bazar—-Esplanade section, though 
the Planning Commission had, at one 
time, felt that work may be taken Up 
after the full completion of the Phasea I, 
the Commission have since agreed in 
discussions to the taking up of Phase II 
construction work on the Shyam Bazar 
Esplanade section passing through Chit- 
taranjan Avenue also.

The progress of construction work 
so far in physical terms is 17% 
The major part of the work still remain 
to be completed but the tempo of cons
truction is being accelerated.

SHRI SACHINDRA PAL SINGHA : 
Will the hon. Minister kindly tell us 
the target date for the completion of 
this project ?

PROF. MADHU DANDAVATE: 
Sir, the question has already been re
plied. I will repeat it. It is a 16.5 Km. 
line. The progress of construction 
work so far in physical terms is 17%. 
Rs. 16 crores have already been sanc
tioned for the current year and 
Rs. 50.00 crores have already been spent 
uptill now.

MR. SPEAKER : The information is 
already given.

PROF. MADHU DANDAVATE: 
Initially, the Planning CommiMion had 
cleared the project in two phases. We 
were instructed that we should take up 
the fint phase of the project, that lit, 
from Dumx)uttt to Shysun naiar and Es
planade to Tottyganj, :
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Ml  SPE\S5R: Thii  » given in 
the statement.

PROF.  MADHU  DANDAVATE: 
The only addition that I would like to 
nsMte is that the central section which 
wiis  not cleared formerly has been clear- 
red now and therefore the first stage will 
be  completed by 19844)5 and in 1986 
itaelf the Central section will be completed.
I may inform the hon. Member that in 
the last  two  years,  every  project 
was  completed two or three months 
•head  of  the target  date fixed and 
in no case after the target date.

SHRI SACHINDRA LAL SINGHA: 
Whether it will be viable if it is done 
through phases.  :

PROF.  MADHU  DANDAVATE:
I have already replied that question. He 
did not listen to it probably.

SHRI  CHITTA  BASU : I  have 
gone through the statement  The se
cond phase has been cleared by the Plan
ning Commission which is a super Cabi
net. But  one point remains to be ans
wered.  According to the statement of 
the General Manager, Mr A. K. Chakra- 
varty of the Tube Railway of Calcutta 
the  trial run will begin from 1981. My 
point  is whether Government  would 
consider that this trial run would be a 
direct run right from the Dum Dum to 
Taligaoj so that this whole scheme can b 
completed  in one single phase. Unless 
it is completed in one single phase, it 
cannot be made viable  The reason i* 
that  this entire 16.4. Km. railway can 
cfcrry a passanger load of 16 lakhs. If the 
second phase, that is the sector between 
Esplanade to Shy am Bazar is obviated, 
the load capacity would be reduced only 
to 5 lakhs. Will the Government con
sider this project and complete it in a 
single phase?

PROF.  MADHU  DANDAVATE:
I am rather surprised at this question. 
When I spoke about the central portion, 
that is from Shyam Bazar to Esplanade I 
dftrified  that this  will be completed 
within 1986. How can one expect the 
trial run in 1981 along the entire track ? 
IMbrtiinately,  the  trial run cannot be 
taken unless tracks are laid. That is my 
difficulty.

SHRI CHITTA  BASU:  If  the
General Manager  says so  ...

PROF.  MADHU  DANDAVATE; 
That  is for prototype trials between 
D<im Dum and Balgacniee.

SHRI SAUGATA  ROY :  That
is good and we are thankrul to the hon. 
Minister that he has said, now the Plan
ning Commission authority's  objection

to the central phase of the project uuder 
Chittaranjan  has  been  overcome* 
We take the statement as it is May 1 
remaind him that he went to  Calcutta 
on 7th  April, and around 31st March, 
there was a  statement by the GM 
saying that the  Planning  Commiauen 
had put in obstacle to taking up digfang 
work  under the Chittarsftiian  avenue. 
After that,  there were demonstrations 
against this decision in Calcutta. When 
the Deputy Chairman of die Planning 
Commission went to Calcutta the  West 
Bengal Chief Minister specifically wrote to 
Prof. Dandavate about this saying lhat 
this should be cleared. Now, it appears 
in the  newspaper reports— Prof. Dan
davate  must have seen them  alsothat 
an interested circle in the Ministry ■gd in 
the Planning Commission  in <y>Uu«?or> 
with some transport  owners and big 
businessmen of calcutta  were holding 
up sanctioning of this part. Now he envisages 
that there wul be no further difficulty or 
hold up due to extraneous circumstances. 
Would  you enlighten  us  about this 
circle holding up this work and creating 
this confusion regarding completion  ̂
the work ?

PROF.  MADHU DANDAVATE j
I am neither going to attribute any mo
tive to the hon. Member nor to the 
Planning  Commission.  I have in
my hand an official letter of the Planning 
Commission dated 16th April signed by the 
Planning Commission authority  giving 
in writing a categorical clearance saying 
that the central portion has hem daartsd. 
As far as demonstrations are concerned, 
there may have been some demonstrations 
earlier. But when I went to the consti
tuency of the hon.  Member to open 
Kalyoni Kahoni Township I found that 
40-50,000 people  were  assembled then 
to congratulate us for the fine work that 
has  been  completed Of  course,  11
persons  demonstrated.  I  only
them to bring at least more people, as it is 
a matter of shame for me to face only 11 
people.
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vfffv*TRnw tt sftfwstr  *t  % 

m«Rnw,  WpVR-̂ qft im   'rT 

irftfm  wn*T  sfr*Tcn  tt  «nm  | 

«ftr *frrrw ?wt  wigwn *r tf*Rw 

gftrcriq;  ift   ̂  | 1

(«r) tft 5̂tj  «jt  «sr̂  w ft 

fwr  wnrr  qfofrvH  *flr  % 

«rnirfw  *rft  wtfr 27/28

TRT-aniî n̂ft  nwSNr   ̂ tr̂ %  ft 

n(siH»flM  fs®#  snrr̂  wr t|  t  1 

awifa,  «reft 3/4  $rrsT-*nwf

3tw  tftr  stwfbt  *nf̂nff  t  !$TFr

IFTCTIig   ̂ <?T  “TPC "5|̂ % 1[ ̂ T-

«ftqT5T  ̂  w {t f̂ r TT

TT  T̂̂T   ̂1

«ft g*Nr  : wt **$*& %

ST55?T T tftff WFff % WC ?t T$T |,

"tft n|r,,l “gft # ”—IT ̂  imft

T̂T  *ftT *T «ft*ft ̂ TT  f I

*rsft  ĉr:  grn% | fr swttt

ww sftw tt ?ra% srftrr frensr |*tt 

î ttt  fw& ̂ sren? ’tftr ̂ wspf % 

’Tnr  wnrr  writ $1

% swtfiwnr sjt "twr jjtt t 1

% Ttf »TTft tft* ̂tqT5T % ftrtT ̂

1 1 swrt swrfc % *rcn$-*r5*wf % wt

srmr Tt | fr &   «nft ̂ t

«tt m  Ir q*r ̂  ̂ ft it ̂ r, 

f»r  ̂ 1 «r̂t  r̂

«*fan*r?r % ̂ nfîsr  ̂«pf5sn̂ *m t>

*F$T t f% 5»T  VT5T

WTfPf ̂  t| f I *WT̂9ft 

 ̂ ̂ ̂f̂fapSTK  % fRT ̂f?r ̂ r 

 ̂̂ r, ?ft *rnr % v*r  ?rttft ?ft ̂ 

Psr̂RT f*r ̂  tfwm wt ̂ pp ?

rfto irfl[ W

qrfW wmt tt %, %  w  

% ̂tt«t sraTPTT •arT̂rr 5 f% !?kt % ̂ ttt- 

®Rft *twi ̂T̂T«*rr« wt̂ srsft 5rr̂'??n̂ft 

qrr 4-40  fsr? «rrffr |  <̂rra- 

«rt T STR «TfT t  <?Rwff ^st

wt̂ % f?n? | 1   ̂ r̂ct ftNrc »nft 

f̂V t, wt ssnsft ̂ 6-30 ̂  ̂  |ftfr 

t vftx r̂rm 9-45 ^ ^Rft 11

irTtft TT ̂ cTSTTiT ?̂T P̂RT *tft 

jt 'TT̂TT I TTTfpftiT  % fW %

 ̂  % wt fm fWT |f  wt̂ it t 

f̂ -R t̂ *tt, wftT sm ?t »̂rr, ?ft 

f̂aWT  ̂ Tt Ttfvm Tt»T  I

«ft g#Tr f ̂ t spt%

«5T «f?t WfRTT Tt ?H7T! % ̂T?ft  Tt

cr  ?r ararf $ctt ̂ 1 (mwisr) —?rnyT- 

4rm€t f?t  ̂*n*nsr % f̂ : qr ̂rWt 

?nRft|)  \fr vr ̂ -̂TT̂ ct  w*ft 

%, ̂ r̂fwT ̂ r srt»fr tt vtf ̂ ft»r ̂  

1 1  ssrfcn? S gwTw ^n wt̂tt j fr

V’lT ̂  Wt*ft Tt fjTTTW  TT  VMW

%  qr  <nrf̂ % it

wwr,  3rt  sir  §nr«T  fwt,  i w t 

% W5r wttt t  Jr T̂ Tf » 

t wfftt ̂ rrpT f fr «pn ̂  Tnr

TT fWT »TCT I I  r̂% #T fî % TTT®T 

fWr cft̂r HT?ff ̂  ̂ Tfrm  ̂r w t % 

%fwr?Ttt m̂ HiV'̂ftti T99B̂ n?«w

wnpr TT TUT tftST «TRWT tw  TOT 

Wlf̂T I ft STPFTT WTpTT g fT fiRffft

W5?t  qr tto^ ¥t wn̂ft 1 ̂rftt 
% ctewf «r ̂t% % ttt̂t ?mm

itWRfttt t WR?n WT̂STT g fr ̂ PTT 

% «%ffET22 Tt  TW  !TT vn f̂ WT 

WWpTT I
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lfto TOWfr : i|W T O

Vt 9 t f VT W*TW * *  t  \ ipr 

t o  *tt w * r c  eft fr.firar 4 1

«ft T iw *w t : wwt ^  |
1% W T f R R  Wft tfftTW % aft* fr tfteft 
wrft ?r$r wt *r**ft 4 . 
* * f f f a  ar^t <re g ffrs rr* |  1
WT frtft I ^ T  ^T*?T fr W ^RRT* 0 *
n w  q ^ r r ,  ^ r k ,  sft?n w t T  w > r m  
<?* f  *  w w r * *  ? 5?r f  *  2fft wwrfr fr 
w r c  T T ^ ff tft T r w f ^ n f f — »rft**ft afnr^r 
fr fk%n  fr q ^ r ,  t o  sfonr fr 

wfaTw wlr *rw^T9r fr w f it*]*!"*—  

wr?ft % 1 w tw  v i  w t t  t t w s t M t  
w tffr  wr^ft <**> w t 5 *  ?rjf  4  i ^  
wwtw t s * r  %  s r c r  afr wfcaTTw sftw- 
? w h ,  rare tfft: w t w ?  w ^
1 1 sesrfa^ w t  weft r?r* s w  ?rf f  ?r 
^t 5TRWT ^  tft fm  *3 *  ?

sfto w ? **«cfr : «fNrr, fr s ^ n -
$ • ap^nT f a  W t T T W ^ s f iH W  3T*TcTT W>W 
4  t f 3 W S T  * f  IWT WT*TTC H fi

4  « f h  w $ t ct̂ ft f a w  w t ? f  ^ t w* tw I  
* r x m >  erar wrfr *r?ft w t stst q w f c r  
4 ft** * t  W*?TT 4 I *fc Sfffr
fr $?TCf VT *t£T ®FW *ffcT ^TT 4 <ft

s w %  fr wtw w vfr 4 f r f a *  ^ f f f r  w t  
$HTT SWTW W31WT 3W*T ̂ W T O  % WTW
vtt ? r r ^  4  1

•fif 1 flfrw : W ffT fa  W T rp fl* WWt W t 
fr  w w t T f T  4  f a  s r s T - * R T W w t  w * w  
Wt WW*ft 43€fr?RMT%ffrt? r r *  f** *T
4 «fk **fr wn? % fo*? ^Fft  ̂

* s r f r ,  ?ft f * r m  s w m  4  f a  ^ tw  ?fr 
W ? r  4  «rTTTWRft 4h  srwfr

WW w<nj %  w»rr 4fr 4»
$?rr 4  f a  ^ n :  sr^r «ftr f ^ R

% w t* arrcr«Rft ^  q ^ r  ^  <nfr 4» ^  
w«it wT*?ftw frsft 3ft  * m  fr  m  T t ’C ^ r
fr ^  % T* W  fw  WWTrif
* T T F R f t  %  f̂ TTT ?TTfa *TW  f t f T T  %ttX 
* R r > R f t  rWT ^ T %  WTW-ffTW %  w >  « n f r  
*R  ^  m  ? 

WWW *$t*tr : q % w $ r t ( i  VSXJ

t 1

Starting Additional Express Train 
Connecting Gauhatl aad Gaoluur 

District

*703- SHRI KRISHNA CHANDRA 
HALDER; Will the Minuter of 
RAILWAYS be pleased to state :

(a) whether Government are aware 
that the people of the District of Cachar 
(Assam) can avail of only one express 
train to travel to other parts of Assam and 
the rest of the country;

(b) whether Barak Valley Express is 
an overcongested train and lot of pas. 
sengers are debarred from travelling due 
to lack of space every day;

(c) whether the General Manager, 
North Frontier Railways and the Railway 
Board have received complaints from the 
public, MLAs and other public repre
sentatives in this connection ;

(d) whether Government would consider 
providing an additional express train 
connecting Gauhati and the District of 
Cachar; and

(c) whether Government would arrange 
to run the existing Barak Valley Express 
punctually?

TOE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) : (a) to (c). Yes, 
Sir. 11/12 Barak Valley Express has been 
found to be overcrowded.

(d) With effect from 16-4-79, a 
biweekly express has been introduced 
between Silchar and Gauhati.

(e) Every effort is being made to ixn* 
prove the punctuality performance 
of t i/is Barak Valley Express.
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SHRI KRISHNA CHANDRA HAL- 
DER;  The Minister  has  admitted 
ia hi* reply that 11/12  Barak Valley 
Express has been found to  be over* 
crowded. In view of the reply  given 
by the Minister of State, I would like to 
know whether  Government will in
troduce more compartments to overcome 
this overcrowding ? Will  die  Go
vernment introduce two-engine trains on 
this line ? I want a categorical answer 
from the Minister.

SHRI SHEO NARAIN  This is a 
good suggestion and we will thmkover 
it.

SHRI KRISHNA CHANDRA HAL- 
DER: I am happy that after giving 
this notice of the question, the Ministry 
has introduced a biweekly train from 
Silchar and Gauhati  This  area is a 
very sensitive  area  The  transport 
problem is very acute m that  region 
Assam,  Manipur, Nagaland, all these 
areas are sensitive arras  In view of 
the reply given by the Minister I would 
like to know whether Government will 
give proper  instructions so that  tins
biweekly train can be run as a daily 
train ?

SHRI SHEO NARAIN :  We are not 
neglecting the eastern region like Assam 
and Tripura  Six new lines have been

Sven to them.  As I told the hon. 
[ember m answer to his first supple
mentary, we will look into it.

tfrft *ft ft  srra vt faqr|

fa *ttv ft wit  %ftft 11
fftfagt %  755ft 1 1 vtft v*ft

<r̂r tft  fawn  f̂ nrr

% 1  arm vfi t fa ̂

I s*rft vmrft̂r vt 

***ft T%ft | > fan fftaft

vt WcT 1 safat? #

11rr?HT  g fa mftqft *r$-*ffa*ft

|*r̂ rm f̂ajTr| ssrcft sms 

f * «ai?rrf srrft s?r  ft 5sm 

vr*r  ?

«ft tirppfhn

vt m m  ̂ tt f fa ̂ rft m iJftrft 

j-«r tftr <wtt tft 1 1  fafaft 

Ht  *®ftr  ** to? $1 

*t$t vt shiwr fftfaft ft vrtft |

33Vt ft? q$r  t

n*r nrrcft *rn?t  I; %fv*r frwft 

ift f*r **ftr  vt t$ | \

(WTO)

SHRI N1HAR LASKAR :  We con
gratulate our Minister of State,  }/t 
Sheo  Narain, for  announcing a new 
train for our area. But we are sorry, 
that Railways woke up very late because 
we had to launch a lot of agitation for 
this very train and we have been, for 
the last two years, writing to the various 
sources of administration fot the introduc
tion of this new train  They themselves 
admitted that  it is a vey  cxowded 
tram. I would like to know from the 
Railway Minister,  according to Hus 
policy whether this is a classless tram, 
how much time it will take for this train 
to go from Gauhai to Silchar and whether 
the new coaches ha\e been built for this 
classless train

SHRI SHEO NARAIN .  Sir,  I 
require noticc foi this

SHRI  TURNANARAYAN SIJsHA : 
Sir, half of the population of INoiih cast 
side lives on the other side of Lumding 
actoss hills

STTtft ’TT̂ FT tft 3STT T̂ft % ! 

aft* ft 36 ffft?ff | I 3T$T SRT«T 3R 3V 

fn ̂ t SRT*»r 5W WV VT*T 

%̂ITT 1 WT STPT S3T5T SHItf ̂PTTft T\ 

fafTT VT t£ | ?

«ft ftw mum *tt<tvt §srm igz*

| I ft VfT,  faBTTT VT T|

11 swra mXt ft «rrevt 6 ms# tt 
11 (wrm)

MR SPEAKER . Question Hour is 
over Now we come to the serious V usi- 
ness t

WRITTEN \NSWERS TO QUESTIONS

vwr «rratn 

♦5-95-9.* «ft \m m fwr̂r : wt

<% afenft Ht ot  fv

(v) m  ̂ 1v km srnftor
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% wtww $  *nsrra*r ^  *it  
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*rtft w  srpfm- am ^t smfr 11 ^  
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(Nr sftr S*t m^Thr/w^xr w r  
*IU fk T t *TPm  ^ 1TT 1TRTT WBW
srcrfa % *Vtih wmifiw ftfanff t f  
t i m  % imrrr »tt f w  ^ t t  &  ftr^f a 

*ritarftr x  sftfasr ret *tft
tfwrr T*T TT ?ft sffiffr % I

f a )  f t n R  ^ « f t  f t r f a T f  t t  5 *rn ft- 
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^ t  vttM T aiw Srtfr tt
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fr r r  S f f t r f o r f  %  ? *n *flT T « r  %  s w rc r 

s*r m r m  % ^ r r r  ^ i s r  ^ r  
%, %fasr, ^ t  cpf ^*r ymwm t t  ffwpsr 

t ,  ^ r  T ^ f w n f T ^  %  w n  fa ^ w
5t#/?«TPftTT«r #  ?HTT IT^nl'R ftTt
^rrrt t t%  ^ m t t  T?r ft% t t  
w r ^ r f r ^ r  ^  ^  t t  srm ff f w
^TTT^Tt I

Ship* manufactured and Imparted

•787. SHRI DURGA CHAND j 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to lay a state
ment showing:

(a) the number of ships manufactured 
at Vishakhapatnam and Cochin Ship 
yards separately from the date of their 
inception;

(b) the number of ships proposed to be 
manufactured at these shipyards during 
the next 5 years;

(c) the number of ships alongwith 
the amount, imported during the last 5 
years and from which countries they 
have been imported; and

(d) what strps are being taken to 
utilise the capacity at Vishakhapatnam 
and Cochin Shipyards ?

THE MINISTER OP STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM ): (a) The Hindustan
Shipyard has so far built and 
delivered 77 ship from the date 
of its inception. In Cochin Shipyard 
shipbuilding has been in progress and no 
ship hat so far been deliver.

(b) Sutyect to availability of orders, 
the Hindustan Shipyard with its present 
capacity, will be able to manufacture 
around 14 Pioneer vessels of ar,6ooDWT 
each during the next 5 years. The 
Cochin Shipyard proposes to deliver
4 vessels, including the 3 Panamax bulk 
carriers on order now, during the next
5 years.

(c) 128 ships, including second hand 
vessels, were imported during the last 5
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yean from 1974-75 t0 *978-79 from 
the following countries -

(is) Singapore
(13) Denmark
(14) Hong Kong

(1) Japan 
(a) USSR
{3) g d r
(4) FRG 

1 Yugoslavia 
U .K .
Spain 
Sweden 

(9) Belgium 
(10) Rumania 

Poland

(
(15) Norway 
16) ~Panama

(17) Liveria
(18) Finland
(19) Greece 
(30) Kuwait 
(ai) Holland and 
(aa) Brazil.

Information relating to the total coat of 
procurement of these vessels is not readily 
available and will be laid on the Tab 
of the House.

(d) So far as Hindustan Shipyard is 
concerned, with the improvement in the 
labour situation, the productivity also 
has improved. Efforts are also being 
made to maintain continuity of orders for 
optimum utilisation of the capacity of 
the Shipyard. In the case of Cochin 
Shipyard the facilities installed in the 
Shipyard are suitable for delivery of 
•a Panamax vessels of 75,000 DWT each 
per year. However, this stage is expect
ed to be reached on completion of 5 ships. 
The surplus capacities that the Shipyard is 
having in certain areas are being utilise 
by undertaking departmenal work and 
also production jobs for external agen-

Coal to Southern State* by Sea-cum- 
rail route

•789. SHRI K.T. KOSALRAM : 
Will the Minister of RAILWAYS be 
pleased to lay a statement showing :

(a) The reasons for transporting coal to 
Southern States * by sea-cum-rail route 
from Calcutta and Haldia instead of by 
rail alone;

(b) the quantity of coal thus trans
ported, the delay that occurred in trans
porting coal by sea-route, and the extra 
cost of transportation by sea; and

(c) whether adequate sea-carriers are 
available for transporting the entire 
coal requirement of Southern States ?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE) :
(a) Some quantity of coal is moved 
by Rail-cum-sea route to the Southern 
Region, particularly the metre gauge 
sections to ease strain on rail transport. 
This movement also helps to sustain coastal 
shipping.

(b) and (c). 3*18 lakh tonnes of loco 
coal far Southern Railway and a- n  
lakh tonnes of ooal for Public cosumers 
in the South were moved by sea route 
during 1978*79* The availability of 
carriers in the past had, by and large, 
been adequate. Of late, there have bean 
some delays in movement of coal to the 
South by sea route due to inadequacy 
of coastal ships, port difficulties, etc.

The extra cost of transportation of 
coal by sea route per tonne is about Rs. 
44/- and Rs. 48/- for Tuticorin and 
Cochin ports respectively which js re
imbursed to the consumers under a sul> 
sidy scheme.

if *  fow firfl

* 794.  «flr j w  t o  t o r t *  : 
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(sft  TW)  :  (fr) I

Institation for training in seafaring

(̂ ) IT

?TTf;R w'-i' 55#

5if sfr  ?fT sr̂'̂ I;—

1976-77 . . 13

1977-78 . . 10

1978-79 . .11

(̂r) ?ftT ('et). V̂,  I

(ŝ)   ̂ %■ ^T l̂f

15rf̂ 12,500 s

I 1  ̂  tTJT-ii  sT̂'f "̂r 

?rrTO''?'?T |, ^

«iT?fr  | i

Dmgs from Goccinea Indica  for 
Diabetes Mellitus

*795.  SHRI G.M.  BANATWALLA:
SHRI SHANKERSINHJI 

VAGHELA :

Will the Minister of HEALTH  AND 
FAMILY  WELFARE  be  pleased  to 
state :

(a) whether Government have seen
the press reports in the Statemen dated 
the 24th March, 1979 wherein it has been 
stated that a new drug isolated from 
coccinea indica, a wild creeper found in 
Bangladesh and many parts of Indian 
sub-continent has been found  effective 
for the treatment of diabetes mellitus ;

(b) if so, what are the facts; and

(c)  whether Government propose  to
Baie any experiment about this in  the 
country ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE ( SHRI RABI RAY):
(a) Yes,Yes, Sir.

(b)  and (c).  The clinical  trials  of
the laid drug have been in progress imdcr 
. the, aegis of the  Central  Council  for 
RMearch in Ayurveda and Siddha.  The 
data obtained froia the trials is  being 
analysed to assess the  potentiality of the 
drug.

5W LS—2. ,

.  *796.  SHRI C. K. CHANDRAPPAN:
WUl the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a)  whether  Government  are  aware
that the prople in Lakshadweep are tra
ditionally very good seafarers and  even 
today large number of people from those 
Islands are working in merchant navy all 
over the world ;

(b)  whether  Gfovernment  would
examine the possibility of settirg xjp an 
an institution for training people in sea
faring in these Islands; and

(c) if so, the steps Government intend
to take or have already taken in diis 
direction ?

THE MINISTER  OF  STATE  IN
CHARGE  OF THE MINISTRY  OF 
SHIPPING AND TRANSPORT  (SHRI 
GHAND RAM) : (a)  Yes, Sir.  People 
m Lakshadweep  are traditionally good 
seafarers and a sizeable number of them 
ui SuîiJOM 3JE  merchant navy.

(b) There are already six Traininr
Institutions set up by Government  fot 
Training  of Officers and Seamen.  On 
of these  six  Training  Institutions, 
three  Establishments  are  for  Seamen 
Training and they are adequate to meet 
the need.

(c) Does not arise.

Teacliing Standards

*797-  SHRI EDUARDO FALERIO:
Will the Jklinister of HEALTH AND
family Welfare  be pleased to
state :

(a;) Whether Government is aŵ e of
deteriorating  teaching stahdjirdi, psitieat 
care and research in  our medicj educa
tion; and

(b) if 80, whether Government will 
set up„a,Gommis|iio?i including outstand
ing uiedical educationists  to ait̂  and 
inquire  into the  cause behind the mal* 
ad&iiiistrati.bn of  meilical education 
and to recdmmend reriiediil measures?

Tin; MINISTER  OF  HEALtti AND 
FAMILY Welfare  (shri
RAY) :  (a) It woiild to loe top much
to assert that the present medicil-educa
tional system sufiers from deteriorating 
teaching  standirds,  patidht  carfe  and
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reaserch • but, undoubtedly, there ia con
siderable icope for improvement, and 
efforts are made to aet right the deficient 
cies whenever they come to notice*

V.O; Ooct not arise.

Tltfm tt* ^
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Joint ConMurtJnm for Gontal&eriocd 
Shipping Service

*709. SHRI P. M. SAYEED: Will
the Minister of SHIPPING AND TRANS
PORT be pleased to state :

a) whether Indian and three British 
pping Companies have decided to 

form “ joint consortium" with a view to 
offering a full-fledged containerised ship
ping service ;

(b) if  so, whether any final decision in 
this regard has been taken ;

(c) if so, the details of the same ; and

to what extent this decision will 
both the Governments ?

THE MINISTER OF STATE-IN- 
QHAROE OF THE MINISTRY (OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM ): (a) Three Indian

SUppiag Companies are having discussion 
trim certain British dripping eonquda.

(b) According to the infarmattoa 
available with the Ministry, the discua* 

aions have not yet been finalised.

(c) and (d). Do not arae.

Sophisticated equipments with 
Industrial Training Institutes

*800 SHRI D. D. DESAI • Will ihe 
Minister of PARLIAMENT ARY 
AFFAIRS AND LABOUR bt plt^td 
to state

(a) whether there is any programme 
to equip industrial training institutes 
with sophisticated equipments under a 
UNDP programme,

(b) if so, the details thcieof, and

(c) whethei such a programme also 
takes into acrount Government's dec
lared aim of promoting production m 
decentralise d sectoi uul sell-unpk>m<.m ?

THE MINISTER OF PARLIA 
MEN I ARY AFFAIRS AND LABOUR 
fSHRI RAVIM>RA VARMA) :W t o
(c) There is a Proieet on Advanced Vo
cational Tt uiuner System based on mo- 
deles of rmplov'ioh skills undejt ktn bv 
the Government oi Indn and tlie Stale 
Governments jointH m eollaboiation with 
the UNDP/1LO

2 The svstem piovides for the training 
ofhighly skilled wenkers and technicians 
in a vanetv of advanced and sophis
ticated skills not available from other 
vocational training programmes It 
represents a further step towards the comp
letion of a comprehensive and integrated 
pattern of training for industry and as 
such should be viewed in the context of 
past and current developments

3. The immediate programme is *

(i) To establish five new Advanced
Training Institutes on the premises 
of the Central Training Inatitutea 
for Instructor situated at Bombay, 
Calcutta, Hyderabad, Kanpur and 
Ludhiana, each of which will 
provide advanced training m a 
number of trades which are of the 
critical importance to industry 
in the region.

(ii) To diversify further the activitiea 
of ATI Madras into new fields, 
particularly for the chemical 
industries.

(iii) To train at the Advanced Training 
Institutes and die model Industrial 
Training Institutes a minimum of
13,000 skilled and highly skilled 
workers and technicians.
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(tv) To upgrade 16 selected Industrial 
Training Institutes in the more 
industrialized states  to  bocome 
model ITIs and to provide train
ing facilities in the most critically 
needed trades and of an adequate 
quality to meet the demands of 
local industries.

(v) To  prepare  plans  and  pro
grammes for the upgrading of a 
further group of ITIs to the level 
of model ITIs.

(vi) To test the applicability and 
introduced in a selected number of 
ATIs and ITIs and in appropriate 
trades the system of training  by 
modules of employable skill.

4.  The Industrial Training Institutes 
with the systein of training by modules 
of employable skills are intended to pro
vide young persons with the  minimum 
skills necessary either for direct employment 
or for further on the-job training in a 
variety  of  occupations.  The worker 
whether he be trained at an ATI or an 
ITI will be  enabled to improve  his 
specialised skills and devtlop his innate 
abilities and  improve his potential  for 
employment and material well b<ing

Construction of Radio Stations in 
Occupied Kashmir

*801. SHRI MUKHTIAR SINGH 
MALIK :
DR. BIJOY MONDAL :

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state :

(a) whether his attention has been 
drawn to the news item  appealing  m 
Evening News dated the 22nd March, 
1979 to the cffert that Pakistan has 
constructed to two nioi t 1 adio stations in 
occupied Kashmir, and

(b) if so, the reaction ol the Govern
ment of India thereto?

THE MINISTER OF  EXTERNAL 
AFFAIRS  (SHRI  ATAL  B1HARI 
VAJPAYEE) :  (a) Yes, Sir.

(b)  Construction of additional tadio 
stations in Pakistan Occupied Kashmir 
cannot in any vs ay affect the position of 
.jamnau & Kashmir as an integral part of

Instruments to forecast Paralytic 
Stroke

♦802. SHRI NIHAR LASKAR :
SHRI R.V. SWAMINATHAN :

. WU1 0* Mwfetcr of HEALTH AND 
FAMILY WELFARE be pleatfed to state;
f >

(a) whether it is a fact that it is possi
ble to fore-cast a paralytic stroke as well 
as other brain ailments and to take pre
ventive measures well in time ;

(b) if so, to what extent it has been 
made possible thiough the use of an 
instrument;

(c) whether this instrument has been 
provided in all the hospitalsin the country;

(d) if so, the names of hospitals they 
have been kept ; and

(e) the cost involved therein ?

THE MINISTER OF HEALTH AND 
FAMILY  WELFARE : (SHRI RABI 
RAY):  (a) No, Sir.

(b) to (e) . Does not arise.

Building of Trawlers

•803. SHRI  M. N. GOV1NDAN 
NA1R Will the Minister of SHIPPING 
AND TRANSPORT  be  pleased  to 
state :

(a) whether Government hau a pro
posal undei considoatioji lo tiiin n u a 
collaboiation with Poland foi thf building 
of trawleis in the countiy, and

(b) if so, the details tht reof ?

THE  MINISTER  OF  STA1T3 
IN-CHARGE OF THE MINISTRY OF. 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM ) :  (a)  So  far  as
Ministry of Shipping  & Tianspori  is 
concerned no  such  proposal is uuder 
consideration.

(b) Docs not arise.

«rw atorgr ?nr? fc stor ferss 
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DqpUtatfatt off On«i IV Offlebli for 
coverage by Filn  n i t

760a SHRI VHAYAKUMAH N. 
PATIL Will the Minuter of HEALTH 
AND FAMILY WELFARE be pleased 
tt> state *

(aft whether it is a fact that doting 
*978*79 class IV officials were deputed 
tor news coverage by the film Unit dr 
Department ©r Family Wdfiue to vanom 
hUtions in the country,

(b) if 10, thr names and designations 
of elate IV officials who have undertaken 
aif journey and the justification fiar air 
trkVel both ways and Whither* the stadium 
or the npetent authority prior to Un̂ efp* 
taking of uch a journey was obtained, 
•nd in what circ instances; md

(e) whether Government have received 
complaints regarding corruption /irregula
rities against some of thr Assistant Media 
Officers and the nature or the complaints 
received and details of action taken/ 
proposed ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI RAY):
(a) Yes, Sir Since the small Depart* 
mental Film Unit does not presently have 
a regular light man, the helpers attached 
to the Unit have been trained and are 
being utilised m doing the film coverages.

(b) For the coveiage of a massive Vasec
tomy Gamp at Mehsana, Gujarat, on 
January 30/31, 1979 sanction was accor
ded by the competent authority for the 
film crew to travel b> air The coverage 
was to be released in the T V  news, a 
short film based on the Camp was also 
proposed to be made For the two types 
of nlm coverages costly and delicate ca
meras and sound recording equipment were 
required for carrying the equipment 
and actin g  m taking tht Film the light- 
man-cum-helpt 1 was taken Shn Ratan 
Singh, helper, was also allowed to travel 
by air both ways alongwith the technical 
crtw, Taking of a lightman is nofttia! 
alongwith suth a pioduction-team

(c) No Sir

t t * w t  wrwiftrff v t  w* m i  vr  
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Service Conditions oF  Mogul  Lines 
and Konkan  Service Unit

7604.  SHRI BAPUSAHEB  PARU- 
LEKAR : Will the Muu&tu of SHIPPING 
\ND TRANSPORT be p'eased to state :

(a)  whether at present there is a dis- 
rT minafion existing between the set vice 
condition?  including  wages  applicable
lo the main line staff of Mogul l.ines and 
staff attached lo Konkan service unit of 
Mogul Lines;

(;b) details  of discrimniAtoiy service 
c editions between employees of main line 
staff and staff attached to Konkan unit; 
and

(c)  reasons for the same and whether 
Gove r ment propose to remove the dis
crimination, and if not the reasons therefor?

th! MINISTER OF STATE IN
CHARGE OF THE  MINISTRY  OF 
SHIPPING  AND  TRANSPORT 
(SHRI CHAND RAM) : (a) to (c).  The 
Konkan Passenger  Service  was taken 
over by the Government of India from M/s. 
Chowgule Steamships Ltd. m 197̂.  and 
was entrusted to Mogul Line Ltd. for ope
ration 0*1 “no-profit-no-loss”  basis.  The 
Konkan Service Unit was thus not merged 
with the Mogul Lanes, and is actually 
functioning more or less as a separate unit 
for looking after the operation of  the 
Konkan  Passenger  Service.  Certain 
staff attached to Konkan service  were 
also taken over by Mogul Line on the 
same terms and conditions, as were appli
cable to them with the previous owner 
(naraelv, M/s. Chowgule Steamships Ltd.). 
The question of discrimination  between 
the service conditions including  wages 
applicable to them with those  of the 
main line staff of the Mogul Line does 
not, therefore rise. Due  to continued 
heavy losses being incurred in the opera
tion of the Konkan Service, it has not been 
possible to make any change in the service 
conditions and wages of this staff, but they 
have been granted certain reliefs

Motor-cycle  Helmet  for  Scooter 
Drivers

7605.  SHRI R.  KOLANTHAIVELU: 
Will the Minister of  SHIPPING AND 
TRANSPORT be  pleased to state the

policy of the Government of India in 
introducing motor-cycJe helmet for scooter 
drivers for all India application ?

THE  MINISTER OF STATE IN
CHARGE OF THE  MINISTRY  OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): A new section 85A has 
already been  inserted in* the  Motor 
Vehicles Act to provide for  compulsory 
wearing of  protective headgear  fcrash 
helmet) by eveiy person dnving or riding 
(otherwise than in a side car) a motor 
cycle, of any class at a public place. 
The provisions of this section are proposed 
to be brought into force  simultaneously 
with the rules which are being framed by 
the Central Govt, under the section.

New Passenger ship for Andamans 
and Mainland

7606. SHRI  MANORANJAN
BHAKTA : Will the Minister of SHIP
PING AND TKANSI ORT be pleased to 
state:

(a) whether  Government has ordered 
to procure a new passenger ship with mo
dern  amenities  to  replace  m.v. 
ANDAMANS which has become old and 
obsolete  for maintaining the passenger 
service between Andaman and Mainland; 
and

(b) if so, state the details and when 
the order was placed, with whom and 
rime of delivery of the vessel ?

THE MINISTER OF STATE IN
CHARGE OF THE  MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) :  (a)  &  (b).  m.v.
Andamans which has become old will 
be sent for special survey; this  should 
extend its life foi another about 4 years.
In the meantime, Shipping Corporation 
of India is considering to place order for 
a replacement vessel for m.v. Andamans 
in such a way at the new ship becomes 
available by the time m.v. Andamans 
becomes due to be scrapped. The order 
is yet to be placed.
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Calling bipartite and tripartite Con
ference on Chemical and drag 

Industry

7608. SHIU SAMAR MUKHERJEE: 
WU1 the Minister of P \RLI AMENTARY 
AFFAIRS /lND LABOUR be pleased to 
state!

(a) whether Government are aware 
that in spite of repeated reminder and 
persuation il have failed to call bi-prartitr 
and tn-parti te conference on chemical 
and drug industry to discuss various aspects 
for betterment of working class of this 
ihdustry; and

(b) why the recommendations of last
tn-parti te conference held at Bombay
could not be implemented ?

THE MINIS rER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA) : (a) A 
national tripartite meeting is popposcd to 
be convened shortly to discusss the 
problems faced by thr employees of the 
pharmaceutical industry, particularly its 

and sales representatives

fb) The Ministry of Labour are not 
aware of anv sueh Tripartite Conference 
in recent years.

P»»jM« and singing of religions 
help to Psychological Patients

7609 SHRI NATHU SINGH :
SHRI BAGUN SUMBURI :

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state:

(a) whether Government are aware of 
the research conduceted in the National 
Institute of Mental Health and Neuro- 
Qciences in Bangaloie that the ‘Bhajans* 
and singing of relttotis and devotions songs 
help psychiatric patient*.;

(b) if so, the details thereof; and

(c) what steps Government propose to 
arrange and extend the benefits of this 
research for patients..

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY) : (a) No specific research on the 
subject has been conducted by the Na
tional Institute of Mental Health and 
Neuro Science Bangalore.

(b) Does not arse.

(c) Dors not arise.

Pensions to retiring Employees

76m SHRT S T Will thr
Minister of R\TIWAYS be phased to
state-

(a) whether pensions to the retiring 
railway employees an givrn on the basis 
of out-flatrd and out-moded pension rule* 
of 1871,

(b) wh< thf r th< re are a lot of anomalies 
and discriminations made in the pensions 
paid Ixiore and after the year 1973;

(c) if so, the details and leasons therof;

(d) whrthri pensioner’s bodies have 
many a time in the near past, 1 epresented 
in this behalf but without any effect, and

(e) thf st<ps h' proposes to tak< to 
improve the situation keeping in view the 
rising prices and absence of medieal faci
lities fur pensioners ">

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) : (a) No. The p nsion 
scheme adopted for the railway employees 
ismtoto thf vamf as formulated by the 
Ministry or Finance for all Central Go
vernment servants The pensionary 
benefits to the Central Government ser
vants have been modified/liberalised 
from time to time and all the liberalisations 
are made applicable to the railway 
employees also

(b) & (c). No The staff who retire 
on a particular date are eligible to be 
governed by the Rules in force on that 
datt unless otherwise specified. Accor
dingly, pensioners who letircd prior to 
i-i-73 were governed by the Pension 
Rules then m force. Theyatenot eligible 
for any liberalisation made to these rules 
effective fiom a prospective date. How
ever, the staff retiring prior to w -73 have 
been granted adhoc relief ranging between 
Rs. 15/- to Rs. 35/-. In addition, the 
Pension Reliefs grantr d to the staff rt- 
tiung after 1-1-73 ls also gianted to those 
who retired piior to t-1-73

(d) Railway Pensioners Sangham, 
Madras, have represented for implementa
tion of the various Pensionary benefits 
allowed by Government from time to time 
from retrospective date.
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The Government after cawful consi
deration of thr representation decided that 
post 1-7I51 liberalisations can not be 
made applicable retrospective 1>

(e) As stated against parts (b) and (c) 
of the question Pension relief is already 
being granted to Pensmers from time to 
time to comptnsatt for mcr ase in the 
price index Medical fmlities are also 
admissible to the Pinsion<rs on payment 
of a monthly icntiibutuii as fixed fr m 
time to time

Ayurvedic Hospitals

7611 SHRI SURENDR \  BIKRAM 
Will the Minister rf HfAITH AND 
FAMILY Wf LFARL bt pic is. d to state

(a) how many Ayumdic Hospitals are 
at pits<nt operating in whole ol the 
country State wise and how much rx- 
pendituie are being mound on them 
every ytar,

(b) what steps G >ve rmn nt is going to 
take to encourage Ayurvedic treatment 
system in the countiy and how, and

(c) is Government making efforts to 
tram more and more dc ctoi s in Ayui vedic 
treatm nt ?

THE MINISTER OF IIE\LTH AND 
FAMILY WELFARF (SHRI RABI RAY)
(a) Tlie State of Madhya Pradesh has 
stated that there are 13 Ayurvedic Hospi
tals in that State and tht annual expendi
ture is Rs 28 lakhs

The State of Sikkim and the Union 
Territories of Chandigarh Lakshadweep 
Goa, Daman and Diu Andaman & Ni- 
cohar Islands and Dadra and Nagar 
Haveh have furnished ‘ml* information

Information in respect of the remaining 
States/Umon Territories is being collected 
and will be laid on the Table of the Sabha

(b) A list of schemes for the < ncouiage 
ment of Ayurvedic treatment system in 
the country at present in operation and 
contemplated is enclostd

(c) To ensure availability of adequate 
trained personnel in Ayutved, assis
tance is being provided to two Post- 
Graduate Training Institutes and 17 Post 
graduate departments ol tiaining institu
tions Assistance is also btmg provided 
to under graduate colie grs 1 un by v< luntary 
organisations in the eountry

LIS I OF SCHEMES
I Establishment of Central Council for

Indian Medicine, New Delhi
3 Development of Postgraduate Institute

at Jamnagar

3 Establishment of National Institute 
of Ayurveda Jaipur

4 Development of Postgraduate Centre 
of Ayurveda at Banaras Hindu Uni-

0 versit-\ \ aranasi

5 Tst illishinent of Central C« uncil foi 
Re se 11 cli in Ayurveda and Siddha

6 J tiblisliment of Indian Medicine 
Phmiur utical C i pot alien ltd , 
Ranikhe t

7 Development of the Pharmacopejeia 
I ab >rat >n, fot ISM Gliaiiabad

8 Gta its m nd to Undet graeluate and 
Post graduate Ayuive du Insti
tutions

9 Devcl *pme nt of Indtgt nous Systems 
<f Medttme Pharmacies including 
Heibal I arms

10 Dcvel pment f tlu C cnttes of Post- 
graduate Medical Tducation in 
Indigenous Systems of Mtdicines

Neu & hemes contemplated

11 Lxjjansion ol Indian Systems of Medi
cines Wing

1 a Pubhcatie n e f Be oks of I S M

13 I rading >f Und r-graduate Teachers 
m IS M

14 Establishment of IS M  /Home>eopa 
thic Dispensaries m Tribal Pockets

15 Tr nmng ol Villages Practitioners
(Vaidayas) etc

16 Development of Under-graduate 
L( lieges id I S M  and Homoeopa
thy managed by States ahd Puvate 
Bodi<*s

Publicity work by Indian Embassy 
In Islamabad

761a SHRI RAM VILAS PASWANt 
Will the Minister oi IXTLRNAL 
AFFAIRS be pleased to state

(a) the details of pubht ily work being 
d m by tht Indian Embassy in Islama
bad (Pakistan)

(b) how many press releases and 
India news bulli tins have bun issued 
since the re opening of the Indian Embassy 
in Islamabad tn July, 1976, and

(c) oth r steps prodosed to be taken 
to step up the publicity work there ?

fHI MINISTER OF STATE IN 
THf MINISTRY OF EXTERNAL
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AFFAIRS (SHRI gAMARENDRA 
KUNDU) • (a) The Embassy in Islama
bad

(I) maintains contact with media 
jf*prr5t ntatives in the major 
cities of Pakistan,

(II) arista Indian and Pakistani jour
nalists musicians, artistes and 
professors visiting each other’s 
c >untry and

(III) organises from time t i time cul
tural and musical evenings film 
shows and lectures

(b) Because f bcal rc tactions the 
Embassy is unable to issue press releases 
and news bulletins in a tegular basis 
It brings o it and 1 t ib it > ill tins 01, 
special occasions like visits etc but sends 
Indian j mrnals public tU >m ind p lblicity 
material to s lected p isons from tmv 
to time

(c) T i  Ministry of Ext rnal Affairs 
is actively conside tng stiengthcning the 
staff in the Finli^v at Ishmabad and 
the Consulate General in Kat<ichi for 
publicity work

Conversion of Narrow gauge Lines

761» SHRI GIRIDHAR GO- 
MANGO Will the Minister of RAIL
WAYS be pleased to state

(a) how many of the nariow gauge 
lines have been converted into metre 
gauge and h oad «?auge, so &r, and

(b) number of narrow gauge Imes 
to be converted into metre gauge and 
broad gauge lines ?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAY S 
(SHRI SHEO NARAIN) (a) and (b) 
Conversion of 44 64 kms long section 
from Nadiad tc kapadvanj on the Western 
Railway is the only project ol gauge con
version from NG t i BG which has been 
approved so far at an estimated cost of 
Rs 4 05 crores as a part of the project for 
constructing a BG hne upto Modasa 
The question of taking up conversion of 
NG lines into BG m future will depend 
upon traffic requirements and availability 
of resources

-Quarters for Staff at Baroda Railway 
Station

7614 SHRI AMARSINH V RA- 
THMVA Will the Minister of RAIL
WAYS be pleasd to state

(a) the number of Class II, III and 
IV  employees working at Baroda Railway 
Station,

(b) whether there ts any proposal to 
construct more quarters for railway em
ployees at Baroda Railway Station, and

(c) if so, their number category-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) :

(a) Class II . Nil
Cliss III 5°3

Class IV 773
(b) Yes

(c) Then is a propfsal to construct 6 
units of type I 10 units type II and 4 
units type III quarters at this station 
Construction of quarters is a continuing 
process d pc nding upon the requirements 
and availaj lity of funds C c nst ruction 
of more quarters will be considered for 
inclusion in futuu years Woiks Pro
gramme

Health Pact with Bahrain

7615 SHRI PVBITRA MOH VN 
PRADHAN Will the Mm 1st r of EX 
TERNAL AFIAIRS be pleased to 
state

(a) whether there has been a Health 
Patt in between India and Bahiam, and

(b) if so what are the subjects for which 
th<* pact has been madi •*

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTFRNAL 
AFFAIRS (SHRI SAMARLNDRA 
KUNDU) (a) No formal Health Pact 
has been signexl between India and 
Bahrain However Agreed Minutes 
were signed during the visit of the Minis
ter ofHealth of Bahrain, who visited India 
from ao-2-1979 to 7-3-1979

(b) Tht Agreed Minutes include rt- 
cruitmnt of doctors and other categories 
of para-medical staff, training of Bahraini 
students in medical fields procurement 
of drugs medians and hospital equip
ment from Ind ia recruitment of nurses 
from India and training of B hrami Stu
dents in the field of nursing In addi
tion, visits by specialists from India for 
participation in scientific 'Cmuiai* in 
Bahrain etc was also agreed to

Railway Station Porters* Coopera
tive Society,

7616 SHRI RAMJI LAL SUMAN 
Will the Mimst« 1 of RAILWAYS bt 
pleased to qtate

(a) whether the parcel handling contract 
held by Railway Station Porters’ Co
operative Society Allahabad was t<i mi
niated in June 1978 for continuous 
unsatisfactory working,
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(b) whether an arbrtratory action was 
taken by Dxyunonal authorities at Allaha
bad tn allotting the conti act to Railway 
Mazdoor Sangh on the existing rate* 
without inviting other genuine co-operat
ive societies having much experience and 
good records to give then rates s > that 
contract could be awarded on their 
advantageous lates

(c) whethei as per rules liandhng con
tracts can be allotted to individual viuety 
without inviting otlia soeietits

(d) the period of woi king by Railway 
Mazd>or Sangh -is Parcel Handling ion 
tractor at Allahabad tlu number ol com
plaints by staff public and bad w orkmg, 
number of fines* impos d for bad working 
be indicated, and

(e) whether anv agieemtnt was <xe- 
cuted with said sjcuty lot hoiking as 
parcel handling contract at Allahabad 
m order to take ac tion in < ase ol ai y lapses 
if noi reason therefor be indicated f

THE MINISTTR OF ST\TF IN 
THF MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) . (a)andrb), 
The parcel handling conttaet h*Id by 
Railway Station Porters ( oop*rative So
ciety, Allahabad was terminated irom 
midnight of i-jthjiflth August 1978 
The contract was allotted toM/s Railway 
Mazdoor Sangh Samvidha Sahkari bamiti 
Ltd Allahabad, which was hand
ling th“ goods handling <ontiact at 
\lLahabad as a stop gap arrange 
ment, to keep thi work going with 
effect from .28 8-78

(c) Yes

(d) Tram 28-8-78 to ^8-^-1979 Ihiee 
complaints from thf Railway staff and 
none from public were received for which 
written warning was given to the S o ck  t> 
No fine was impost d

(e) An addendum to th* present agree 
ment was executed by the Railway Ad 
ministration with the Society for prefer- 
manc< of the pared handling work at 
Allahabad

D.T.C. Route No. 52.

7617 SHRI M \DHAVR \0 SCIN- 
DIA * Will the Ministn of 
SHIPPING AND TRANSPORT be 
pleased to state

(a) what is the exact frequtnry of DIC 
route No 52 cx-Regal to Nauroji 
Nagar,

(b) Whether it is a fact that of late 
there has been deterioration in the service 
of this route on Sundays and Holidays 
ua particular and other week days in 
general;

(c) Whether m view of this DTC 
will consider disbanding with the route 
and extending service? of other routes 
like No 50, 560 etc to Nauroji Nagar 
as a regular service in near future, and

(d) If not] ilt 1 native sttps pioposed 
to bt taken either to lnipnuve the existing 
struct md extend other service **

IH t MINISTER Or STATL IN- 
CHARGL OF THE MINISTRY OF 
SHIPPING AND IRANSPORT (SHRI 
CIIAND RAM) (1) q trips aie ipt rated 
during morning and afurnoon peak hours 
The fiequenev langcs between J j,-mmntr*i 
t> 3. minutes b tween these trips No 
trip is updated b tw<en 10 jij to i0 x* 
hrs fiotn Regal

(b) Due to lack < f traffic the services 
art not operated for Sundiys and 
Holidays Lit th cpeuti n of 
services on othei w(«k elays is quite 
regular

(e) No Sir

(d) The «xisting sei v ic c s  are consider* d 
adequate Naurc>ji Nagai is conn* etc d to 
Satdarjang Hospital by a large number of 
seiMces iioni where change ovti facilities 
for ( onnaught Circus/Rtgal are available 
on a number e»f routes

Train from Gauhati to Nowgong

7fu0 SHRI BLDAKRA7A BARUA 
Will the Minister of RAII WA\ S be 
pleased to stat<

(a) whether Government have be«n 
considering the introduction of a through 
train to eormeet Gauhati with Now 
gong,

(b) if si b> what time it is pieiposc 
to 1) introduced,

(r) il not whit art tlu difficulties 
to bt faced b> the people of N »wgong 
District who will lx gieally b<mhteil if 
this tiain is proviiied and

(d) wh'thei tlie railway trait from 
C hapamiukh to \owgong a distance in 
20 kilometre shave been very pooilv main
tained f

I HT MINISTER OF SI \TT IN 
1 HT MINISTRY OT RAILWAYS 
(SHRI SHI O WRAIN) (a) No

(b) Does not arise

(c) There is no traffic justification for 
introduction of a direct train between 
Gauhati and Nowgon Assam

(d) No
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Bombay-Puae Double Deck** 
Train
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7610 SHRI AMRUT KASAR : 
Witt the Minister of RAILWAYS be 
pleased to state

/a'l whether the Bombay-Pune-Bombay 
doSlc decker‘ilNHAOAD FXPR*SS’ 
has proved to be afailme due to several 
incomenirnces in the tram ,

(b) whether the passengers have to 
undergo as much svuatmgasin climb
ing the Smhagad Tort itse f due to very 
low height, altering oi platform h<at 
from the windows dust and other waste 
and congestion, and

(c) what steps ha\e been taken to 
improve the said tram or whether Govern
ment air thinking of discontinuing the 
said tram 9

TH1 MINISTER OF STATF IN THE 
MINISTRY Or RAILWAYS (SHRI 
SMEO NARAIN ) (a) No Passanger
reaction, as asertaintd through Opinion 
Cards distributed among passengers in 
April, 1978 after introduction of the double 
decker coaches on 309/310 Smhagad 
Express, revealed that majouty of pass
engers i< el that the journey is comfortable

(b) No /

(c) It is not the miention to discontinue 
running of double-decker coaches It is 
proposed to ascertain the reaction of the 
passengers once again in order to profit 
by their experience oi this type of coaches 
in all weathers

Expenditure proposed(d on Ladakh

7620 SHRI MAI I PARVATI DEVI 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state

(a) the (xpendituir proposed on con
struction of roads in Ladakh during the 
Sixth Plan period , and

(d) the duai Is thf re of3

THE MINISTER OI- STATF IN 
CHARGE OI THE MINISTRY 
OF SHIPPING AND TRANSPORT 
(SHRI CHAND RAM) • (a) & (b). 
Works of the total cost of Rs 1077 lakns 
are planned to be taken up in Ladakh 
art a by the Bordtr Roads Organisation
So far as State Plan is rone* mid, 110 final 
decision has yet been taken regarding the 
Plan outlay lot 1978 - 83 to be provided 
for road construction and development 
programmes ior Ladakh area
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Report of Mehta Committee on 
Bargemen of Calcutta Port

7622. SHRI SACHINDRALAL 
SINGHA: Will the Minister of PAR
LIAMENTARY AFFAIRS AND LA
BOUR be pleased to state*

(a) whether the report submitted by 
Dr. Mehta Committee on batgemen of 
Calcutta port are yet to be implemented;

(b) if so, the date on which the report 
was submitted ;

(c) the details of the reasons for not 
implementing the report;

(d) whether any date be given for 
implementing the said report; and

(e) jf not, the detailed reasons thereof ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)

(b) The report was received on the 
16th October, 1978

(c), (d) and (e). Its recommendations 
are being examined in consultation with 
the concerned Ministries and the Govern
ment of West Bengal and steps are being 
taken to expedite decisions.

Conversion of Broach-Jambuaar N.G. 
line

7623 SHRI AHMED M P\TEL- 
Will the Minister of RAILWAYS be 
pleassd to state:

(a) whether there is any proposal or 
sdieme to convert Broach-Jam busar 
narrow gauge line in Gujarat into broad 
gauge line;

(b) if so, details thereof and when it 
will be completed; and

(c) if not, reason therefor ?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) : (a) No.

(b) Does not arise

(c) tn view of the limited financial 
resources which are not adequate even for 
the progress of the schemes already in 
hand, it is not possible to consider con
version of the Broarh-Jambusar N.G. 
line.

Railway running Staff under 
intoxication

7624- SHRI DALPAT SINGH 
PARASTE: Will the Minister fof 
RAILWAYS be pleased to state:

(a) whether Govetnment have re
ceived anv complaints that some railway 
running staff attend to their dutv while 
under the influence of intoxicating drinks 
whuh “often lesults in accidents, and

(b) if so, the details thereof and the 
action taken bv Government thereon?

THE MINISTER OF STATE IN 
THE MINIS FRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) No general 
complaints have been received How
ever, three drivers were found to have 
caused accidents/averted collisions under 
the influence of intoxicating drinks

(b) Two driven, have* been iemoved 
from service and one was reverted.

A provision already exists in Railway 
Services (Conduct) Rules, 1966 that 
Railway servants shall abide bv the law 
rerlatingto intoxicating drinks or drugs 
in force and shall not come on duty under 
the influence of such drinks or drugs, 
pacrtiularly when the employee belongs 
to the category of running staff 
or is directly connected with 
the train passing. Instructions 
have also been issued to Railways 
that any violation of the provisions referred 
to above has to be riewed seriously and 
no hesitation shown in awarding th 
severest penalty to the Railway servant 
who is found guilty of the violation of 
Conduct Rules m the disciplinary pro
ceedings that may be initiated against 
him in terms of Railway Servants (Dis
cipline & Appeal) Rules, 1968.

D.D.T, and ClorOqnin

7625. SHRI PURNA NARAYAN 
SINHA : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state:

(a) whether the Report on United 
Nations Environment Programme that 
DDT and Choror|uin profusely used 
in checking malaria and 1,000 kinds of 
pesticides manufactured bv mixing of 
chemicals have considerable materials 
which may possibly cause damage to 
human liver;

(b) whether United States of America 
has banned unchecked use of pesticides 
under the Federal Insecticides, Fungicides 
and Rodentiride Art unregistered 
US pestirides like rhemvirOn, 
orchex, krovar, finaven, zeniofol, lepto- 
phos, reldan, maohets, nemophos, cyblane,
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cytrolane, simetryn, etc axe being e*» 
ported by that country, and

(c)  whether  Government propose to 
check the free use of pesticide* which may 
penetrate into the. human system and 
impair not only  the  health  of the 
present generation as also of the future ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE  (SHRI  RABI 
RAY)  (a) Yes

(b)  As far as this Ministry s  lwaie, 
USA has banned unchecked use of pesti
cides m their own country, but wr have 
no definite mfoimation about the export 
of such pesticides not registered m USA 
to other countries  It ma Ik  added 

that m May, 1Q77, UNrP havt asked 
nations not to promote export of potentially 
harmful chemicals that are unacceptable 
domestically without the knowledge and 
consent of authorities m the importing 
countries  Out of the list of pesticides 
given in the Question, only Krover and 
Machels were permitted for imports by 
registered firms in India

(c) Th. G>v rnnx nt  of India haw
enacted the  InscUicidts Ait, 1968 to 
regulate the impjrt manufacture, salt 
transport  distribution  and use of in
secticides with a view to preventing risks 
to human-being* or animals and for mat
ters connected th< rcwith Under Sation
5 of that Act a Registration Commune 
nas been constituted which registers in
secticides for use m India after giving due 
care to factors of sAf< ty to human beings 
and aiumaTa. Undet S* ctton 27 of that Act 
the Government has powers to prohibit 
the sale of insecticides for reasons of public 
safety

Taking Over by University College 

of Medical Science*

7626 SHRIMA11  MOHSINA KID- 
WAI

SHRI KACHARULAL HEM- 
RAJ JAIN

WiUtV Mjn ster of HEALTH AND 
FVMrLY  W.LF\RC  b' pleas-d to 
■•tate :

(a) whether his attention has been 
drawn to tht fact that th ad wiiustration 
of M̂d'cal Celeste  and  Association 
Tcachmg  Hospitals in  tue  Capua* y 
varied and complex,  giving rise to in
ordinate delays administrative and ser
vice-wise both, and

(b) tf so, wiat immediate  steps are 
being taken to s t (ht things in onW tn 
Delhi Medical Institutions >

THE MINIS!FR OF HEALTH AND 
FAMILY  WFLFARE  (SHRI  RABI 
RAY :  (a) While it is true that the
medical coDcpes and associated teaching 
hospitals m the Capita) are under the 
administrative  control  of the different 
authoritits Government are not ware of 
inordinate delays administrative and ser
vice wise in thise institutions

(M Does not arise

Factories Exempted from P.F.

7627. SHRI  HALIMUDDIN  YFIA- 
MLD  Will the Minister of P\RLIA- 
MLNTARY  All-AIRS AND LABOUR 
be pleased to state

(a) the  number of those factories 
which are covered under exempted cate
gory for I employees Contributing Pro
vident Fund Schemes;

(b) when these were exempted and 
the reasons for granting exemption there 
of,

(c) whether  Government  are going 
to bring all exempted categories  under 
general category and

(d) if not the 1 casons therefor 7

THE  MIWSTLR  OF  PARLIA
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA)  The 
Employees’  Provident Fund authorities 
have reported as under —.

(a) As on 31-1̂-1978, there  were 
factories/establishments which have 
granted relaxation/exemption from

the operation of the provisions of the 
Employees’  Provident  Fund  Scheme, 
*952

(b) Exemptions were granted by the 
appropriate  Government  between  the 
period from November 1952 to Decem
ber, 1978, in terms of Section 17(1) of the 
Employees Provident Funds  and Mis
cellaneous  Provisions Act, 1952 which 
reads as follows —
“(a) The approp late  Government 
may,  by notification  in  die 
Official Gazette,  and  subject



THE MINISTER  OP  HEALTH 
AND  FAMILY  WELFARE (SHRI 
RABI RAY :  (a)  to  (c).  No
proposal lor thf development of Ayur
vedic  medicine for malaria has been re-
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to such conditions as may be 
specified  in  the  notification, 
exempt from the operation of all 
or any of the provision* of any 
Scheme—

(a) any establishment  to which 
this Act applies if, in  the 
opinion  of  the  appropriate 
Government,  the rules of its 
provident  fund with respect 
to  the lates of contribution 
are not less favourable than 
those specified in section 6 
and tlie employees are also in 
enjoyment of other provident 
fund benefits which on the 
whole are not less favourable 
to the employees than the 
benefits provided  under this 
Act or any Scheme in relation 
to the employees in any other 
establishment of a  similar 
character ; or

(M any establishment  if  the 
employees of surh establish
ment art  in enjoyment of 

'  benefits in  the nature  of
provident fund, pension  or 
gratuity and the appropriate 
Government is of opinion that 
such benefits, separately or 
jointly, are on the whole not 
less favourable to such em
ployees then  the  benefits 
provided under this  Act or 
any Scheme in relation to 
employees in any other estab
lishment  of a similar charac
ter”.

(c)  & (d). The  Public  Accounts 
Committee (1978-79) has in its iiOth 
report made  some  observations/recom
mendations in this regard and  these 
are being examined.

Development  of Ayurvedic 
Medicine for Malaria

7628.  SHRI CHHITUBHAI  GAMIT: 
SHRI  D.  D.  DESAI:

Will the Minuter of HEALTH AND 
FAMILY WELFARE be pleased to state :

(a) whethei it is a fact that the Govern
ment <jf Gujarat has extended its coopera
tion to the Central Government to develop 
m Ayurvedic medicine for malaria which
il a compound of indigenous herbs and 
the efficacy of the drag has been proved 
beyond doubt with hundreds or field 
trials with blood samples of nwlaria 
pa dents  tfdeen and the medicine vfat 
used:

(b) if so, the details  regarding this
ayurvedic medicine; and

22e)  the rotation «f the Centntf Go
vernment thereon?

caved from the Government of Gujarat 
by the Government of India. However, 
the Central Council *for Research in 
Ayurveda and Siddha have developed a 
compound namely Kuberaksha  for the 
treatment of Malaria.  Clinical  trials 
on this drug have been taken up by die 
Council through its  Institutes/Centres 
Units in difieient States  The Govern
ment of India are keenly awaiting the 
final conclusions about the efficacy of this 
drug emerging  from the clinical trials 
being carried out.

I  Class  Complimentary  Pass

4699. SHRI  RAJSHEKHAR  KO- 
LUR : Will the Minister of RAILWAYS 
be pleased to state:

(a) whether it is a tact sthat the former 
President of India Shri V V. Giri had 
applied for a first class complimentary 
pass;

(b) if so, whether the complimentary 
pais has been issued accordingly; and

(c) if not, the reasons, thereof ?

THE  MINISTER OF STATE IN 
THE MINISTRY  OF  RAILWAYS 
(SHRI  SHEO  NARAIN)  :  (a)
to  (c)  One first  class  all  India 
complimentary  card pass was issued to 
Shri V. V. Girl with his wife available 
by A.C.C. and one attendant in second 
class m Sept.’76  valid upto 21-9-77. 
On the expiry of this card isass the re
quest from Shri V. V. Giri for its renewal 
was not agreed to as it js not covered by 
the revised guidelines which were also 
placed before Parliament.

Recommendation* of Matfae* Cl—> ■ 
mittee on National Ewfttoytntfe* 

Service

7630. SHRI M. V. CHANDRASHE- 
KHARA MURTHY »

SHRI A R. BADRINARAYAN: 
SHRt P. M. SAYEED :
SHRI DHARMV1R VASISHT: 
SHRI JYOTIRMOY BOSU :

Will the Minister of PARLIAMEN
TARY AFFAIRS AND LABOUR  be 
pleased to state :

(a)  whether conversion of employment 
service, creation of separate Ministry of 
Manpdwer  Planning and Emplcrytneiit 
at the Centre with eonreftpotiditig depart
ments  in the States and apfadthmSBt'
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of a statutory National Manpower Co
mmission on the pattern of one 
in the U KL are some of the important 
recommendations made by the Mathew 
Csrmuttee on National Employment 
Service ,

(b) if so, whether Government have 
examined them f

(c) if so, when the final decision is 
likely to be taken , and

(d) whether, all the above recommen
dations have been accepted by Govern- 
ment 7

THE MINIS IER O r PARLIAMEN
TARY \FFAIRS AND LABOUR (SHRI 
RAVINDRA VARMA) (a) the Mathew 
Comuttee on National F mployment 
Service has recommended that there should 
b ' a separate Ministry of Manpower Plan
ning and Employment at tht Centre 
(and corresponding depat tments in 
the Stans) together with thr normal 
ex̂ ûtive* fitld staff ot a Directorate 
General (OR i  St*t ito y National Man
power G imnussi >n -is m the United 
Kiie;i>n) which combines both exe
cutive md Seer tan it f  ti ns it Govern 
ment level

fb̂  Ihe reronurndatica his bten 
forwuded t) il l (he Sute G >\unnients 
md Centtil Ministers foi obtaining 

th**ir views for enabling thi Central 
Gove nn nt to take a fm-tl decision

(c) The matter will be finalised after 
we liav i reived replies from the State 
Oove nments/Central Ministries

(d) As in (b) above

Indian Territory in foreign occupa
tion

7631 SI1RI K ANWAR LAL GUP 1A 
Will the Minister of EXTFR1SAL 
AFFAIRS be pie lsed to state

(a) what is the total area of the whole 
countrym 19771s also m the i^th August, 
»947,

(b) how much area of our country has 
been occupied by other countries ,

fc'l give the details of the areas and the 
nimes of the countries occupying our terri
tory •

(d) how much is the disputed area m 
our country and give the names of the 
countries with whom the dispute is going 
on ; and

(e) what specific steps Government 
propose to take to get back our areas 
which have been occupied by the Dthe* 
'eonmfenes?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI SAMARFNDRA KUN
DU) (a) The total aiea of India «ts on 
15th August, 1947 was 32,63,395 sq 
kms The latest provisional figuie cfarea of 
India is 33,87,783 sq kms as on 1.7 1971 
This figure will continue to be adopted till 
the next Population Census as per the 
decision of the Government

(b) & (c) The area of oui tounuy 
under the occupation of Pakistan and China 
is 30,300 sq miles and 14,500 sq mile* ies- 
pectively An additional aiea of about
3,000 sq miles m Pakistan-occupied Kash
mir wasilegally cc ded by Pakistan to China 
under the so-callc d Smo-Pak Agreement of 
1963

(d) China has, since September, 1959, 
raised claims to appiuxin latch po ooe Rq 
miles of Indian territory in Arunachal 
Pradesh, I adakh andm the nuddh Sector. 
India has, however, consistenth held tl at 
the true traditional boundary bctvucn India 
and C hina n tint shown by Tndi l

ve) Gywrnr cnt of India continue to 
seek tlie r( tum of Indi in terntorv illegally 
occupied b\ C him. and Pakistan through 
peaceful means by direct bilpitralnegc tia- 
tions As the Munster ef Txteinal 
Affms mfoinud the Hcuseinlu<! state
ment of Tebnnn 21 1979 the txplcr iiorv 
preliminary conticts during I i s m s i I to 
China have unfrozen the isiw and loth 
Governments are agreed on the neid to 
reflect further on possible wavs to ie- 
solvc this crucial question

Circular to States to restrain function* 
ing ol GITTT

7632 SHRI MUKUNDA MANDAI 
Will the Minister < i PARTlAM IM ARY 
A irA IR S AND IAPOUR be phased 
be state

(a) whether any cnculai issued to 
State Gov ernments, directing to restrain 
the functioning of the CFIU ,

(b) if so, the leasons thereof, and

(c) if not what is the attitude of the 
Government towards this organist, tier ?

THE MINISTFR OF PARIIAMFN- 
TARY AFFAIRS AND IAEOUF (*FR J 
RAVINDRA \  ARMA) (a) No, Sir

(b) Does not arise.

(c) Government does not discriminate 
against or in favour of any workers’ orga
nisation.
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Stoppage at M n̂oliaipur and 
Chakdarpur Staticns

7634.  SHRIBAGUN SAMBRUI : Will 
the Minister of RAILWAYS be pleased to 

state :

(a) whether trains do not stop at Mano- 
liarpur Railway Station  though a famous 
mini Steel Plant is located near it, nor do 
Utkal Express,  Steel Express, Kalinga 
Express  and Howrah-Bombay  Express 
itop at Chakdarpur railway station though 
there is a Divisional Office and Rourkela 
Steel  Plant is also near it and sufficient 
goods and passenger traffic is also avail
able at these places; and

(b) if so, whether Government propose
to provide stoppage at  Manoharpur and
i'Chakdarpur Stations?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 
SHEO NARAIN) : (a) & (b). Besides two 
passenger trains, two pairs of Express trains 
-liz. 2q/30  Bombay-Howrah  Express and
5/6 Howrah-Rourkela  Express  Stop at
Manoharpur.  There is no traffic justifica
tion for providing halt  at Manoharpur
by any other Express train.  All Mail  and
Express  trins witt̂ the sole  exception of
59/60 Oitanjali Express which is a Super
Fast Inter-City train spot at Chakradharpur
itation.:

Division of C.G.H.S. in Delhi into 
zones

7636.  SHRI K. LAKKAPPA: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be plrased to state:

(a) whether C.G.H.S. in Delhi has been
divided in 3 zones, namely. Central Zone, 
South Zone and North Zone;

(b)-whether Medical Officers are posted
in dispensaries in different zones keeping 
in view their places of residence;

(c) whether there are cases where doc
tors being in the area of one Zone have 
been posted in another Zone and such 
doctors have to travel a distance of over 
6 Kms. to reach their places of duty; 
and

(d)if so,  reasons  therefor ?

THE MINISTER OF HEALTH AND 
FAMILY  WELFARE  (SHRI  RABI 
RAY):  (a)  Yes,  Sir.

(b) Yes, Sir. As far as this is adminis
tratively  possible.

(c) & (d). Yes, Sir. In certain cases the
■ Medical Officers have been temporarily
posted to distant dispensaries where there 
is urgent need.

Employees at Slier Halt Station
Amenities in Utkal Express

7635.  PANDIT D. N. TIWARY : Will 
■the Minister of RAILWAYS be pleased to 
state :

(a) whether it is a fact that he announc
ed increase of emoluments of those persons 
who work at Halt Stations and sell and re
ceive tickets :

(b) whether it is a fact that  this has
not been given effect to even after a lapse 
of six months from the date of announce
ment especially of Sher  Halt Station in 
Varanasi Division  of N.E.R.;  and

(c) if so, the reasons for the  same ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 
SHEO  NARAIN):  (a)  &  (b).  Yes.

(c)  North Eastern Railway had called
for certain clarifications. This has  since 
been clarified by this Ministry and  the 
revised enhanced rates will be  shortly 
introduced  on  North  Eastern  Railway 
also.

7637.  SHRI BAIRAGI JENA: Will the 
Minister of RAILWAYS be pleased to 
state;

■  (a) whether any complaints have been
received by the Ministry from the Mem
bers of Parliament from Orissa relating to
irregular, low standard and inadequate
supply of water,  electricity and meals 
in Utkal Express on the i8th December, 
1978 and if so, what action Government
have  proposed/taken  to  remove  such
difficulties; and

(b) whether  Government  propose  to
provide more amenities in Utkal Express 
or make it speedier ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 
SHEO  NARAIN):  (a)  and (b).  Yes. 
Amenities provided in the Utkal Express 
train are  upto  the requisite standard. 
However, the suggestions made by the 
Members of Parliament are being examined 
and necessary action will be taken where, 
ever  required  and justified.
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&MMMh| •ffid n c y  of Frovidtnt 
Fund hctdqntftcr office

7638 SHRI MANOHAR LAL Will 
the Minister of PARLIAMENTARY AF
FAIRS AND LABOUR bt pleased to 
state

(a) whether the Employees Provident 
Fund Employees are asked to settle all 
final payments and ad\ ancc cavs of the 
subscribe ts withm fortnight and latest 
by om month

(b) whrthei the promotion confirma
tion ifhcicncy bar rcgulansatmn 
ratification and house building ad\ ance 
cbrcs in respect of the employees of the 
Employees’ Provident I und are d< layed 
in the Central Office and tak**s si\ months 
or more and

(1) if so what action Government pro
pose to take to increase the (fficicncy of 
the Headquarters office at Ntu D(lhi 
and how long will it take to ensure the 
disposal of all such cases within a month 7

THE MINISTER OF P \R L I\M 1N 
TARY AFFAIRS AND LABOUR (SHRI 

RAVINDRA VARMA) (a) Para 141 of 
the Manual of Accounting Proceduie of 
tht Employees Provident I und Organisa
tion lays down that such payments should 
be made as speedily as possible and that 
normally it should be possible for claim 
received m fully completed lorm being 
paid out within 10 day* oi receipt,

(b) The Employees Provident Tund 
Authorities have reported that orders on 
cases relating to promotion confirmation, 
efficiency bar rcgulansation and House 
Building Advance ca.scs which are received 
complete in all respects with the prescri
bed documents are normally issued expe
ditiously

(c) In order to strengthen the adminis
trative set-up at the Headquarters, a 
Director of Personnel and Training has 
been posted with effect from the 1st 
December, 1978 and an Internal Work 
Study Unit had also been set-up recently
10 stream-line the work procedures

Absorption of Dependents of Rtired 
Railway Employees

7639. SHRI SARAT KAft. Will the 
Minister of RAILWAYS be pleased to 
state.

(a) whether there is any proposal 
-under Government’s consideration to *b-

emptoyee* in

(b) whether any provision in the Rail
ways to give employment after retirement 
will be considered sympathetically keeping 
m view of their service records (confiden
tial reports) etc , and

(c) if so tht details thereof ?

THF MINISTER OF STATF IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO N\RAIN) • (a) to (c) There is no 
proposal for giving employment to de
pendents of retirrd emplo>ees Any surh 
scheme of giving employment to depen
dents of retired employees will contravene 
constitutional provisions guaranteeig 
equalitv of opportunity in the matter of 
appointments to services/posts under the 
Union In thf case of employees who are 
killed in accidents their dependents are 
given appointments on compassionate 
grounds

Railway Statipn between 
Jogeshwari and Goregaon

7640 SHRIMATI MRINAL GORE 
Will th< Minister c t RAILWAYS be 
pleastd to stat<

(a) whether a new railway station has 
been proposed bt tween Jogeshwari and 
Qoregaon on Western Railway m the 
Bombay suburban, and

(b) if so, what s the p« ogress m this 
proposal

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) (a) & (b). A proposal 
for providing this station was considered 
but dropped on financial considerations

Provision banning employees of 
Bombay port to take part in politics

7641 SHRI K  A RAJAN WiU the 
Minister of SHIPPING AND TRANS
PORT be pleased to state

(a) whether the Ministry has taken any 
steps to delete the provision banning 00 
employees of the Bombay Port Trust from 
t*ken part m politics,

(b) if so, the details, and

(c) if not, the reasons for the delay in
such a step ?

SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) to (c). th e  Part 
Trust have been advised to 
provision banning employe « of the r<*r* 
Trust from taking part in politics.
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twfft inpntnn w n  vt w ft
WISH VZHflpTT 

7 6 4 2 . #ft ? n w ft  > n f :
fcrtfcfr v s  snsrrit tft trcr v*»r fv feesft 

stzt vt * ?tt^t
% ^r^rr vt srerTfoT t ? srsr ^  
f*RT*ft 5T*Tfa f  $ I  I

* h  *brra* *  ttju  *rsft («ft fa r -

^sfrwrr) : ft?5fr*rfc *r$*rarrerTC r  f t *  
?fcrz s t t ^  q ^ r fr 1 1  $rnrc
5R̂ FT VT STrTW ŝ RT̂ T *ft£T

v  s£t % srmn qfTOfa
3  11 fo*sft - s t ^ r t *  $w  irnf vt 

?rr*TT5T *TfT#JT l$V *r**ftfc?T VT* | I 
**r v r  tk  r jt  ? rw  ioo r t i*  vrtr
*  wfav %tft srtr s^ft g f ^ n n i  vt 

cm grroar f̂ refta TOrerct 
»r **r 'Tf^rmT vt ^ jt t  ir srnr 
^  wt srsm* 11

Cancellation of trams by Northern 
Railway due to strike by Western 

Railway.

7643 SHRI JANARDH \NA POOIARI1 
Will th Ministei oi RAILWAVS be 
pleased 10 state

(a) w ither Nt)»thern Raihvavs had to 
rnort t) the c mediation and curtailment 
of routes on vinous tiams due to strike 
bv th w »kt rs on Wt stein Railed) , and

(b) if so, the dctills theieof *

HHE MINIS ILR Or SI AIL IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO N \R  AIN) (a) and (b).
£> le to i'ituion at Bandikui, b\ some 
t k-tions of railway staff belonging to Jai- 
P J  D vision of Western Railway, which 
started at 18 15 hrs. on ig-3-79 and later 
sp-ead to Jaipur, Bharatpur and Phulera, 
Vorthsm Railway had eMhei to cancel, 
cliv* t o termmite short of destination 
the runs of ti tiam* on 19-3-79 and 
20*3-79

The agitation was called off at midnight 
of ao/sn-3-79
9—*I«S-~$

31 1 9 7 9 *  tw sfirm

7644. « ft  w m  x m  m m m  i  

«ft lf»fl w m  ftt1[ :

•ft xtfrs  y rn r  :

«ft s iftM q  « g  :

«ft m fa  fx rtii 

f * r  fc r *reft 5rcrT?rtft $<tt  v r * r  f v :

(v) *RTT 'WT & fv  WTTdk 
ter v*hrrft m  tft vnhrrM t % 
25 »rr#, 1979, vt f e f t  fr 5$  wft 

8T5V % *r=Ffr * t w  tit »m r q r  w r  
| |  31 *rf, 1979 *r y r  $f?n*r 

wt vt f;ror*T f?m f£»

(ar) «rRr %t, ?rt t o  «rc ^ t t v r  
v t  sr^ rftRT w t  ? r k

(*r )  «w t  t s w  VW ^Tf^pff v r  5f^?T 
* w f t  sr^rar ^ v t t  V  f^ r T T n f^ T  

| ^ * r f e ^ r ,? f t g r ? f f s r t f t « T k T « w T t  1f i x
TO «TT fv*r fsrPrsRT Ztttm 9TV V?WT $  
^ r ^ T ^ ^ ^ f ^ l w v t ^ f t ?

*r « m w  *  t r w  » n ft  ( » f t  f t w
w m )  ( v )  m r?fh r
^  V t  V P T V T fT «ft ?rf%f5T % 25
1979 v t  it  ^ v  sr??rnr 'TTftsr

fvcrT I  fTO?r m % WBT9
q ;f j m r  v t  f e n  |  f v  sft?rff ? m
strt m*tT r  srw t t  ^  w%-«pr% 
s n r m t v t  1 1979,  w t  e .o o ^ t
»r cpif v K ^ r t t  §5?<rrFr v t  sftfe^r ^  i  »

(w) WfiTT ^  mWRPT ^rr 

=arT^ft |  f v  ^ n r ^ r  v  m  m *  
| s f k ^ T ? w r ? r ^ r ^ ( ft ^ n ^ T m f ir w e m r  
r f ^ v t f  ifts n m r ^rr^nr

(»r) ?r<vn: ^  a ftro  frffer ’R’sjjfr 
? rn r ifh :^ ? *ffv 5 r » J !q T  f w t f w * r » m  
??5T *i5t fv ft i  % ’flft »nft fw rfw f tk
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f*P*rr $  ftrat w srarW t <pr 
firo *rcft,*|g#5fr, «w *rcft, wtor iftft, 

tsprw * r  <nk*- *rsft 1 1  
*wnr mft *rf*r% *ftr

WmW If? f**rmtffa t  * <rf̂ TR- 
fW r <ra> jt  qrihTT, ftf^RT
?TT̂ Br 3cTT TRT ^  | |

K. Aff. of fta|iways jn Scutes

7645. SHRI K. PRADHANI : Will 
the Minister of RAILWAYS be pleased 
to state :

(a) what are the details regarding the 
tot«l Kilomctrage of railways tn each oi 
the States ; and

(b) what are the details tegarding new 
railway lines covered the JKLilometragr 
distance during the last 15 years, State- 
wise ?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) : (a) and
(b). A statement is attached.

Statement

S. No . States/Union 
Territories

Route
length
added
since
*963

Route 
Kilo- 

rorfxage 
as on 

31-3-1978

1 2 3 4

1, Andhra Pradesh 132*00 4»7!4
3. Assam 394-00 2,J94

3- Bihar . 403*00 5,4»3

4- Gujarat 319*00 5.670

5- Haryana 40*00 *>445
6. Himachal Pradesh .. 256

7‘ Jammu and 
Kashmir.

77*oo 77

8. Mysore/Karna
taka . *15*00

9- Kerala 887
10. Madhya Pradesh 645*00 5.7*6
(t. Maharashtra . 104*00 9 l 1 «
IS. Nagaland . 9

1 3 3 4

r3* Orissa . 450*00 i>948

14* Punjab . p*oo 3,137

*5- Rajasthan 482*00 5<£otr
16. Tamil Nadu . 241-00 3-765

17- Tripura 12
18. Uttar Piadesh 231*00 8,75!)'
19. West Bengal . 255'0 °
90. Ghandigai h . .. 11

2 1 . Delhi . 21*00 168

22. Goa, Daman & 
Diu. ** 79

23- Pondji'hei 1 > . 27

Introducing Direct Coacfif s Cor Bmn-
gfiU>re in Tamil Nadu Express

7646. SHRI C. K. JAFFER
SHM UtF : Will the Minister of
RAILWAYS be pi east fl to state whetfcu 
there is any proposal undn the <ons>jt'eia- 
tion of Government to intirr’ iire dim I 
coaches for tiangalote in thr Tinul 
Nadu Expiess aftei double 1 <•; Hit g tl < 
tr.iin 3

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) : No. Imi- 
dentallv, 125/126 Karnataka-Keiala F\- 
press which runs on two daw a week io the 
same time schedule as 121/122 Tamil 
Nadu Express between New Delhi and 
Vijayawada pi ovules a convenient through 
scrviee between New Delhi rnd Pan- 
galoi e.

Berthing Facilities in Bombay Port

7647. SHRI K . RAMAMURTHY : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state :

(a) the number of ships and for how 
many days they are awaiting for berth int; 
facilities in Bombay Port;

(b) the approximate value of commo
dities waiting to be off-loaded from the» 
ships; and

(c) the steps being taken for increasing 
the berthing facilities in Bombay Poet

THE MINISTER OF STATE IN-

S S S & W t iS S R K )?
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(SHRI CHAND RAM)  (a) The posi
tion of waiting vessel* ton berthing as on 
u6-£-J979  is given below —

1 Vtfrf'l for .14 days including the date 
oi arrival

t vessel tor 23 days Do

1 vessel for 19 days Do
1 vessal for 18 days Do.
1 vessel for 17 days Do

1 vessel fur 13 days Do

3 vessels for 12 days* Do

i vessels for 11 days Do
4 vessels for g days Do

3 vessels foi 7 days Do

j. vessels for 6 days bo

1 vessel for 3 days Do.

1 vessel for 4 days Do

j vessels for 2 days LJo.

(b) 1 he statistics regarding the value ,
of commodities wilting to be off leaded 
not compiled

(c)  Planning Commission ha\t agrted 
to provide Rs 60 lakhs for a 1> tailed 
Project Repoit on the  pi°postd new 
Port facility at Nha\ i Sheva  Tl c Pott 
Trust have been asked to go ahead in the 
matter  of  selecting  a  suitable 
Consultant to take up the Pioject Report

New Cholera Vaccine Developed
by National Institute of Cholera 
and enteric diseases.

7648  SHRI R P DAS
SHRI JYOHRMO* BOSL

Will tht Mmistei of HEALTH AND 
FAMILY WELFARE be pleased to 
state

(a) whtthei Government ar< await 
that an untcsttd ‘new cholera v«,<ine 
developed by Cilcutta leased Ch)»eia 
Research Centre (re named as N xtional 
Institute  of  Cholera  and  Fntenc 
Diseases) a permanenet research insti
tute under ICMR were tried on slum 
population m Cilcutta in 1074-75. »n a 
massive scale without scientific sanction, 
violating medical ethics and procedural 
norms, and

(b) if 90, what action has been taken 
by Government in this matter j*

THE MINISTER OF HEALTH AND 
FfllflTT.v  WELFARE  ( SHRI

R\BI RAY) , (a) An  aluminium
phosphate adjuvant dtmtera vaccme was 
used alongwith tetanus taxcud as place be 
in a controlled field trial conducted in 
Calcutta between 1975-77 *>> the Cholera 
Reseatch Centre, Calcutta (now Natio- 
nal Institute oi Choieia & Enteric Dis
eases)  Ihe decision to use aluminium 
phosphate adjuvant chokia vaccine was 
tikcn by tht ICMR on the advice of a 
Group of Experts and was approved by 
the Scientilic Advisory Committee  of 
the Come

The ICMR had appointed a Com
mittee of Expei ts to loob into al 1 the mattet 
relating  to this trial  Ihe Committee 
has expressed the vuw that the trail has 
b( en well planned and properly execu
ted

(b) question does not arise

Committee to enquire into import 
of Sophisticated Medical equipment

7649  SHRI R K MAHAI GI Will 
the Mimstei of HI VL1H AND FAMILY 
WHJrARI1 bt pit ased to st4t<

(a) is it 1 fit t that the Health Ministry 
lids appointed a tomrmttee to look into 
tht imports  of sophisticated Medical 
Equipment if so , when,

(b) whit ait tht terms of reference of 
tht slid c>minittee audwhtn the Com- 
mittte is expected to sumbmit its r<port, 
and

(c) whitait the names of tht Members 
oftht said Commit tt t ■*

IHE MIMS 11R Oh HI Al III AND 
I *MIL\ Y\I I TAR1  (SHRI  RABI 
R\Y)  (al ind (h)  Hu  Director 
General of He ilth S* 1 hi t s had appointed 
on 2<>th J  1970 a small Com
mittee undti tht Chaumanship of Dr N. 
Gopmath  Pi of  ani lit ad of  the 
Department C at lio thoracic burvgery, 
All India I isiituti  f Mi lical Scienctr, 
Ntvv Delhi t> 1 jok into tht need of all 
electro inedtral equipmcni necessary for 
import, pai Urularlv m the held of Cardio
logy Ncphr>log\ and Nr urn Surgery and 
i ji piotetuon of local ehctiomc medical 
e luipment industry 1 he Comraittif e was a 
expected to submit its report within a 
pt riod of i months 1 e b\ 34th March,
1979  Howevei, the terms of the com* 
mittee has bctn extended till the end ot 
July, iQ7‘)

(O 1 Di N Gopmath, Prof &Head of 
ihe Department of Cardiothoracic Surgery, 
All indi* Institute of Medical Sciences, 
New Delhi —Chairman.
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0. Dr. M K  Mam, Chief,

3 Dr M S  Yaliathan,
Director &hn Chiti a- 
lirunalMtdicdl C entre ,
T  rivandi u»n M embrr

% Dr A K Banrij<e ,
Department ofNetirosur- 
gery, \1] India Institute of 
Medical Sen mes, Nrv 
Delhi MtnWr

Dr S K  Guha, Pi of 
and Head, Biomedical 
Engineering Ctntrr for 
Biomedical I  ngineermg 
All India Institute < I 
Medical Sciences and the 
Indian Institute of 1 trhn< 
logy \nsan Ntv
I>elhi Member

6 Dr P IS f»hci Assist int 
Director General oi Health 
Services, Directorate Gin* 
ral of Health Services 
New Delln Men ber

S<crctary

Extension of Railway Bridge

7650 SHRI \M ARRCA PRADHAN 
Will thi Mimstc r of RAILW W S ) < 
pleased to statt

(a) whether Gov ernment have rectived 
any proposal about tlu extension of a 
Railway Bridge (Ahpurduar New Gita- 
daha Meter Gauge, N F  Railway) ovfr 
Torsa Rivtr and

(d) if so the details thou f md action 
taken so foi m the mattei ’

THF, MINISTER OF STATE IN 
THE MINISTRY OF RAH WAYS 
fSHRI SHFO NARAIN) (sn) Yes 

-(b) After the floods of 1962 the Rail
way initiated a proposal to extend the 
wi terway This proposal was objected 
toby the local people, as they apprehended 
flooding of thfir villages dr v\ nstream of 
tae bridge Tlie issue was discussed in 
the State Committee of Tnepnrrrs, con
sisting of senior engineei s from the State 
Government and the Railwav which 
decided that the waterw*\ under the 
existing Railwav bndge being adequate, 
it was not necessarv to extend the bndge 
However, in 1975 North Bengal Flood 
Control Commission asked the railway 
to re-examine the need for extension of 
this bridge The sort out the issue 
in all the technical details the Chairman 
o f the Commission was requested by the 
Railway in March’ 79 to eonvence a

joint meeting The meeting has not yet 
been convened by the North Bengal 
Flood Control Commission

firfcff 3  faqfaf % ffw tofta frw ?  
Sun %

7651. w  w i  : «fc*T
mnvq iftr qfwrr w&m ^

Tl *|TH- f *

( t )  fTFr ^
T ^ tt, w r w n  3<TT T TT^CT «PT

t  f̂ n7 ^  t i  ?MTTf?r 
*Tf

(*i) ?rr ctt ttt tttut

f  tt tthrtt t t  ?rm-
=anfrww t ^  #-srrc fofcfrsrTqr 
T r  s w r f a  ?f?Y s  r t  ?rrT

(tt) *̂ <7 TTSfZTT T 5pRT V  W  
TTC^T *  *  T4T ?T1̂ TT T**T TT

f«,T J  ?

w w  w fa  F f f r v r r  f w w  *rsf)‘
tfw r m )  ( t )  *  ft  1

(m ) - X  fn r̂fwfiaPT STTcTT 
q r  ^nsrrf7?T «rr —

(1 ) ♦sSl^^TPWi ?RT
T̂fffTTfTzn % w r  rer *

*  TTO *T
r̂wss. ^ tt

mSr ** qfsmf p fi |  tfrz 
sr*rcrn?rr sftr srt 

w w )  fafTcnT
t  w *  qr <rr f n  x k x  

1 1

(2) T^frc ftt^h % fRfsr- 
T rf^ t Tt f^sr

T̂T% ^  TTTW % s^
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fa rrc e * *r  w r  ? rr
9q f a  T1T m i  5 ? t |  f1r?| 

*  sttsttt tt ^  spr 
1t  '1 t t srV ?r srfarTCir m k  

t i  s re fa  t t  3r?i% t t  
JT^T^cr T? ?  1

( 3) T’ \ f^TT -t ?f T7 T f̂ TTf̂  RT 
v ? !  r  T^T-m^r f;f2  ^

% l f  Trr> w  *  w  ttRt-
T K I *TT JP? AT f^T?Tf 
fW^mT i fsTT ’SfT f%T
tp; xrtr 3^1% srw n?r
r^TTO t  1 THT

r̂rdTF t7- fa m
TT 7 * * *  31 ?T

*UT 1

f « w t  1 9 7 s *t ^  frsTi !T srfa^sr 
srnrvr t  w f t  f^rirT5r r  t t t
?r>o irro r r ^ o  nr-M-0 srfa rr fV ifr  t t  *t t  
Trfor t i \ r  srowfar fa*T*r m
fafar-fajjptwt T f̂ rnr ^  f ^  *n* «r

fsnjPfwr trT anSr t « inprfa ^

TT I

( * )  J f T t f r  sm Tn fiT T  ^ f i M W ^ T f T  
Tf *rm TT?Tf 4r f¥ t*?th *t*t 
% jfaTrfnft t t  ft^ir an* ,tt  
•dr o t  n̂rr 1 % --{fan  ̂ t t  v z  m
^  3tt cfT'=rr f*r stt^z w *r
? R r  t p r t c t  T r  *rr«TT 3 rm  H t ^ r r  w t^ t tt  
fW »W T  I

Navigability or Hoogly River

765a. SHRI GHiriA. BASU: Will 
the Minuter of SHIPPING AND 
TRANSPORT be pleased to suit

(a) whether Government arc aware 
that the navigability of the Hoogly river 
(West Bengal) of Haldia has of late de
teriorated alarmingly,

(b) whether the Government of West 
Bengal have since drawn the attention of 
Government to this matter ;

(c) if 10, action tiken thereon , and

id) whit sp'nfic measures Government 
pi >posei to ukt to nnorovt the naviga
bility oi the Hooglv u\tr itself which 
is generally showing signs of decline ?

TIER MINISTER OI STATF IN 
CHARGI Ol l i l t  MINISTRY

Ol SHIPPING A*, 1RANSPORT 
(SHRI CHVSiD RAM) (*) & (rt).
With the commissioning of the 1< irakka 
Bdira ê in Apul 1 >75, th? rt has been 
improvement* in the nvrr Hoogly 
upto 5 \ nautic dnughts miles below 
(jdlrutia But m spm ol steady and 
intensive dredging 111 thr past few vears, 
there ha1- been d< tt*ii oration ni the dra
in?! ts in the shipping cliannt Heading to 
Hald«a mainlv as a nsult of ihe unpudic- 
labl hydrological belaVieur of tht nver. 
Ihe matter is undci study by experts 
witlun the ceunttv as well as abroad. 
In the meanwhile a Shoie Disposal ler- 
tmrial has been put into operation with 
efhet ftoin December, TQ77 to reduce 
the chances of recuculation of dredged 
material Training works m the nver 
U *ogh combined with intensive dredg- 
m«? operations in the shipping channel 
l< vhng to Hildia ate being carried out to 
anest the* de ttiioratnic> trends

rb) & ''cj In August 1978, Minister,
I rn git ion and Wat**rwavs of West Bengal 
had addressed the Mrn'Ster of State for 
Shipping and T-anspoit on matters 
relating to the* improvement of Calcutta/ 
Haldia Port*, including improvement m 
the draught* in the rn^i Hoorlv and 
the shipping thannel to Haldia In 
reply to him, the steps taken and proposed 
to be taken in the matter, including 
those indita'ed abov**, were 
communicateel

T. B. Hospital Mehranli

76^ DR IAXMI NARAYAN 
PA\DLYA Will the Minister of 
HEALTH A\D FAMILY WELFARE 
be. pleased to refrr to the reply given 
to IJnstarrcd question No 5248 on 
the 24th August rqyl’ tegaidmg death 
of Kiunari Rtj I)e vi and state

Ta) whethei in enquiry was conducted 
(o isc (i tain the rau*e of Coma and ul* 
timate death , and

(b) if so the findings of the enquiry 
and if not, the reasons *

THE MINISTER OI HEALTH
AND FAMILY WELFARE
(SHRI RABI RAY) • (a) No. In 
reply to Unstarred question No. 524a 
and not 5a+® on 24*8-78, it bad already
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been stated that w  reported by th'c Hos
pital authorities Kumari Rajo Devi died 
on 20-6-78 due to hyperpyrexia after 
remaining in Coma from 0-6-78.

(b) From the facts ascertained it ap. 
peirea that thei'e was nothing unusual 
and hence no focmal enquiry was consi
dered necessary.

Provident Fund Claim* of E*h- 
ployees of ^ n j « b  Electricity

AFFAIRS AND LABOUR hr pltowM to 
state!

,(a) how many claim* of th*1 employes 
of Punjab Electricity Board aM lying 
pending in the office of the Regional 
Provident Futad Cohtmmiortti'. Chhhdi- 
®arh aid  Asstt. Provident Fund Cttm- 
mirtioner, Amritsar j

f £b) for how many years thr claims arr 
pending;

reasbhs as to why thr claims arc 
not been released; and

(d) what steps arc being taken to ex
pedite the cases ?

_  TffB MINTSTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
fSHRT RAVINDRA VARMAl The 
Employees* Provident I**und authorities 

hive stated as follows :

fa) 17 claims of the employes of 
Punjab Electricity Board arc petiding 
in the offices of the Regional Provident 
Fund Commissioner, Chandtgatfi atid 
•the Assistant Provident Fund Commis
sioner, Amritsar.

(b) All these claims are pending for 
less than two months.

(c) Tnese claims remain unsettled for 
want of following documents required to 
*be submitted by the Employer

(i) Details of the employees’ entry 
into service;

fii) D-tails of reasons and dates of 
the members leaving service; 
and

fiii) Details of contributions re
covered and remitted in respect 
of these employees for the period 
preceding the cessation of their 
nembership.

(d) The employer ha? been advised 
tftjuSmit the wanting information andthe 
jfecredtted Provident Fund Inspector*

alsri been instructed 10 obtain the

same from the concerned establishments 
to expedite settlement of the claims.

Shortage of RaflUay Staff in 
N.FJR.

7655- SHRI ISMAIL HUSSAIN 
KHAN : Will the Minister of RAIL
WAYS be pleased to state :

(a) whether there Is a shortage of 
Railway TTEs, Conductors, Coach At
tendants and ASM Northern Frontier 
Railway, as a result of which some trains 
arc not running punctually and passen
gers arc not getting facilities; and

(b) if  so, what measures Government 
are taking to overcome the difficulties 
of passengers ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS ( SHRI 
SHEO NARAIN) : (a) and (b).
Information is being collected and will 
be laid on the tabic of the Sabha.

Promotion of S.C. and S.T.

7656. SHRI SOMJI BH AID AMOR: 
Will the Minister ol RAILWAYS be 
pleased to state :

(a) whether as per Railway Board’s 
instructions when suitable candidate 
are not available from amongst Scheduled 
Castes and Scheduled Tribes foi- promo
tion, the senior most SC/ST employees 
has to be promoted and to be tried out 
out for a period of six months and report 
obtained with regard to his Working;

(d) whether instances have come to 
the notice of the Ministry that there have 
been causes in which SC/ST employees 
have1 not been tried Out fot six months aftd 
even before completion of six months, 
they have been reverted; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) to (<K As 
per extept instructions, when suitable 
candidates ate not available from ambiigst 
the Scheduled CaSte and Scheduled Tripe 
candidates, the best amongst the failM 
candidates and not necessarily the senior- 
most candidates, are promoted against the 
reserved vacancies on ad-hoc basis qnd 
tried for a period of six months. These 
instructions apply to all posts except those 
in safety categories. Any instances of 
irregularity coming' to the notice of the 
Railway Ministry are rectified.
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1 2 3 4 5 6 7 8 9 10

13 Jferm 12. 92 20.40 9. 15 18. 52 15.00 24.81 11. 34 22. 89

14 W 1 P ? 10. 88 52.64 13.71 80. 84 31. 10 75. 84 32. 37 76. 89
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18 . — — — — 6.70 23. 60 16.24 37. 51
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20 f̂ ®rTTf . 2.07 11.02 2. 14 11. 09 2. 78 13. 22 2.61 14.08

21  wrcsfar 1. 67 4. 29 2. 12 5. 08 2. 00 5. 36 1. 77 5. 64

22 Mfttm snrns 1. 88 7. 62 2. 02 9.78 2.47 12. 31 2. 82 13.38

23 frw rw a ^ r — — — 15. 96 43. 12 13. 24 58. 58

24 * w
*sfcr

11.28 28.92 11.08 35. 20 15. 41 47. 59 1) . 98 43. 06

25 ’TT fl^ jf 4.57 25. 25 9. 33 38. 84 10.43 £0. 04 12. 49 4 9.42
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To :— a n r* * * * *
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Constitution of National Consultative 
Committee

7658 DR BALDEV PRAKASH 
Will th< Mimstf. oi RAUWAYS be 
pleasf d t > state

(a) whetlv 1 the \  Uional Consulta
tive Cornmitt<« and 7onal Consultative 
Committ< rs ha\< b<«11 tonstituted

(b) th* functions and th» tt nurr oi 
the committees

(< th t ritu 1 jn f >i 11 nninution in 
thf sc Comrrultus, and

(d) th< nuncs oi m mb rs included 
in National ( >nsulUilnt ( inimttw and 
Northern /on« Consultative C onimitttf ?

1H L  M IM S IIR  o r  STY1L IN 
THL MINIS 1RY Ol- RA11 WAYS 
(SHRI SHLO NARAIN) (a) Yts both 
the Zonal Railway Ustrs* Consultative 
Committees and tht. National Railway 
Users* Consultative Council havi bten 
rtconstitutcd foi a ptriod oi two ytars 
ending on 31-5 iq8o and 30-6-1980 
respectively

(b) (1) Functions of the Zonal Railway Users’ 
Consultative Committees

(a) Provisions of Amenities in the area
with which the Committee is con- 
cerntd

(b) Proposals regarding opening of new 
stations within the jurisdiction of 
the Committee

(c) Arrangements regarding time tables

(d) Improvements of the services and 
facilities provided by the Railway

(e) Matters pertaining to Catering/Ven
ding facility as also functioning of 
Book stalls

(f) Any subject of general public interest
or public convenience or such mat
ters affecting the services and faci
lities as have been the subject of re
presentation by users

(g) Matters arising from the reports 
of the Divisional Railway Users’ 
Consultative Committees or such 
other matters relating to the subjects 
referred to m (a) to (f) above, as 
may be specifically forwarded by the 
Divisional Railway Users' Consul
tative Committees for considera
tion

(h) Matters referred to for considera
tion and report by the Adminis
tration, Ministry of Railways or tho 
National Railway Users’ Consul
tative Council.

(u) Tenure— Two years commencing 
from April

(111) Functions qf the National Railway 
Users' Consultative Council

1 Such matters relating to the services
and facilities pfovided by railways 
as may be referred to it for corsi- 
delation by the Minister,

2 Such matters being within the scope
of the iunctions of the Zonal Com
mittee as aie referred to it for consi
deration by such Committees, and

3 Such other matters relating to the
services and facilities on tailways 
which individual members of the 
Council may, widi the approval of 
the Chairman, desire should be 
included in the Agenda

( i v ) Tenure—1 uo years commencing
from Ju ly

(c) Nomination on the Railway Users’ 
Consultative Committees and the National 
Railway Users* Consultative Council is 
based on the principle of securing as wide 
a representation as is practicable of various 
mdentifiable and impoitant groups of rail- 
users

(d) (1) Members of the National Railway 
Users ’ Consultative Council for a two year Urn 
ending on 30*6-1980 —

1 Secretary, Ministry of Industry, New 
Delhi

2 Secretaryf Ministry of lounsm and 
Civil Aviation, New Delhi

3 Secretary, Ministry of Commerce, Civil 
Suppies and Co-operation, New Delhi.

4 Chairman, Railway Board, New 
Delhi

5 financial Commissioner, Railways, 
Ministry of Railways, New Delhi.

6 Member, Traffic, Railway Board, New 
Delhi

7 Member, Mechanical, Railway Board* 
New Delhi

8 Member, Engineering, Railway Board. 
New Delhi.

9 Shri R Narasimha Reddy, M P., 
Madanapalli Post, Chittoor Distt. 
(AP).

10 Shri Ram Krishna Hedge, M.P., 
'Kritika', 229, Raj Mahal, Vilas Exten
sion, Bangalore.

11. £hri Mahendra Mohan Mishra, MJP., 
Bhubaneshwar Bhavan, Raxoana, Club 
Road, Muzaflarpur, Bihar.
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is. Shri Vithal Gadgil, M.P., 116, Hindu 
Colony, Dadar, Bombay-400014.

13. Shri S D Singh Chauiasia, M P , 
13, A P Sen Road, LucknoW.

14 . Shri Tpj Prajap Sm*h, M P .,  V ill. &  
P.O  M igrauth, Distt. Hamirpur,
(UP).

15. Shri Ram Murti, M P., Rampur Gar
dens, Bareilly (U P).

16. j$hri Onkar Singh, M P , Ci\il Lines, 
Badaun (UP)

17 . Shri Sakti Kum ar Sarkar, M .P ., 
V ill. Garfa, P.O . Haltu, Distt 24- 
Parganas (W B .).

x8. S&rl Yuvraj, M P , Vill Kumanpur, 
P.O. RAtlhar, Distt. Katihar (Bihar).

19. Shri Birendra Prasad, M P , P O. 
Bihar Sharif, Distt. Nanlanda, Bihar

20. Dr Vasant Kumar Pandit, M .P , 
8, Sctalwad Road, L  Jagmohandas 
Marg, Bombay-400036.

21. ShH P. G. MavalankAr, M P., 
“ Goptfca", 22, Maharashtra Society, 
RIMs Brides, Ahmedabad-3fldoo6 
(Gujarat).

22 Shri P  Rajagopal Naidu, M  P., 
Door No i -5 , Diguvamagham, Village
&  Post, Chittoor, Distt. (A P  ).

23 Shri Robin Sen, M  P , 87, Abcar 
Garden, P O As&nsol, Distt Bt^rdwan, 
(West Bengal)

Representatives o f Zonal Railway Users 
Consultative Commttees

24. Shri S M Rathi, ZkUCC, Cen- 
Rathi Farm, *B’, tral Railway 
ROad, Satpur, In
dus trial Area, Sat* 
pUT, Nasik

25 Shri Padmaraj Roy, ZRUCC, Eas-
6, Setftpukair Road, tern Rly 
CMcutta-70000a.

26. Shri Rajendra Agir- ZRUT1C, Nor- 
wala, M/s. Bharat thern Rly. 
Bharti Prakashan,
533, Western Kut- 
chery Road, Meerut.

27 Shri Nurul H&que ZRUCC, N.E. 
Khan, Advocate, Ja- Railway, 
fra Bazar, Gorakh
pur.

28. Shri B P. Agarwala, ZRUCC, N.F. 
C/6 M/s. Ragesh Aga- Railway, 
rwal & Co., Fancy 
Bazar, Gauhati.

ag. Shri V, N. Tallam, ZRUCC, Sou- 

lortST

30. Shri Ratnc& Chin- ZRUCC, S C 
dra Lahoti, RdySl Railway 
Talkies, Sultan Cazai 
Hyderabad- 500001

31 Shri K . Bhatta- ZRUCC, S E  
charjec, 4-F, Radha- Railway, 
nath Choudhar>
Road, Calcutta-15

32 Shri K  L  Jain, ZRUCC, Wes- 
Hony Secretary, tern Railway 
Rajasthan Chamber
of Commerce and 
Industry, Rajasthan 
Chamber Bhavan 
M.I Road jAipur- 
302003

Representatives oj All IriAa BoAt^Indvuut

33. Shri Bhikhoobhai IS Federation of 
Shah, 55, Shiimali Indian Cha- 
Society, Navrang- mbeis of C«m- 
pura, Ahnudabad- merce and In- 
380009 dustry

34 Shri F C liadhwat, The Associa-
3A, Ti* January ted Chambers 
Marg, New Delhi- of Commerce 
noon andlndustrv of

India

35 Shri K P Mukher- Coal Indu&tix 
jee, Dire etoi (Com
mercial), Coal India
Ltd , “ Coal Bhavan”
10, Netap Subhas 
Road, Calcutla- 
700001

36 Shri N S Kulkarm, Cotton In- 
Managing Directoi, dustry 
Cotton Corporation
of India L td , Air 
India Building, 12th 
Floor,Nariman Point 
Post Box No. 1350,
Bombay-21.

37 Shri S. K. Nanela, Iron and Steel 
Dy. General Mana- Industry
ger, Steel Authority 
of India Ltd, Hin
dustan Tunes House,
K&sturba Gandhi 
Marg, New Delhi
IIO O O I

36. Joint Commrauoner, Agricultural 
(Fertiliser), Minis- Interests 
stry of Agriculture,
New Delhi

Retired Rail*
1 way Officer, 

( S e r a i  Man
ager).
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Special Interests

40 Shri C Anna Rao, 1-7 54/B, Sarojim 
Devi Road, Secunderabad 3

41 ShnH N Barah Advocatt, Khaliha* 
mari, Dibrugarh

49 9hi*i Rusi P Contractor Advocate, 
Contractor Building, Behind Railway 
Station, Vadodara 5

43 Shri Rajcndra Singh, Sisana, PO 
Sonepat, Haryana

44 Shri \  Ramanna tEdiior VIJAY V, 
Mysore City

45 ShriD \  Katti.Bhim Shakti, Nipim, 
Bel gaum Diitt (Karnataka)

46 Smt Gvanvati Saxena Chairman, 
State Social Welfare Advisor  ̂ Board, 
Civil Lihes, Bhopal-2

47 Shri P VishwAmbharan, P O. Kova- 
lam, Dxstt Trivandrum

48 Shri Goverdhanlal Banswal Padam- 
pura, Aurangabad (Maharashtra)

40 Shri Radhanath Rath, Lditor ‘Samaj , 
Cuttack

5d Shri Kitrpal Singh Badungar, General 
Secretary, Akali Dal (Rural), Vitl 
Bidun?v, Distt Patiala (Punjab)

51 Stu ArumRoy,C-i7, Usha Niketan, 
Sifiarfung Development Area, Hauz 
Khis New DJhi-110016

52. Shri T P filumalai, Ex M L A , 
Srmivasa Perumal Koil Street, Tiru- 
vntiyur, Madr 15-600019

53 Shri Rajwant Singh, 21, A P Sen 
Road, Lucknow

54 Shri Abdul Muiz Khan, Gandhinagai, 
Basti, U P

55 ShnM M Bagchi, 36/C Sarat Chan
dra Ghose, Garden Road, Calcutta- 
706031

56 Shri S Nf Subba Rao, President, 
Mahatma Gandhi Seva Ashram, Joura 
AUjpur-476 apj Distt Morena (Via
Gwalior), M P

57. Shn C B L Bhatnagar, General 
Secretary, National Federation of 
Railwav Users, 23, Bell Building, Sir 
P M Road, Bombay

(**,) Members a,
Reakotff Users• Consultative Committee)
two year term ending 31-3-1980

I  Representatives of State Governments

4 Shri Gufbachah Singh. joint Doctor 
(Industries), GbVt of Punjab, Chaftdi-

J  Shri P P Chha6ra,I A fa J o m t l W  
tor (Industries), Government ol 
yana Chandigarh

j  Shn Manohar Smgh, Dy Secretary 
(Home) Group 7, Government ol 
Rajasthan, Jaipur f

4 Shri K Ji Miara, Dv Sect'etar)
(P W D ), Co\cmment 0/ Uttar Pra 
desh, Lucknow

5 Shu Attai Smgh, Secr< tai y (Trans 
port), Govt of Himachal Pradesh, 
Simla 3

<> Styn H 1 Bhalla Duecior (Rail 
Movement), Food Supply and 1 rans- 
port Deptt, Government of J  & K, 
Jammu/Si magar

7 Shn R K \huja, Dy Commissioner, 
Dtl hi

II Representatnes of State legislatures

1 Shi) Kit pal Singh, M L A Cali ho 4, 
Nawm Abadi, Bhagatanwala Gate, 
Amritsar

2 Shn Deep Chand Bhatia, M L A 
Haryana Vidhan Sabha, Fandabad

3  Shri Mohan I al Sharma, M L A , 
Sardir Shahar, Diitt Churu, Rajas
than

4 hhrtMohd Itanafi, M L A , Mohalla 
Abul Mali I>eoband, Dî tt Sahaian- 
pur

5 Shri Sujan Smgh Pathama M I A  
Vill Manjhar, PO  Lohara, Tih 
Nurpm Distt Kangra (H P )

b Shn Rafiq Hussain Khan M L A 
Mendhat (Poopch), Jatnmu/Kashmh

7 Shri Harts Raj Sethi Member, Meti f 
pohtan Council, 92 B, Kalkaji, IVw 
Delhi iq

III RtpreienUlttVfs: of Chambers qf (  ontierttj 
Trade Associations

1 Shn Ramesh Snvastava, General Sec
retary, Cawanpore Dyeing & Cloth 
Ptg Co Ltd , 14/64 Civil Lines, Kan
pur

3 Shri Champalal Salech«, M/s Neel- 
k a n th  Chemical Works, 26, Industrial 
Area, Brihmd Power House, Bhagal- 
ki-Kothi, Jodhpur

o Shn Vrneet Virmafa, 15, Golf Links, 
New Delhi

4 Shn K  K  Chhajerh, M/. Shn Bha- 
Watu Cotton Mill* Si Industries, P O 
B 'x No 14, Abohar
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5 Slid V P Punj, Punj Sons Pvt. Ltd., 
M-13, Connaught Circus, New Dclhil

IV  Representatives o f Registered Passenger 
Associations

1 Shri Rajendia Agarwala, M/s Bharat 
Bharti Prak^shan, 533, Western Kut- 
chety Road, Meerut

2 Shi j Pi adcep Kumar Goya], M/s Acme 
Electrical Industn il Co , 23 D, Gau- 
tam Budh Marg, Lucknow

V Representatives of Dm nonal Railing L \m
Consultative Committees

1 Shri LilitMohan T indon, 1 /fj,Nayaya 
Mirg, Hastings Road, Allahabad

2 Shri Radhey Shyam Mittal, M/s Sag u 
Mai Ghanshyam Dass, P O Box No
25, Mandi Dabwah (Sirsa'I

3 Shri Ram Saran \ggarwal, 274 Satya 
Nike tan, Moti Bagh, New Dellu

4. Shri Maharaj Kiuhan Khanna, 393 
Lajpat Nagar, Jullundur City

5. Shri B N Bhargava, M/s Rajputana 
Stationery Mart, Sajati Gate, Jodhpur

6 Shri K  D Saxena, 6, Devendra Pun, 
Bans Mandi, Lucknow

7 Shri Reoti Saran, Chamber of Com
merce, Mandi Road, Hapur (Meerut)

VI Representatives o f Public Sector Under- 
taxings

l Shri R  P Snvastava, Distribution 
Manager, Indian Explosives Ltd., 
Panki, Kanpur

3 Shri M L Talwar, Chief Traffic 
Manager, Food Corporation of India,
16—30, Barakhamba Lane, New 
Delhi.

V II Rjpresantatives o f Agricultural Interest

1. Shri Gurnam Singh Sarpanch, Vtll 
Rajrana, P O Sardulgarh, Tehsil 
Mama (Via Sirsa), Distt Bhatinda, 
Punjab

3 Shri Chhotu Lal Sakin, Kesrmnghpur, 
Distt Ganganagar

V III. Representatives o f Special interests.

1 Shri A, N. Das, 36, Canning Lane, 
New Dielhi.

3. Shri Khanwar Lal Kothan, Oswal 
Kothau Mohalla, Bikaner.

3 Shn Vi iayKumar, Kishan Iron Stores, 
Coll<ige Road, Barnala, l>istt. Sangrur 
(Ptftjab).

4 Shri Raghbir Singh, Advocate, L-142, 
Model Town, Rohtak

5 Shn Kewla Prasad Shukla, Advocate,
17-Naya Katia, Dilkusha, Allahabad

6. ShriH R Lilothia, House No 40/ -̂A, 
Chhoti Moresarai, Chandani Ghowk. 
Delln-6

7 Shu Kaitai Singh Takkat, Gemial 
Sfcietary, Harvana StaU Akali Dal, 
Gurdwara Manji Sahib AmbalaCity

IX  Memlers t f  Pail art in'

1 Shn Ra&hu1>it Sinjrh \  11k M P , 
Punjab C old Storag<, G I Road, 
Kunal

2 Shu Ramji L il Suman M P  An bed- 
kn Boys Hostt 1, Ashe k Nrffeai Agia

3 Sliri Sujan Singh, M P Sujdn Singh 
Park, Soncpat (Haryana;

Private Buses and Mini Buseb Opera- 
ting under D.T.C.

7br)9 SHRI JWA1A PRASAD KU- 
REEL Will tht MmisU t of SHIPPING 
AND I RANSPORl be pleased to state

(a) the total numbei of pirvatt buses 
and mini buses (Private.) undci pnvate 
operation (K M Schrnu) ol the D I C ,

(b) the total number of pnvate buses 
belonging to Scheduled Gastts and Sche
duled Tribes persons, and

(c) is the abo\ e number of buses belong 
to Scheduled Castes and Scheduled Tribes 
in accordance with Government Rules, if 
not, why not and what is being done to 
increase their buses ?

TOE MINISTER OF STATE-IN- 
CHARGL OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) As on 9-4-79, the 
D 1 C had 600 standard sire and 102 mini 
pi lvate buses running under K  M Scheme

(b) 92
(c) The Corporation has decided to en

gage 115 standard size buses belogming to 
Scheduled Caste and Scheduled Tribes 
under its different schemes This would 
work out to be about 16% of the total 
number of standard size buses being en
gaged by the Corporation undei its v anous 
kilometrerageschemes Additicnsht. 1 c*?id 
si»e buses engaged/ to be engaged aftei 
1-8-7718 5®5» which the peict ntagt
of buses belonging to S Cs. would work out 
to about 33%, In case of sum buses, only 
existing buses operating under another
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•cheme have bten converted into kilo- 
metrage scheme and the Corporation dooi 
not prefer to engage any additional mini 
bus. The question of engagement of any 
mini bi srs from S Cs. and S Ts therefore 
does not anse

*  ̂ r>T w.fqjwrf V  TO

7 660 5JT1*T *T.**T ip?T WT 
* * * * *  w 't Tfr*iT ^
SKTTn T FTT T**T f r

( t )  *̂ .T ?ng -re % f r  *,-qs*npr 
swcTr̂ T, ?rf fewri % srrfrr % 
^  3 ?r rT«rr rrn r

^Tfnfr t  *r tpt «p%
STT% T ^ T fr if t  n STT*^ TO WTTO *T,

(ST) sfe 3J, ?fr Tn ts t  far  
faUlfTcT r̂crferrT 7ST̂ TT r̂TTtr sfp-
w t t  t  v b - fr?w  irriw q a r 
srrrr f  <r fc,

(«t) * M  ^  4*r. 'r e  t  f®F f a w  
f%5r Tffr s f f ^ r t  ttw f^wf^T 
Ti cffT n  t t  st m ssftfa =r ̂ rn r  *r^rnr 

*2>  TT TTO TT** TT JTT
for tt  *  m jxz  I ’ msJt srfsrc sr^T
STF̂T cTSTT *W*T*fi m̂iTT fa * if, Sf|r

(«r) mH? ?fr ^  fa*facr fr*T 
r̂TETTT TT t , JTf | ?

t o w  *ftr «rftwT T5*n>r *ar> 
f*ft Tftr tw ) ( t )  r̂r 1 vi^^nr 
T O ,  * f  fo*r. *r ststt *f*Trfr tt 
Tar *tt?t % fa-T s t o t  t<* *th m , «r i

(w ) **«rTfi«r ntff f^mr t  
** *sff f¥*ro w forr Tr wwptt

tfr nf $, ̂ VfT f% TSWcT STfrrf̂ f̂sRT TT 

^THT^ 'fqT *WT *foff *Tfff SFT I X * 
*WT q*f «T<ff favvff Tf FT 
•^r 3TT, srfafwfaT TT ?RT' w

OTSTTT ^  «ttt *ivr I  I f  n W  TT

sr%^wf*PT Tr W T W 'W  % <TWTT TT 

t  r̂eff feqrt % % Ot r -

OT%^r?r|mTr?TTf^^nf »rft  —

?1TTTT/TT51 W T T IT t T  
nf3T *T5t TTi3r T T  

?Tf9-TTr ?T4̂ T 550-900/
4 2 5 -7 0 0 ^  tTff-
»jrM %Twr?fr srr?r âr> *r 
T̂ HT j /8 Ti fTMptrfT i»WT 

?T r̂«TT ^ r t  %, ?rf«3rm?r?r 
f^fTPtTT W T  t s r r fa r  VTTRt T  
T m n^TTxr ?t«tt f^rrrr^r T^?r
TT T̂ T ^ T*T fTî T W  TT ST^T* 

r̂rsf ̂ T i f f  1" 

r<i q-f̂ -qrar % ^ttt % fcra} ^P"?r 
H^TTT T n€i fV<TT*ft, •nwfrM  WrffTcT 

W  ^ 5RTitcm' far<TT»TT 5T«TT ^F«*T i**T 
^rf^brrvR  t  W i W  TTqi?rcrr n 
?n%?qr Tar «rnrf^TfsfTT jttt 9 snifor 

^STFfTfT «r 1

(it)  U F  ( « r ) . fan  v f^ = r T T  
s r r a r  «tt fT V T  *tv t t  ^  «rM«r?r
5CT̂ TtT err r^ J  |, tTT?̂  Tn'-f TTK 5F2TT 

TT TT̂ i TT ?TftJT ^
^ r r f r  t  n^r^T sr r̂nr  ̂wftr-
ttt. t  ¥t jt *5  5ff̂ r-=rm t  tht tt ?rm
99T̂ «Tcr TJffTT f - I ITT SRt' O T i^ T T  

TT̂rTTTT TjfrfT «fr f T ^  ^ T  qTH

sftfsH Tr«r«r®r ̂  «tt i <tt ̂  ̂ fn?^TT 

T fr q ^ T f^  u^rferfffr^nffwfrf^^  

^nr T ^ r  «rr ?T4ifr ft rw .’T w t  

nf¥?r Tt fn TJTf̂ fr ^  ct?4 ^tijtt t t  

f?r̂ fTT ^1 ^  afr, f3TW?r ?Vf 5 ^ ^  Tt 

sw* TTcT HflR? H<fi ^ i W S T  T «TT«T̂
^fT9t ?At t»«tt v M a f r  t t  fararrr t t%

T TP? 74 TT̂ FJT H*wr «TT I

Tort charges and dock dues in Bombay 
port

7661. DR. VASAN1 KUMAR PAN
DIT- Will the Minuter oi SHIPPING 
A\TD TRANSPORT be pleased to *tatc:
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(a) whether a proposal from the Bombay 
Foi t Trust to increase the port charges and 
dock due* in the Bombay Port is awaiiing 
sanction of Government,

(b) if so, what are the proposals and 
how much additional revenue it will fetch 
for Governihent,

(c) whether it is a fact that the Bombay 
Port revenue is increasingly losing if so, 
the losses so suffered during the last three 
years under different heads,

(d) whether the Indian National Ship 
Owners Association have objected to the 
proposed hike and that tht port facilities 
are inadequate compaied to other Indian 
pom and

(e) if so Government's it action thn co
upon 9

THE MINISTER OF ST ATE-ITs- 
CHARGF O r THE MINISTRY o r  
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) The pioposal has 
alteady been sanctioned and the revised 
rates have been given effect from t Apul, 
1979

(b) The proposals aimed at revision of 
rates of seven principal uni emunerative 
services provided by the Bombay Port 
Trust Additional revenue is estimated at 
about Rs 7 crores per annum

(c) The losses suffered during the last 
three years were —

(Rs in lakhs)

Service ■Vfar Deficit

Gtneial
handled
dock?

Jt Gt neral 
handle d 
Bundets

Cargo 
at the

1975 76
1976 77
1977-78

cat go 
at the

1975-76
1976-77 
>977 78

r>53 t>9 
39s 82 
354 »9

-*9 97 
16 48 
11 32

3 Hydraulic Wharf 
Cranes 1975-76

1976-77
1977-78

7a
50 43 
64 74

Electpc
Cranes

Wharf
1975 7<*
1976-77
1977-78

8a 6? 
29 o j 
5486

Sfitvtce Year Defiat

5 Berthing and Mo
oring at tht Docks 1975-76 107 49

1976-77 Nil
1977-78 (H 12 90)

36 5*
6 Berthing and

'Mooring at the
Bunders 1975-76 65 33

1970-77 7« *9
*977-78 116 u

7 Dry Docking 1975-76 8 21
1976-77 Nl1 

({ 9 80
1977 78 5 42

(d) The Indian National Ship Owners 
Association have objected to the increase, 
in port charges on various grounds

(e) Upon careful consideration of the 
matter, the proposals ol the P >rt I rust 
were approved

Shipping Companies

7b6a DR P V PLRIASVMY Will 
the Ministt 1 ol SHIPPING AND IRA 
NSPOR1 be pleased to state

(a) the names ol the Indian shipping 
companies that ha\e been wounded up 
on account oi global ri^sion

(b) the total amount of wage s o wrd by 
these companm to thtir crtw, and

(c) the steps being taken by Govern
m e n t  to  save the crtw f r o m  starvation 
deaths, a*? under the Indian Merchant 
Shipping Act the crew can not abandon 
the ships for n o n - p a y m e n t  o f  wages »

th i- m l m s t i r  o r s ia t e - in
CHARGL Of THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) None Sir

(b) & (0  Do not an*

766J. f*T *  wrt s W

(*p) y ftOTW sfafr *  
tftar vt, W  w r^  % urft
«mnrro w t  % ^
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ifo ĴJRTf̂ f   ̂ JJTT̂

IfeTfjff

k ’trferr f=iwR" ̂ 'rg'-qciY f,

!R?R HWTT % f%=5[TTTSft?r t)

(w)  ft, gft   ̂ w

(jt) fwr̂  f̂3iFi%

OTt̂fV̂T  'SW 'ti'fe Tl̂t  t̂rfV

^ WHir  TT5ir («ft

R̂TJTO) :  (̂•)   ̂(jt).  T̂TSTSrT?

^  ̂ ?T T̂ 1̂%

 ̂%T WPTRT JCJĈ q̂-

fef3jT̂ %5T=FrrR̂ ŝpV̂ T'?̂ t I

Kazipet-Karimnagar  Line

7665. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of RAILWAYS be pleas
ed to state ;

(a)  whether  Government have  sent
the proposal  to  Planning  CommisHon 
ffegarding the project of new railway line 
jktween Kazipet-Nizamabad via Karim- 

'oagar;and

'  (b)  if so, the stage ? '

THE  MINISTER  OF  STATE  IN 
.THE MINISTRY  OF  RAILWAYS 
'(SHRISHEO NARAIN): (a) and (b).
An Engineering and Traffic  Survey  was 
carried out in  1976 for laying a BG line 
from  Nizamabad to Hassanaparti Road 
via Karimnagar.  It was seen  that  the 
[project was costing  Rs.  32 _ crores and 
also was  not viable.  In view  of the 
meagre financial resources and  the need 
to complete the  on-going projects, the 
I proposal was not considered further, and 
was not sent to Planning  Commission.

Applications  of Scheduled Castes 

persons to OTO undef K.Nl. 
Scheme-A

7666.  SHRI R.L. KUREEL :  Will 
the Minister of SHIPPING AND TRANS
PORT be pleased to state :

(a)  the total number of applications
received  upto 15th March,  1979 from 
the Scheduled Caste persons  to engage 
their buses with  DTG  under private 
operation (K.M. Scheme) ;

(b) how  many  Scheduled  Castes/ 
Scheduled  Tribes persons have  been 
allotted route  permits under the afore
said scheme; and

(c) what is being done to give/provide
proper  representation  to  Scheduled' 
Caste/Scheduled Tribe  persons in  this 
connection ?  '

THE MINISTER  OF  STATE  IN 
CHARGE OF THE  MINISTRY  OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM):  (a) 475.

(b) 54 buses belonging to Scheduled
Castes/Scheduled Tribes have so far been 
allotted route permits under DTC Kilo- 
metrage Scheme—A  (with  guaranteed 
operation of 250 Kms. per day).

(c) The Corporation has decided to
engage 115 buses from persons belonging 
to  Scheduled  Castes  and  Scheduled 
Tribes  under its different Schemes (90 
under Scheme A with 250 Kms. guarantee 
out of  total of about 600 private buses 
under the scheme and 25 under Scheme B 
with 125 kms. guarantee out of 125 buses 
proposed to be hired under the scheme). 
Some buses belonging to S. Cs. have also 
been engaged under Scheme A for general 
category with guarantee of 325 Kms. 
per day.

Recognition to  foreign  Govern

ments

7667.  SHRI S.  R. REDDY  :  Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state :

(a) what are the details regarding the
recognition given by the Indian Govern
ment to foreign Governments during the 
last three years ; and

(b) the details regarding the recognition
(dates of installation)  of Governments, 
country-wise ?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY  OF  EXTERNAL 
AFFAIRS  (SHRI  SAMARENDRA 
KUNDU); (a) and (b).  Following are 
the countries, whose Governments came 
into being as a result of ‘sudden chanp;e- 
over’ during the last three years and which 
India has recognised.  The dates of in
stallation of new Governments and of 
India’s recognition are given below :— ■

Name of country Date of instal-  Date of
lation of new  recognition 
governments

I 2 CC

Mauritania  . 10-7-1978 10-7-1978
Yemen Arab
Republic  . 24-6-1978 24-6-1978
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I 9 s

People’s Demo
cratic Republic 
of Yemen 26 f> 1978 26-6-1978

Bolivia ii 7 1978 
&

■25 11-1978

*2 7-I978 
&
11-1978

Pakistan 5 4 *977 5 4-l977

\ighanistan jO-4-1978 1 5 1978

Iran 12 2 1979 * 1979

Seycht lies 0 6-1977 20 6-1977

As a general pra( ti< <  tht G >\ inmen t 
of India r« cogmst s or continue 9 1 » deal 
with a new rtgimt if it is iound to bt 
effectively in control

Doubling of Jukehi-Naini Line

7668  SHRI  N1RMAL  CHANDR \
I UN  Will the Minntet of RAILWAYS
pleased 10 state

1) witther Govt rnmt nt Arc aware oi 
the fact thtl Jukeht>Nami line in Jabalpur 
Division of the Central Railway is still 
one lint ttatk and is not ytt doubled,

b) wb ther  G >vernment  Are  also 
aware of the fact that many of the de
mands of Jabalpui people for introduc
tion of new trains or raising frequency 
of the alitady rvisttng tram*, air 1 Miht<l 
tside for the simple reason that Juki hi 
Naim stction has only one track line,

(c) by what time  Government would 
get this lint doubled, and

(d) if not, why not ?

THE MINISTER OF STATE IN 
THE  MINISTRY OF  R\ILWAYS 
(SHRI SHEO NARAIN) (a) Yes

(b)  The demands for additional trains 
on this section could not be met for want 
of line capacity and due to movement of 
essential freight traffic

/r) to (d) Lns’inccrmg~cum-1 rafSc Sur- 
\ ey for partial doubling of Satna-Jukehi- 
Chheoki section is already in progress 
To meet urgent traffic requirements, sec
tions Maihar Unchera and  Lagargawan- 
Satna (Total 25 77 kms) have already 
been aporoved for doubling in 1979-80 
Budget  Further work will be considered 
on receipt of survey report

I.N.A. Memorial |n Singsporc

7669 SHRI HARI VISHNU KA- 
MATH Will the Mimstei ofEXTERNAL 
\FFAIRS be pleased to refei to reply 
given to Unstai red Question No 407 on 
tht 23rd tebruary, 1978 and slate

(a) whtther Govt rnment ha\e made 
or propose to make <1 move lor the m tins
truction in Singapore with tht tonstnt 
of Government of that cit\-State tf the 
magnifictnt IN A mtmoual which was 
destroytd by Loid Mountbatttn m 194.̂ 
soon aftei the tnd of thr Scu nd Wtild 
War

(b) whethei  (.oveinmtnt inumt  n 
ipproach tht  Go\«inment of Smgapt rt 
with the proposal that Government and 
people of India will finance suth leconv 
tiuction in case that Govunmtnt is not 
disposed to rollaboiatt  and

(c) jf so when Government prtprsc to 
move in th<  matter ^

1HE  MIMS J1 R OI SiVir IN 
1HL  MINISTRY OI  IV1FRNAI 
\FFAIRS  (SHRI  SAM\Rr\DRA 
KUNDU)  (a) to (c) As the Houst was 
informed on thf last occasion rontncts 
indicatr that the Smgapojt Govu runcnt 
is not fa\ourably disposed to  tht re 
ronstiuction of the 1NA Mtmoual in that 
rountiv  In \uw of this it would wt 
be pratticable to undtilikt the rtt«ns 
trucfion of this Mtmoual  Govnnnunt 
will continue to watch tin situati r

Shipyard at Hajira in Gujarat

7670 SHRI r P GAFKWAJ>  Will 
the Mimstei of SHIPPING AND 1R \NS. 
PORI bt pleased lo ltfcr to the reply 
given to Unstarred Question No 1555 
on lht ist March 1979 regai cling ship
yard and port at Hajira m Gujai it and 
state:

(a) the exact date when a Consultancy 
Firm was engagt d for preparation of de
tailed project report for a Shipyard at 
Hapra in Gujarat ,

(b) whether any time limit is fixed 
for preparation and submission of the 
dt tailt d project repoi t

(c) if vcs, the time-hmit , and

(d) if not, 1 easons thereof }

THE  MINISTFR  OF  STATE 
IN CHARGF Or THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) An Agreement was 
signed with the Consultancy Firm for 
preparation of a detailed project report 
for two sites, vti , Hajira in Gujarat and 
Paradip in Orissa, on 23th Sepnmber 
»978.
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(b) and (c) The time-limit fixed for 
preparation and submission of the detailed 
project report is seven months from the 
date of signing of the Agreement

(d) Does not arise

IctKlam Machine and caitarlsation 
Machine  lying  idle

7671  SHRI ISHWAR CHAUDHRY 
Will the Minister of HrALHi AND 
FAMILY  WELFARL be plea* cl to 
state

(i) 'vi th r Give* nm nt have c )llected 
informations regarding a lethium in whine 
lor p»ycho-treatm< nt m th< AIIMS md 
cartausation machine in Di  Ram Mane 
har Lohia Hospital, New Delhi  wh d> 
at.- lymg out of order for a long tim

<(b) if 90, the derails r gliding (lie 
amount involvdd in the equipment lymi, 
idle or ha\e not vet been utilised and

(c) wh h r Go\ eminent h u c col let ted 
mfotmatiins m oth 1 h spitnlsal  win 
such costh  machincty ar  lying idle’’

THE MINISTER OF HI \1 III AND 
TAMIIY  WFLFARI'  (SHRI R Mil 
RAY)  (a) and (H) There is no T ethium 
machine foi psycho tuatmcnt m the All 
India Instuute of Medical Saemes  As 
regai ds Dr Ram Manohar I oh id He spitil 
tthere aic four cautery machine ■> in the 
operation theatre and all air 111 w< rkim, 
ordei  1 here is ye t another w thf G\ me 
Department which  is  also m woikmg 
order  Two michmes of the I><iniato 
logy Department  aie obsolete  These 
cost Rs 8,000/- each M/s Philips India 
Ltd and Imperial Suigical Co w r f < n- 
tacted to undertake tieir repaits but duf 
to the non-availability of spaies  the 
fdefects could not be u ctifkd

(c)  \o action has been initiated to 
collect the same.

Wagon*  unloaded at Howrah 
Station

767a PROF S\M\R GUI!\  Vi ill 
the Minister of RAII \\ \\ S be please d 
to state

(a1) whether a large numbe r of v. agons 
full of food and othei (f reals fie , re
mained unloaded for weeks, even rr onths 
at Howrah station,

(b) whether these tactics of not un
loading the wagons aie directed by un 
scrupulous traders and businessmen for 
•enhancing prices of food aihcles and 
other consumer goods,

(c) if so, facts about the recent bottle - 
neck caused at Howrah station dut to 
not unloading of a large number of wa
gons,
594 LS—4

(d) whether Government are going to 
take stringent  measures  to severely
unish such unscrupulous traders and 
usinessmen, and

(e) if so, facts thereabout 9

THE MINISTER OF STATE IN THE 
MINIS IRY OF RAILWAYS (SHRI 
SHEO NARAIN)  (a) No

(b) The wagons are not detained re
gularly by any particular consignee foi an 
abnormal pmod with the object of en
hancing the prices of food aiticlc and 
consume! goods

(c) I here has not been an> bottleneck 
in the uccnt }ast.

(d) and (i) Do not arise

JBirth Control

7*73 SHRI K S \EIRABHADRA- 
PPA \\illth< MinisteroiHTAl TH AND 
lAMin WLLtARE be pie iseel 10 
stnte

(1) wh«th i any lfsrauh has been 
mad< n gliding the buth conti ol thiough 
A\ in \<die medicines  anel

fb)  if so  the details regarding it« 
effects

rm MINIS IER OF HFA1 IH AM) 
!• AMIUY WLLIARF (SHRI  RABI 
It \\)  (a) Yes, Sir

(b)  Study on 01 al conti aceptive agents 
ha\c been taken up as a pnority pro
gramme  Ihe Cential Council foi Re
search m  Ayurveda  and Siddha has 
b< en engaged m screening of a mmher 
of plants eonsideiecl to poswss conti at tp 
tivc potentiality with a view to bnnj, out 
an acceptable  steroidal  contracep
tive agent  A number of leeipes and 
single diugs claimed to possess contra
ceptive potentiality have leen taken up 
for evaluation both at clinical and chc- 
mico-phami ological lev els at v ai 101 s cen
tres of the Council  The centres located 
at Patiala Calcutta, Jaipui Trivandrum, 
Bombay  I ucknow  and Vaianasi  are 
<*ngag< d in rhnir'il study  Thf*  chtrnuo 
pharmacological study has been taken up 
at Varanasi Jamnagar, Bhubaneswai and 
lrivandium Besides the.se centres, the 
Council has allertted certain iecip<s for 
clinical and experimental trials  which 
showed promising response to some of 
its other major institutes so that trials 
can cover more number of subjects and 
the data will be helpful to draw firm and 
viable conclusion  The clinical  tnals 
envisage motivation and a close undr- 
liveiy between the subject and the physi
cian so that there can be continuity w
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the drug trial for fairly long period, so that 
the possible inaccuracies in the assess
ment of potentiality of drug/recipe may be 
avoided. Drop out has been faced due 
to various reasons like family shifting 
the residence, husband getting sterilised, 
Jethsigy in collecting the drug regularly, 
the subject desiring to have child, adopting 
other method? of contraception* etc* 
However, efforts are being made 
wherever possible to reduce the drop 
out cases by constant persuasion.

2. The following drugs/recipes are 
studied/under study at clinical level :

Vidangadivoga (Vidanga, Japakusum & 
Hingu)

This has been studied in 23 cases for
10 cycles and 3 for 30 cycles. Sincc the 
drop out was much more in these series 
because of side effects like gastric irrita
tion etc., the study could not be continued.

Talisadtooga (Taleesa and Gairika).

370 subjects were administered this 
recipe. It was noted that during the 
trial many o f the subjects who were 
given the drug conceivcd or other com
plaints like excessive bleeding etc. were 
noticed. Hence the study was disconti
nued.

K  Capsule (Vidanga)

226 subjects received this recipe. 78 
cases are under active follow up; of 
them 19 subjects had taken the drug 
for more than 30 cycles and 27 subjects 
are in the range of 20—30 cycles. Since 
tile drug has shown encouraging lead 
extensive trial will be undertaken.

ATUSH AC-i (Vidanga &  Japauksum) :

This has been given to 250 subjects 
and the follow up is in progress in 130 
cases. 5 cases completed more than 
20 cycles and remaining are below 20 
cycles.

ATUSH AC-4 (Ashoka, Laksha, Kramuka &  
Vidnaga):

The Council has brought out this new 
recipe AYUSH AC-4 based on the study 
conducted on individual drugs. 256 
subjects are given this drug and the follow 
up of 36 cycles for each patient is in pro
gress. At present many of the subjects 
are in the follow up of 1—5 cycles.

3. Chemico - pharmacoloical screenig
has been done on the following drugs:—-

(i) Aims precatorius (Gutya) :
(ii) Embelia ribts: (Vidanga) :

(iii) ATUSH— 7 {Taletsapatra&  Gairika);

(iv) A T U S H —47 : (Ashoka, Laksha,
Kramukha, gold sugar) :

(v) Vidangadivoga (Vidanga, Papakusum
&  Hingu) I

(vi) ATUSH AC—a (Ashoka, Laksha &  
Kramkua) :

(vii) Plumbago rosea :
(viii) Gossypium herbaeeum :
(ix) Nmum indicum:
(x) Dacus carota (seeds) :

(xi) Hibiscus rosasmensis :
(xii) Vicoa indica.

Fam ily Planning
7674. Prof. P.G. MAVALANKAR: Wtll 

the Mmistei of HEALTH AND FAMILY 
WELFARE be pleased to state :

(a) whether Government have decided 
to accelerate the place and projects of 
Family Planning in the whole countiy;

(b) if so, how; and

(c) if not, why not ?

THE MINISTER OF HEALTH 
AND FAMILY WELFARE (SHRI 
RABI LAY) : (a)and(b). The Govern
ment of India have taken various steps to 
boost up the Family Welfare Program
me. The Piogramme is being pursued 
vigoroulsy with particular attention to 
the welfare aspect and to the voluntary 
acceptance of contraceptive practices 
through more intensified efforts in the 
direction of education and persuasion of 
the people. Educational and motiva
tional activities have been intensified by 
organising large number of orientation 
training camps throughout the country. 
In rural areas, special attention is being 
given to the improvement of maternity 
services through training of traditional 
birth attendants (Dais) who are provi
ded with better equipment after training. 
The Community Health Worker’s Scheme- 
which is a part of the effort to rach pri
mary health care to the people in the 
remotest areas is also contributing the 
better implementation of the programme 
in the rural areas. The Community 
Health Workers have already started dis
tributing condoms in the rural ares.

In order to intensify the implementa
tion of the Programme in the States, 
personal letters have been addressed by 
tlie State Chief Ministers and Health 
Ministers to the members of State Legis
latures requesting them to lend their 
support to the Programme. Similar 
appeals have to also been made to the 
Members of Parliament on behalf of the 
Union Ministry. Various voluntary 
organisations, local bodies and women’s 
associations have ftlgQ been associated 
with the Programme,
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In order to promote healthy competi- 
ion betwen States/U.Ts and non- 

tfficial organisations, a scheme for giving 
onational awards in recognition of 
outstanding performance has been intro
duced. Special awards have also been 
announced for performance during the 
period January-—March, 1979 which was 
observed as' ‘Family Planning Quarter' 
in order to focus attention of the people 
on the need for adopting the small family 
norm and better carr of children. All 
media resources including the All India 
Radio and ‘Doordardshan’ arc being 
utilised for propagating the Family Wel
fare Programme.

(c) Does not arise.

Increaed House Rent Allowance for 
N. F. Railway Staff

7675. SHRI K. B. GHETTRI : Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether the increase in house rent 
allowance for the Railway employees 
serving in the hill areas of D.H. Section 
of North Frontier Railway is under consi* 
deration of Government;

(b) if so, the details thee of; and

(c) if  not, the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) (a) & (b). Necessary 
orders in regard to leviaion of rates of 
House Rent Allowance for the Railway 
employees serving in certain hill areas 
which cover D.H. Section of Northeast 
Frontier Railway have since been issued. 
The revised rates are as under:—

Pay range Rate o f House rent allowance

(1) Upto Rs. 750 . 7*5% of d*® Fay
subject to a mi
nimum ofRs. 151- 
p.m.

(2) Above Rs. 750 . Amount by which 
'  pay falls short of

Rs. 806*25.
(c) Does not arise.

raifauK mp of Posts in Provident Fund 
Organisation

7676. SHRI MANOHAR LAL : 
SHRI SHIV NARAIN

SARSONIA :
Will the Minister of PARLIAMEN

TARY AFFAIRS AND LABOUR be 
pleased to state :

(a) whether the officers and staff of 
the Employees' Provident Fund Organisa
tion remained on ad-hoc for the last 10 
years or more and as a result the depart

ment could not produce its own officers 
for more than oae decade;

(b) if so, the steps taken to regularise 
the ad-hoc appointments and whether 
the departments has sent some proposals 
which are pending for the last so many 
months and the posts are lying vacant 
and the work of the oiganisation is suffering 
badly; and

(c) why and what restrained Govern
ment to fill up all the posts by promoting 
departmental officers including the post 
of Deputy Central Provident Fund Com- 
missionei which is lying vacant from 31st 
July, 1978 F.A. and C.A.O. and all the 
other Deputy Regional Provident Fund 
Commissioner posts and how much lime 
will it take ?

THE MINISTER OF PARLIA
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA). (a) There 
have been a few cases like this. However, 
the Employees’ Provident Fund Organisa
tion has a sizeable number of depart
mental officers except in the case of Ac
counts Officers whose appointments are 
subject to passing of a prescribed exa
mination.

(b) The Central Provident Fund Com
missioner hadissued instructions in January, 
1978 to review ad hoc appointments and 
to take action for filling up these posts 
on regular basis. No proposal for regula- 
risation of ad hoc appointment is pending 
with the Government.

(c) There is no objection in principle 
to fill up vacant posts by promotion of 
eligible and suitable departmental offi
cers.

Blindness among Children

7677. SHRI P. M. SAYEED :
SHRI N1HAR LASKAR :
SHRI M. V. CHANDRA-

SHEKHARA MURTHY :

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state:

(a) whether it is a fact that 40,000 
chilaren in India suffer from blindness 
every year according to the Director of 
the Royal Commonwealth Society for 
Blind;

(b) if so, how far this is true;

(c) what are the main causes for the 
increase in blindness among the children 
in India; and
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(d) What steps Union Government are 

considering to take in this regard 9

THE MINISTER OF HEALTH 
AND FAMILY WELFARE (SHRI 
RASI RAY) : (a) Government of India 
it not aware of any report brought out 
by the Director of the Royal Common
wealth Society for Blind according to 
which 40,000 children in India suffer 
from blindness every year

(b) No reliable annual statistics re
garding prevalence of blindness among 
children is availble

(c) The mam causes of blindness among 
children are mal nutrition, infections, 
squint and eye injuries

(d) Steps taken by the Government are 
indicated in the statement enclosed

Statement

Steps taken by the Government of 
India for prevention and control of 
blindness

National Programme for prevention 
of visual impairment and control of blind
ness has been launched by the Govern
ment of India The broad features 
of the programme are

(a) Health education to community in 
eye care measures so as to preserve 
sight and prevent visual impair
ment

(b) Provide immediate eye relief 
thiough mobile units which will 
undertake comprehensive eye care 
services in the remote areas and 
also undertake survey of the com
munity including pre-school and 
school going children for early 
detection of visual impanment

(c) Develop permanent infrastructure 
for comprehensive eye health care 
services at the PHCs, Taluk and 
District hospitals Medical Col
leges and the Regional Institute 
of Ophthalmology The Govern
ment of India have also identified 
Dr R  P Centre for opthalmic 
Sciences, AIIMS, New Delhi, 
for development as an apex orga
nisation under the National Pro
gramme The development of 
such permanent infrastructure 
would provide eye can, services 
from the peripheral level to the 
highly specialised apex Centre

(d) A Programme of 'Prophylaxis* 
against blindness due to Vit ‘A’ 
deficiency m children between 
1—5 years of age has also been 
launched Thu programme con

sists in giving a dose of Vit *A’ in
oil every six months to protect 
children from developing Vit *A’ 
deficiency

8 *fiw*y Uae on State Government 
mquciti

7678 CHOWDHRY BALBIRSINGH 
Will the Minister of RAILWAYS be 
pleased to state

(a) the details of the new railway lines 
which have been laid down after the 
take over by Janata Goa ernment m thi 
Centre, and

(b) what specific steps are bung 
taken to lay down th* new railway lines/ 
routes request of which has been made by 
State Governments 5

THE MINISTER OF S7ATF IN 
THE MINISTRY O r RAILW A\S 
(SHRI SHEO NARAIN)

(a) The following new lints have been 
completed and opened to traffic si net 
March 1977

Gauge length 
in 

Kms

Datt ol 
opining

1 a

1 Gohana-Pampat BG 39 21 8-4 77

2 Shahdara-Bha- 
gapat-Shamli BG 86 60 8-4 77

3 fnvandrum- 
Nagercoil- 
Kanyakuman BG 86 50 t5-4'79

4 Guna Maksi BG 193 48 16-4-77

5 Kalyam to 
Kalyam Town
ship BG 5 00 7-4-79

The following ww line projects have 
been taken up for construction since 
March, 1977

1 Karaila Road- 
Jayant BG 33 00

3 Bhadrachalam 
JRoad-Manugru BG 5a 00

3 Apta-Roha BG 6a 00

4 Kalyam-Kalyam 
Township BG 5 00

5 Nadiad-Modaaa BG 105*00
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6, Eranakulura-
Alleppey BG 50  o o

7 Tupkadhi-Talgaria BG 33 00 

BG 26 00
8 Mamkgarh- 

Chandur

q Gauhati 
Bumihat BG 28 00

10 Dharmanagai -
Kumarghat MG 33 00

11 Balipara Bhalukpong
MG 33 45

1 a Silchar-Jinbam MG 50 36

13 Amguri-Tuli MG 17 07

14 Lalaghat-Bhairabi MG 48 77

(b) Th«* question of evolving a rational 
Criteria for laying developmental railway 
lm< s in backward and hilly art as is under 
examination by the National Transport 
Policy Committer Framing of policy 
and long terms plan for such lints 
would be possible after the report of th* 
Committee become* available

Catering service In Northeast 
Frontier Railway

7679 s h r i  AHMrD HUSSAIN
Will the Minister of RAII WAYS be 
pleased to state

(a) the details of proteduie followed 
during the last three years (ending 31 12- 
1978) in selecting conttactois foi pro 
vidmg prop* r catering service m the N I 
Railway and the names of companies / 
con traitors who have been authotiseel by 
the N T Railway to provide catering 
service in the N F Railway,

(b) whether »t i« a fact that no tender 
was called for this purpose for the present 
catering contractor,

(c) if  so, the detailed reason* therefore 
and why Government are encouraging 
such raonopoliest organisations/ monopoly 
in one Zone, and

(d) why despite repeated public op. 
position and dwsatisfication over the iood 
stuS*€tc provided by this contractor, he 
ha* not boan asked to improve the 
quality of the tt uffif

THE MINISTER OF STATE IN 
MINISTRY OF RAILWAYS 

(SHRI SHEO N4RAIN) (») For 
the award of catering/vending contracts, 
applications are invited through press 
notifications and notices displayed at 
ronspicious places at Ifcailway stations 
The applications <u r then scrutinised by 
a Screening Committee consisting of q 
or m >re officers in Senior Scale and 
ab>ve (pnor to i 8 1978 the committee 
could (onsist of evtn two officers) Taking 
into consideration the suitability experin* 
e nee financial standing etc of the appli* 
cants the Screening C >mmittee recom
mends suitable candidates on raerif 
to tht competent authority, who, 
after taking into consideration the 
recommendation of the Screening 
Committee awards the contract to the 
most eligible and suitable person The 
above procedure was followed by North
east frontier Railway during last three 
y ars During this period Refreshments 
Room contracts at Kanmganj and the 
Ttndhana stations were awarded to S/ 
Shri P C Ghose and M K  Mura res
pective 1> and dining car contracts on 
kamrup I xprcss (broad gauge amd 
metr gauge ) and Hnsukia Mail ( Broad 
(»uage) t > M s P R  Catering Co.

(b) For the award of refreshment 
room contracts at Kanmganj and Tin* 
clhani stations normal procedure was 
followed However contracts for dining 
cats on Kamrup I xprcss and linsukia 
Mail were a waul d te> M/s P R  Cater
ing C by this M nistry without inviting 
applicatu ns

(c I or managing mobile catering a 
seivicc infn. sti ite lure like base dep >ts 
bas< kitchens and neeessary expertise is 
requited For developing these facilities 
on N»rth<ast frontier Railway which do 
not have them at pres»nt heavy eapital 
mv stment and recurimg expeneiiture on 
additional stafi was required M/s P R  
Catering Co who were already running 
mobile catering senvces on many othei 
trains on Northeast frontier Railway and 
had necessary infra strue ture and a 
e x p e r t is e  were cemsidered suitably and 
orders w< if  given by this Ministry lot the 
allotment ot these contracts

As announced in the Railway Budget 
Speech on 20-J-1979 lt has been dectded 
that dining tar service on all Mail/Express 
and superfast trains will be taken oyer for 
depaitmental management expeditiously 
Tinsdaa Mail and Kamrup Express 
trains will also be taken over for depart
m e n ta l management very soon

M) No public complaint regarding 
quality of food served through refertah- 
meat room at Kanmganj and Tmdhana*
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as wtllas in dining car on Tinsuba Mail, 
was received during the last three yean. 
Complaints regarding quality of food 
served in dining car on Kararup Express, 
however, were received and the 
contractor was taken up suitably and fines 
were imposed

Removal of wage Ceiling from 
SPE Act

7680 SHRI DINEN BHATTACH AR- 
YA Will the Minister of PARLIA
MENTARY AFFAIRS AND LABOUR 
be pleased to state :

(a) why the salary ceiling has been 
brought into force under Sales Promotion 
Employees Act, 1975, when there is no 
such condition in Industrial Dispute Act 
and W > k a ; j  mmalists Act (Rs 750 
per mensum or Rs 9000/- per annum 
either by way of salary or commission), 
and

(b) what measures the Government of 
India, propose to remove this type of 
ceiling m the interest of Field Personnel 
of pharmaceutical industry 7

THE MINISTER OF PARLIA
MENTARY AFFAIRS AND LABOUR 
SHRI RAVINDRA VARMA) (a) and
b). Different labour laws have different 

scope and coverage to serve their objectives 
However, the Industrial Relations Bill,
1978, introduced in the Lok Sabha on 
the 30th August, 1978, covers the sales 
promotion employees as a distinct cate
gory without any wage limit

Protection to workers from T.B.

7681 SHRI VASANT SATHE Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased

(a) whether attention of Government 
has been drawn to the news report ap
pearing in the ‘Patriot’ dated the 24th 
March, 1979 under the caption “ T B 
Incidence among rairiers causes worry” ,

(b) if so, the facts thereof, and

(c) details of series of measures taken 
during the last two years and proposed 
during 1979*80 to protect the workers 
from T  B ?

THE MINISTER OF PARLIAMEN 
TARY AFFAIRS AND LABOUR. 
(SHRI RAVINDRA VARMA) : (a)
Yes, Sir ;

(b) A group of press reporters had visited 
the Central Hospital, Joda on the 18th 
March 1979. They were told that

since the opening of the Hospital m June, 
1978 , 100 cases of T B  had been 
treated, out of which 37 sputum positive 
cases were referred to the Madhadevl 
Birla TB Sanatorium, Ranchi It is, 
however, not correct to say as stated m 
the Press report, that these T  B cases were 
the result of manganese poisoning or due 
to continuous inhailtng
of the dust coming out of the Chimney of 
the ferro-manganese plant A study 
was undertaken as stated m the report, 
by Director General, Factory Advice 
Service and Labour Institutes to detect 
manganese exposure cases in the ferro 
manganese plant This study revealed 
an incidence ofo 8 % of T, B amongst 
the workers of this plant

(c) Besides the schem< for the control of 
tuberculosis implemented by the State 
Governments and other Institutions, the 
following measures are specifically being 
taken to protect mine workers against a 
diseases including T.B —

(I) Introduction of the programmes 
for preventive measures against 
T  B like B C G  vaccination, with 
effect from int April, 1979

(II) Detection of cases at clinics and by 
the mobile medical units during its 
visits to mining areas a ad brngmg 
them to the Central Hospital for 
treatment

(III) Amendment of the Mints Rults 
1955 to provide for initial medical 
examination for new entrants and 
periodical nfedical examination 
of every persons in the mine at 
intervals of not more than five 
years The Government has not- 
fied that , to begin with, new en
trants and mine workers who have 
put in fifteen years of service und< r 
ground should be medically 
examined with effect from 1st 
April, 1979

«TT finw ft WWW

7682. :
apTT qfofr V t fKTT f a
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Junior Class I Medical Officers 
in C.H.S.

768*  SHRI MAHI LAI  V\ ill th. 
Minister of HEALTH AND J- \MILY 
WELtARE be pleased to state

(a) whether it is a fact that Junior 
das* I Medical Offieers mCHS  ha\e 
not been declared peimanent even alter
10 years of continuous service,

(b) if so, the reasons for not declaring 
them permanent after completing  the 
prescribed period necessary for  being 
permanent m the grade and the nurabei 
of such officers who ha\c not b< < n 
■declared permanent so iar , and
(c) when the orders are going to be 

issued in this regard 7

THE MINISTER Ol HEALTH AND 
FAMILY  WELFARE  (SHRI  R*BI 
RAY) , (a) Yes

(b)  and (c). Hie officers in tht Ctntral 
Health Service are confirmed not neces
sarily aher completion of the probation 
period but from the dates the peimanent 
vacancies Are available  Th* G D O, 
Grade II officers have been placed in 
Junior Class 1 scale ol the CHS on the

recommendatiom of the Third Pay Com
mission with effect from 1-1-1973 after 
assessment of their suitability by  the 
Screening Committee

Out ol 745 temporary Jumoi Class I 
Officers who had joined Class II scrviu 
upto the end ol 1970 «*i| officers have 
alirady bun approved b\ the Depart
mental Piomotion Committee lor confit- 
mation and the orders will be issued ai 
soon as the concurxence ol the unton Public 
Strvice Commission is received  There 
are about joo muit permanent vatancus 
and the. tases ol 200 eligible officers for 
confirmation will bt taken up shoitly

Visit to Kampuchea by Indian 
Ambassador in Vietnam.

7684 DR R\MJ1 SINGH  Will 
the Mmistci of IXTLRNA1  AH-AIRS 
be pkascd to slate

(a) whether Shri Shivram Ktislinan, 
Indian Ambassador in Hanoi is going to 
Kampuchea,

(b) whether he sought pei mission lrotn 
tht (lovtrnmtnt of Vietnam for his 
visit, and if so, the reasons therefor,

(r) whrthn Government aie prepared 
to fetant rt ((ignition to Kampuchea, and

(d)  if so, when and if not, the obstacles 
coming in tht way ■*

1HL  MINIS ILR Of SI ATE IN 
1HL MINISTRY Ol  LX1ERNAL 
An AIRS  (SHRI  SAMARENDRA 
KUNDL)  (a) No, Sir

(b) For visiting Kampucliea, it is the 
Genetnnient of Kampuchea whose per
mission would be requited

(c) and (d), We art continuing to watch 
tht situation m Kampuchea, which conti
nues to be  unsettled, and will take a 
decision as and when it is considered ap- 
piopnate and ntcessar>

Late running of 9(5 Up Bhatinda- 
find Express

7685  SHRI M KALYANASUND \- 
RAM  Will the Mmiste i of RAILWA\ S 
be pleased to state

(a) whether 345 Up  Bhatmdajind 
Express is generally late bv one to two
hours ,

(b) whether running time of this train 
is only 5 hours ,

(c) if so, the reason* for late running 
of this tiain, and
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(d) the steps taken to see that train runs 
punctually and does not waste time by 
stopping outside Bhatinda Railway 
Station?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN* (a) During Match,
1979, 345 Up Jind-Firozpui Passenger 
arrived Bhatmda right time and upto 15 
minutes late on r6 da>s It was late by 
more than 15 minutes and upto 30 minutes 
on 8 days , and more than 30 minutes 
and upto 60 minutes on 6 da vs Only 
1 day it was more than 60 minutes late

(b) th« running time between Jind- 
and Bhatmda is 4 hours and 48 mtnutts

(c) The section JmdJakhal is neai 
saturated and any late running of othei 
tiain* afTects the running of 445 Up 
Passenger

(d) Only on three days 345 Up Passen
ger was dt tamed short of Bhatmda during 
March, 345 Up Passenger is being treated 
as suburban train on Jmd-Bhatinda section 
and its running closely watched Works 
to create additional line capacity on tins 
section have also btcn planned

Automation in Railways

7686 SHRI K 1SHORE IA L  Will 
the Mimstei of RAILWA\S bt pleased 
to state

(a) when do the Railways piopos* to 
shift to Automation/computerisation in 
resen at ion of seats to avoid ehanccs of 
coriuption, and

(b) how much money would be 
involved 7

THE MINISTER OF STAIE IN 
THE MINISTRY O l RAILWAYS 
(SHRI SHEO NARAIN) (a) and(b) 
Computerisation of passenger seat/berth 
reservations, on a piogrammed basis is 
already envisaged Studies with regaid 
to the strategy lor establishing computer 
networks for this job are on hand in con
sultation with the Department of Llecti ti
mes Ihe estimate of costs etc would be 
available after these studies are completed

National H ^ w s ^ i a  Aruuachal

7687. SHRI R  K  KHRIME Will 
the Minister of SHIPPING AND TRA
NSPORT be pleased to state :

(a) whether Government has any 
proposal to construct National Highways

m Arunachal Pradesh to link-up its Distri
cts,

(b) if go, proposed year of the con
struction and its total estimate, and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM ) (a) to (c)
Presumably, the Member has in mind tht 
declaration of new roads m Arunachal 
Pradesh as National Highways Theie 
is no such proposal as due to financial 
constraints and other priority considera
tions, the Government of India are unable 
to make any mw additions to tht exis
ting National Highway System in the 
country at present

Complaint* against Indian consuls

7688 SHRI KESHAVRAO DHON- 
DGL Will the Minister of LXTtRNAL 
AFFAIRS be pleased to state

(a) tht numbir of Indian consuls 
abroad against whom complaints havt 
bten received by Government,

(b) if so, the contents thereof, and

(c) the action taken by Government 
thereon 7

THE M INISTIR OI SI A IE  IN 
THI MINISTRY Ol EXT1RNAL 
AITAIRS (SHRI SAMARENDRA - 
KUNDU) (a) to (c) Government 
receive complaints from time to time in 
regard to tlit functioning of Indian Posts 
and Missions abioad These complaints 
pcitain to Consular services , educational 
facilities, conuneitial and trade matteis 
treatment of visitors, cases of financial 
and administrative irregularities ttc As 
soon as such complaints are received 
in the concerned Divisionm the Ministry, 
they art imm< dutely looked into and 
appropriate corrective and r< medial 
action is taken

tar f*w  3  jriflTw

7 689 .  x r m : *  
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t ;
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World Bank Loans

7690  SHRI K M\LIANNA Will the 
Minister of RAILWAYS bt* pleased to 
state*

(a) whether it ts a fact that the  World 
Bank have expressed its conctrn to the 
Ionian Railways (to which it has during 
the last Jo years extended credit* totalling 
about $ goo millions) over its resort to

loans from the Government of India m the 
last 8 to 10 years to meet its liabilities 
unelf r different heads

(b) whether it is also a fact that it has 
suggest* d certain alternatives to the Indian 
Rai Iv\ ay s to avoid such/esources to loans in 
future, and

(c) if so, the reaction of Government 
thereon ?

IHt MINlSTFR Of STATL IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHI O NARAllSi) (a) and (b) Owing to 
suecessne annual deficits from 1966-67, 
the railways had to jesort to loans from 
General Re venues to meet its dividend 
liabilities and to finance certain categories
ol Works Although substantial surpluses 
wtre t anu d in 1976-77 and 1977-78 the 
accumulated indebtedness and measures 
toliqmdati th< same were engaging Gover- 
nmt nt s attention C oncern over this situa- 
tien was also expressed by the Woild 
Bank during negotiations held in June 
197 * rtgardmg grant of Bank’s assistance 
foi the Railway mndei rotation and main
tenance projects Possible alternatn es so 
as tr ease the position were leferred to by 
tht Bank who were informed that the 
Rai Iw ays and the Government wt r« already 
seized of this matter

(() In puisuance of the retommenda- 
titns ol the Railway Convention Com- 
mitift 1071 the Government had m 
Maifh 1978 appointed an Expert Group 
to a. imin< the capital structure on Rail
ways Bw<l on the recommendations con
tained in this Gioup’s Rtport, submitted 
in Octobtr 1978 it has bten decided to 
write <>fi pirt oi the outstanding loan lia
bility undu tlu Rtvenut Reserve fund 
Tht 1 xp<it Gioups recommendations it- 
garding eeitain relitfs in the quantum of 
dividend paid by the Railways to General 
Revenues have also been accepted by tht 
Railway Convention < ommittee  1977 
Further the Railway Budgt t for 1979-80 
mcoifK)iatcs prtposals <0 mobilise addi
tional resources based parll) on tht interim
1 eport of the Rail Tariff Enquiry Com
mittee  Du above incntiontd measures 
are expected to bring about substantial 
reduction in the Railway’s indebtedness to 
General Revenues

Overbridge near Ashok Nagar

7691  SHRIF H MOHSIN Will the 
Minister of RAILWAYS be pleased to 
state

(a)  whether representations have been 
received to construct an over bridge or 
an under bridge at the railway crossings 
near Ashok Nagar (HubU) and Haver* 
(on the way to Karajji) railway station;
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(b) whether Government arc aware 
that traffic it blocked for long periods thus 
inconveniencing the people at these places; 
and

(c) what action is taken for construction 
of over-bridge or pxi under-bridge ?

r-THE MINISTER OF ST VI h IN 
THE  MINISTRY  OF  RAILWAYS 
(SHRI SHEO NARAIN): (a) Yes.

(b) No undue detentions to road traffic 
at these level crossings ha\ e been  re
ported.

(c) The proposal for construction of road 
over-bndge in heu oi existing level cros
sing near Haveri Railway Station was 
originally included m Railway’s Works 
Programme for 1965*66 as recommended 
by the Govt, oi Karnataka. This was, 
however deferred at the request of the 
State Govt. In regard to the construction 
of road under-bridgr near A&hok Nagar 
(Hubh) level crossing, no ptoposal has 
been received from the State Govt so far. 
This will be considered as soon as a pro
posal is received from the State Govt.
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Report on the working of the Ortho
paedic departments of the Govern

ment hoipltali in Delhi

7694 SHRI SHANKERSINHJI VAG- 
HELA

SHRI MUKHTIAR SINGH 
MALIK-

Will the Minister of HEALTH AND 
FAMILY WELFARE be phased to state-

(a) whether Dr Dholakia and Dr 
Mukhopadhyaya who were appointed to 
examine the working of the Orthopaedic 
Department* of the Go\ ernment Hospitals 
in Delhi have since submitted their report 
to the Government,

(b) if so, what are the recommenda
tions mad< by them, and

(c) what action Government have taken 
thereon

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): (a) Y « , Sir.

(b) The group was of the opinion that 
good orthopaedic work with increasing 
emphasis on specialisation and concentra
tion on activity in particular fields with 
adequate control on quality and excellence, 
could be developed at the A 11 M S

(c) Keeping m view the constraint of 
re»ou ces, it was decided to develop, for 
the time being, only the super-spccialities 
mentioned below:—

(0  A.I I.M.S , New i Neuroscience* 
Ifelhi. 11. Cardiology and

Cardiothoracic Sur
gery

{») P G.l, Chandi- Gasteroenterology
gnrh.

(3) Safdaijang Hos* Plastic Surgery 
pttaL and Bums.

Jumna Bridge at Palwal

7695 SHRI DHARM VIR VASISHT 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the reasons for not starting vvnrk 
on the Jumna Bridge at Rihimpur (paI- 
wal) in Haryana State, the foundation 
stone of which was laid by the Prime 
Minister on 31-3-1978,

(b) whether Go\ ernment still stick to 
Prime Minister's assutance of completing 
the work in two ytars, and

(r) if so, tht detailed phasing of the 
same ?

THE MINISTFR OF STATE IN- 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
GHAND RAM) (a) to (c) Bridge being 
located on a State road, Haryana Govern
ment are primarily concerned with its 
(onstriution lhert has betn some delay 
in the commencement of the work ai the 
design etc of the bndge had to be changed 
in view ot the unprecedented floods during 
thi last monsoon The Haryana Govt 
have intimated that the tenders are now 
being finalised by them and the work is 
lik«ly to be allotted shortly The bridge 
along with its guide bunds would take 
about two years for completion after the 
commencement of The work
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Katihar Railway Hospital

7697 SHRIMATI PARVATHI K R I
SHNAN: Will the Minister of RAIL WAYS 
be pleased to state:

(a) whether a large number of patients 
are forced to lie on the floor at the Katihar 
Railway Hospital;

(b) the number of beds available in that 
hospital, and

(c) the difficulty m sanctioning a few 
more beds for the Hospital ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) When all beds arc 
occupied m certain seasons, the patients 
are kept on matrefcses on floor as is the 
general practice elsewhere.

(b) 99 beds.

(c) Work on a 30-bedded hospital at 
Malda Town about 100 kms. away fiom 
Katihar is in progress and on completion 
of the same, tht load of patients at Katihar 
Railway Hospital is expected to come 
down.

Setting op of a black- fever research 
centre

7698. SHRI JYOTIRMOY BO ST. • 
Will the Minister ol HEALTH AND 
FAMILY WELFARE be pleased 10 state:

(a) whether the School of Tropical 
Medicine, Calcutta drew up a scheme to 
set up a Black Fever Research Centre 
with WHO’s financial and other assistance;

(b) whether the scheme was sent to the 
ICMR for approval m May, 1978;

(e) if so, the reasons why the scheme 
hat no* been approved; and

(d) whs« is the present position in this 
regard ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY) (a) and (b). Yes, Sir.

(c) & (dJ.jThe ICMR have been asked 
to havt the scheme re-examined m tie 
light of the latest imtiucticrs ism d Ly 
the Government in this regard.

Strength of RtP.F.

7690 SHRI RAM AN AND I I  WARY 
Will the Minister of RAILWAYS bt 
pleased to state*

fa) the sanction*d stiength of tie 
Railway Ptotection Foice as on 1st Ja r -  
uary, 1078, and

(b) the numbet of gazetted, non-gazet- 
ted offirci s/employees m them ?

THE MI \IS  TER OF STAT1 IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN)- (a) About 65,2^0 in
cluding Radwav Piotcction Special loict

(b) There aie zoq ga/cttcd office is, 
nearly 7,qoo non-gamted and about 
57,141 othei ranks including strength m 
Railway Pioteition Special Force and 
Railwav Board

Washing of X-ray films in Dr. Ram 
Manohar Lohia Hospital

7700 SHRI YUVRAJ Will the Minis
ter ol HL \LTII AND FAMILY WEI- 
FARE bt pleased to state.

(a) whethei the woik of the washing 
of X-ray films is got done by the Class IV 
employees 111 Di Ram Manohar Lolna 
Hospital,

(b) whethei daik room work is also 
got done by these employees, and

(c) whether X-ray work has been stop
ped in this Hospital from 18th Decembei 
and if so, when this work will not be got 
done by Class IV employees and when the 
trained employees will be given increased 
salary and if not, the reasons therefor ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY), (a) & (b). Yes, only in some cases 
as previously there were only n posts of 
Dark Room Assistants in this Hospital

(c) The employees resorted to work- 
to-rule from 18-12-1978 to 31*1-1979. Now 
the Government has sanctioned 8 addi
tional post* of Dark Room Assistants for 
this Hospital. As soon as these post! are



221  Written Answers CHAITRA 29, 1901 (SAKA)  Written Answers 122

filled up on the basis of the recruitment 
.rules this work will not be done by the 
•Group ‘D’ staff

Future of Kookaa Line

7701  SHRI BAPUSAHEB P\RULE- 
KAR- Will the Mimstei of SHIPPING 
AND TRANSPORT be pleased to state

(a) whether according to Government 
fthe future of Konkan Line operated by 
Mogul Lines is declared to be uncertain 
and if so, since what date,

(b) whether at the time of take ovei 
of Konkan line from Clowgule Steamships 
it was decided that the futute of Konkan 
Line is uncertain,

(c) are Governme nt aware that Mogul 
Lines is treating Konkan Service shore 
j>taff as a distinct unit of Mogul Lints on 
the ground tliat futuie of Konkan I me is 
uncertain, and

(d} if so, what action Government pro
pose to take ■*

THE MINISTER Or STATF IN
CHARGE OF THE MIMSm Ob 
SHIPPING AND TRANSPORT (SIIRI 
CHAND RAM) (a) The Konkan Stmt< 
was taken over by the Government of 
India fiom M/s Chowgule Steamships 
Limited m 1073 at the instance of th* 
Government of Maharashtra and was 
f itrunel to Migul Line Ltd for operation 
on a ‘No-proht-no-loss basis It has been 
operating since then despite heavy losses 
bsmg 1 icurred on its operation It has 
not go far become viable despite the 
•morovt ment measuies  taken

(b) 2Vo, Sir.

(c) Su (d). The Konkan Service Unit 
was not merged with Mogul Line after 
it was taken over fiom Messrs Chowgule 
Steams)tips Ltd , but has actually been 
functioning more or less as a separate unit 
for looking after the operation of this 
service  Certain staff attached to this 
service were also taken ovei by Mogul 
Lines on the same terms and conditions, 
as were made applicable to them by M/s 
Ciowg' ile Steamships Limited It has not 
been possible to make any change in their 
service conditions and wages due to the 
ontmu id heavy losses being incurred in 
the opintion of this service, although 
they luive been granted certain reliefs.

Supply of bedding* in train

770a. SHRI MANORANJAN BHA- 
KTA: Will the Minister of RAILWAYS 
be plowed to state:

(a)  whether Government are aware that 
o«e smfle formula is not followed bv the 
different Zones of Railways m respect of

supply of Beddings, if so, what are the 
details and if not, the present practice
in details;

(b) whether insufficient bed rolls are 
supplied m the AC a-tier sleepei coaches 
by Air-conditioned Express running from 
Howrah and passengers paying ful 1 amount 
do not get required Bed-sheets etc and 
whether railways received any complaint 
m this connection ,

(c) if so, the details theieof, and

(d) what are the minimum pi escribed 
atticles to be supplied in a Bedioll, state 
dc tails ?

1 HE MINIS IER OF S7AIE IN THE 
MINISTRY Ot RAILWAYS (SHRI 
SFirO NARAIN) (a) & (d) Aiticlts to 
be provided 111 each bed 10II have been 
pi escribed for the guidance of all the rail
ways However, there may be slight varia
tion in tht numhn of at tides comprising 
a bed tolldue to climatic conditions 'I ht 
details of articles supplie d m a bed-roll to 
passengers travelling in 1st class and A C 
J- tier sleeper t oat Ties are as under —

\i ticlesprovided in bed-ioll‘foi pa«erjrns 
tiavellmg in •

nt Class Air-conditioned 
2-tier sleeper

1 Holdall  1  1 Bedsheets  a

2 Mattress  t  2 Pillow  x

3  Bed- sheets 2  3 Pillow cover  1

4 Pillow  1  4 Blanket  1

5 Pllowcjver  1  5 Face towel  1

6 Blanket  1

7 Face towel  . t

Additional blanket is supplied to pas
sengers on demand on additional payment 
of Re o 50 per blanket per night

(b) & (c). Yes, complaints were rereived 
in this regaid and steps have been taken 
by the railway administration to itaake 
good the shortage of bed sheets m the bed
rolls supplied to passengers traveling in 
air-conaitioned 2-tier sleeper coach run
ning between Howrah and Delhi
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Public' Transport system Andaman 
mid Nicobar Islands

t 3. SHRI MANORANJAN EHA- 
A : Will the Minister oi SHIPPING 

AND TRANSPORT be pleased 10state:

(a) whether Government are aware 
that thi:re is hopelessly inadcqt ate and 
inefficient public transport system pievails 
in the Union Territory of Andaman and 
Ni cobar Islands, if so, what steps Govern* 
ment ce>ntcmplates to take immediately; 
and

(b) whether it is a fact that chasis for 
buses obtained ftom Calcutta and bodies 
built al Haryana takes a long process 
causing inordinate delay, in v»w of this 
whethei Government aie considering 
to simplify the system, if yes., state de
tails ?

THE MINISTER OF STATE IN- 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHANI> RAM): (a) & (b). The infor
mation requiied is being collected fiom 
the Union Territoiy Administration of 
Andaman and Nicobar Islands and will 
be laid on the Table of the House when 
it is leceivcd.

Casual employees as attendants

7704. SHRI MANORANJAN BHA- 
KTA: Will the Minister of RAILWAYS 
be pleased to state*

(a) the total number of casual/dailv 
rated employees engaged in the duty of 
attendants in the Railway throughout the 
country; state diffeient Railway-wise;

(b) sincc how long are they perfoiming 
such temporary duties, state minimum to 
maximum ;

(c) whether Government are consider
ing to regularise their seivice in the 
Railways; and

(d) if so, when and if not. why not ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) to (d). Information 
is being collected and will be laid on the 
table oi‘ the Sabha.

Denial of benefits to Field personnel 
by Pharmaceutical and Allied 

Industries

7705. SHRI SAMAR MUKHERJEE: 
SHRI DINEN

BHATTACHARYYA :
Will the Minister of PARLIAMEN

TARY AFFAIRS AND LABOUR be 
pleased to state:

(a) whether the Government of India 
•re aware that the management of Phar

maceutical and Allied Industms air 
depriving the statutory benefits in tie 
form of Provident Funds, Bonus, Dcaj nem 
Allowance etc., to the Field Personnel; 
and

(b) if so, the steps proposed to be tf k<n 
to redress the genuine grievance of aLc\c 
class of workers ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) A 
charter of demands receiv rd fi c m tl c* 
Federation of Medical Representatives’ 
Associations of India shows that 
medical and sales employees aie not tr- 
ceiving dearness allltwj me, 1 onus, I*n - 
ployees’ State Insuiance benefits, etc.

(b) A tripaitile meeting to di«cu‘& 
some of (he problems of the sales pi« n c- 
tion employees in phaimaceutical irdustt v 
is pioposcd to be convened shortly.

Amendment to Industrial Disputes 
Act giving job security to Medical 

and sales Representatives

7706. SHRI SAMAR MUKHF.RJEE : 
SHRI DINEN 

BHATTACHARYYA :

Will the Minister of PARLIAMEN
TARY AFFAIRS AND LAPOl’R  te 
pleased to state: ,

(a) whether the Government ol India 
have taken any steps to give job security 
by extending the benefit ol Industrial 
Disputes Act by amending Section 2(5) 
of the Act, to the medical and sales re
presentatives, working in the phaima
ceutical and allied industries: and

(b) if not, the reasons therefor ?

THE MINISTER OF PARLIA
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA) : (a) and 
(b). The benefits of the Industrial Dispute s 
Act, 1947 have already been extfrdtd 
to the sales promotion employees in tl c 
pharmaceutical industry drawing wa
ges not exceeding Rs. 750/-per month cr 
commission not exceeding Rs. 9,000/- p«

r.r, under sub-section (a) of Section 
of the Sales Promotion Employers 
(Conditions of Service) Act, 1976- 

However, sub-clause (a) of clause a of the 
Industrial Relations Bill, 1978, intro
duced in the Lok Sabba on the 30th 
August, 1976, covers the sales promotion 
employees as a district category without 
any wage limit.



125 Written Answer CHAITRA 20, 1001 (SAKA) Wntten Answers 126

Wage calling In SPE Act

7707 SHRI SAMAR MUKHER- 
JE E  Will the MINISTER
OF PARI IAMENTARY AFFAIRS 
AND IABOUR be pleased to state

(a) is it in the knowleegt of Govirn- 
ment that the SPE Act by way of ceiling 
on remuneiation, can disqualify an em
ployee (if he has crossed the temunera- 
tion slab) by way of denial to piotection 
at certim period of life when growing 
age can cause a scare* before him (bv 
this design at old agt. an employee has 
insecurity because of faint chances of 
alternator employment) and

(b) if so whether Government are 
considering to scrap the wage ceiling 
from SPE Act "*

THE MINI STIR OF PARLIV 
MEN1 ARY AFFAIRS AND LABOUR 
(SHRI R W INDR A V ARMA) (a) The 
Salts Promotion Fmployees (Conditions 
of Service) Act, 1976 1$ at piestnt appli
cable onl\ to employes drawing wages 
not excfi ding Rs 750/- pei month or 
wages or commission not exceeding 
Rs 9000/ ptr veai

(b) Yes Su The Industnal Relations 
Bill 1978 inter alia proposes to remove 
the wig( ailing for the siles promotion 
employees

Admission in Medical College in 
Bihar State

7708 SHRI BAGUN SUMBRUI 
Will the Mimstei of HEALTH AND 
FAMILY WFI FARE be pleased to 
state

(a) whether it is a fact that m the 
Bihar State for getting admission into 
the medical colleges it is necessary to first 
get successful m tht phvsical fitness test 
before qualifying in the I Sc, and

(M if so whether the Medical Council 
of India had approved this system in 
the State *

THE MINISTER OF HEALTH AND 
FAM IIY WELI ARF (SHRI RABI 
RAY) (a) A candidate desrious to sit 
m the competitive entrance examination 
for admission to medical course* in Bihar 
has to apply along with a certificate from 
a medical officer not below the rank of 
Civil Ass ft Surgeon to the effect that
(1) he does not suffer from any infectious 
disease like Leprosy, TB etc, (11) his 
vision is atleast 6/12, and (w) has acuity 
of hearing stathescope This system of 
preliminary medical test is on the pattern 
prevalent in all combined competitive 
examinations held by the Public Service 
Commission

(b) Medical Council of India have not 
made any such prescription

Foreign Minister's visit to U S A.

7700 SHRI S S LAL Will the 
Mimsur of FXTFRNAL AFFAIRS 
be plciscc’ to state

•
(a) whether he is likrlv to visit IS A  

in the list week of \pril 7q foi about 10 
da\s

fb) if so whethei a delegation of seme 
experts wi’ J be going with him foi atten
ding Indc US Jtint Lconomic Com- 
missK n and

(ĉ  if so the nun b« 1 and names of the 
pti&onntl s< lected foi this dek gat un 1

THr MINISTER OF STATE IN 
THE \1IM SIR \ Or LXTFRNAL 
A ll AIRS (SHRI SAMARFNDRA 
KUNDt ; (1) The Mini&tci of Externa 
Affans is scheduled to visit USA in tl 
last week of April

(b) \ts, Sir

(c) The composition of the dehg^t on 
win th aecompanv the Mmigtri of Fx- 
tcrml Affans has not vet been fir ahsed

Minor Po t*

7710 s h r i  GIRIDHAR g o m a n g o  . 
VS ill the Mimstc 1 of SHIPPIM AND 
1RVNSPORI be pleased to state

(a) the name s of the minor ports both 
spillover 11 d new taken up bv his Ministry 
for ext cution,

(b) allocation piovjdtd foi thedevelep 
mtnt f the minor ports in the Fifth 
Plan ind Annual Plans of the Five Yeai 
Plan P011 wise

(cN the policy «tdr ptrd by his Ministiy 
on miror poits and

(d) the steps taken bv tl c Gov t of India 
on spill ov (1 minor poi ts for develoj ment 9

THr MINISTFR Of STATE 
IM  HARGE OF THF MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) & (b) The executive 
responsibilitv for the develofirem ri forts 
othei tl an Major Poits vests primalilv in 
the State Governments concerned Hew- 
ever Central loan assistance has been 
extended m the past to the State Govern
ments for the development of minor ports 
selected on the basis of one nunor poit 
frorr each Maritime State

3 In the Fifth Plan Period onlv the 
spillover schemes from the Foui th Plan 
were taken up for development and no 
new schemes were included
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Details of the loans released for the 
spillover schemes during the Fifth Plan 
are as under.—

State Port / 
Schemes

Loan 
1 eleased 
m 1 ifth 
Plan 
(Rs in 
lakhs)

Andhra Pradesh Kakinada

Kerala

Orissa

Karnataka

Gujarat

Maharashtra

Beypore

• Gopalpui

• Karwar 

Por bandar 

Ratnagm

77 39 

t)G so 

12 50 

20 3 j 

488 63

12 OO

♦Schemes not cleaied by Planning C om- 
nn%su>n but toktn allocations agtecd to

(c)  & (d) For the Plan Penod iqtB 83 
the National Development Council has 
d'ci 1“ 1 that the development of minor 
ports would form part of the State Plans in 
the State Sector

National Highway* in Tribal Areas

77ii  SHRI  GIRIDHAR  GO- 
MANGO Will the Mimstei of SHIP

PING AND TRANSPORT be pleased to
state :

(a) names of the National Highways 
passing through the tribal areas of the 
country,

(b) the policy adopted by his Mmistiy 
to ptovide and connect the National 
stream-line, and

(c) programmes in  Sixth Plan for 
these areas in this icgaid 7

THE  MINISTER Ol- STATI IN 
CHARGE OF THE MINIS IKY Or 
SHIPPING AND TRANSPORT ('SHRI 
CHAND RAM)  (a) to (tl  National 
Highways art pi annt d and dt v elc 1 * d 
ktepmg in view tht reouirrn <r tv of the 
counti y as a whole und not on any it gton xl 
or art a basis  In this process a nuinbei 
of National Highways pass thieugh tu
bal areas also as indicated in the t nclt st d 
list  Due to financial constiamts and 
other priority consideiations the Govtin 
ment of India aie unable at present 
*0 makeanv new additions to the existing 
National Highway system  As foi roads 
connecting National Highways with tu 
bal ateas or othei places the  Snte Go
vernments arr conrnnrd and the diaft 
6th Plan (1978— 83)  envisages miking 
special provision foi thest mat's to tribal 
areas  Sinee, howevri,  the Gth Phn 
allocations have yt» to bt finalised it is 
not possible to indicate at this stage the 
final picture m the matter

Statement

National HtghuafS passing through Trial areas of the country

SI
No

NH
No

Name of National Highway Remarks

1 3 3 4

1 2

3

3 5

4 6

5 7

6 8

7 *7

8 33

Madras.

€ Dhulia-Nagpur-Ratpur-Sambalpur-Baharagora and Calcutta ,

and Cape Comorin

the border between Ii
»ur and Chim and proceeding to 
and Tibet near Stupki-La.
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1 a 3

9 as Chas-Ranchi-Rourkcla-Talcher and terminating at N.H. 42 .

10 26 Lucknow-Kanpur-Jhasm and Lakhandon , . . .

11 31 Barhi-Bhakhtiarpur-Mokameh-Pumia-Dalkhola-Siliguri-Sivok- 
Goorh Bihar-North Salimara and Amingao near Pandu.

12 3-* Govindpur-Dhanbad and Jamshedpur . . . .

1? 33 Barhi-Ranchi-Tatanagai and Baharagora . . . .

H 36 Nowgaon-Dabka-and Dimapur . . . .

15 37 Goalpara-Gauhati-Joihat-Kumargaon-Kakum and baikhoa 
Ghat

16 39 Kumargaon-Imphal-Palal and proceeding to tin boid<r 
between India and Burma

17 40 Joi hat-Shillong and proceeding to the bordet between India 
and Bangla Desh near Dowki.

18 43 Raipur-Vuianagi am and proceeding to its junction with NH 
No. 5 neai Vizianagram.

19 44 Shillong-Jowai-Passi-Badarpur and Agarula

20 45 Madras-Tiruchirapalli and Dindigul.....................................

21 48

(c) As per extant procedure any change 
’n the existing name of a Railway 
Station ii m«id< on the recommendation of 
the State (lovernment concerned who in 
turn aie requiied to obtain the concur- 
lenee oi (he Ministry of Home Affairs, 
Govern meg of India. This matter at 
picsent is under examination of the 
Government of Maharashtra and Ministry 
of Home Affairs, Government of India.

(d) Yes.

.flTFTTf «TT TOUT r̂i*TT

771 3  v f c v t : «nnr

(*?) m  ?tpt t o  
gmrft *nrar, a w t  ^  %
tfhcrsj sr^r ^spr
?rnpr ’tt d<wf tk ar̂ t fr srrar: 

arrcft w  335 «r<r itt*  
irro *r?ft 3 3 6  w m  v r
“ m z ”  *rhr *?V t ; xftx

594 LS—5

Change in name of Railway Station

7712. SHRI R K. MHALGI Will 
the Mimstci of RAILWAYS bepleas<d 
to state :

(a) whether tt is a fact that Governmt nt 
have received a representation regar
ding the change of name of railway sta
tion on barber-line of Bombay as Koluada 
instead Tejabhadui-smgh Nagar;

(b) if so, when ;

(c) what action have Governnwnt 
takep. or propose to take in near future; 
and

(d) whether Government’s attention 
has been drawn to the various news items 
of agitation in the first week of February, 
*Q79 u» regard to the demand m re
presentation ?

THE MINISTER OF STA7 F IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) (a) Yes.

(b) Starting from October, 1976 a 
number of representation* have been 
received.
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( v )  z v x r i

5 ,0 0 0  V t H 'W S V  ^ T l v r  t w f i p f f  
% v r V* *rV«nfWHft 

f v ? r *  v r ^ r r  ?

i f c n w  $  x m  # * t  («ft ftra 

S f T T W )  : ( v )  sft, $  1

(«r) 1- 5-79  qrrft ẑ rti 
^ m t ft  1

2 9  W T/3 0  f r m r iy f i  %  f« W
i fta rr  «£sw <rc frrc* a r w  

7 7 1 4 . «ft «w ftr$ ?n f :

VTT fcs J^q^SRTHVtf^TT V^T fv  :

( v )  v r r  *ft»reT ?w t  s r t  v t
m < T W  | 11 fiWWR, 1978 Vt
qirsTR- % « n w r  fW tsnr % 

f t q frp rar snsfterv v >  ^ r r  «tt
f v  T̂vSTTTcT *f  TT3 TV V -^ T^R TT

T̂T̂ T TC jft’tRT <TT
29-STT ?PTT 30-3T3FT
ctot sfterH T i^T  ^?r jreft nr/jrvt % 

f ? p ^ > f * H £  v t ^ f s  s * r r j T * n o  sflfc

(m )  »r>R3T cT<TT « R r  f ^ T ^ ^ f f  W
i r t f t  v t  ^T'Tcn v t  * r N  v t  s i r -  ^  t * *  
f:tr vrorrfW  v  jt irtarr £*r;r 

T t  T> f a r e  'fTST’ VY s z to tt  V3T ?TV 
¥ t  ŝntrsrft ?

fc* W T W  *  TTWf *f?ft ( « f t  fa w
w m ]  :  ( v )  ^ft, $r 1

(*sr) 1- 4-79 29/30 v T P P m —
i f a r n :* t e  fo r  w d  «rnrt v t  2 f r o :  %
fat? n > R T f $  3 f * f #  8 q ^«TT V t  *T$ 

t l ]

w w m  i f t r  w w f r c  %  f a v  $ *  v r  
W W ! HWf

7 7 1 s . « f t  * i f  q f o f  :  
w f c u f e f t ^ w w r f  t f f r r  * $ S r f % :

( * )  fqT^STTOTW %tftrrcjsfo?r

% ^?rnrf fa fa  S tsftw m frv  m s m  

t o *  #  ^ n m ^ inpwwni ( f r e v r e  

t f s f t a r e w it o )  f<r ?f #Tnr5r %^hrsRR

1 9 7 8  Vt qfr^T ^ r t ,  3T ^f % *T̂ T-

sprarv *rk  fW w ir $rir>gr g  

«rrcR*n:vt w w rrw  f o r  «rr; sflr

(sr) f a v  f *  vsr srk  fv?r s t v f  

qfte? vt I w *  f  ?

w w u  1? x m  ircfV («ftfoni 
* n r m )  : ( v )  %ft* ( ^ ) .  trofa «ft

w i f t v  tftr 5nrm  <mi?T % f^nrv 

4- 9 -7 8  VT !TPJTTf 5TF?T f^TT SRT>T
«r|t ^tcn I , shrsr^r % ?tv 

45-VT nT^fPT T'TO’T ^  irw vtcft 

trv T̂PTSf ^TT̂ t 9 - 8 - 7 8  % 5WsM1id »TTSft- 

v r ^  % ^Tft^T- 

H5ar «ft I '3RRTT v t TTT»r <TT 46

v^tRTWR-'ftTeF^r »rrefhn*r

^5T ^ r f t  ?nft %«fhr w N r  5m 

^r? v 'Y  ^ft ®ir^«n v t  ^Tf |  fwfr

1-11-78 % ̂ cp’mx If ̂ TTW cTV 1TV 
^ T V  T̂Tft Vt S ^ « T T ? t 3TTTr |

v*r w « «  jr t i

im n w **

7 7 1 6. ffr? m f  '• 
v n  ^»reftzr§ *rtt*  v t  m  v ^ r  fv

( v )  f i n q ^ ^ l f v ^ R ?  H  
tftes  ip tt  ^ f t f ^ m

^prnny |  ^  am u r i  % fnvs W  

? n v r  t c  v r  w v  f? r  w w  
% Jr ^v'r?wrT mgnwm v

^ST*f v t  u  w m ,  1 9 7 8  Vt W T t^ T
^  ^r;

(w ) «rft f t ,  ?ft ITPTT^T VT^fKr

w  i f t r
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(*r) fcfarc
w  «ftr sfHr *r*qnerr ^ r f r  gsr n  
fw fo r  fSpiTT WPPTT ?

tw  wwrwv w t w  *rwV («ft ftnr
WTTOT) : ( * )  sft, ^  I

(w)

s«r*r t t  fsraqrnr qfr1%«rf^rr ?r 
*$ r  * r? r  <j?r r r  f?mf«r <ft s jra -
eTffcsr ?f̂ t P I T  T̂RTT I 3»qfV *T3T
<jw r r fa t fo r  *ft sirr^rfTT n it  t  ^ rf%  

*r T ts  3r*wnr |  ct̂ tt w r p -  % fa^jpr 

f a r c  v r s r  1 1  ^ * rn r  fa rm  %
W t fp r , IT > ^ T  W f T T  % fiSTR TT 
^ T d  / f?rer% *ts<t gsrt r fa * r fa  ?t r ^  

*r*ft sr^rar x m  *Fvrrr/prpfh r snfii- 

*PT«ft x t t t  j  *r ?rr^PT?r ^  *rrsr srmfjRT 

f% *  3T< T f% #?TTr fk*% qft *rnra

i *j*rnw w t f

»t ssrc % s r ^ r ^ ^ ' t y r ^ r f  t  far? 

w*ft ?rr ?r eft i^armr *r « fk
*t $ t  sjrrnns ^ ^ r n r f^ r  ^  r t f  s f ?tts

STRT ff lT  |  I 3f*T ft TT53T *T*TTT/ 
s*TFfttr srrfsRr<«»r s t t t  & %
srrq- s r ^ r  s?m  f a  ^  m i  

ajfr 5rrnw w  v%*r, ^ T O r / f ^ r  *r? r 
3 r̂ % fsrer v t f  £ r f n r r  ?*rrc 

v ts r ? % *r ^ f r  s t t t  sTraw v 
r t  ^rnrift i

Research and development pro
gramme in the roads sector

5575 SHRI PABITR \  MOH \N 
PRADHAN Will the Minister ol SHIP
PING AND TRANSPORT be pit ased to 
state •

(a) whether the Mim«tt\ of Shipping 
and Transport has launchid a massive 
research and development progiammr 
tn the roads sector, and

(b) if so, (i) the scheme and pi ©gram
me;

(ii> the amount of money required to 
materialise such schemes and program
mes;

(m) the amount of money that is pro
grammed and schemed for National 
Highways passing through and those that 
may be constructed m Orissa State ?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AHND TRASNPORT 
(SHRI CHANI> RAM) : (a), (b) (i)&(u). 
A Reserch and Development prograrrme 
consisting of ja priority problems of im
mediate impol tance estimated to ci st Rs. 
*> 28 crores was launched in 1076-77 
Subsequently a second package of Re
seat ch and Development schemes con
sisting of 18 problems with an estimated 
outlay of Rs 3 t> crores has been identi
fied lor bemg taken up during 1978—83 
plan peuod Foi implementing these 
various srh< mes, the dtaft plan or 1078— 
83 contains a provision of Rs 6 crcr<« 
Besides this, a frw ie»earth schemes aie 
propost d to be finaced from the Cential 
Road fund (Ordinary) Restive

(111' The Research and DcvtJt pn ent 
scht mes undt r implementation at e nit ant 
to provide solutions for specific load . nd 
bridge problt ms being expt t icncetl in der 
different pin steal ant’ cnviionnnntal 
conditions m tin eoimti\ and aie not 
being taken up exclusively on the National 
Highways Th< location of the schemes 
is dictated by the problem under study. 
Also some of the schemes ait labfr»tn\- 
oriented and do not lequne any test 
stietclus to br const)uclfd As such it 
is not possible to give a piecise bic.k up 
of the Research and Development finds 
with respect to the National Highways 
passing through or which may b( cons
tructed in Otissa State

Parcel Handling Contracts of 
Allahabad and Aligarh

7718 SHRI RAMJI LAI SUMAN : 
Will the Minister of RAIIW A\S be 
pleased to state

fa) whether limited tenders were m- 
\iUdf from the Co-operative Sock I k s  
for the awaid of Goods Handling Ctn- 
tracts, Allahabad , Aligail and HRF 
Gtoup and Parcel Handling Contracts 
of Allahabad and Aligarh o\er AIK la- 
bad Division,

(b) whether the notification call 11 p for 
tenders fiom tht Co-operative So<K*ies 
wcrt made through Newspapers,

(c) whether the tender conditions were 
properly notified in tender forms issued 
to the Societies on payment of R* 5/-.

(d) whether the lower rates were re
ceived for the said contracts from the 
Societies in the tenders than the existing 
rates; and
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(e) whether the Co-operative Societies 
who offered the lower rates for the said 
contracts are genuine societies as verified 
by the Railway Department as well as 
Co-operative Department if so, the reason 
for not allottng the contracts so far on 
lower rates be indicated ?

THE MINI&TFR OF STATF IN 
THE MINISTRY OF RAILWWS 
£ H R I SHEO N A R \I\) (a) to (d)

(e) \ ll the contracts, exccpt tht. Roods 
handling contract at \llahabad, have lx t n 
finalised and allotted to thecj operatnt 
societies after vcnfication of thtir g< 
nmncness The allotment of goods handling 
contract at Allahabad to a genuine 
coop rative sorietv of actual woiktis 18 
under consideration as a nuinbu of 
representation foi and against awaid cf 
this contract have been 11 reived

Cycle stand Contractor, Kanpur

7719 SHRI R A U JI LAI SUMAN 
Will the Minister of RAIl WAYS b< 
pleased to state

(a) whether a huge sum of Railway 
Approximately Rs 40,000 was nc t dt 
posited by the cyclc stand c< nit ic < t 
Kanpur whose teim of conti act <xpt cl 
on 31st Januaiv, 1979,

(b) whethei as a result of the si d 
default the cycle stand conti art of 
Kanpur m favour of the said c mttntoi 
was terminated bv DS/Allahabad with 
effect from 16th January, 1979,

(c) whethei after termination of the 
contract by the competent authority tht 
contract was allowed to continue up to 
31st January, 1979 by certain offinal 
and if so, the teasons therefor, and

(d) what action Government propose 
to take against such official who failed 
to realise the dues from the said cvclc 
contractor m time and also allowing the 
terminated contracts to continue beyond 
16th January, 1979 ">

THE MINISTER O r STA IL IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) (a) A sum
of Rs 14,600/- only aslicenci fee was not 
deposited by the contractor upto 31-1-79 
the date upto which the contract was valid 
and the same has been adjusted against 
the security deposit of the conti actor

(b) The term of the contract expired 
on 31-1-79 and has not been renewed 
in favour of this contractor

(c) No.

fd) The licence fee due has already fc«n 
adjusted against the security dcfcui < / 
the contractor, and as such the question 
of taking action for any failure dees not 
arise

f r f v r  w w w n h  w t  *n w  w w
5TPTT

7 7 2 0  v t r r t h  w m  :  w r
STnTfr

Tt VTT t ^ t  fir

( t )  w r  s f  I  f i r  

s rm rsr  t t  w *

f^ T  m i  % % t\r t t  
STTO nfT 5RTWT TOT $  , s ftr

(*?) TTfr^f TT 5fPT n 3TT% 
T  TU  TF^T |  t f k  T T ^  TT nUf 

cTT fetT 3iT^TT 7

m W  TeSW  *T5ft

(*ft r f *  x m )  ( t )  s t  i

(*§r) ^  frf5»r T ifr^  r  

J f W f a n  if t X  ®TWT

frtfT «tt fT  B’Tfs^r *r t i %^
?arm T t v t  *  srffr <ri\*nT fTsn «rr

tit?  iTTTa- *  JTffWTOT T t fttfT

w & rr  T f  1 1  fr
*rff*rr twt ^  <rrf?irf

TT%-sr fr ftrerrqrTTT stt^t far*R fr 

|  t f t x  ^TTT W X TT%*| T  W  fr  t*T 

^n^TcTT^f r 1 1  w fr n s  *r$ 

fr^T t o t  *rc f r  frtf* $rft«r«Pnrnr v s  

tt^tst t  ?=n«r *ptt T|frf^an * t c t  
t ftr  srsw rsr t t  h v r  f r  ^ t  

vn*  1

H u n t  Nlsasnuddin Railway StatJ*»

77j i  SHRI MALHAVRAO £C]^ 
D1A Will tht Mimstu of RAILWAYS 
be pleased to state

(a) the trams up and down starting, 
terminating and touching Hazara* JSii- 
samuddm Railway Station at New Delhi,
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(b) w hether it  is a  fact th at tlie flow  
of trains at the station is more as a result 
number o f passengers gettin g down and 
getting in  at the station is heavy bu t basic 
needs specially separate sale counter for 
platform tickets is not functioning there;

(c) i f  so, assessment b y  G overnm ent 
about the inflow  o f  passengers; and

(d) steps proposed !to be taken to open  
a separate sale counter for platform  tickets  
in near future ?

T H E  M I N I S T E R  O F  S T A T E  I N  T H E  
M IN IS T R Y  O F  R A I L W A Y S  (S H R I  
SHEO N A R A I A N  : (a)) 5 9  trains are  

{«riginating/terminating and stopping at 
Hizrat N iza m u d d in  d aily.

(b) to (d). T h e  average a  num ber of  
passengers getin g dow n and gettin g in 
at N izam uddin R a ilw a y  station is 3045 
>■'<1 3 5 7 5  psr d ay respectively. T h e  
average sale o f platform  tickets is 919  
per day.

At present platform  tickets are issued 
from and class booking w indow  w hich is 
considered adequate. A  separate counter 
f)f 3lie o f platform  tickets w ill be consi- 
darei as and w hen justified.

B irth  R a te

7722. S H R I  M A D H A V R A O  S C I N -  
DIA: W ill  the M Snister o f H E A L T H  
AND F A M I L Y  W E L F A R E  be pleased  
to state:

(a) whether the low ering o f  borth rate 
target o f  30 per thousand b y  the end  
of financial ye a r 1978-79 has not been  
achieved;

(b) ifsojfactorsresponsibleforthesam e ; 
and

(c) steps proposed to be taken to achieve  
the target in near future ?

T H E  M I N I S T E R  O F  H E A L T H  
AND F A M I L Y  W E L F A R E  (S H R I  
RABI R A Y )  : (a) Y es, Sir. H ow eve, 
the Joint Conference o f the C entral 
Councils o f H ealth and F a m ily  W elfare  

iviewed the F a m ily  Planning perfor
mance achievem ents and its im pact on 
Krth rate in  its m eeting held in January, 
1978 and recom m ended the revised de
mographic g o a l o f bringing down the 
lirth rate to 30 per thousand o f  p op u la
tion b y 1982-83.

(b) L o w  le v e l o f  perform ance in the 
^^Tamily plan nin g program me was res

ponsible for n o t ach ievin g the birth rate 
of 30 per thousand b y  1978-79. Th is  
was m ainly due to widespread com plaints 
of compulsion and coercion in  the im 

plem entation o f the program m e during  
em ergency.

(c) In order to achieve the go a l o f  
bringing dow n the birth rate to 30 per  
thousand o f population b y 1982-83. e s  on 
operational program me o f 25 m illlicn  
voluntary sterilisaticr, 5 m illion IL ’D  
insertions and an annual average o f  5  
m illion o f conventional contraceptive  
and oral p ill users has been worked out. 
T o  realise these objectives, greater in
tegration o f H ealth, F am ily ^̂ ’elf^re, 
M C H  &  nutritional, services at a l! levels  
and conversion o f vertical progranrme 
workers sanctioned under various health  
programme into M ulti-purpose w crkets  
is being effected. Besides, the F am ily  
W elfare Program m e is being pursued 
vigorously w ith particular atten ticr to 
the welfare aspect and to the voluntary  
acceptance o f contraceptive practices 
through more intensive efforts in the  
direction o f education and persuation o f  
the people. Educational and m otivational 
activ'ities for the propagation o f small 
fam ily norm have been intensified and a  
large number of orientation training  
camps are being organised throughout 
the country. In respect o f rual areas, 
special attention is being given to the 
im provement o f m aternity services through  
training o f traditional birth attendants 
(dais) w ho are provided better equip
m ent after training. C om m u n ity H ealth  
W orker’s Scheme, w hich is a part o f the  
effort to reach prim ary health care to the  
people in the remotest areas, is also con
tributing to a better im plem entation o f the 
fa m ily  planning and M C H  aspects o f the 
Program m e in the rural areas. T h e  
C om m un ity H ealth W orkers h ave alrad y  
started distributing condoms in  the rin-al

In  order to prom ote h ealthy com peti
tion between States, U n io n  Territories 
and non-official organisations, a scher e 
for giving national awards in recognition  
o f outstanding performance has been in 
troduced. Special awards h ave also been  
announced for the prform ance during  
the period January-M arch  1979. T h is  
period was observed as a F a m ily  Planning  
quarter”  in order to focus the attention  
o f the people on the need for adopting- 
the sm all fa m ily norm and better care of 
children.

C a lc u tta  P o rt

7723- S H R I S A C H I N D R A  L A L  
S I N G H A : W ill the M inister o f S H IP 
P I N G  A N D  T R A N S P O R T  be pleased  
to  state;

(a) th e details o f th e  position o f C a l
cutta Port during the last three m onths  
regarding loading and unloading; an d



139 Written Answers A PR IL  19, 1979 Written Answers I40

(b) the details of the action taken up 
to date for the proper functioning of the 
Calcutta Port and the result achieved ?

THE MINISTER OF STATE IN 
CHARGE O r THE MINISTRY OF 
SHIPPING AND TRASNPORT (SHRI 
GHAND RAM) (a) The details of cargo 
handling at Calcutta during the last three 
m »nths are given below

(In metric tonnes)

Month Loading Unloading Total

January, 
*79 . 178 a6o 95 581 ^73 841

February
*979 14.1 006 1 0 { 18t J44 187

March,
*970 103,990 98 396 aoi 586

The decline in handling of cargo was 
mainly due to the labour problems anti 
stnkt by merchant marint personnel

(b) A number of steps hat e b( cn takt n 
to improve tht functioning ol tht Calcutta 
Port Some of these aie

(i) Tht Shipping Coiporation of 
India and the Sundia Steam 
Navigation Company aie being 
permitted to bring then own fork- 
lifts to augment availability of 
mobile equtpmt nt

(n) Intensive utilisation of mooring/ 
buoys and Saugt r Anchoiage to 
impiove discharge /shipmt nt of 
cargo

(m) Uncleared gift consignmtnts and 
fertilizers are being removed from 
transit areas to warehoses/sheds 
outside docks

As a result of the steps taken, the a\ e- 
rage rate of loading and unloading oi 
cargo has increased considerably Du 
transit sheds have been dc-congested to 
certain extent by removing the cargo 
thcreirom The waiting period for the 
ships has been reduced On i6th March, 
79, 37 *hips were waiting for berthing and 
the waiting period for general cargo 
vessels was ad days On i6th Apnl, 
*£>79j however, j>4 ships were waiting 
aud the waiting penod for general cargo 
vessels stood reduced from s>8 days to g 
days.

Management strnctuw of Calcutta 
Port

7724. SHRI SACHINDRA LAL 
STNGHA Will the Minister of SHIP
PING AND TRANSPORT be pleased to 
state

(a) the details of the management 
structure of Calcutta Port at present

(b) whether it is a fact that due to 
mismanagement in the Caltutta Port 
that Port is not properly functioning,

(c) if so whether any enquny has been 
instituted so lar about the piestnt ma
nagement,

(d) if not the detail reason thereof, 
and

(e) the dt tills oi the action taken up 
to date for the proper functioning of Cal
cutta Pori and the results achieved *

THI M INIS! I R  OF S l \ r i j  IN 
CH \RG f Ol IHE MINISTRY OI 
SHIPPING AND IRANSPORI (SHRI 
CHAND RAM : (a) Calcutta Port and 
Hildia Doik System whit h forms part 
ol it is managed b> the Calcutta Poit 
Trust whuh is a statutoiy authontv 
Iht Port Tiust Boatd is constituted in 
art oh anet with the provisions of 
Scction *j(i) of tht Major Port I rusts 
Aft igb-j Chairman oi the Port Trust 
is the Chief Lxecutve In the manage
ment ol Calcutta Port he is assisted by a 
Dy ( hairman i j  heads of departments 
aud supporting stafl lo t  the manage 
mint of Haldia Dock System, he is assisted 
by the General Manaer, the Deput) 
General Manager, five division managers 
and supporting staff There is a labour 
foice directly under the Port Trust Board 
both at Calcutta and Haldia, in addi
tion to the Dock Labour force at Calcutta 
which is undu the management of the 
statutory dock labour board

(b) No, Sir

(c) to (d) Does not anse

(e) A number of steps have been taken 
to improve the functioning of the Calcuta 
Poit Some oi these are .

(i) Tht Shipping Corporation of India 
and the bemdia Steam Naviga
tion Compnay are bong per
mitted to bring ttalr own fork- 
lifts to augment of
mobile equipment.



(u) Intensive utilisation of mooring/ 
buoys and Satigor Anchorage to 
improve discharge/shipment of 
cargo.

(di) Uncleared gift consignments and 
fertilisers are being removed from 
transit areas to warehouses/sh(ds 
outside docks

As a result of the steps taken, the 
average rate of loading and unloading of 
cargo has mceased considerably The 
transit sheds have been de-congested to 
pertain extent by removing the cargo 
therefrom The waiting period for the 
ships has been reduced On 16th March.
T979> 47 ships were waiting for berthing 
and the waiting period for general cargo 
Vessels was 28 days On 16th April 
1979 however .24 ships were waiting 
and tht waiting period for general cargo 
vessels stood rcduttd from days to 9 
days

Espenditure on publicity by Shipping 
Corporation of India

7725 SHRI S \CHINDRA IA L 
STNGHA Will the Ministtr of SHIP
PING AND TRANSPORT In phased 
to state

(a) the details of the expenditure on 
publicity of the Shipping C 01 p jration 
of India during the last thru years year- 
wist ,

(b) the names of the mws dailies and 
periodicals utilised foi adver tis< iru.nl by 
this corporation during the last three 
years, (year-wise, state-wise language- 
wise) ,

(c) the names of the accredited corres
pondent receiving pitrfs matenals from 
this corporation,

(d) the details of the attitud< of pub
licity towards the rural press, and

(e) the action being taken up to date 
to persue the Government policy to help 
the small and medium ntw> papers ?

THE MINISTFR OF STAFF IN- 
CHARGE OF THE MINIS 7R\ OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) • (a) to (e). lhe mfonna- 
Uon ts being collected and will bt laid on 
the Tnhle of the House

Increasing coaches in 55 DN/sff UP 
train

w ar.
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(a) the number of paaenger ooaches 
at present m 55 Down and 56 Up Baroda 
to Mathura passenger tram;

(b) the number of such coaches sanc
tioned for this hne if the nuthbet actually 
provided is legs thaja the sanctioned 
number, the reasons therefor and the? time 
by which full sanctioned passenger coaches 
will be attached, and

(c) whether Government will consider 
the question of increasing the number of 
coaches on this lone passenger train and 
if not, the reasons therefdr ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEONARAIN) (a) & (b) The authori
sed composition of >55/56 Vadodara— 
Mathura Passenger tram is 7 coaches 
The tram is however running on some 
occasions with 6 coaches only due to 
short availability of roaches for replace
ment purposes whenever some coach is 
required to bt detached for mechanical/ 
electrical repairs.

(c) As soon as the summer rush ts over 
action will be taken to provide adequate 
spate coaches to ensure its running with 
full composition

55c5 .
5HTH v t  fflTT r t * r  f v  .

( v )  *T5T ® wgfrrt tr v t e M r w  
^  t? f w *  fir®* 

m fa T  fv2r ^
iTTf=r ftfssrf v t  v ^ n ft  ?r*rr 
sp tft $ f?rr ^  w  O T v t  v
f?TS fe PTT ,

(sr) f r a n  v t  f v j t f t  |  
f5 p f t fr f o e r f w  *fhc 
CRT fafw  ^  f t w  3fT SVT ,

(it) ZlR V fcn? ^TOfTJfl1

s r f w  v > i t, *r t r

( ^ )  f T O ¥ T T V T $ * T $  v t  
3TTTtt t  ?

fc* *  x m  fim
^ i r n m ) :  ( v )  6 vaf hgnv
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78 % *fT$ 1 79 vtet* 
t  474 irm  VTTWWtfRr

W  qflr ir i ft *  srfH w m  ftw n  f a r  

* t\m  «r*ftr % « f * t  m  m w t  j i w  

w x  $ t  »r$ « ft  i f t r  ^  i n r  f & n  t o t  
«tt 1

( * )  5 ®  * # 1

(»r) « r k ( * ) .  stct ?f$r

Appointment of Jnnlor medical 
dfficcn by medical officers in- 

charge of G.G.H.8.

7728. SHRI K. LAKKAPPA: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) whether it is a fact that Medical 
Officers Incharge of C.G.H.S. organisa
tions outside Delhi have been appointing 
Junior Medical Officers under their 
own powers on daily/monthly wage basis, 
and if so, the reasons therefor; and

(b) whether it is proposed to adopt 
the same policy in respect of C.G.H.S. 
Delhi also; and if not, the reasons there, 
for ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): (a) Yes, Sir. The Medical Officers 
incharge of C.G.H.S. Organisations o u t s id e  
Delhi have been a u t h o r is e d  to appoint 
the Medical Officers on monthly wages 
pending the posting of Medical Officers 
on regular basis. This arrangement has 
been made to tide over the d if f ic u lt  
position in running the dispensaries 
smoothly on A c c o u n t  of shortage of doc
tors.

(b) There is no such proposal, as there 
are already a large number of doctors 
appointed on ad hoc basis working under 
the C.G.H.S. Delhi.

Upgradation of  posts in Railway

7729. SHRI DAYARAM SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) number of posts from the C&airman, 
Railway Board to the class IV  staff exist
ing wrior to upgradatlon of posts in the 
Ministry and on date;

(b) the justification for creation of all 
the new posts with no apparent increase 
in the work load;

(c) how far the proclaimed policy of 
reduction of staff in the Board has been 
implemented with the reasons for the in
crease in the top management and multi
plicity of posts causing delay and incon
venience to staff and public; and

(d) if he at any level, is involved in 
sanctioning new posts; if  not, why the 
Consultative Committee attached to his 
Ministry is not vested with powers to 
scrutinise the present and future staff re
quirements based on performance ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) The number of 
Group ‘A’, Group ‘B*, Group ‘C’ and 
Group *D’ posts as on 1-1-73 i.e. prior to 
upgradation m the Railway Ministry and 
on date is as under:

No. of posts

prior
to

upgra
dation

(1-1-73)

As on 
date

Group ‘A* 208 353

Group ‘B’ 181 283

Group ‘C’ . 17*4 1624

Group *D’ . 543 539

(b) The new posts were created after 
fully ex&mining the justification on the 
basis of increased workload.

(c) There has been no increase in the 
top Management posts. In fact, as a result 
of restructuring of the Railway Board, 
on the recommendations of the Adminis
trative Reforms Commission, all the 8 posts 
of Additional Members were abolished. 
In lieu, 3 posts of Advisers and two posts 
of Directors were created. The increase 
in the number of Group ‘A* and 'B' posts 
has, however, been mainly due to re
structuring of various cadres of Railway 
Services as also due to the introduction of 
Desk Officers system as per the directive 
of Department of Personnel and Adminis
trate Reforms. There has been no in
crease in Group *C* and Group *D 
posts.
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(d)  The approval of the competent 
authority including the  Minister  of 
JUilways is taken for creation/upgradation 
of posts under extant ruler Matters involv
ing financial implications are excluded 
from the puriew of the  Consultative 
Committee.

wta ** Jwm *twt www

7730.  WTTT*T STTW * WT

«rrfsm»r tint  *5

«3RTT%  f̂ T  fir:

(*>) wt 16 1979 %

wrwV % smftrcr w *rnw

*PT ?T*TT̂TT  I fir 3WSm*T iTKTW

it  <faT?T <TT StW^T 

3>T 'sffeTvTT  % «TRW % *r*TclT5r %

<rr* vt fasrfaRr firtfT wt

*nr,

(sr) wt %̂Tr®r *rc3>re % ^  

?Tf75rmt  tf% msTsff v  ̂ % *rt

Wta TOTR WFT  «ftT

(*r) wt wr sttttw

*rt sKTtfTm it «flr ̂  ̂  »rf t tfk *rfc 

gr, tft wt qfT̂rm  | ?

**rj*r *h: <rfr*ir vwro  (*> 

Tf* tw) : (v) *ft gr 1

(9) w *F«ft Wl1 ftwnr# fweft 

t ?t>  f*rsww  *r srrc1 qft wRft

t *ftx *(k ftf«t  TKl tmTT 3TT?TT t «ft

ifikwctt  *rm*r *r *rraw 

vnhm{t v$i | 1

(*r) f Wlwiw^ W W ^ 

<p*r nwwil t $*ft «rtf srnr ̂

<rf »

Alleged sm f̂ayf FaamsU by

773»• SHRI SAMAR MUKHERJEE: 
SHRI R P DASS*   ̂
SHRI JYOTIRMOY BOSU:

Will the Mimstei o# HEALTH AND 
FAMILY WELFARE be pleased to state-

(a) whether Government are aware 
that the Indian Council of Medical 
Reseat ch and its constituent Calcutta based 
Cholera Research Centre (Re-named as 
National Institute of Cholera and Entrnc 
Diseases)  on its own smuggled the 
‘fanasil* (not marketed m India) in this 
country,

(h) if so whether Government have 
conducted any enquiry in this senous 
matter;

(r) if so, the findings of the enquiry* 
and

(tl) if nut, the reasons thereof ■*

THE MINISTER Or HEALTH AND 
IAMILY  WELFARE  (SHRI  RABI 
RAY) (a) “Fanasil” was supplied by the 
WHO Regional Offiec, New Delhi to the 
(Jiolera Research Ctntre (now National 
Institute of Cholera & Enteric Diseases) 
Calcutta to enable the Centre to take up 
the project on the field trial of the diug, 
after the project had been approved bv 
the Scientific Advisoiy Committee of the 
C t nlrc

(b) & (c) Th« ICMR had appointed 
a Committee of Lxperts to look into alt 
the matters relating to this experiment. 
The Committee has expressed the \xew 
that since ‘J anasil’ has betn m use all 
over the world for many years foi different 
conditions and m India also this drug 
has been tried as an anti-microbial/anti- 
mfectiveagentm the treatment of Leprosy, 
Urmarj tract infections etc, for over a 
decade th' use of this drug by the Centre 
is not a trial with a “new drug” in its true 
sense The Committee has also come to the 
conclusion that the field trial with ‘Fanasil’ 
was properly deigned, planned and exe
cuted and that the results obtained are 
significant and relevant

(d) Question does not arise.

*rgta t*t*  wtfsrwr %mvm

7732. *sq*wr i wt

fcr  fcrr% qft rrc *̂ t fir :

(v) wt

to, 'rfrw  % *§& iTRXf * fipirj
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-- ■ _̂_  J®,5̂ rovrarar v* wt w nwi <nh <t8t 
|, sfc tf, ?ft ̂  fiivni$  vjf’srft 

«*rf zm w *nfizrt mr ift *i$ ar*rr

fv?nft f*n>T®ra  ,

(«r) «rt  % f̂ r **sfar arrc 

ajrt w t ?RRRf#?rT favrnff srcr vt ̂tt 

Tgt & *rfe $r, eft fv?r-f*R fir* reeff vt

3TTST *rft 3TT T̂t t  W WT «TRt«T

srm̂  t; tftr

(»r) % stvhJt ?m

v̂hrrf̂rT tft snrfaTT w t fvcpft |, 

€ w  var % vnr vr  t, fâ T̂ rrc 

vtf W Tt t̂v ft *£?T?T *tt fv̂ rt 

fwfff ?rv t’st «tt wmt ti\r ®wt *?r 

f*mf vt *tt?r fv*n ̂t t̂ t |?

tw IWTW ̂ T W V# («ft f*W 

mrm) :  (v)  (5r).  ̂  r̂

mr<®Fn wmrtr % srert % fâ r $#t 

V f̂aVT̂  ̂  |*ft sftv **f % 5TVTCT 

q€t ̂t I r̂ta, ̂ T  % STOTTT v 

fires B: »mr % v*t  vt 5rt*r ftrvrara-

3TVFTT I tfiPT*r % ̂ V 20-1-1979 Vt

ssjtt ?r  ̂ vn  ̂«rt fsRRft 

srrar ̂  fw r s*rc vt W  | i vm

?ft fmwi **%**, 78  *TT$, 79

% qfrr̂r tsr § srt̂cr ft t 

wsfrr  t̂v?tt ?R3?r wft̂rnc vr

T$T | I  ̂ fv5? **rf*RWt  V

fMna | is to vt savar *tfir v spt 

% f«r * *£*r tot *t t t̂ 11 *nŝ,

*  3rf *V5 *fgt fV3T ̂TT 5̂ r| I

vrcnt  s*r  <rc  fv?r 

vftofrff  srm tft «fT xgfr  ? i 

vt  «fr tjf̂r *©* wmr arm'

wffv isfc *t  ̂   t  <rc 

Kfogtt »KW <if «ott | t

(«r)  ̂  ̂  vt «r.?rTW«r?rm% 

Trsprfacr vtf? Jr is vt«rtt, «̂ft-HX

?r 235 V̂’STTft fftr  £®ft-4 Jf 117 

vwft VTJR99T t I %̂f ifrmft % 

wm̂ ffxer ̂ dv «r?ff v> ®t? vr, ̂ * 

wfVr  4 % ̂r*ft v̂ Tft*w«ftfaffiKr 

vt ?TTft̂r ̂ ?̂ft %mzm ̂ *rm vr t| 

|i f̂«rFTqrfvrft v̂ Nrrttvtvt̂t 

v̂ r  vt vt̂ M to «wftr, frinff 

% SRPTcT fcsrfftcr ?r̂t vt ̂  1 1

Reservation counter at New Delhi 
I Glass Booking

773,1 SHRI  \ IJAY KUMAR  N 
PATIL Will the Minister ol RAILWAYS 
bt pltased to state

(a) whither  rmplojees  incharge  of 
r<servafion counters at New Delhi First 
Class Booking and New Delhi Second 
Class Reservation counter behave m 
impolitt manm r with the public and 
insist on p< tty formalities and do not give 
adequate attention to passengers thereby 
causing lot of inconvenience to public, 
and

(b) if so, whether Government propose 
to keep <t serialised complaint/cum sug
gestion on the sid< of the reservation coun
ter with provision to havt a eaibon copy 
of complaint and instructions to authori
ties to acknowledge such complaints and 
details of action taken so as to make 
whole purpose of suggestion/complaint a 
meaningful < xcrcisc, and

(c) il so, details of action taken/proposed 
in this regard and will Government 
consider observance of courtesy quartu 
during the summi i months so that Railway 
employees are more courteous to common 
public and earn name for Railways *

THE MINISTER Or STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHLO NARAIN). (a) Somt complaints 
to this effect havt been received Irom 
passengers and the staff have been instruc
ted to be more polite in their beHavioUr 
towards the public

(b)  Public complamt-cum-suggestjon 
book* are kept lh the ftffice of tht' Dfiputy- 
Station Supdt at New; Delhi and Delhi, 
stations ana m the office of Chief Reserva
tion Supervisor tn the Upper Class Cen
tralised Reservation at State Entry Road, 
Connaught Place,  New  Delhi. The 
Cqmpbqunty recorded }n thesj: book* are 
duly acknowledged ahd union taken, 
thereon is advuied to the complainant,..
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Separate complaint-cum-suggestion books 
are, however, not kept on each reservation 
counter

(c) An analysis made of the complaints/ 
suggestions recorded m these books 
during the s«  month period September
1978 lo February, 1979 regarding mis- 
behavioui and harassment by the railway 
stafl has revealed that then were only 4 
complaints (i at New Delhi station and 
r at NDCR) during this period While 
two complaints remained unsubstantia
ted staff found at fault in rcspert ot tht 
third om has been warned The re
maining one complaint is still under dis
posal

Rtgular surprise checks by Offers/ 
Supervisory staff an conducted m the 
reservation offices and on trains m order 
to < nsure that staff on duty deal with the 
passengers in a courteous and polite 
manner and there is no inoonvt ni ence and 
harassment to the travelling public 
Action taken on the complaints/sugges
tions recorded m the complamt-books is 
also reviewed with a view to ensure 
rxpt ditious disposal their of These clucks 
havt been inlensihed and will bt conti
nued vigorously during summer months 
so that a better and more satisfactory 
sorwci is rendeud to the common public

ym  if m  graft

7734 . w r
3TcTT% ftrr f r

TOT T O T T T  ^  5TTT 'TTf^TcTFT f f V
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Scheme to control Malaria in Madhya 
Pradesh

7735 SHRI SUKHENDRA SINGH 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state.

(a) the number of Centrally Sponsored 
Schemes for control of Malaria m opera* 
toon in the State of Madhya Pradesh

(b) total amount spent on these schemes 
by the Central Government, and

(c) whether the amount spent so far 
has l>een m accordance with the desired, 
results and if so, progress til 1 March
1970 ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RA\) (a) There are two Centrally Spon
sored Schemes for control of Malaria in 
operation in Madhya Pradesh utz, (1) 
NMEP (rural), (2) NMEP (urban).

(b) The total amount spent on both 
the schemes as Centrally Sponsored ones, 
from 1969-70 to 1978 79 for Madhya 
Pradesh works out to Rs 428 13 million.

(c) Due to certain reasons the National 
Malaria Eradication Programme has 
suffered a set back throughout the country 
including Madhya Pradesh for a number 
of years For containment of malaria a 
modified mode of operations is being 
implemented from 1-4-1977 With the 
introduction of this plan theie has been 
58 40 reduction m the incidence of 
malaria during 1977 as compared to that 
in 1976 and a further reduction of 59 7% 
during 1978 as compared to the incidence 
in 1977 figures 01 incidence till March, 
1979 in respect o Madhya Pradesh have 
not >et been furnished by the State 
Government

Old Railway Quarters

7736 SIIRI AHS\N ]AtRI Will the 
Mmistei of RAILWAYS be pleased to 
state

(a) whether the condition of old Rail
way quarters foi the Railway employees 
in the country is quite unbearable and 
no attention is paid to them m spite of 
seveial requests fiom the occupants,

(b) whether the repairs are not done 
under the pietext that the old houses are 
to be demolished for ntw constructions,

(c) the total number of 40 y^w and 
more old buddings and the amount spent 
on tepairs dunng the last five/three years 
with year-wise break-up, and

(d) how many such old buildings are 
there in Ahmedabad and whether any 
complaint has been received by Railways

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) (a) to (d). The inform*, 
tion is being collected tad will be placed, 
on the Table of the Lok Sabba.
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Shipping In in t î i

7737 SHRI DURG4. CHAND Will 
the Minuter of SHIPPING AND TRANS
PORT be pleased to state:

(a) whether it is a fact that the capacity 
of the Shipping industry has been ex
panded whereas the capacities of the poits 
remain static during the last 5 years,

(b) if so, to what extent the capacity 
of Shipping Industry has been increased 
during the last 5 years, and

(c) what steps are being taken to cope 
with the increased Shipping Industry 
vis a vis, the port capacity ?

THE MINISTER OF STATE IN
CHARGE OF THE MINIS rRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a} No, Sir During 
the Plan period 1974 to 1978, a sum of 
Rs 414 35 crores was spent on the 
development o f capacities in major ports. 
Major <chemes/piojects completed during 
this penod include a Satellite Port at 
Haldia Outer Harbour at Visakhapatnam 
with modern Ore Handling facilities, Outer 
Harbour at Madras with a modem Oil 
Jetty and an Iron Ore Berth, high speed 
Ore handling facilities at Mormugao, the 
Salaya Off-shore Terminal at Vedinar, 
the Port at New Mangalore, and the New 
Tuticorin Port

(b) The tonnage of Indian Shipping 
was 2 95 million GRT on 1st January, 
1974 and it has increased to 5 58 million 
GRT on 1st January, 1979

(c) The Plans for improvement and 
modernisation of the capacities of the 
Major Ports include acquisition of floating 
craft plant and equipment, construction 
of shore facilities, provision of mechanised 
system of handling bulk commodities etc

Per capita expenditure

7738 SHRI DURGA CHAND Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state

(a) what is the estimated per capita 
expenditure on health during the next five 
years (yearwise), and

(b) the number of workers to be trained 
under Rural Health Scheme in caeh State 
during the next five years, (yeat-wise) ?

THE MINISTER OF HEALTH AND 
FAMILY WELFARI (SHRI RABI 
RAY) (a) Per capita expenditure is
determined on the basis of actual ex
penditure incurred by Cential and State 
Governments on the ‘Plan as well as
‘non-Plan’ sides It is not possible to 
foresee the actual expenditure to be
incurred by the Central and State Govern
ments over the next few years

(b) A statement showing the number of 
different categories of workei s estimated 
to be trained during the 5 yeats of the 
Sixth Plan is attached the- yrnr-wise
information, is however, not available

Statement

Stale-wise estimated number of workrse to be trained under Rural Health Scheme during 1978—83

Name of the State/U T. Health Health Health Health
Workers Workers Asstt. Supervi

sor

(M) (F) (M) (F)

CHW

1 3 3 4 5 6 7

i. A n d h ra  Pradesh  j  . 70*0 7030 *755 *755 39350

s. Assam • 2668 3668 667 667 17000

3- Bihar 0 • 10 144 10 144 2536 3536 68000

4. Gujarat * .  . 3840 3840 96o 960 18300

5. Haryana . . 165a 165a 413 413 80000
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x a 3 4 5 6 7

6. Himachal Pradesh 644 644 161 161 8125

7. Jammu & Kashmir . 752 752 188 188
• ..

8. Karnataka 4436 4436 1109 1109 33230

9. Kerala 3p>76 3576 894 894 ..

10. Madhva Pradesh 6971 6974 >743 *743 5*500

ir. Maharashtta 6940 6940 17 55 >73* 39375

12, Manipur 186 18b 4<> 4O 500

13. Meghalaya *71 174 13 43 1625

14. Nagaland 04 94 H 24 1000

15. Onssa 4020 4020 1005 1005 37625

16 Punjab 2068 2068 517 5*7 *?«*5o

17. Rajasthan 4244 4241 io<n 1061 25625

18. Sikkim •• •• •• 500

19. Tamil Nadu 574<> 574<> 143b -

20 Tripura *78 278 f>9 ^9 3000

21. Uttar Pradesh 15190 15190 37<)7 3797 86375

22. West Bengal 6670 6670 ibb7 1667 37^5

23 Andaman & N. Is 18 18 r> 5 ••

24. Arunachal Pradesh 90 90 23 •*3 ••

85. Chandigarh 4 4 1 1 ••

86. D. & N. Havel 1 *4 14 4 4 183

27. Delhi 84 84 21 .ii 625

88, Goa, Damin & D'u . 126 126 32 32 1500

39 Lakshadweep . 6 6 2 2 ••

30. Mizoram . 60 60 15 15 **■*5

31. Pondicherry 54 54 *4 *4 *125

Tottl 8777a 87772 21943 2*943 4946*5
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Uncleared stock of timber aad iogsat 
Railway Stations

7739 SHRI S R. DAMANI Will the 
Minister of RAILWAYS be pleased to 
state.

(a) whether it is a fact that huge stock* 
of timber and logs worth several lakhs of 
rupees are lying uncleared at some Rail
way  Stations between  Chakradharpur 
and Rourkela, which includes sleepers for 
Railway tracks, for want of wagons,

(b) whether  the  Forest Department 
of Bihar Government had sent reminders 
to S E Railway Headquarters at Calcutta 
and also to the Railway Boaid to clear 
the stocks, and

(c) if so, the action being taken in this 
regard -

THE MINISTER OF STATE IN THE 
MINISTRY OF  RAILWA\S  (SHRI 
SHEO NARAIN): (a) and (b)  \es

(c)  This traffic is being cleared as ex
peditiously as possible as per date of 
registiation oi indents aud puonty entitle
ment of the traffic, subject to availability 
of wagons

Unloading of Coking coal at Paradip

7740 SHRI S  R  DAMANI 
SHRI D  D  DESAI 
SHRI DIIIRENDRA  NATH 
BASU

Will the Minister of SHIPPING AND 
TRAN jPOR'I be pleased to state

(a) whether it is a fact that two vessels 
carrying 60,000 tonnes of coking coal 
have been held up at Paradip Port for the

two months and the stocks are yet to 
unloaded, while this integrated Steel 

Plants arc experiencing shortage of coking 
coal,

{b) If so, the reasons thereof and the 
amount of loss incurred due to the delay 
in unloading, and

(c)  what steps are proposed to be taken 
alternatively ?

THE MINISTER OF STATE  IN 
CHARGE OF THE  MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM)  (a) Two coal vessels, 
MV< ‘Laxmi’ and MV. ‘Sanchi* both 
containing  about  65,000  tonnes  of 
coal arrived at the Port on 1-3-1979 and 
1 i-a-i979 respectively. The M V  ‘Laxmi* 
was  berthed on 8-4-1970 and  M V-
< Sanchi’ to still watting for berth

(b) There is only one  general cargo 
.berth at Paradip Port. The vessels had to

wait for their turn to get a berth. Besides, 
with a view to meeting the export target 
the priority had to be given to export 
vessteis  upto 31-3-1979.

The Steel Authority of India Ltd have 
indicated that the demu rage on account 
of delays in unloading as well as waiting for 
berthing upto 31-3-1979 on coal ships 
including the two ships mentioned above 
is expected to be around Rs 40 lakhs.

(c)  Steps are being taken to expedite 
the rate of unloading of the cargo

Bombay-Pone and Pune-Belgrfnm 
National Highways

7741  SHRI S R DAMANI  Will 
the Minister of SHIPPING AND 1R \NS 
PORI be pleased lo state

(a)  whether Ciov< rnment aie consi 
dermg am proposal ioi the d‘ % elopnunts/ 
improve ment of the Bombay Pune  and 
Pune-Belgaum Sections m  Maharashu i 
State und*r the National Highways d'\< 
lopm nt/impro\(imnt programme duiing 
th» next financial ><ai , and

(b)  if so, the details th« re of ■*

THE MINIS I hR Oi* SI \TF  IV 
CHARGE Ol THT MINISTRY  OT 
SHIPPING  AND  TRANSPOR1 
(SHRI CHAND R\M)  (â and (b) 
Re-alignment of the  Khopoli k.1 an<lala 
reach (Low' r Borghat) and construct! n 
of phase 1 of a byepass outside Punt C Uy 
are umW consideration for sanction in 
tht 1978-83 Plan period  Theestimat d 
costs are about Rs { o cioies and Rs 
1 o erore respecti\ely  Ihe sanctions 
would be subject to tht Plan outlay 1 r 
development of National Highways whuh 
is yet to be finalised and would depend 
on the ‘ \U-India* picture and priorities 
As  it is,  the Bombay-Pune-Belgaum 
Road, National Highway No  4, w 
Maharashtra is an existing -2-lane fully 
bridged National Highway on which Rs
5 jo crores worth of improvement works 
including Stara and Kohlapur byepassr* 
are m advanced stage of completion

ijf»r vt wfa*

fWI

7742. W W : Wt

% a**5*  5

1976 v sr««r w t 2217
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Electrification of Railway system.

7743.  SHRI G M B \NA1 WALL \
SHRI MUKHTIAR SINGH 

MALIK 
SHRI SHANKAR SINH JI 
VAGHELA 

W»n the Minister of RAILWAYS  be 
pleased to state

(a) whether Government have received
4 Memorandum by the Merchant’s Cham* 
her of U P in which it has been requested

fjr complete electrification of the Railway 
system all ovpt the country and elimina
tion of thr use of coal as a fuel for motive 
power,

(bl whether the Chamber has  also 
highlighted in the Memorandum  the 
mounting wave of crime on railways and 
pilferage and  thefts ̂n the transport of 
g>jds, and

(r) what is Government’s reaction 
thereto*

THE MINIS! FR OF STATF IN 7 HT 
MINISTRY OF RAILWAYS (SHRI 
SHI O N\RAI\) (a) & (b) Yes

(c)  The  G \eminent  are  already 
iwarr of tht nt ct «u\ for replacing st< am 
traction by  Diest 1/1 lectric tractjt n m 
vuwifth« inherent advantages  Sime
1971  tht  minufif turt of Steam loco- 
m live  in India has been discontinued 
and  additions t) the existing fleet of 
I x omotivt s ar< being made onl)  by a 
bv Diestl ind FUetric locomotives

I he  infiastrueturt  1 >r  elt ctrification 
schemes tntail heavv  capital investment 
md become financial])  and ea nnmically 
viable only after the ttaffir density  has 
become  sufficient!)  intense  to  give  a 
i  isoivibU return >n the mvistmtnt by 
vsav  1 savings  in  direct  operating  ex- 
p nsts  Th  qutstic n ot tlecinh ation/ 
d esel sati n c f different st ctu ns is  tht re- 
1 r  a « mplex  economic  excrcist and 
has ti take into  account  forecastt  of
tnffic d n«t)  iclative costs of nUJ >r  in 
puts in the  dectrificatH n and  diseseli- 
sation alternatives as well as the r sptctjye 
dmct  operating  expenses  Tht  exact 
tuning and pire  of t It ctnftcatit>n  ha* 
thus to lie cart fully worked out and till 
such time electnfication proves an econo
mically  suprri r alternative  the cheaper 
altfrnative ol dteschsation rlseivues has 
t> bt progressed  Hi these loutes  Rail
ways traction policy aims at keeping the 
diestl/ electric  traction mix  as  near 
optimal as possible  by  subjecting  each 
major electrification investment  proposal 
tc a detailed  cost beneiit  analysis

Dacoities and robberies in running 
trains had shown considerable decrease as 
there were only 2a i cases in 1978 against 
J178 cases in  1977, on  account ot the 
several measure* initiated by Railways 
and the State Governments

As regards pilferages and thefts m 
the tiansport of goods the preventive 
measures to curv these crimes nave been 
lightened with the result during April to 
December 1978 the compensation daims
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paid due to thefts and pilferages  (Rs 
5* 99 crores)  registered a decrease of 
about Rs i 7 crores as compared to the 
corresponding period of 1977 (Rs  7 70 
crores )

Under employment among officer* 
of the Merchant Fleet

7744  SHRI EDUARDO FI AERO 
Will the Minuter of SHIPPING AND 
TRANSPORT be phased to state

(a) whether  Government  art  aware 
of the  srriaui undn t mploj mt nt among 
office is of tht merchant fl*et pat ticulaily 
on tht engine1 ting sid<  and

(b) if so what st< p-, have G>vernnunt 
taken in this i«gaid ?

THE MINIS TI R Ot  STAIT IN 
CHARGF Ot I Hr MINIS IRY Ol 
SHIPPING AND IRANSPORl (SHRI 
GH AND RAM)  (a) There is  n> 
serious*  und< 1-employment  among offi 
cers of the men bant lie f t T ill Iasi y* ai
there had been p< rsistant complaints 
about shoitage oi offictrs both on the 
Navigation  and 1* ngme ering sule  Th< 
shortage was the result ol a good number 
ol ufhttis seeking emplo>me nt on foieign 
ships afltr obtaining thui Certificates of 
Compettmy and also due to atcelcrattd 
development t>f Indian shipping tonnage

(d)  does not ame

Benefit of Provident Fund to Bid! 
workers

7745  kHRI  BHANU  KUMAR
SHAsTRI  Will the Minister of the 
PARLI AMLNT \RV AFFAIRS  AND 
LABOUR be pleased to state

(a) whether th< tmployets* Provident 
fund Act is applicable to bidi workers, 
and

(b)  if so,  whether bidi workers are 
getting beneht under the said Act ■*

THE MINISTER OF PARLIAMEN
TARY  AFFAIRS  AND  LABOUR 
(SHRI RAVINDt RA VERMA)  (a) 
Yes  The Act was made applicable to 
the bidi workers by notification dated the 
17th May, 1977

(b)  On Writ Petitions field by certain 
parties, the Supreme Court has passed 
orders staying the operation and itnple- 
mentation of the  aforesaid notification

Short weight of coal wagons

7746  SHRI  ANNASAHEB  GO- 
TKHINDE  Will the Minister of RAIL
WAYS be pleased to state .

(a) whether Government have received 
a representation dated the 9th March, 
1979 regarding short weighment of coal 
wagons from Marathe  Textile  Mills, 
Miraj, South-Central Radway, and

(b) if so the step* taken m the matter 
and those proposed to be taken to avoid 
further recurrence of such casts •*

THT MINISTER OT STATE IN Tiih 
MINISTRY O* RAILWAYS  (SHRI 
SIITO NARAIN)  (a) \ representation 
from Marathe Textile Mill s Miraj was 
received by South-Gentral Railway on 
19 1 1970

(b) Tht matter is under mvstigition

Agreement with Calcutta PcrtVcikir*

7747  SIIRI P M  SWFFD  Will 
the Minister of SHIPPING AND TRANS
PORT be pleased to state

(a) whtthet any agreement with the 
Calcutta Port Workers have now been 
reached,

(b) if so, the d taiK of the agreement, 
and

(c) wlnt steps were taken to settle the 
issue

THF  MINISTER OF STATl  IN 
CHARGF OF THF MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) (a) to (c) Apait from tht 
settlements reached at Government’s level 
with the federations, no other settlement 
with Calcutta Port Workers has been 
reached m the recent past with regard to 
their service conditions which have all
port implications  As regards local and 
sectional demands of the Calcutta Port 
Workers, the Port Trust has entered into 
tripartite agreements with the respective 
labour unions m respect of maprity of the 
demands  Bilateral discussions arc in 
progress with regaid to certain pending 
sectional and local demands ol the wor
kers

D.T.C. Bus Fare*

7748 SHRI  DHARAM VIR VA- 
SISHT  Will the Minister of SHIP
PING AND TRANSPORT be pleasedto 
state the reasons for low foes of DTC 
Buses in Delhi as compared to fares  «n 
Bombay,  Ahmed&bad, Madras  and 
Calcutta 7
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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) : The avenge bus nure per 
k.m. in Delhi is lower than in Bombay, 
Ahmedabad and Madras but is higher, 
than in Calcutta

The level of bus lares of a public traas- 
port system in a city depends on various 
actors and is governed  by various so*

costs of operations as also the possible 
response of the public and their capacity
4o pay the increased fare

The fares in Delhi  had virtually re
mained static for the last ao yean except 
a patse increased in 1963 and marginal 
adjustment in 1964. The two-stage fare 
structure introduced in October, 1975 
and operative till nth February, 1979, 
was also in the nature of a changed pattern 
rather than any significant increase in 
the level of fares. The recent increase in 
the bus fares made an attempt to have 
some linkage with the operational costs. 
It was obviously not possible to raise the 
fares to the level of those obtaining tn 
Bombay, Ahmedabad and Madras as 
that would have involved a sudden sterp 
increase

Complaints against recruiting agency

7749. CHOWDHRYBALBIR SINGH :

DR L\KMIN\RAY\N 
PANDEYA :

Will the Minister of  EXTERNAL 
AFFAIRS be pleased to statr.

(a) whethr it is a fact that inspite of
receiving a number of complaints against 
M/s.  Manplan  Labour Centre  (P)
Limited, a recruitment agency, Govern- 
ment of India have not taken any action 
against this firm;

(b) if so, the reasons for tin  same; 
and

(c) how many complaints have been 
received, the name of the person/party 
who made complaints and the specific 
action taken on uiat and if no action has 
been taken, the reasons therefor ?

, THE MINISTER OF STATE IN FHE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU) (a) 
*0 («) j. b November 1978 the Govern
ment were approached by an Indian 
towel' firm all«*giwg that fraud had been 
Committed against them by M/s. Man- 
fffaa Labour Centre (P) Ltd., a duly 
fgfrfcwd agency which had applied for 
Jfnawnon to recruit 1008 persons for 
ôtoymoat abroad. Subsequentlŷ ̂ the

**■ Atm ohtaiaiog clearance

from Ministry of Labour, neoessary per
mission was given to the recruiting agency. 
Recently, the Government were sup- 
proached by certain workers recruited by 
this firm who complained that the firm 
was unable to send them abroad foe 
employment and was withholding their 
passports. The matter was taken up 
with the firm and the passports belonging 
to the recruited workers *havc been deli
vered baek to them.

Improving train 
Katoa

w2Js

sarviews at Bandal-

750. SHRI MUKUNDA MANDAL: 
U the Minister of  RAILWAYS be 

pleased to state :

(a) whether  Government are aware 
of the irregular and outdated ever neg
lected train  services at Bandel Katoa 
section and if so, the facts thereof;

(b) whether  Government are consi
dering the modernisation, electrification, 
doubling line, maintaining regularity and 
providing more trams to save the com
muters from  harassment; and

(c) if so, the details thereof and if not, 
why not ?

THE MINISTER OF ST \TE IN rHE 
MINISTRY OF RAILWAYS  (SHRI 
SHEO NARAIN) : (a) to (c)  Informa
tion is being collected and will be laid on 
the tabic of the Sabha.

Difficulties in reading 1ms nos. and 
destination

7751. SHRI K. A RAJ AN: WiU the 
Minuter of SHIPPING AND TRANS- 
PORT be pleased to suite :

(a) whether prospective passengers in 
DTC buses find it difficult to read the 
numbers of the bus and destination plate 
as the buses stop for a very little tune;

(b) if so, whither Government are 
considering a proposal to s<*<* that route 
numbers and destination is written on the
near the gate, as it used to be some 

time earlier; and

(c) if so, the steps being taken in the 
matter ?

The MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF 
SHIPPING AND 1RANSPORT (SHRI 
CHAND RAM): (a) Some complaints 
are received m this connection.

(b) No, Sir.

(c) It has been the constant effort of 
the Corporation to improve the destina
tion boards being displayed on the buses. 
The boxes for the  distillation and the
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rou te boards h ave  since been standardized. 
F o r proper identification  o f  various services 
a  colour code in consonance w ith  the fram e
w ork  o f  the present route stru ctu re has 
been developed. U n d er this system , the 
rou te services h ave  been a llo tted  p arti
cu la r colours o f  the term inal points they 
term inate a t  or pass through. R o u te  Nos. 
are pain ted  in  the m iddle o f  destination 
board  against the backgroun d o f  the 
allotted  colour. C o lou r code enables the 
passengers to recognise the particu lar 
bus from  a  distance even w h en  the route 
is n o t w ithin  the range o f  visib ility. T h e  
C o rp oration  has recen tly  decided th at the 
destination boards should be in functioning 
order and  b ox  glasses w ell cleaned to
im prove the visib ility, H ow ever, as the
Co rp o ratio n  h as to operate a  large  n um ber

o f  special trips d u rin g  rush hours, occasio
n a lly  w h en  the bus is dep loyed  on a  route
for w h ich  the requisite route-cum -desti- 
n atio ii board  is n o t a va ilab le , destination
is w ritten  w ith  ch alk  on a  tjlank board
prov ’ded  w ith  the bus crew . In  such cases 
ro u te  an d  destination Ijoards are n o t
visib le  frorn a  distance,

7 7 52. ^  ^

(^) w r ^

s f t r

^ ^ 1 '̂

^  I ;
(¥) ^ ferr

(«r1- f 5T^

: ( ^ )  ( g - ) . . ^

fn T ,

^ STT^rfimrT ^ I

iT ?f

7 7 5 3 . «lt ?TT?r3fV Vixi : ^

^ ^ :

( ^ )  n a- %  ^ 'k n r  f ^ ? f f

^ ^  ( + d ^  ^ r C T -1

t #
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f t ? ^

'f ts r ffT  ^  5ih it>

: ( ^ )

%  t r t

g w %  fq-®?r cft^  ^Eff ^  ir ^

it snr ftffTfr
I?- k  ferfr

7 4 7 , 0 0 0  ?T’T ^ # ^ .n : ^ .î fTcr

T?: JFTT a n  I

g n r sff^  % a T

7 7 5 4 .  s ft  SPTT ^  JTft

I f f  ^ fT'TT 1%  :

( ^ )  W ?r ^TTT fJ^TT

%  ?TT^fr I ;

( j f )  q -R  ^ r,

^  '̂?fr ̂ r̂ ’i'̂ 'TT mm ir
w w r  I  ;

(^Tf) 3R T  #

I  ^rsTro; ? r m ? r  f

^  g T P m  f w ^ r T ; m

( ^ )  srr^l- W

? ftT  m s r n :  ' K ^nr

^ 5jftrr fJTT t  ?

^  t T 3 !I TTStIf (« ft  f5T»

■■ ( ^ ) I

(?3-) ^  ( w ) .  ^ 5=rr I

g r c t  f t  ^fcT

7 7 5 5 .  : w r  ^ JT # r

( ^ )  °PTT ^T?T 

51%  ^  5i | ^ 5T M  ^  W

I ?fk ^  ft, ^ WT I;
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(w ) w r  3̂̂
JtTRcT ^  ir w r
t ?ftT qf? eft w ira' ^  ^  ^
?TRr̂  |>TT; 5TIT

( ^ )  w r  ^ 3 ^  ^  1%?^

!Rr ?«TR qr ^  ^  ^  1% ^ t  ?fk 
!Tfe ft, ̂  ? i T ^  ^  sqlrr^jrr

I ? '

H5rT5=IiT ^  (sft f5I5
i t r t m )  : ( ^ )  2 6 - 2 - 7 9  ^  ft?

^  ^Tcr ^  f f

(1 )  #  jm -

TT̂ r̂ r

’Wif, grqwR
4,00,000

(2 )  q r #  
g f w  #  irf srk
>TT^>ft . . 1 ,5 0 ,0 0 0

( 3 )

^T ^T irf^ir . 1 ,5 0 ,0 0  0

( 4 ) ^?r 7«T f̂ TTtST ^
^T J to  tr05 cfto

W^R, ?TTf? . 2 ,5 0 ,0 0 0

( 5) f?ra-?T^ 7 5 ,0 0 0

( 6 ) fsT^^fl' 7 5,0 0 0

( 7 ) ?f5TiT^lfi?TTcr 

sq-Tq-K)- 'T«T

. . i’50 ,000

( 8)  j 3 0 ,0 0 0

'TCWt f t

“ ( 1 )  srrw^ . 25 ,000

( 2 j ?TT^ Tm''5T

(3 )
., .

( 4) =^PT%?3T^ .

^0

8 5 . 0 0 0

7 ,5 0 0

8 . 0 0 0

1 3 ,6 5 ,5 0 0

{m) ?fr^ (^ r ). ^  ^  I

<T3Tra % iff ^T <TT ^  SfTlTT
. 5fTm

7 7 5 6 .  sft ?TJT?rT T W  5?nTH^TH :

fJTT Tf#t q'l ^  fTT 
:

( ^ )  WT ^  ^

'TT iT|̂  ^  f  TTTITT̂  f^S^f
'T̂ rf':̂  iTT̂ r Jf ^?rssr ^

r̂prr̂ ft irT̂ g;?r r̂ % iff %
Cf^ | ;

( ^ ) • "fe ff, ^  ^irr ^ ’% 
^VTJTnft\^ iffOT t  f?r% »rf ^q-r?T 
^  sq-R ^ fiT cr̂ TT? % 
f^o^'r ^  ?TT=m5pd'T ^T ^TiTf | ,

(n-) r̂ >T^R
ftf ^ ^t!TT

w  I  ?rliT irf? It,
^ T I  ?

TT5fT?nr w *Taft («fV f5T̂
HTTiJm) : ( ^ )  I

(? l )  ^ X { n ) .  ^ f f T W
% Jf fwfira' ^ 7  ^  7Tfe^ # 5^
^  I  fiFTir ^«rr q^rr? ^
^ F T  if % 5rfcrf?rfk
w rfw  ft% 1 1  ^T?rra’ sn^o
TFJxff ^  S!TT̂  ^  n r

5  ̂^Tt^T w ift I  I
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* j « r n r  v t

7757 . *ft w r i  Tm wnrovrer : 
w t  ^  ^ rr%
aft fttT f a  :

( * r )  w t  $ far «rer?r
% ^ R f f  3T1TT cR ' T f ^  % 2^r
f̂ r̂ nsar *  ^  w  1978  % src^re vt 
i n f t  m w r *r ^ r r
<ryr «t t ;

( m )  Jffir $ r , err f fc n :T  <rerc % 
ift? irrs t j f t  % w t  ^ T T tr | ,

(»T) ^  1 9 7 8  % "TT
t o f t  m5IT % ^ T ^ «R T R  fa^TT
t o t ; s rH

(w) i f f  ^r^-»rr? fa*% cr 5fr? r̂ 

T  f ^  W  1 9 7 8  if W T  ^ n h n f t  
’ T f ?

s r k  * * t* w  *
5PTR> T M  *Sft (*ft *ri? m )  : (^7)

( * r ) .  'zxz <rc s r ^ f f  s p th  tt ^  
3 f t  *r .

( tf) anrt 5r?t ^ r V  ^ p tO r ! % 

* P T * R f K T  ^rSTH?! *TT5HTT^T ^TTffrTT
t t w Y? 3>t srfsnrrc ^ n r r  5rTcrT

t  ‘

( i i )  t o *  ^ r t  ^ s n ^ e r  i*  
s p r  ^ t t  q?cTT t  i

19  68 3? <n?H r*7 ^ r s f r  
T *T i  iZT. i P T  ?rfc^T q qtZ $ T f
t f r ? r , . r * r  srjt «nri*rT * n r »
S R T -f ^ S T i  SP-[ <T r T ^ r  JTcff 
^ ?TrcTi ^  i*r^*r *r?*< fw r 
\ f̂ TR" it w r r *  j t s t w  it ^  r$ off# 
, » <W-TT *T ^TcCTT^ ifTrT £  fa ff f*Nf

sre: 4 1 ^ * > t ,  ’ fl’jfc , q r ^  & T  
*rrfc *r *rfav mm n vrqm ft#  £  
f r  *Trz( *rr* £
F r m r  ^ X ’TT TOcff |  I ^ q T  ^  «TT2t
#  *iwft #  ^ r  »rnrt

#  srfrart #  t̂ft ^rrrrr^ <r?t

?sr? T f  % tf fa ffT  $ * r r  ^  %JTT 3TT
T?rr t  •

Indian job seekers in Singapore

7758. SHRI VASANT THE- 
SHRI K. MALLANNA:
SHRI MUKHTIAR SINGH 

MALIK:
WU1 the Minister of EXTERNAL AF

FAIRS be pleased to state:
(a) whether attention of the Govrem- 

ment has been drawn to the news report 
app aring in the Statesman dated 26th 
March, 1979 under the caption Indian 
Job seekers m Singapore stranded; and

(b) if so, what is the reaction of the 
Government to the various observations 
made therein, facts of the matter and 
action taken 7

THE MINISTER OF S TATE IN THE 
MINISTRY OF LXITRNAL AH AIRS 
(SHRI SAMARRNDR \  KUNDU)- (a) 
& (b). Government have seen the press 
report dated afolh Match, iq7<), regarding 
Indian |ob seekers stianded 111 Singapore 
Indian High Commission in Smgapoie 
has reported tint as a i*stilt oJinforma
tion indicating labour shot tat”  m Smga- 
poie, iherr had In < n an inllux of potential 
wotkers and 10b sukir< to Sitigapotc fiom 
India These Indian 10b seek* rs had landed 
m Singapore on “ visit passes” . IIowe\er, 
actording to the regulations of the Govern
ment of Singapore, foreigners entering 
Singapore on “ visit passes”  are not allowed 
to take up employment Many Indian 
nationals, therefore, were stranded in 
Singapore as the local Government was 
not j ĥ pared to extend the period of their 
“ visit passes”  and there was not enough 
2>ace available on ships returning to India. 
The Indian High Commission has re
ported that on their intervention the 
Government of Singapore have agreed to 
extend the visas of those visitors who held 
confirmed tickets for return to India. 
The Indian Iligh Commission is also in 
liaison with the Shipping Corporation of 
India to dear the backlog of passengers 
and expects that the position will stabilise 
by the end of April. The High Commission 
has stated that no stranded persons have 
approached them for any financial assis
tance. The Government have also taken 
steps to publicise the difficulties that 
Indian nationals can get into if they pro
ceed to foreign countries without prior 
assurance of employment.

Transfer T.A. Bills
7759- SHRI DAYARAM SHAKYA: 

SHRI HUKAM CHAND 
KACHWAI:

Will the Minister of PARLIAMEN
TARY AFFAIRS AND LABOUR be 
jflcMed to state:
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(a) whether the transfer T A  bill* 
of Labour Enforcement Officer (Central) 
in the Chief Labour Commissioner (Cen
tral) organisation are passed discriiruna- 
tely and to his whims of the Chief I  abour 
Commissioner (Central)

(b) the reasons for passing the transfer 
T  A bills on one Labour * nforeement 
Officer (Ccntial) thui posted at koderma 
presently at Odcutta aft<r a lapse of 
om ve«u tgamst rules and non passing 
of the sim* in the < ise of othei labour 
Enfoicemfnt Officer (C< ntral) at k  inpur 
in the yt ir 1971-72 m spite ol sanctions 
and extt mions by six months on 2 occa
sions by tht Regional I about C oranns 
aoner (Cential) Dhuibad

(c) whether the Regional Ltbour 
Commissioner (Central) Kanpur who was 
sanctioned Leave Travel Concession of 
Rs 10001 was given a vigilance warning 
for non submission of voucheis or return 
of tht money till now and

(d) what action he is proposing to get 
all such cases under the Chief I abour 
Commissioner (Central) probod and stem 
action taken to stop such whimsical, 
arbitrary and discriminatory/administration 
by the thief labour Commissioner 
(Central) in his organisation and if nyt, 
the reasons therefor ?

THE MINISTER Or PARLIAMFN 
TARY AH'AIRS AND LABOUR (SIIRI 
RAVINDRA VARMA) (a> No Sir

(b) 1 he Transfer Travelling Allowance 
Bilk of the Labour Fnforcemem Officer 
transferred from Dhanbad to Koderma 
in September 1974 were admitted after 
condoning the delay in preferring the 
claims The cast of the Labour Enforce
ment Officer who was transferred from 
Kanpur to Bermo 111 1971 is bong re
examined on a representation received 
from him

(c) The Claim of the Regional Labour 
Commissioner, Kanpur who was sanc
tioned Ltave Travel Concession advance 
in February 1975, has not been admitted, 
being tune-barred He 1 as also been 
warned for his failure to submit his claim 
within the prescribed time limit

(d) Does not arise, in v h w  of the replies 
to parts (a) to (c) of the Question
Railway yard of Baroda railway 

Station
7760 SHRI AMARSINH V RATH- 

AWA Will the Minister of RAILWAYS 
be pleased to state

(a) whether any representation has 
been made m regard to expansion of Rail
way \ard of Baroda Station

(b) if so, the action taken by Govern 
ment’

(c) whether any survey has be n con
ducted, and

(d) if so, when the work is likely to bt 
started ?

THE MINISTLR OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN) (a) Yes

(b> to (d) An Lngmeenngcum Traffic 
Survey to assess the additional lme capacity 
and terminal facilities on Bomlwy Central- 
Ahmedabad section has been approved 
thiough Demands for Grants 1979-80 
which will includi survey for additional 
facilities nquin d at Barodi Station Fui- 
thtr acticn will b< tal tu afui < ompUtion 
of th pioposcd smvt s

Tram examiners’ wage parity

77<>i SHRI R K MHAIGl Wilf the 
Ministir of RAI 1 WAYS ht pi is d to 
state

(a'k wh thei it d> a fael that the All 
India Ti un 1 xamin< rs Associ ition has 
dcmtndal foi them paiity in wage scales 
and service conditions with railway work 
ill j supei visors m th< it «onference at 
Bombay in the montit oflebruary 1979, 
and

(b) what decision Governrtit nt have 
taktn in this regard *

IHE MINISTER Or ST AIL IN ITIE 
MINIS 1RY Ob RAII WAYS (SHRI 
SHLO NARAIN) (a) Zonal Secretary 
Centril £one All Ind a Train Lxaminers 
Association has forwarded a demand 
on ib-j 1979 and 26-$ 1979 for parity in 
scales of supervisors of Carnage and 
Wagon Wing of Mechanical Department 
with Woikshop Supervisors category

(b) T ht dt in ind has not been accepted

'Srr*r

77b2. nm t o t  fa ?  : m

f r r  f r  .

( w )  «PTT T̂?T ^  W sfapr % 
f e ? f f  *r JrV fr  ^  ^

STfTfa f t

(??) Ttfe ft  fTt ^  1976-77 
m t  1 9 7 7 - 7 8  *  ?rkFr fw&t srszxt 

wt wt sfr »rf, fr^-f^r
*  srw wt i t  *ti,

73T *r f a r t  sT fftt  ^  3fR  $ t  s u rfer
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^  >

> r fT ^ 7: +eMT"Jt

(«ft Tnr) : (^ )  ^?rfw
!̂iTT f^^rw % ursiw % ^

1978 %
%  f%lT 6 1 2 ^  ^  I

( ^ )  ? f k

% TrrsJTTr  ̂ f̂ wmfhr ^
%t>i's(£r f^'Mpt'd'Tt %  ^ P TO ' 

■̂I'ti'Cf ^ ywr r=t=K'j| r̂ ̂  ’tf 
I  I cRW5t ^

I  I

fWcoT

^  ^  H H 1976 1977 1978

1. — 97
2. ♦ ♦ ♦ ' — 1
3. s n i t i q i - K  ' «  . . . . . 4 — —
4. fs ftP p T T . . • • • — — — 4
5. . . . . . . 6 — —
6. i < n  . . . . . . 209 774 316
7. ^ < 1+  . . . . . . 4 4 11
8. 1 . . . . . 70 2 103
9. . . . 5 6 19

10. ?fm T fT  f . . .  .  » 4 — —
11. ' f t o  f V o  i i r < o . « • » — 7 47
12. . . • • • 1
13. . . .  »  . 16 14 —
14. . . — 10
15. 54 3

j f k 318 861 612

Cooperation w ith Xatin American  
Countries

7 7 6 3 . S H R I  P U R N A  N A R A Y A N  S IN - 
H A ;  W i l l  th e  M in ister  o f  E X T E R N A L  
A F F A I R S  b e  p leased  to state:

(a )  w h a t is I n d ia ’s a ttitu d e  to w ards 
th e  L a t in  A m e ric a n  coun tries su ch  as 
B r a z i l ,  C h ile ,  P eru  a n d  others and  w h a t 
a re  th e  a cts  o f  co -o p eratio n  w ith  th em  
in  so fa r  as In d ia  is co n cern ed ;

(b) is it  a  fa c t  th a t even  though Brazil 
v e r y  m u ch  w a n te d  th a t an Indian  ]S inister 
fro m  In d ia  a tten d ed  the inauguration of 
th e ir  H e a d  o f  S ta te , G overnm ent turned 
d ow n  the p rop osal to  d ep u te  a Minister of 
S tate  e v e n ; and

(c) i f  so, w h a t is the constraint against 

ta k in g  this d ip lo m a tic  m ove in  the Latin 

A m e ric a n  co u n trie s  ?
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THR MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SAMARENDRA K U N D U ): (a) 
India has close and friendly relations with 
the countries of Latin America. W e have 
cultural agreements with Argentina, Colo
mbia, Cuba, Mexico and Brazil; trade 
âgreements with Brazil, Chile, Colombia &

1 Peru; and agreements on cooperation in 
the field of secience and technology with 
Cu1)i. and Mexico.

(b) and (c). The Government of Brazil 
had requested the Government of India to 

I te represented at the inauguration cere- 
i mony of the President of Brazil by a special 

delegation. It was decided that I should 
represent the Government of India on 
this occasion. However, because of im
portant developments and my commit
ments in Parliament, I was unable to 
attend the ceremony.

C o -o p e ra t io n  ■witli In d on esia

7764. SHRI PURNA NARAYAN SIN- 
BA: W ill the Minister of EXTERNAL  
affa ir s  be pleased to state:

(a) the nature and fields of technical, 
economic and cultural cooperation of 
India with Indonesia which has a heritage 
■of great Hindu culture;

(b) how best Government thinks that 
■our relations with Indonesia may be 
■developed further for mutual benefits of 
these two newly emerging independent 
TJations based on our past relations;

(c) to what extent the Ministry of 
Êxternal Affairs had participated, been 

consulted, and involved in the recent 
agreement reportedly executed by the 
Union Steel Ministry in Indonesia: and

(d) if not, why and the steps are to 
he taken to involve the External Affairs 
Ministry in all such international agree
ments whether economic technical or 
ealtural ?

THE MINISTER OF STATE IN THE  
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SAMARENDRA K U N D U ): (a)

J Economic cooperation between India and 
' Indonesia encompasses cooperation in 
' trade and for establishing joint ventures 

in fields as diverse as scooters, sugar, 
textiles, pharmaceuticals, etc. In the tech
nical field, India has offered training faci
lities to the Indonesians botli under the 
Colombo Plan and the Indian Technical 
and Economic Cooperation (ITEC) pro
gramme and also scholarships under the 
G'jneral Cultural ScholarsTiips Scheme. 
India and Indonesia have also effected 
cultural exchanges on an at/ hoc basis, and 
the ICCR has financed a Chair of Indian 
Studies at the University o f  Indonesia.

(b) The two countries frequently hold 
bilateral talks, when the Foreign Ministers 
are able to review bilateral relations, ex
change views on important world issues, 
and examine proposals for intensifying the 
exchanges and the understanding between 
their countries. The next round of these 
talks is to take place in Djakarta later 
this year.

On March 7, 1979 the Minister of Steel 
& Mines and the Indonesian Minister of 
Industry signed a Memorandum of 
Understanding to open new avenues of 
mutually beneficial cooperation in the 
fields of iron and steel, non-ferrous metals, 
cement, paper and pulp, geological survey 
of mineral resources, and exploration of 
natural gas deposits in Indonesia, setting 
up of Industrial Estates, etc. To take 
follow up action as contemplated in the 
Memorandum, an ad hoc Cabinet Com
mittee has been set up.

(c) The Ministry of External Affairs 
was associated in the discussions through 
India’s Ambrrsador in Djrkarta during 
the visit of the Minister rf Stf cl ; nd Mines 
which led to the conclusion of the Memo
randum of Understanding between the 
Governments of India and Indonesia.

(d) Does not arise.

In d ia  w e e k  h e ld  at B ans'oon

7765. SHRI PURNA NAEAYAN  
SINHA: W ill the Minister of EXTER
NAL AFFAIRS be pleased to state:

(a) is it a fact that an “ Indian W'eek” 
was held at Rangoon (Burma) seme tirre 
back;

(b) what were the items of functions 
held in connection with “ India Week” 
and who were the participants from the 
Indian Republic; and

(cl is Government going to hold such 
“ India Weeks” in other countries of 
South East Asia ?

THE MINISTER OF STATE IN THE 
M INISTRY OF EXTERNAL AFFAIRS 
(SHRI SAMARENDRA K U N D U ): (a) 
Yes, Sir.

(b) The various functions included 
Netaji’s birthday anniversary celehrptirrs, 
a Seminar on Tagore, photographic Exhi
bition, film shows and performance by 
cultural troupes. I represented the Govern
ment of India, and was accompanied by 
Prof. Sambhu Ghosh, the West Bengal 
Minister for Higher Education. Smt. Uma 
Dasgupta of Visva Bharati, was the key
note speaker at the Seminar. A group of 
twenty three performing artistes from 
India participated in the cvltvral per

formances. The “ India Week”  generated
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considerable good w ill  for In d ia  and was 
greatly  appreciated b y  a ll concerned.

(c) W e are considering the possibility
o f holding such “ India W eeks”  in  other
countries o f  South-East Asia.

M ental Retardation

7766. S H R I G H IT T A  B A S U : W ill  the 
M inister o f  H E A L T H  A N D  F A M IL Y  
W E L F A R E  be pleased to state:

(a) whether nearly 3 m illion  persons
suffer from  m ental retardation o f  different 
degrees in our country;

(b) whether the facilities for the treat
m ent o f  m en tally  retarded persons are 
too inadequate to cope w ith  the situation; 
and

(c) i f  so, w h at steps have so far been
taken in  this regard ?

T H E  M IN IS T E R  O F  H E A L T H  A N D  
F A M I L Y  W E L F A R E  (S H R I R A B I 
R \ Y ) : (a) to (c). T h e  inform ation is being 
collected  and w ill be la id  on the T a b le  o f  
the House.

Strikes at Calcutta port

7767. S H R I M A N O R A N J A N  BH A- 
K T A :

P R O F . S A M A R  G U H A :

S H R I V A S A N T  S A T H E :

W ill  the M inister o f  S H IP P IN G  A N D  
T R A N S P O R T  be pleased to state:

(a) whether G overnm ent are aware o f
frequent and sudden lightening strikes at 
C alcu tta  Port causing m uch loss, harass
m ent and hardship for m erchant shipping, 
i f  so, w h at is the total m andays lost 
since last tw o years and total loss incurred 
due to such strikes for last tw o years give 
details;

(b) w h at are the m ajor demands o f  the
workers o f  C alcu tta  Port; and

(c) whether G overnm ent proposes to
consider the genuine grievances o f  the 
workers to end the frequent strikes for the 
interest ofm erchan tsh ippin gin th ecountry 
and i f  so, w hat steps have been taken ?

t h e  m i n i s t e r  o f  s t a t e  IN 
c h a r g e  o f  t h e  m i n i s t r y  o f
S H IP P IN G  A N D  T R A N S P O R T  (SH R I 
C H A N D  R A M ): (a) W ork at C alcu tta  
Port was affected due to strikes resorted 
to b y  D ock Basin M achinery workers 
under the C h ie f M ech an ical Engineer, 
M erch an t M arine officers, watchm en and 
General Purpose M azdoors o f  the C alcu tta  
D ock  Labcair Board in the last tw o months

T o ta l m andays lost during the last two 
years is as under ;

J977-78.

1978-79.

10,600 mandays

1,15,000 mandays

I t  is not possible to assess the loss to 
various interests due to the strike.

(b) Some o f  the m ajor demands of the 
workers included refund o f  Compulsory 
D eposit amount, paym ent o f  flood loans, 
absorption o f daily-rated staff, filling up 
o f  vacant posts, application o f an Arbitra
tion A w ard  relating to calculation of wsges 
for fitm ent into W age Revision Committee 
scales o f  p ay to the G eneral Purpose Maz
doors o f  the D ock Labour Board.

(c) Governm ent’s policy has always
been to m aintain am icable and cordial 
industrial relations in the major Ports so 
that there are n olightn in g strikes, go-slows, 
etc. ham pering productivity and leading  ̂
to Port congestion. W ith  this in view, 
discussions were held on four occasions 
between 29-11-78 and 10-1-79 with the re
presentatives o f  Federations o f  port and 
dock workers, and conclusions were arrived 
a t  on most o f  the pending demands of 
the workers. Port Trusts and Dock Labour 
Boards have been instructed to implement 
the conclusions. Port Trusts and Dock 
Labour Boards have also b*en instructed 
to hold  periodical meetings with the local 
U nions and the settle the local and sec
tional demands o f  the workers expeditious
ly . Constant efforts are being made to re
solve the problem s o f  workers both at 
G ovt, and at Port leve l expeditiously.

7 7 6 8 .  q i r m  T i i i r :

^ ^  f  TT ^  f t ? :

(sp )

if

k I

^ I  ;
- (^ ) WT Trrit t ^

?rn:r f tm fr  |?tt 1 ^  • r f w
^ I  ;

( ir )  ^ ^  ^

■'M <'<3TTr, ^PTW RT
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Payment of Bonus by feShree Synthetics 
In Ujjain

77(«, DU IAXMI N \R\YAN PAN- 
DLYA Will the Mimst( r of PARI IA- 
MENTARY MI-AIRS A\I) I ABOUR 
be pleâf'd to stitr th* pcrcontagr of 
bonus pair] by Slmt Synthftirs in Ujjain 
and Sajjin Mills m Rtthm m Madhya 
Prad«sh md the perc< nUgc of dividend 
of tlies<  Companies *

Till MIMSUR Or PARLIAMEN
TARY \1 FAIRS AND L \BOlIR (SIIRI 
RAVINDR \ VAKMA)  The required 
infonnition in n spe< t ol tht year 1977-78 
is as follows —■

Shee \ynthfticf  Ujjatn —

I Ptro ntigt of bonus paid m the account
ing year 1977-78—20%
(in addition, ex-grctia payment (a (of
8 <53°, was also paid).

3 Percentage of dividend paid in the 
accounting year 1977 78

(a) on rquity sh«m s  . .  15%

(b) on preferential shares ,  9 5%

Safian Millt, Rattam.

l Percentage of bonus paid in 
the ircounting year 1977-
78 8-3̂0

3 Dividend pawl for the ac
counting year 1977 78  .  nil.

wro-*tan*T

7 7 7 0. it® HwV ̂ nrm «rNf*r

SFTT  Wt W  t̂ FTT  fT *

(t)  t̂t Trr̂ r  wrâ r % 

sn̂ T ̂ FFT T fw  ’T̂ T’T 

wi fa'fcr fr̂ T w  «rr  ,

(m) trf̂ oT, ?ftsrfafe m

t ,

(it)  p̂tt w  frsr | fw <m<m 

TCH ffWI ST ̂ 5T?T mf̂rrpTEft  ?rw 

ztfir  r rrrvr m*  t, ?fk



17̂ Written Answers APRIL 19, 1979 Written Answers  jgo

ft,  ̂

w ^ I ?

H TT5IT TT̂"̂  («rV 

17A7PRI  L  9,I  9,I  L 153 , 417A7PRI  L  9,I  9,I  L 153 , 4

<d̂iH?rtT«((W=iî/ wfr
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m !?R:ê  o5  GangRen  Pn  Ea13ên
AaPlway

m !?R:ê  o5  GangRen  Pn  Ea13ên
AaPlway

7771.  SHRI  A.  K.  ROY:  Will  the 
Minister  of RAILWAYS  be  pleased  to 
state:

(a) number  of  Gangmen,  Permanen
and Casual working in the Eastern Railway 
for last four years, year-by-year break up 
in  details;

(b) whether it is a fact that there is a
«harp reduction  in  the total number of 

<Gangmen; and

(c) if  so,  reasons  thereof ?

THE MINISTER OF STATE IN THE 

MINISTRY  OF  RAILWAYS  (SHRI 
SHEO  NARAIN):  (a) to  (c).  Informa
tion is being collected and will be laid on 
■the  Table  of  the  Sabha.

gfgsTTJT

7 772. T̂Tim !IT?̂ :

wr  JTf ̂cTT̂ # fqr ¥fir
f^FT Sf Mr?r  ^

 ̂ WT-5PTT ?!■ srr Tft I I

 ̂TT5if  (sft 

mT m) :  ^J 5t #  ̂ I

'T̂5T TT   ̂^W<Tt I

Bankura Damodar River Railway Line

7773.  DR.  BIJOY  MONDAL:  WiU 
the Minister of RAILWAYS be pleased to 
state:

(a) whether  Government  have  taken 
any decision to dismantle existing narrow 
gauge Bankura Damodar River  Railway 
Line  and  if so,  the  reasons thereof; ■

(b) whether it is also a <act that some 

trains have also been withdrawn on this 
line  prior  to  the  dismantle;

(c) if  so,  the  reasons thereof;  and

(d) whether  any  alternative  arrange
ments have been made for the commuterj 
and  if  so,  the  details  thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 

SHEO  NARAIN)  :  (a)  No.

(b) and (c). Prior to 1-10-74, 3 pairs of

passenger  trains  were  running  between 
Bankura and Rai Nagar. With effect from 

1-10-74 one pair of train was withdrawn 
due to shortage of coal and also as traffic 
on  this  Railway  could  be  adequately
served by the remaining two pairs of trains.

(d) The present arrangement is consi
dered  adequate.

Elec3̂P5Pca3Pon o5 d̂amKhâagp?̂Elec3̂P5Pca3Pon o5 d̂amKhâagp?̂ 
PnePne

7774. DR. BIJOY MONDAL; Will the 
Minister  of RAILWAYS  be pleased to 
state:

(a) whether there is any proposal under 
consideration of Government for electri
fication  of railway  line  from  Adra  to 
Kharagpur;
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(b) if  so, the time b y  which the work 
will be taken up in hand; and

(c) whether any funds have also been 
allocated for the purpose and if  so, the 
details thereof ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M IN IS T R Y  O F  R A IL W A Y S  (SH R I 
SHEO N A R A IN ): (a) No.

(b) Does not arise.

(c) No.

Bankura— Howrah Railway route

7775. D R . B IJ O Y  M O N D A L : W ill the 
:Minister o f R A IL W A Y S  be pleased to 
state:

(a) whether there is any proposal under 
•consideration o f Governm ent to extend 
the railway line from R ai N agar to Tara- 
kashwar which w ill cut short route from 
) ankura to H ow rah; and

(b) if  not, the reasons thereof ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M IN IS T R Y  O F  R A IL W A Y S  (SH R I 
S H E O  N A ^ I N ) :  (a) and (b). Bankura- 
Rai N agar is a  private narrow gauge rail
w ay worked by Indian Governm ent R ail
w ays. T h e Government is incurring loss 
in operating this line due to inadequacy 
of traffic. There is no proposal under 

-consideration to extend the Bankura— R a i 
Nagar narrow gauge railway line to T ara- 
keshwar as the investment is not financially 
viable.

Vacant post o f Store Manager, 
C.G.H.S.

7776. S H R I S H Y A M  S U N D E R  
G U P T A : WUl the M inister o f  H E A L T H  
AND  F A M IL Y  W E L F A R E  be pleased 
to state:

(a) whether it is a  fact that the post of 
Store M anager, C .G .IL S . M edical Stores, 
New Delhi remained vacant for the last 
many years and i f  so, the reasons thereof;

(b) whether this post has since been 
down graded;

(c) i f  so, the reasons therefor;

(d) whether this post has since been 
filled up; and

(e) the procedure .adopted in filling 
up ?

T H E  M IN IS T E R  O F  H E A L T H  A N D  
F A M IL Y  W E L F A R E  (SH R I R .\BI 
R A Y ): (a) T he post o f Stores M anager 
in the C G H S, Delhi remained vacant 
from 1-7-1976 consequent on the retire
m ent o f  the previous incumbent and a 
suitable candidate not being available.

(b) &  (c). Yes, Sir. T he post o f Stores 
M anager has been down graded tem
porarily to that of Assistant Depot M anager 
till such time as the post o f the Stores 
M anager is filled up on a regular basis. 
T his decision was taken because the post 
could not be filled up on the basis of the 
existing recruitment rules for want o f a 
suitable candidate.

(d) &  (e). Yes, Sir. T h e post o f Assistant 
Depot M anager which was created in lieu 
o f the post o f the Stores M anager has 
been filled up with effect from 10-7-1978 
on an ad-hoc basis by  transfer o f an 
Officer, who vras working as an Assistant 
D epot M anager in the Fam ily W elfare 
Stores Depot, C G H S, Delhi.

River Transport

7777. S H R I B E D A B R A T A  B A R U A : 
W ill the Minister o f S H IP P IN G  A N D  
T R A N S P O R T  be pleased to state:

(a) whether it is a fact that the cost of 
transporting goods along the Brahmaputra 
has been costlier than R ailw ay Transport;

(b) w hat are the steps taken to bring 
down the cost o f river transport in the 
interest o f the North Eastern area o f India; 
and

(c) whether the Bhagwati Com mittee 
has expressed surprise at the high cost o f 
river transport in this area, after giving 
figures o f low comparative cost o f river 
transport throughout the world ?

T H E  M IN IS T E R  O F  S T A T E  IN 
C H A R G E  O F  T H E  M IN IS T R Y  O F  
SH IP PIN G  A N D  T R A N S P O R T  (SH R I 
C H A N D  R A M ) : (a) Central Inland W ater 
Transport Corporation, who are the princi
pal operators in the North-Eastern region, 
have intimated that it is a fact that their 
cost o f transportation for goods from 
Calcutta to G auhati by  river is higher than 
the R ailw ay freight rates due to the fol
lowing reasons;.—

(i) Freight rates charged by the R ail
ways is subsidised and does not 
represent their cost o f  operation. 
N.F. R ailw ay has been incurring 
heavy losses every year.

(ii) R iver distance from Calcutta to
G auhati is longer (150%  of distance 
by rail).
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(iii) V ery old vessels o f C IW T C  neces
sitate frequent repairs, maintenance 
and make operation too costly.

(iv) Non-availability o f night naviga
tion and proper infrastructural &ci- 
lities increases the turn round period 
and cost o f operation.

(b) T h e Corporation have intimated 
that the followfing steps are under consi
deration to bring down the cost o f river 
transport:—

(i) Acquisition o f new vessels which
w ill bring down operational and 
maintenance cost.

(ii) Lower manning scales o f new vessels
resulting in lower cost.

(iii I Improvement o f  infrastructural faci
lities to reduce loading and 
unloading time and terminal delays 
and consequently the cost.

(c) No, Sir.

Nationalisation o f Chaparm ukli 
Silghat Section o f NEF R ailw ay

7778. S H R I B E D A B R A T A  B A R U A : 
W ill  the M inister o f R A I L W A Y S  be 
pleas<;d to state :

(a) w hether it is a fact that C hapar- 
m ukh S ilgh a t section o f the N E F  R a il
w ay is still not being fu lly  nationalised;

(b) w h at is the nature o f  rights still 
enjoyisd b y  the p rivate com pany over this 
p articu lar section and w h at is the 
naturi; o f  this private com pany;

(c) whether the agreem ent w ith  the 
com pany has been the m ain cause for the 
total neglect o f this lin e  ; and

(d) when G overnm ent propose to and 
this anachronistic private  control over a 
section o f  the Indian  R a ilw a y  system ?

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N I S T R Y  O F  R A I L W A Y S  
(S H R I S H E O N .A .R A IN ): (a) and (b).
T h e  C haparm u kh-Siligh at L ig h t R a ilw a y  
is ow ned b y  the C hap arm u kh-S ilgh at 
L ig h t R a ilw a y  C om p an y bu t is worked b y  
the contiguous N ortheast Frontier R a il
w a y  under an agreem ent w ith  the C entral 
G overnm ent. Broad details o f the 
agreem ent are given in the statem ent 
attached.

(c) &  (d). T h e  C h ap arm u k h -S il
gh at section needs to be im proved b y  w ay  
o f  track renew als etc. T h e  d e lay  in 
carryin g  repairs on the section is due to 
the in a b ility  o f  the C om p an y to a llo t funds 
as its share o f  the total expenditure. T h e  
m atter is being pursued.

T h e  C entral Governm ent has the option 
to purchase the R a ilw a y  at periodical 
in tervals o f  ten years. T he last option 
to purchase fe l l  due on 31-3-1978 but 
w as not exercised as it was found that 
purchase under the agreement was not 
advantageous.

Statement

(i) T h is  G overnm ent retains 50% of 
the gross earnings for management, 
m aintenance and working of the 
line in clu d in g  the use of rolling 
stock. T h e  balance 50% consti
tutes the net earnings o f the Com
pany.

(ii) T h e  n et receipts o f the Chapar
m ukh-Silghat R a ilw a y  Company 
are guaranteed at the rate of 3j%  
per annum  on the paid-up share 
cap ita l o f  the Company. In 
addition, the Com pany is entitled 
to a  sum o f  Rs. 6,000 per annum 
tow ards office expenses and ex
penses o f management of the 
C om p an y plus the actual expanses 
incurred by the Com pany in con
nection w ith D irectors’ fees and 
lega l expenses.

(iii) I f  in any year the net receipts ex
ceed the m inim um  amount sufficient 

to p a y  interest at the rate of 5% 
per annum  on the paid up share 
cap ita l o f  the Com pany, such 
excess, after payin g for office ex
penses and expenses o f manage
m ent and direction o f the Company 
is e q u a lly  divided between the 
C om p an y and the Government. 
I f, however, the net receipts do 
not exceed 5 %  o f the paid up 
share cap ita l, the w hole of such net 
receipts are paid  to the Company.

Condition o f the Indians in 
Guyana.

777Q. D R . V A S A N T  KU M AR 
P A N D IT  : W ill  the M inister o f  EX TER 
N A L  A F F A IR S  be pleased to state :

(a) w hether the G uyan a Council of 
Indian  O rganisations (Georgetown, 
G uyan a) has draw n the attention 
o f G overnm ent to the racial discrimina
tion, econom ic, social, cultural and 
religious hardships being suffered by 
Indians settled in G uyana; and

(b) i f  so, has G overnm ent investigated 
in to these instances and the steps taken 
thereon ?

T H E  M IN IS T E R  O F  ST A T E  IN 
T H E  M I N I S T R Y  O F  EX TER N A L 
A F F A IR S  (S H R I SAM A REN D RA  
K U N D U  ) : (a) T h e  difficulties said
to be faced by the p eop le  o f  Indian origin
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in G u yan a  have been brought to the notice 
of the G overnm ent o f  India by the G uyan a 
Council o f  Indian  organisations.

(b) T h e  G overnm ent o f  India has
been in touch w ith  the G overnm ent o f 
G uyana on this question.

N um ber o f Stateless Indians in 
Burm a and Sri Lanka

7780. D R . V A S A N T  K U M A R  
P A N D IT  ; W ill the M inister o f  E X T E R 
N A L  a f f a i r s  be pleased to state ;

(a) the total num ber o f  persons o f
Indian origin settled in Sri Lan ka and 
Burma who are a t present stateless;

(b) the num ber o f  people o f  Indian
origin in Sri Lanka and B urm a w ho 
hold foreign registration certificate ;

(c) w h at efforts has G overnm ent m ade
to give the stateless persons in Sri Lan ka 
and B urm a Statehood and other benefits 
and facilities as norm al citizens o f  those 
countries;

(d) does G overnm ent plan  R ep atria
tion o f  those w ho wish to return back to 
India;

(e) w hether it is a fact that ?many
persons o f  I n d ia i  origin have a lread y 
come back to In d ia  leavin g back their 
assets and properties ; and

(f) i f  so, the v a lu e  thereof and the
efforts m ade b y  G overnm ent to recover 
the same ?

T H E  M IN IS T E R  O F  S T A T E  IN  
TH E M I N I S T R Y  O F  E X T E R N A L  
A F F A IR S  (S H R I S A M A R E N D R A  
K.UNDU ) : (a) A ccordin g to our
latest estimates, the num ber o f  persons
of Indian origin in Sri Lan ka whose
citizenship status has yet to be settled, is 
around 5,16,000 plus their “ n atu ra l in 
crease” . A  rough estim ate o f  the num ber
of people o f  Indian origin in  Burm a w ho
are “ docum entless”  (i.e., they hold  no
passports. Foreigners’ R egistration  C e rti
ficates or N atio n al R egistration  Cards)
would be around 2,80,000.

(b) I t  is estim ated that around 40,000
persons o f  In d ian  origin in B urm a hold 
Foreigners’ R egistration Certificates. T h e 
Sri Lanka G overnm ent does not issue 
iuch certificates.

(c) In d ia  and Sri L an ka concluded
agreements in  1964 and 1974 respectively 
in terms o f  w hich , out o f  a total o f  the 
9,75,000 persons o f  Ind ian  origin, whose 
citizenship status w as unsettled, 3,75,000 
(and their n atural increase) are to be given 
Sri Lanka citizenship and 6,00,000 i (and 
their natural increase ) to be repatriated 
to India. U p to  F ebru ary  1979, 1,75,818 
of these persons w ere registered as Sri

Lan k a  citizens. In  regard to B urm a, the 
question o f the status o f persons o f  Indian  
orign has been discussed w ith the Burmese 
G overnm ent on a  num ber o f  occasions 
and w e have been assured th at requests 
for Burmese citizenship w ould  be consider
ed sym pathetically. T h e  Burm ese autho
rities recen tly advised a ll adult non-natio
nals residing in B urm a continuously for 
the last five years to indicate whether or 
n ot they wish to acquire Burmese citizen
ship. I t  is hoped that persons o f Indian 
origin w ho have been residing in Burm a 
for generations w ill  op t for Burmese citi
zenship.

(d) In  terms o f  our agreem ent w ith
Sri Lanka, 6,00,000 persons o f  Indian 
origin (and their natural increase ) are to 
be repatriated to  In d ia. O f  these, a 
3,10,106 w ere repatriated upto February,
J979.

(e) &  (f). T h e  G overnm ent o f  Sri
Lan ka allow s Indian  nationals leavin g 
Sri L an ka for good to repatriate  a 
m axim um  sum o f  Sri Lan ka Rs.75,000 
after satisfying them selves that the am ount 
to  be transferred represents
their actual life  savings in Sri Lanka. 
A n y  am ount beyond this ceilin g autom ati
c a lly  stands to be deposited in  a non
resident blocked account. A ccording to 
inform ation furnished by Sri Lan ka bank
in g sources, the total am ount o f  such 
blocked deposits amounts to Sri L an ka 
R s. I0-2 m illion . In  some cases w here 
G overnm ent o f  Ind ia  was approached b y  
the concerned individuals. G overnm ent 
was able to secure permission o f  Sri Lan ka 
authorities for p artia l or fu ll rem ittances 
from  blocked accounts on compassionate 
or hum anitarian grounds. A s regards 
Burm a, in  the w ake o f nationalisation 
measures adopted in 1963 and 1965, 
m any Indians le ft behind assets and pro
perties on their departure for In d ia. N o  
authentic estimate o f  the valu e  o f  these 
assets and properties is a va ilab le . In  1973, 
G overnm ent o f  Burm a invited applications 
for compensation for nationalised assets. 
T h e  question o f  compensation has been 
under negotiation betw een the G overn
ments o f Burm a and In d ia. D u rin g  his 
recent visit to Burm a, the M inister o f 
State also raised this m atter w ith  the 
Burm ese authorities. T h e y  promised to 
listen to the com plaints and to extend their 
cooperation.

7 7  8 1 .  «fir f W T T  5T*rf :

^ sFt fqr ^  % :

(^)
^l^>il ^ ^ if =1?^^
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Double decker train from Howrali 
to Asansol

7783.  SHRI KRISHNA  CH.\NDRA 
HALDER :  Will the Minister of RAIL
WAYS be pleased to state :

(a) whether Government have decided 
to introduce Double Decker Train from 
Howrali to Asansol; and

(b)if so,  the  approximate time  by 
which  this double decker train will be 
introduced ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 
SHEO  NARAIN )  :  (a)  &  (b).
Provision of 24 double decker coaches has 
been made in 1978—79. Rolling stock pro
gramme and  these will be introduced on 
New Delhi-Meerut, Howrah-Asansol and 
Bombay-Surat sections in a phased manner.

Tree planted by and the house in
which Mahatma  Gandhi resided 

in Sri Lanka
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Burdwan Asansot a Suburban 
Section.

7782.  SHRI KRISHNA CHANDRA 
HALDAR :  Will the Minister of RAIL
WAYS be pleased to state :

(a) whether Government have decided
to declare Burdwan to Asansol as  a  su
burban section of Eastern Railway;

(b) if so, the details thereof ; and

(c) if not, the  reasons  therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF R.\ILWAYS  (  SHRI 
SHEO NARAIN )  ;  (a) No.

(b) Does not arise.

(c) Representations  have been recently
received for introduction of E.M.U. ser
vices on Burdwan -Asansol section.  This 
would require additional outlay in rolling 
stock and fixed installations and therefore, 
of necessity, has to wait in order of priority,
in view of the constraint  on  resources.

7784.  SHRI P. RAJAGOPAL NAIDU: 
Will the  Minister  of  EXTERNAL 
AFFAIRS  be pleased to state :

(a) whether the tree planted by Mahat
ma Gandhi in  Sri Lanka when he visited 
thsrt country is being preserved; and

(b) whether the house in which he 
resided then also preserved ?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY  OF  EXTERNAL 
AFFAIRS  (  SHRI  SAMARENDRA 
KUNDU):  (a)  Yes,  Sir.  A  horticul
ture expert from CPWD is being deputed 
to  Sri Lanka under the ITEC  Prô am- 
me  of Ministry of External Affairs to 
advise & assist the Sri Lanka authorities 
in preserving the tree.

(b) Yes, Sir.  The  Sri  Lanka Gov
ernment has acquired the property which 
is  being  converted  into a  Gandhi 
Memorial  Museum and  Library.

Payment of Provident Fund of 
Sick Mills  .

7785. SHRI P. RAJAGOPAL NAIDUt 
Will  the  Minister  of PARLIAMEN
TARY AFFAIRS AND LABOUR  be 
pleased to state :

(a) the Provident Fimd to be  paid 
in respect of sick  mills  taken over by 
N.T.C. and their departmental under tak
ings till now; and

(b) the reason for not paying the Pro
vident Fund ? ■
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THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARM A): The
Employees’ Provident Fund authorities 
iave stated as follows :

(al and (b) . As on 31st December, 
1978, a sum of Rs. 827 lakhs remained to 
be paid by the Sick Mills taken over by 
the N.T.G. towards Provident Fund. The 
Regional Provident Fund Commissioners 
have filed the claims with Commissioner 
of Payments appointed under the Sick 

(Textiles Undertakings (Nationalisation) 
Act, 1974. ,

Dieselisation of M.G. Express Trains

7786. SHRI P. RAJAGOPAL NAIDU; 
Will the Minister of RAILWAYS be 
pleased to state :

(a) whether Dieselisation of all Metre 
Gauge Express trains was completed; and

(b) if  so, for how many trains it is 
remaining ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) No. So far, 30
Pairs of M'G Mail/Express trains have been 
dieselised.

(b) It is not the intention to dieselise 
all MG Mail/Express trains without excep
tion. As and when MG diesel locomo
tives become available for passenger 
carrying trains after meeting the urgent 
needs of freight traffic, only 
selected Mail/Express trains are proposed 
to be progressively dieselised.

?TTTo !TT#o

7 7 87- ; w r

(^ )

^ ITS t

% “MM ^ ;

TOW +r=KK

ITRraWTMTKTX ^°rRT %’  C- C \ •\

fe fT .i l ,?  . . . . .

sf̂ fr («Tr
(fr) r̂rs- r̂ir

^ -JT ?r;|?rarr  ̂ qfTq-^ 
T 1 - 1- 7 8  ?rq-.

•o es VO

^

t ,  I  :—

'STrfir 118

5TH 10

iftTT 128

(?i) ^  'TfoR  Jr 

^  ?R gf^cr 5FT5n%  % #

g:RT ^  f%€t
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Incidence o f Violence

7788: PROF. SAMAR GUHA r 
Will the Minister of RAILWAYS be 
pleased to state :

(a) whether in recent months a large 
number of incidents of violence, raids on 
railway offices and dislocation of railway 
services have occurred on suburban lines 
from Sealdah and Howrah Station of 
West Bengal and also reported in the 
press;

(b) whether Police had to resort to 
firing and lathi-charges to deal with the 
commuter agitation ;

(c) if  so, facts thereabout;
(d) the reasons for such commuter agi» 

tation ; and*;
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etî(e) steps taken by Government for 
■ removing commuters grievances ?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  RAILWAYS  (SHRI 
SHEO NARAIN) :  (a) During January
to March,  1979 there were 32 incidents of 
public/passenger  demonstrations/agitations 
in the suburban sections in Calcutta area.

(b)and(c). Yes, only in one instance on the
evening of 26-3-1979 when 2  suburban 
trains ex. Sealdah  were  cancelled  on 
accoimt of machanical  defects  in  the 
EMU rakes allegedly caused by  interfer
ence  with train  equipments by  mis
creants.

(d) These agitations were due to a num
ber of causes such as change in jtimings of 
certain train services, provision of stoppa
ges of trains, introduction of additional 
trains, late running of trains etc.

(e) Each demand for additional facility
is examined in depth and relief to the ex
tent  feasible and justified is also given. 
Action is  also being taken  continually 
to  improve the running  of  suburban 
services in the  Calcutta area by more 
intensive maintenance of the  EMU rakes, 
providing  additional  terminal  facilities 
at Sealdah station and suitable alteration 
in time schedules in  order to provide 
cushion at different places  so  as  to 
eliminate chain reaction of detention to 
individual trains for unavoidable reasons. 
The number of EMU services is also being 
progressively  increased.  The  co-opera
tion  of  the State Government is also 
being sought to curb  miscreant activities 
and to improve the security arrangements.

Theft and Pilferage Cases

7789.  SHRI MUKUNDA MANDAL; 
Will the Minister  of  RAILWAYS  be 
pleased to state ;

(a)  whether  miscreants  activities 
particularly theft cases and pilferage have 
been increasing in the Sealdah  division 
of Eastern Railway;

(b) if  so,  the  facts  thereof;  and

(c) what steps  have  so  far  taken
and proposed to be taken  to  safeguard 
the Railway property ?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS  (  SHRI 
SHEO NARAIN) : (a) Yes. There  has 
.been a niaiginal increase in cases of thefts

and pilferages  of booked consignments 
on Sealdah Division of Eastern Railway.

(b) Period

April 1978 
to

September 1978

October :97s 
to

March 1979

jVo. of cases 
of thefts 
and pilfe
rages  in 
Seal dah 
Division
of Eastern 
Railway

1667

1682

(c) The following steps have been taken 
to safeguard the Raihvay property :

1.  All valuable consignments in block 
loads e.g. food-grains, tea, steel and also 
goods trains carrying costly consignments 
are provided with escorts during run speci
ally at night.

2.  R.P.F. staff  have  been  detailed 
or track patrolling at vulnerable sections 
to prevent miscreant activities on trains.

3. Armed Railway Protection Force,
Sector cum Beat PatroUing, has been in- 
troauced at vulnerable sectors and yards.

4. Supervision of RPF  Officers has 
been tightened up.

5. RPF/CIB  staff  are  conducti.ig
raids at Receivers shops cûn Gadowns 
and at criminal dens for arrest of Railway 
criminals  and also receivers of stolen 
Railway properties. ,

6. Close  cooperation  is  maintained
with G.R.P. and Local Police to contain 
the situation.

As a result of these measures, during the 
years 1978-79, 43 persons were arrested 
and 5 desparate criminals were killed in 
R.P.F. firing during  encounters  with 
criminals who turned violent and attacked 
R.P.F.  personnel.  Property worth  Rs. 
80,799/- was recovered.

Payment of Demurrage in Eastern
 ̂ Railway

7790.  SHRI MUKUNDA MANDAL ; 
Will the Minister of  RAILWAYS  be 
pleased to state :

(a) what is the extent of demurrage paid, 
claims yet to be paid off and claims treated
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to be Tamadi by the Fastern Railway 
in the last three consecutive years. ;

(b) what is existing pohry of Govern
ment to pay off Demurrage claims ,

(c) whether Government an aware of 
the existence of any claim agents m the 
fit Id of Railway claims, and

(d) if so, what measures are proposed
lo be adopted to lestrain them and to meet 
the claims immediately ?

THE MINIS T ER Or ST VIT IN THB 
MINIS 1R Y OF RAILWAYS (S11RI 
SHbO NARAINj : fa) to (d) The 
information is being collected and will be 
Jaid on the tabic of the House

Punctuality of Fast train No. a7* 
of Weastern Railway

7791 PROI PG  M W UANK.AR 
Will the Ministo ol RAILWAYS 
l>t pleased to state ,

(a) whe ther it is a Ca< t that the so-called 
fist train on W«stem Railwav No J j i  
having Bhavauagar (m S a u r a sh fra , the
(lUjarat daily at J a m  , arrives at several 

st uion—Botad and onwards tipto Limidi 
station— late by half an hour to $.5 mmut< s 
almost tv» ry da> ,

if so, reasons thticlot,

< ) w'l th< r G »vernm,’nt art awaie that 
su»h regularly irregular arnvals result 
into consideiable difficulties includ
ing loss o( daily-lull or hall wages lor 
many commuters and wag' -earneis, 
and

(d; if so, what steps art bung taken to 
nm*dy and improve the said situation *

THE MINISTER OT STAIE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) (a) During 
th 4 months from December 1978 to 
March, 1979, 271 Fast Passenger ran to 
time on 64 days

(b) & (c) Hi- p riornvtnie of tins 
«ains has been adversely affected due to 
vaiious opt rational difficultie

(d) Instructions have b en issued to 
intensify supervision and to specially 
monitor the running oi this passenger 
tram on a daily basis.

Heart Patient

779i  SHRI HALIMUDDIN AHMED: 
the Minister of HFALTH AND 

IAM ILY WELBARL be pleased to state:
>94 L S—7.

U) the number of heart patients in the 
country at present and their number 
Stitt wise ,

(b) wh< thei th< Cemial Government 
arc giving an> assistance to heart patients 
or trust loi assistance to ,those patients 
and if so the amount of assistance 
piovichd lor each operation at present 
or when it is piopost cl to bt given , and

fc) thi amount eif assistance givtnfor 
opr ration to be per fount cl in \ I M Sc 
u j j  to March 1 9 7 9  with full particulars 
the n of ?

m r  MINIS 1* R  OB IirA L lH  k  
B \MIL\ WII B ARI (SHRr RABI 
R ) (x) Available infonnation in
11 spec t <>1 thf minibd of patients 
tic ited lor various t\p<s ol htart diseases 
in the country is given in state innt I
I lid on thf lablt of the House [Placed 
in Library See \ T > I I 4 J jO/70]

fl>) N> G im t s  m dtstrving cases are 
h >\v vtr  givtn to pool patients loi tieat- 
intrit including opinttons from out ol
II iFth Ministtt’s Disc tt tic nan Giant

( The d tuls 1 the giants given 
during 19 7 K  79  to tl sHvmg patients Iroin 
llu He llth M u n s i t i s  Discit tiouarv 
Giant  loi htart opt rations c u n t d  out 111 
tli Ml India Institute ol Mi dua l  Semites 
is m e n  in S t i t im m l  I I  1 n d  on tin 
Table ol tlw II is [ / h a d  m library 
See N> I 1 -  /7<(]

Withdrawal of supplementary 
surcharges on Reserved Accommo

dation

7 7 9  { SHRI HAI IMUDDIN
AHV1LD V\ ill tl« Minister of R \IL- 
W S be pleased to stilr

(a) whethei Government hive w 1 th
ei r iwn the supple me nt 11 y suieiiargis 
If vied on reserved ie eommoelation in 
the supei last ti uns m respect of Ispit 
Lxpress Sticl I xpiess Kovai Ixpicss 
and Howrah Asansol 1 xpiess

(b wilt the r this vnihdiawal is in rcs- 
peel ol all classes oi aceommodation, 
and

(< wlit thei G>\eminent are proposing 
to extend these facilities to Tiriasukia 
M il l  also which is a supei fast tiain and 
if sr>, bv what lime 7

I HE MINIS TB R Ol SI A ll  IN THF 
M IM S !R\ OF RAII WAYS rSHRI 
SHBO NARAIN; fa) \es with eflett 
fiom i - j - I 9'74

fh Yes
e No
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Canversion o f N .G . lines in  
M adhya Pradesh

7794- S H R I S U K H E N D R A  S IN G H : 
W U l the M in ister o f  R A I L W A Y S  be 
pleased to state :

(a) details regarding conversion o f  N .G .
in to  B .G . ra ilw a y  lines o f  Ind ian  R a ilw a y s 
in the region fa llin g  in  M ad h y a  Pradesh 
during the year 1979-80;

(b) w hether the p eop le  o f  the B un del- 
khand region  com prising some districts 
o f  U .P . and M a d h y a  Pradesh have
a l 1 a lon g been representing to the R a ilw a y
A dm inistration  for expanion o f  ra ilw a y
lines in  the region for a lo n g  tim e; and

_ (c) i f  so, action taken b y  G overnm ent 
in  this regard till the financial yeaar 1978
79-

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N I S T R Y  O F  R A I L W A Y S  
(S H R I S H E O  N A R A IN ) : (a) T h e re  is 
n o  approved schem e for taking up con
version o f  narrow  gauge lin es in  M ad h ya  
Pradesh to broad gauge du rin g 1979-80. 
H o w ever, survey for N .G . lin es o f  N orthen 
S atp u ra  region  w as carried out in  the 
past but conversion w as n ot found finan- 
ciaU y v iab le. A  survey for conversion 
o f  G ondia-Jabalpur N .G . lin e  has been
com pleted recen tly  and the survey report
is under finalisation.

(b) and (c) : Y es. H ow ever a  recon- 
nnaissance engineering-cum-trafiBc sur
v ey  for construction o f  a  new  lin e  from  
M ah o b a  to K h aju ra h o  w as carried  out 
in  1975. In  v iew  o f  the lim ited  traffic 
expected, the lin e  w as n ot justified . A  
survey for a  new  lin e  from  L a litp u r to 
S in grau li v ia  T akam garh , C hhatarpur, 
K h ajuraho and Satn a is in  progress 
present.

U.S. P akistan  Defence P act

7795. S H R I M . V . C H A N D R A 

S E K H A R A  M U R T H Y :

S H R I  A . R . B A D R I  
N A R A Y A N  :

W ill  the M in ister o f  E X T E R N A L  
A F F A IR S  be pleased to state :

(a) w hether attention  o f  G overnm ent
has been draw n to the press report in  the 

‘ H industan T im es’ dt. the 20th M arch , 
1979 under the heading “ Pakistan -U .S . 
defence p act stands.”

(b) i f  so, w hether the Pakistan Presi
dent has stated this in  rep ly  to  the ques
tion from  Newsm en th at defence p act 
betw een Pakistan and U .S . signed in  1954 
s t il l  stood;

(c) whether under the p a ct a l l  latest
m ilita ry  hard w are w ill  be supplied  to 
P ak istan  b y  U .S .A .;

(d) i f  so, whether India was also as
sured b y  U .S . Governm ent at that time 
th at Pakistan w ill  not use these arno 
against In d ia ; and

(e) i f  so, whether this assurance has 
again  been revived by the U .S. at present?

T H E  M IN IS T E R  O F  STATE IN 
T H E  M I N I S T R Y  O F  EXTERNAL 
A F F A IR S  (S H R I SAMARENDRA • 
K U N D U ) : (a) Y es, Sir.

(b) A  report from  Radio Pakistan to 
this effect has been brought to our notice.

(c) U n der the 1954 M utual Defence 
Assistance A greem ent the U S is required 
to  render m ilitary  assistance to Pakistan. 
H ow ever, U S  m ilitary  supplies to Paiisti n 
have been subject to embargoes imposrd 
from  tim e to tim e and at present the U.S. 
is supplying arms to Pakistan mostly on ? 
com m ercial basis.

(d) &  (e). G overnm ent of India have 
from  tim e to  tim e, in  discussions with the 
U S  G overnm ent, emphasised that supply 
o f  sophisticated m ilitary equipment to 
Pakistan is n ot conducive to the pro
gressive norm alisation o f Indo-Pak rela
tions and in  the inflow o f arms might injtcl 
an elem ent o f instability into the sub
continent. T h e  U S  Government have 
announced th at they w ill continue to 
su p p ly  defensive arms to both India and 
Pakistan on a non-discriminatory basis 
so as not to upset the stability of the Inditn 
sub-continent.

Sovereign status to T a m il ia n  areas 
in  Sri Lanka

7796. S H R I P .M . SA Y E E D  :
S H R I M  .V . CHANDRA- 
S H E K H A R A  M U R T H Y  : 
S H R I R . V . SWAMINATHAN

W ill  the M inister of EXTERNAL 
A F F A IR S  be pleased to state :

(a) w h ether it  is reported in the 
‘ Statesm an’ dt. the 24th M arch, 1979under 
the headin g ‘ !Sri Lanka leader seeb 
D esai’ s Intervention” ;

(b) i f  so w hether the Prime Minister 
had  been urged to use his gocd c £ E f t i  
to  see th at ju stice  is done by the Sri 
L an ka G overnm ent to the Tam il speaking 
p opulation  in Sri Lanka who have bees 
suffering from  various forms of discri
m ination  th at have led them to demand 
the restoration o f  the “ Sovereign”  statut 
for the T a m il A reas;

(c) i f  so, the reaction of the T,'nicn 
G overnm en t; and

(d) w hether this question was gone inta. 
b y  the Prim e M inister during his visit ?
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■ THE M IN IS T E R  O F  S T A T E  IN  T H E
M IN IS T R Y  O F  E X T E R N A L  A F F A IR S
(SHRI S A M A R E N D R A  K U N D U ) j
(a) Yes, Sir.

the salary to  its em ployees in its tf fc e s  
at B om bay/C alcutta on last w orking day 
o f each calendar m onth; ^

t (b) T h is subject was raised w-ith P .M . 
‘ 1 in a general w a y  b y  some Sri Lankan 

personalities.

(c) &  (d ). In  pursuance o f  the esta
blished p o licy  o f  the G overnm ent the 
P.M. refrained from  taking any p u b lic
position on the subject. H ow ever, it
was m ade known that his h elp  w ould  he
available, i f  required b y  a ll  concerned
for a settlem ent o f  this question w ithin
the fram ework o f  integrity and sovereignty
of Sri Lanka.

Goodwill M ission  sen t to Iran

7797. S H R I D . D . D E S A I ;

S H R I C H I T T A  B A S U  :

W ill the M inister o f E X T E R N A L  
 ̂ AFFAIRS be pleased to state : 

e
y I (a) whether any good w ill mission was
0 I sent to m eet the Iran ian  religious leader, 
>• Mr. A yato llah  K h om ein i;

0
d
is

"  I

(b) i f  so, w hether this delegation met
the Iran ian  Leader;

(c) w h at is the position about the
'projects in Ind ia  to w hich the previous 
regime had m ade com m itm ents; and

(d) the outcom e o f  the visit ?

; THE M IN IS T E R  O F  S T A T E  IN  
THE M I N I S T R Y  O F  E X T E R N A L  
A FFAIRS (S H R I S A M A R E N D R A  
KUNDU) : (a) to ( d l. A  three-member 
unofficial go o d w ill delegation  led  by 
Shri Asoka M eh ta  visited  Iran  from  13 

U S to 20 M arch , 1979. T h e  delegation called  
on various Iran ian  leaders in clu d in g  the 

L : Prime M inister M r. M eh di B azargan,
I Deputy Prim e M inister M r. A m ir Entez- 
am, Foreign  M inister D r. K a rim  Sanjabi 

e and others. T h e  delegation also called  
T on A y to llah  K h om ein i and A yato llah  
ks I Taleghani. T h e  delegatiion established
1 'ii contacts w ith  the new  Iran ian  leaders w ho 

|»ppreciated the good w ill v isit and reci- 
f  [procated the greetings and good wishes 
fs which the delegation  brought from  the 
'ri Government an d  peop le  o f  India. I t  is 

hoped th at the ongoing cooperation 
between In d ia  and Iran  w o u ld  continue^

Disbursem ent o f s a la ry  in  Shipping 1 
■Corporation o f  India  .

7798. S H R I R . K . M H A L G I  : W ilU J  
the M inister o f  S H IP P IN G  &  T R A N S 
PO RT be p leased to state :

(a) vkiether i t  is a practice  in Shipping
• Corporition o f  In d ia  L td ., to disburse

_ I

(b) w hether the salary for the months
o f D ecem ber, 1978 and Jan uary, 1979, 
was not disbursed on the last working
days o f  the respective months, i f  so, wl“fn
the salary for the said months was dis
bursed; and

(c) the reasons for the delay in dis
bursem ent o f  salary ? ^ , | t  ^ J

T H E  M IN IS T E R  O F  S T A T E  IN  
C H A R G E  O F  T H E  M I N I S T R Y  O F  
S H IP P IN G  &  T R A N S P O R T , (SH R I 
C H A N D  R A M ): (a) Y es, Sir.

(b) In  the B om bay Office, the salary
for the month o f  D ecem ber, 1978 was 
disbursed on 2-1-79 and th at for Jan uary 
1979 was ready for disbursem ent on 
31-1-79  and w as disbursed to the officers 
on the same day. T h e  other employees, 
how ever, drew their salary only on 6-2-79, 
In  the C alcu tta  oflBce, salary for the 
month o f  D ecem ber was disbursed on 
27-12-78. A lthough the salary for 
Jan uary 1979 was ready for disbu#jement 
on 31-1-79 and w as disbursed to- the 
officers on the same day, the em ployees 
drew their salaries on ly o n  [8-2-79.

(c) T h e  reasons for delay in disburse
m ent o f  salary are as fo llcw s:—

(a) Bombay Office i.

( i) Salary f o r  December ‘ 78’

T h e  S C I  Staff resorted to work to
ru le  from  16-10-78 and from  M id -D e
cem ber 1978 adopted go-slcw  tzc tics , 
w hich affected the norm al d ay to day 
work. A s 30-12-78 and 31-12-78 w ere 
holidays, salary for D ecem ber was due 
for disbursement on 29 D ecem ber 1978. 
H ow ever, because o f  these agitations pre
paration o f p ay-ro ll and connnected w ork 
could not be com pleted in tim e. O n  
29-12-78 and 1-1-79 no w ork w as per
m itted b y  the U nion. W ork w as resumed
on 2-1-79 and salary was disbursed cn
the same day. .

(2) Janaury  1979

O n  the advice o f  the U n ion , the em
ployees did  not accept salary on 3i-i-:79 
in protest against w ithholding paym ent 
b y  the M anagem ent o f  the interim  advance 
o f  R s. 50 P .M . T h is interim  advance
was being p aid  pursuant to an agree
m ent between the M anagem ent and the
U nion on condition th at the employees
would not resort to any agitation till
the issues relating to their C harter of
Dem ands w ere settled. S ince the U n ion
confirmed its agitational approach it was_.
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derided by tne Management to withhold 
paym-nt The Unton had moved thr 
Indu>triai Court in B om b ay on 30-1-79 
to restrain management from withholding 
this advance payment The Industrial 
Court issued an interim ordei on 1-2-70 
that if  th<* employees stopped agitation, 
demonstrations ttc and restored normal 
conditions, the Corporation should not 
withhold the payment of interim ad
vance Even after thf* Couit older, the 
Union/employees continued their agi- 
tilion Ultimately, the Union advised 
the employees to draw their salaries 
under protest on 6-2-79

(b) Calcutta Office

(1) January 1979

The salary for January 1979 was kept 
ready for disbursement on 31-1-79, 
withholding the interim advance of 
Rs 50 p m , as n the case of the em
ployees at Bombay On 40-1-79, the 
Calcutta Union informed Management 
through its lawyer that the Union hid 
obtained on 25-1-79 an txpartc oidtr 
from City Civil Court prohibiting the 
management from witholding the in
terim advance On thf advice of SCI’S 
Solicitors, the SCI filed an appeil m the 
Calcutta High Court on »W-79 (1, 
and 4 Febiuary were holidays). On 
7-2-79, the High Court lssutd an oidtr 
that salary fot Januaiv 1979 he paid 
without the interim advance and thr 
interim advance of Rs 'jo be deposited 
in the City Civil Court till further 
orders The salary for January 1979, 
w is, thei efore, disbursed on 8-2-79

Non-Payment of Road Tax on 
Vehicles

7799 SHRI PIUS TIRKXY 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state

(a) whether the transport authority 
have issued notices to some of the vehicle 
owners who have not paid the Road Tax 
from the last so many yeas;

(b) whether the checking m this respect 
will also be continued by the authority 
staff; and

(c) what action Government is going to 
take against those vehicle owners who have 
not paid the Road Tax from the last so 
many years 7

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT 
(SHRI CHAND RAM): (a) Yes, Sir. 
Presumably, the reference is to transport 
authorities of Delhi.

(b) Yes, Sir

(c) The tax defaulters are prosecuted 
m the Court
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12. hrs.
RE  QUESTION  OF  PRIVILEGE

SHRI  JYOTIRMOY  BOSU  (Dia
mond Harbour) ; Mr. Speaker,  Sir, I 
have given a notice for privilege motion 
against the erstwhile Ministr of State 
for  Finance,  Shri  Pranab  Kumar 
Mukerjee for misleading this House on 
the  basis  of the............

MR. SPEAKER : I have got it just 
now; you cannot expect me  to  decide 
so soon.

SHRI JYOTIRMOY BOSU :  You
got  it before 10.00 O’clock.

MR. SPEAKER : I do not even know 
what the subject is.  I will  go  throgh 
the subject.

SHRI  JYOTIRMOY  BOSU : The 
normal practice  demands that a com
munication should come from your end 
saying that this has been received and it 
will be dealt with on so and so date.

MR. SPEAKER : All matters are dealt 
■ with.

SHRI JYOTIRMOY BOSU: Vou hove
a huge waste paper basket; I have seen
that.

MR. SPEAKER  :Not immediately.

SHRI  JOYTIRMOY BOSU  :  The 
Government has misled the House on 
four diiferent occasions.  Government 
stated that declarations had been made 
in respect of the concealed wealth, aggre
gate amount being Rs. 812.1:  crores, 
whereas actually it is Rs. 200 crores. 
The  Public Accounts  Committee  has 
done a goodservice by exposing the whole 
thing.  Now the House must take care of 
itself.  We refuse  to  be  bluffed.  We 
are  bluffed  everyday.  Why  maintain 
this  circus at a cost of Rs. five crores? 
It is taken for a ride by the bureaucracy 
all  the  time.

MR. SPEAKER  : Do not take the 
ouse for a ride now.

SHRIMATI  PARVATHI  KRI- 
SHNAN  (CoimbatoreJ: I have a  sub
mission  to  make.  The  Railway  Em
ployees Federation is having a dharna 
in front of the Railway Minister’s House.
I would like him to meet them and dis
cuss matters with them.

MR. SPEAKER ; You have not given 
any notice to me.

SHRIMATI  PARVATHI  KRISH- 
NAN : He is sitting here; why can’t ;he 
reply ?

MR. SPEAW^R : Not without notice 
to me ?

12. 04-hrs

STATEMENT BY PRIME MINISTER 
RE.  HIS VISIT TO BANGLADESH

THE  PRIME  MINISTER  (SHRI 
MORARJI DESAI): Sir, at the invi
tation of the President of Bangladesh I 
visited the People’s Republic of Bangla
desh from April 16 to April 18.  I was 
accompanied by_ Shri Atal Bihari Vaj
payee, Minister for External Affairs.

A copy of the Joint Communique issued 
after my visit is placed on the Table of 
the House.  [Placed in Library. See 
No. LT—432 IA/79].

The Joint  Communique  speaks for 
itself and I have only to highlight some 
some of the important items which we 
discussed and on which we reached satis
factory agreements and  to  supplement 
the  communique in regard to certain 
matters.  The  House  will  recall  that 
when  President Ziaur Rahman visited 
Delhi in 1977 we had finalised the agree
ment with regard to Ganga  waters at 
Farakka  and  also  considered  certain 
trade  and  other  matters of economic 
interest.  I am happy to say that during 
this visit of mine we were able to  carry 
the matters much further.

On the question of river waters while 
the process of final solutions to our prob
lems  by  the Joint  River  Commission 
would continue we have agreed that he 
attempt should be made to secure opti
mum utilisation of the waters not only 
of Ganga but also of other waters available
in common to both the  countries.  We
have therefore decided that Joint Rivers
Commission should set up a local ma
chinery to resolve problems of local nature
such as construction of spurs on the rivers
leading to erosion of banks.  It would
also take further steps to reach an agree
ment  on  sharing  of waters  of River
TFeesta  and  undertake  further  studies
on the problems arising out of its great
river  basin of the Ganga-Brahmaputra-
Barak.  I  am  confident  that  in  this
manner we shallsucceed in removing some
of the more 'difficult  irritants  in the
relationship  of our  twoi countries.

•A  « ••  ̂ p ' ■**

Since  the Janata Government came  to 
power, we have been giving special priority 
to the building up of better  relations 
with our neighbours,  I am happy  to
- say that the response to our efforts  has
been more encouraging than what [we
could have  envisaged  two  years  ago.
My experience of this visit confirms  it.
We received a  warm welcome not only
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f r o n  tae  P res id e a t a n d  the G o v e rn m e n t 
b u t  a lso  fro m  the p e o p le  o f  B a n g lad e sh  
as Was ev id en t fro m  th e  la r g e  cro w d  o f  
p e o p le  w h ic h  th ro n g e d  th e  ro a d s in  
th e  c a p ita l  o f  B an g lad esh . I  c o u ld  n o t 
b u t  fe e l th a t  this w as e v id e n ce  faf th e  
w id e  a n d  g ro w in g  desire  fo r  im p ro v in g  
rel& tions b ased  o n  m u tu a l resp ect a n d  
g o o d  n e ig h b o u r liness b etw een  the 
tw o  cou n tries.

P resid en t Z ia u r  R a h m a n  a n d  I  b o th  
a g re e d  th a t  su ch  efforts in  im p ro v in g  
m u tu a l b e n e fic ia l b ila te r a l re la tio n s m ust - 
c o it in u e  a n d  in  su ch  efforts p e r io d ic  h ig h - 
le v e l m eetin gs su ch  as th is o n e  c o u ld  
p la y  a n  im p o rta n t ro le  in  reso lv in g  d iffi
cu lties a n d  g iv in g  m om entuna to  m u tu a l 
c o o p e ratio n  th a t  m ust m ark  a  coram on  
e ffo rt to  p ro m o te  co rd ia l a n d  m u tu a lly  
h e lp fu l re la tio n sh ip  b etw een  o u r tw o 
cou n tries.

W ith  tw o  co u n tries so c lo se ly  co n n ected  
b ecau se  o f  g e o g r a p h y , la n g u a g e , ra ce  and  
cu ltu re , it  is  esssential th a t th e  p eo p le  
on b o th  sides m u st sh are  this fe e lin g  
o f  e  ilig 'ite n e d  co -existen ce. In  o u r co n 
versation s, w e  discussed th e  co n ce rn  fo r
d i T n j e  to  th e  p rocess o f  b u ild in g  a n d
p -e ie rv in g  su ch  re la tio n sh ip  on a c c o u n t o f
t'a; c ircu 'U ita n ces  w h ic h  le a d  to  trad e
b i-i-iers , a  sense o f  aloofness, e co n o m ic
d is ? ir i t ie s  a n d  i l le g a l  m ig ra tio n s across
the frontiers. I t  w a s  reco g n ised  th a t i f
a^iy g c o u o  o f  c itizen s b ecau se  o f  c u ltu ra l
o r 20 3PAR sta tu s sh ou ld  h a v e  a  sense o f
in se cu rity  it  ca n n a t o n ly  cre a te  e co n o m ic
p r o b o 5 Hi b u t  aU o v it ia te  th e  atm os- 
p 'asre  o f  c o r d ia lity  o f  o u r re la tio n s. G o n -
f i l j i c *  AIL tru st ca n  b e  b u ilt  o n ly  on
to le ra n c e  so th a t  a ll  c itizen s ca n  fee l
th e  g lo w  o f  n a tio n a l p rogress o f  th eir
c o a i t r y .  I w as assured b y  th e  P residen t
a n d  the B a n g lad e sh  G o v e rn m e n t th a t  i t
w n  th e  p o lic y  to  ensure e q u a l rig h ts  a n d
o p p o rtu 'iit le s  o f  a l l  co m m u n ities a n d
t h i t  efforts w o u ld  c o n tin u e  to  b e  m ad e
to p ro  n o te  th e  c lim a te  o f  co n fid en ce a n d
secu rity .

T i ?  d ifficaU ies in  im p le m e n tin g  the 
la n d  B ou tirlarv  A g re em e n t w e re  consi
d ered  In so.ne d ep th . I t  m u st b e  re c o g 
n ised  th a t  w e  h a v e  b^en u n ab le  to  com 
plete- th e  ra tifica tio n  a n d  im p lem en tatio n  
o f  this A g re em e n t c o n clu d ed  five years
ag o . A t  th e  sam e tim e w e  fe lt  th a t in
s o n ?  c is e s  su ch  as T in  B ig h a  th e  rig h ts
and the access o f  the p e o p le  liv in g  in  the
a - e is  h a d  to  b e  p reserved . W e  fu l ly
r e c o ja is e d  th e  n eed  to  settle  the p ro b lem
q u ic k ly .

T u r n in g  to  e co n o m ic  re la tio n s, w e  fou n d  
th a t w h ile  tra d e  h a d  b een  e x p a n d in g  
i t  w a s resu ltin g  in  a  g ro w in g  im b a la n c e . 
B o th  sides fe lt  th a t  efforts m ust b e  m a d e  
to  re d u ce  th is Im b a la n ce  w h ile  at' th e  
sam e tim e in c re a s in g  o v e r a ll tra d e . W e  
h a v e  a g re e d  tO tak e  a  series o f  steps to

p r o v id e  g re a te r  access fo r B anglafeh  
co m m o d ities to  In d ia n  markets. The 
e xistin g  m a ch in ery  fo r discussing trade is 
b e in g  stren gth en ed  a n d  w ill  m eet whenever 
req u ired .

I t  w a s  a lso  reco gn isea  th at certiln 
fa c ilit ie s  su ch  as transport and telf- 
co m m u n icatio n s b etw een  the tw o countries 
sh o u ld  b e  co n sid e ra b ly  im proved  to faci
l ita te  trad e. W e  w il l  take necessary 
steps to  b u ild  u p  th is infrastructure on 
o u t  sid e  o f  the border.

W e ja ls o  b r ie fly  discussed various possi
b ilitie s  o f  p ro v id in g  assured and  more 
effic ien t" tra n s p o rt fa c ilit its  between va
rio u s p a rts  o f  In d ia  th rou gh  Bangladesh. 
A g a in  We h o p e  these facilities will 
b e  exp an d e d  a n d  m ad e  m ofe effective.

A s  th e  co m m u n iq u e  points out wc 
h a v e  id e n tifie d  C e m e n t and  Sponge, Iron, 
C h itta g o n g  U r e a  P la n t  a n d  the purchase 
o f  its o u tp u t b y  In d ia  as problem s which 
c o u ld  b e  g iv e n  u rgen t attention. For 
th is  p u rp o se  i t  h as b een  agreed  that dis
cussions w i l l  b e  h e ld  b y  a  delegation to 
b e  h ead ed  b y  o u r In d u stry  Minister, 
S h r i G e o rg e  F ern an d es a n d  their cou- 
terp a rts  in  B a n g lad esh . T h e  delegation 
w o u ld  a lso  co n sid er the question o f in
frastru ctu re  fa c ilit ie s  re la tin g  to com
m u n ic a tio n , tran sp o rt, pow er etc. req. 
u ire d  fo r  th e  im p lem en tatio n  o f these 
p ro jects.

T h e  q u estio n  o f  cooperation  for the 
d ev e lo p m e n t o f  M ach in e-to o ls; Agro
b ased  r u r a l in d ustries, M ini-Textile, 
A g r ic u ltu r a l im p lem en ts, Bio-ga» 
p ro jects  a n d  o th er sm a ll sca le  industries 
w e re  discussed  a n d  i t  w as agreed that In 
these fields c o lla b o ra tio n  betWen the two 
co u n tries c o u ld  b e  fo rged  and  w e could 
exte n d  o u r  h e lp in g  h an d  to Bangladesh 
G o v e rn m e n t fo r  secu rin g  the economic 
d ev e lo p m e n t o f  th eir  coiin try. An 
im p o rta n t g a in  is  the agreem en t to pro
m o te  J o in t  V e n tu re s  and  consequently to 
n egotiate  exp ed itio u sly  an  agreement for 
a v o id a n c e  o f  d o u b le  taxatio n .

I n  o rd e r  to  m eet certa in  difficulties 
im m e d ia te ly  fa c e d  b y  Baiigladesh, 
in  response to  th eir  request w e have 
a g reed  to  p r o v id e  th em  immediately 
w ith  200,000 ton s o f  foodgrains. The 
d e ta ils  o f  th is  tran sactio n  are being dis
cussed. I t  is, h o w ev e r, anticip ated  that 
a  la rg e  p ro p o rtio n  o f  these foodgrains 
w i l l  be re tu rn e d  to  us in  kind.

C o n sisten t w ith  o u r p o lic y  to  improve 
o u r re la tio n s w ith  the neighbours I am 
e n co u rag ed  to  th in k  th a t in  Bangladesh 
n o t o n ly  h a v e  w e  su cceeded  in extending 
th e  ra n g e  a n d  q u a lity  o f  cooperation but 
a lso  in  g iv in g  i t  m o re  m eaning and 
co n ten t. I  a m  a lso  h a p p y  to  convey to 
th is H o u se  th e  assu ran ce o f  the President
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of Bangladesh that there would be no 
question of giving an\ assistance to tht 
Mizo National Front We both have 
agreed that local machinery would be 
set up to ensure that both sides make 
adequate arrangements to deal with any 
troublesome elements which may create* 
border problems in that area

By a happy coincide n ĉ I not only visitt J 
Bangladesh on the anniversary of t*>L 
declaration of the Republic of Bangladesh 
but also as their first official guest afu i 
Government responsible to the newlv 
elected Parliament had been sworn in 
Die H jusc will notice that the visit gave 
me several opportunities to discuss with 
the President and Ministers of the Go
vern n-nt of Bangladesh a very wide range 
of bilateral subjects and also to ex
change views on the regional and intern i- 
tional situation

Fin illy I wmld like to place on record 
my feelmg of gratitude to President 
Aiaur Rahtnin and the members of his 
GiV“rnm*nt for the cordiality friendship 
and spirit of understanding wlurh they 
displayed during the entire visit and the 
hospitality extended to us I have also 
extended an invitation to Piesiduit 
Z aur Rahman and Prime Minister Shah 
Azilur Rahman to visit us and will be 
looking forward to we’commg them as our 
guests.

i *.io hrs.

PAPERS LAID ON THE TABLE

DETAILED DFMANDS FOR GRANTS Or 
MINISTRY OF EDUCATION AND SOCIAL WEL
FARE FOR, 1970-80 AND OF DFPTT OF 

CULTURE FOR 19 79 -8 0

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CUL
TURE (SHRI DHANNA SINGH 
GULSHAN) * On behalf of Dr Pratap 
Chandra Chunder, I beg to lay on the 
Table :

(1) A copy of the Detailed Demands 
for Giants (Hindi and English 
versions) of the Ministry of Edu
cation and s Social Welfare for 
}079-80 [Placed m library S&r 
No LT-4331/79]

(a) A copy of the Detailed Demands 
for Gtants (Hindi and English 
versions) of tht Depat tment of 
Culture or 1979 80 [Placed tn 
Library Se No IT —.4514/79]
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DETAILED DEMANDS FOR GRANTS OF MI
NISTRY OF TOURISM AND CIVIL AVIATION 

FOR 1979-80

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOITAM KAUSHIK) I beg 
to lay on the Table a copy of Detailed 
Demands for Grants (Hindi and English 
versions) of the Ministry of Tourism and 
Cml Aviation for 19 79 -8 0  [Placed tn 
Library S*e No LT 43*5/79]

DETAILED DP HANDS FOR GRANTS OF MINISTRY
OF STF I AND MINES FOR 1979-8©

THE MINISTER OF STEEL AND 
MINES (SHRI B1JU  PATNAIK) I 
beg to lay on the Tabic a copy of Detailed 
Demands for Grants (Hindi and English 
versions) gf the Ministry of Steel and 
Mines for 19 79 -80  [Placed in Library 
See No LT—4 3 16 /7 9  ]

DFTAILED DEMANDS FOR GRANTS OF MINISTRY 
OF LABOUR FOR I9 7 9  80

THE MINISTER OF PARLIAMEN 
TAR\ AFT AIRS AND LABOUR (SHRI 
RWINDRA VARMA) I beg to lay 
on tht Table a copy of the Detailed 
Demands fjr Grants (Hindi and English 
versions) ( t iht Ministry of Labour for
1979-80 [Piaced tn Library See No 
L I —4*«7/7<) ]

ANNUAI Rl PORT ETC OF HINDUSTAN
SHIPYARD I T D ,  VISAKHAPATNAM FOR

19 7 7  78 AMI) CENTRAL INLAND WATER
TRANSPOR1 ( ORPORATION LTD FOR

I T7 78> ®TC*

THE MINISTER OF STATE tn charge 
Or THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI CHAND 
RAM) I b g t<> lay on tht I able —

( 1)  A c<»p\ eicli ol iht following papers 
(Hindi ind I nglish versions) under 
sub set It >n (1) tifSttUon (>iqA of 
the C tnpaims \rt 1956 —

(I) Rtvi w by tin f«o\»innunt on 
tli vs01 king of tht Hindustan 
Ship> ud Limited \  uhakhapa- 
tnain for tht ytar 19 7 7 -7 8

(II) \t nud.1 R< port of the Hindustan 
Ships ard 1 imited V ishakhapat- 
nim, for the ytai 19 7 7  78 along 
w tih tlu Audited Accounts ana 
comments of the Comptroller 
and \uditor General thereon 
[Placed tn Library See No LT  
—43*«/79 ]

(in) Revuw by the Go\ eminent 
(n th working of tht C tnlral 
Inland Water Transport Cor- 
pot itnn Limited Calcutta, 
for the year 19 7 7  78



(iv) Annual Report of the Central 
Inland Water Transport Cor
poration Limited, Calcutta, for 
tht year 1977 78 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon

(a) Statement showing reasons foi 
delay m laying tht Report 
mentioned at (1) (n) above
[Placed tn Library See No LT— 
4J I 9/79]

DFTA1LFD DEMANDS FOR I RANTS O r MI
NISTRY OF PFTROLELM CHEMICALS AND 

FERTILISERS FOR 1979

IH L  MINISTER Ol STATF IN 
TH* M IM SIR Y  Or PETROLEUM, 
CHEMICALS AND ILRTILIZLRS 
(SHRI NARSINGH \ADAV) I btfe to 
lay on the I iblc a copy of the Detailed 
Demands fot Grants (Hindi and Inglish 
versions) of tht. Ministry of Petroleum, 
Clicmicals and Fertilizers for 1979 to 
[Placed m library See \ o  I 1 — 
20/79]
STATEMENTS SHOWING ACTION TABXN BY 

GOVT ON VARIOLS ASSURANCES ETC 
GIVLN B Y  MINISTERS DURINt VARIOUS 

SESSIONS

THT MINIS TI R o r  STAI h  IN 1 HI 
MINISTRY O i LABOUR AND PAR
LIAMENTARY AFFAIRS (SHRI 
LARANG SAI) I beg to lay on the 
Table the following state ments (Hindi 
and English veisions) showing action taken 
by the Governments on vinous assuran
ces, promises and undertakings given by 
the Ministers during the various sessions 
of Lok Sabha —

(1) Statement No X I—Scve 
tetnth Session, 197b

(а) Statement No X \ —Se
cond Session 1977

(3) Statement No XI—
Third Session, 1977

(4) Statement No XI II—
Fourth Session 19/8

(5) Statement No VI—Tifth 
Session, 1978

(б) Statement No II—Sixth 
Session, 1978

(7) Statement No III—Sixth 
Session, 1978

(8) Statement No 1—Seventh 
Session, 1979

[Placed tn Library AtNo LT—4321/ 
79]

207 Situation

13.13 hrs.l

CALLING ATTENTION 1 0  M ATIl k 
OF URGFNT PUBLIC 

IMPORTANCE
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SITUATION IN JAM Mb AND KASHMIR

SHRI VA\ ALAR RAVI (Ch»a\ 1 
kil) I rail the attention of the iicn 
Minister of Home Affairs to the follow 1 f, 
matter of urgent public importance and 
request that he may make a state mtni 
thereon

“ Situation m Jammu and Rail n 1 
State as a result of jecent large scale- 
incidents of violence and arso

THI MINISTT R OF HOMF ATT AIRS 
(SHRI H M  PATTI) S,r In «> 
last we«k of lebiuary I had irportfd t 
this House about the Jaw and order sm 
ation that had drveloped at Poond 
Jammu and other areas of Jammu & 
Kashmir and the attempts that weie bein̂  
made by the State G«\ermnrnt to k 
store normalcy Presumably the prrsoit 
Calling Attention Notice relates to tli 
distrmmg acts of Violence and arsen 
that had taken place especially tn Srinagar 
and Anantnag districts m the course ei 
dtmonstiatums following tlie execution 
of Mr /  A Bhutti in Pakistan on tht 
4th April

On that d*iy haital was observed and 
there were widespread demonstiations 
throughout the Valley particularly m 
Srinagar city and Snnagai and Anantnag 
districts I he main taiget of mob anger 
was Jamait-e Islami, its workers and esta
blishments In Snnagai the U N Office 
was attacked by a very big mob Tragi
cally the All Saints Chuich was burr t 
down 1  he residence of the Directoi 
of the Doordarshan Kendra was also 
damaged In order to control the situa 
tion, the polite had to resort to firing 
and two persons wett killed There was 
filing at Sopoic also and one person was. 
killed

On the 5th Apul, the extent 
and intensity of voilence increased 
in Anantnag district A violent 
mob had blocked the Tammu- 
Snnagar national highway at Malpura 
Village The police had to open fire and 
two persons died In Anantnag Town 
and at several places, shops and houses 
belonging tc the supporters of Jamait-e- 
Islaxm were subjected to attack and loot
ing by violent mobs Especially th the 
Arvani-Chtlan area many pro-Jamit-e- 
Islami villages were ravaged on that day
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by large-scale arson and looting Arvatn 
Village in particular experience el exten
sive damage

There were also incidents and dt mons- 
trationsin Srinagar and the Jammurtgion 
In Srinagar a si ?e able rmwcd mad*, a 
persistent effort to destrov a mosque 
belonging to the Ahmediva community 
by pelting stone's and the polie c had 
to fire teaigas shells repeatedly 
to control it A large crowd hid also 
gathered in the aft'moon lie ar the I mnst 
Reception Centre but it wis eleterml 
In Buamulla thei* wire dfmonsti itions 
and hartal was obs« rved I)t rnonstr i tions 
were also held at Ra)ouri Poonrh and 
Doda At Bhadarwah a mob attacked 
the offices and tesidcnces ol the lor J  
SDM and SDPO

As a result of the control me isures 
taken by the State Government, the next 
day 6th April, was nlativtly peaceful 
In Srinagar mass prayer meetings wer 
held at the Idgah, Shalu Ma nd and the 
Hazratbal Shnne for the late Mi Bhutto 
Prayer m< etmgs and piocessions were ah > 
helel at Anantnag Baiamulla, Si pore 
aud Bandipui md in some village s

Suih an outbreak of violence mel 
arson is indeed me>st regie ttible But 
prompt and effe etive action was t ifcen by 
the State Government to bnng the situa
tion under control, and we had alio (\t<  n 
ded necessary help and issistane < hy wiv 
ol additional manpower support from the. 
Border Secuuty lorcc anel the G<ntril 
Reserve Police force I he C hie f 
Minister had ensured that appropuat. 
measures were taken in time to re store

S-iblic peace He liad alse> visited 
c afFected areas and assund relief to 

those who had sufli re d as a i esult of the be 
incidents
1

Nothing untoward has been repotted 
from the 7th April Thtre is now c ilm 
m the State and noimalry prevails 
Any suggestions that the hw and oidei 
situation in the State is still o it of 
control would not be in consonance with 
the factual position

SHRI V AY ALAR RAVI Sir, as you 
know, Jammu and Kashmir is a very 
sensitive area and I am aware of the fact 
that when we are dealing with the situation 
there, we should do so with utmost tare 
and responsibility

MR SPEAKER • And with restraint 
also

SHRI VAYALAR RA\ I • Yes. But 
ao one can deny the fact that Jammu and

Kashmir is a part and paicel of our 
countn \n\ attempt to prtach the 
other was and create separatist tendency 
should bt treated as treason and has to 
bt curbed with all the power at the 
command of the ( entre The Govern, 
ment of India has to keep a vdy  close 
watch on the situation What is hap
pening in Jammu ind Kashmir is alarm, 
mg and elistiessingand evokes the concern 
of every Ineiian Ihe trouble started from 
Jammu and it has spread to the Valley 
of Kashmn Ivtiyone e»i us including 
you, I hope expeettd when Shcikn 
Abdullah was released and restored to 
powe r in Jammu and Kashmir that he 
will be one of the exemplaiv administra
tors But w hat is happening is distressing

S H R I J \ O r iR M O \  B O SU  (Diamond 
Harboui) Are we discussing the State 
Government and the Chief M in ister? 
That has not lie e n th< practice

MR SPI \K1 R * Yesterday we had 
discussion foi fe ur hours on law and order

SIIRI JYOTIRMOY BOSU The 
State Government is going to be the 
subjeet-matter oi discussion here ?

MR SPi \KLR Ihe Government is 
thete to defend itself

SHRI J\ Ol IRMOY BOSU • This 
forum cannot be use d for that We have 
hael a lot oi expel if ncc in this re gat d

SHRI SALGAIA ROY (Barrack- 
Wr are e>nlv raising Jammu and 
i, ne t West Bengal 1

MR SPI AJU R Yesterday you had 
one tin ory, today you have anothei 
theory

SHRI J \ 0  HRMOY BOSU • Why 
are you mixing up the two issues > That 
related to the muiouties (Interruptions)

SHRI V \YALAR RAVI Unfortu
nate ly, the way in which the develop
ments in Jammu and Kashmir are taking 
place is very painful, rather I should say 
it is v* r> alarming a stage at which the 
Centre lias to come in and act The 
Constitution provieies for the protection 
of life and property of every Citizen It 
is the duty of tht Government of India to

Sttect and uphold the right of the citizens.
ere is also article 356 of the Constitution. 

So, if the law and order situation breaks 
down in a State, it attracts the attention 
of the Central Government, whose res
ponsibility u is to see that law and order 
is restored So, naturally, this Parlia
ment has every right to go into it. I  am 
not saying that the State should be dis
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cussed here, but m order to restore the 
conficence of the prople m this country, 
this Parliament lia? to play a role, an I  that 
is why we are raising it I am not 
making any allegations the State as such

The present trouble started in Pooncli 
and developed into an agitation After 
the execution of Bhutto, there was a long 
procession, which was followed by a 
demonstration The real issue was not 
the execution of Bhutto, it was only a 
cover to eliminate the political oppo
nents of the ruling party m the State I 
believe that the Jamait-e-Islami is doing 
more harm to the Muslim minorities in 
this country. There were random attacks, 
raids On their houses and razing to 
ground many villages Thousands of 
houses have been demolished and 
prople have been rendered homeless 
Such is the situation

SHRI JYOTIRMOY BOSU The 
Central Home Minister is not * super 
Chief Minister (Interruptions)

MR SPEAK.FR • Mi Basu* you 
arc interrupting the work of this House

SHRI JYOTIRMOY BOSU • It is 
a law and orde r issue, it is not a minority 
issue.

SHRI VAYALAR RAVI According to 
th** Hrna' M mst<r, everything lias been 
controlled after the 6th On the 4th and 
5th it went on without any kind ol 
control and the police remained as help
less spectators

Here I would like to quote what the 
Coordination Committee has to say

“ The State of Jammu and Kashmir 
has turned a policc <arnp, the 
freedom ol speerh and organising 
public meetings have been curtailed 
and section 144 has been imposed 
in each district and tehsil 1h< 
local radio station has become the 
mouth-piece of Sheikh’s Govern
ments and true fa< ts are 
being camouflaged The power is 
shut down during their working hour 
functioning of P TI and Indian Express 
teleprinters quite often The State 
CID has been censoring all the des
patches sent by the correspondents 
and manage to delay them The 
correspondents, including that of 
the Times of India, Indian Express, 
Hindustan Times and Tribune have 
been gi\en open warning by the 
Chief Minister himself for covering 
J am m u youth and students 
movements that he would deal 
with them ”

This is a very serious matter.

Then, a Private Member’s Bill is being 
introduced in the Kashmn Legislative 
Assembly to to have a Prime Minister 
and Pre i lent for Jammu a id Kashmir 
This Bill is not being opp »ed b/ the 
rulhng party So, what is happening 
in th* State is that our Constitution is 
being < hallenged through a Private Mem
ber’s Bill whereby they are wanting to 
have a Prime Minister and a President 
in a State Art you going to allow it7

A more important thing is thit the 
women of Kashmir are going to be 
depmed of their civil rights A new 
ord^r has come that no Kashmiri women 
shall l>e allowed to marry a person out
side Kashmir If sh< marries a non- 
Kashmiri, she loses hei civil rights What 
are we coming to ? Is Kashmir really 
a part of India ’  Even Dr Karan Singh’s 
dauhte r cannot mairva boj from Kerala 
If Sh» 1 Qurcshi has a grown up diusftter 
and if she wants to marry some
body fiom Kerala, this oid'r says that 
she rannot marry him (Interruptions) 
This is the concern of th** citizens of 
the country as a whole This is a very 
sn 1 ous matter which shoul I be consider d 
Tim is happening

Th Pirni" Mmistn himself met 
Mr Bhim Singh M I A  , two days 
ago He is still in the Medical Institute, 
because he has been p>is»ned I cai 
produce all th* doc uinents D ictors 
said on 12th March that he had a heart 
attack but on the 29th March he was 
d» elartd fit and arrested agun and he 
is now m the Mcdical Institute due to 
poisoning. This has never happened in 
the rountry so far Mr Jyotirmoy Bosu 
was agitated about happenings d-inng the 
em* rgf ncy, and other Members 
were agitated becausc ol what happened 
to J  P Are you not concerned with the 
life of an M L A , who is being poisoned 
by the ruling Coveimne nt there *

The former M P , and a good friend 
of mine and Shri Jyotirmoy Bosu, Shri 
Shamim is now living in Delhi because 
he cannot go back to Srinagar He has 
become a lean person, and he is so afraid 
that he cannot go back lhat is why I 
am demanding that the life and property 
of the citizens should be protected by the 
Central Government It is the right of 
every citizen to be protected

Immediately the freedom of the press 
and the right of Kashmm women to many 
anybody in India should be restrooa, 
and the attempt by the Kashmir Govern
ment to institute the office » of Prime 
Minister and President, which is most
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reasonable, should be checked  I wish 
you assure the House that an enquiry 
will be condurtod as to what happened 
between the 4th aud 6th April, as well a* 
in thf Poonch firms wluch took the lives 
of six people  and tlu larg< number of 
lives lost in Kashmir \ allrv  I wish you 
enquire into the matter and teport to this 
country.

SHRI H M PATEL  Much of what 
he hon Member said did  not  arise 
really fiom the calling attention notice as 
such. He allowed his imagination to go 
far and wide

* SHRI V\\ALAR RAVI  \m  I 
worng 7

bHRI HM PMH  I  cannot say 
about wuuagination  When  imagina
tion runs not, much can happen

May bt a Private Membtr has brought 
some B’ll, but does that mean that  the 
Govf rnment has accepted it ■*  I hat is a 
difl'tint matter

DR kARA\ SlNGIl  (Udhampur) 
They have not opposed it

SIIR1 HM PMLL  Has it  been 
discussed and settled * I think this is 
exartly the kind  of thing that happens 
now, that merely anything, the slightest 
pretext, is  enough  for blaming  the 
Gov«rnm<ni  In this case there is really 
nothing

Jhe disturbances took plate  Why 7 
Becausr  of Mi Bhutto’s death  It is 
known that it was because ot that Never- 
thelf ss, he savs it has not been established 
whfthei it was because ol Bhuttos death 
or whether jt was Ik cause the Government 
wanted  to eliminate its political oppo
nents  I am afiaid this is  creUjnly 
allowing the imagination to run not At 
any raw, ii he has any special informa
tion linking this matter, I shall certainly 
be v< ry happv to make enqûies, though 
I think if is important to nott that law 
and order is a State mattet  One keeps 
on i< prating il ami Mr J\onimo% ltosu, 
in this cast at any ratf, has brrn em
phasizing that ically such matttrs ought 
not lo be biought in so frequently
Shu Vayalar Ravi qmt< lightly said 
that it is when the law and order breaks 
down that the Ontral Government's 
rtsponsjb litv is attrat ted , but it cannot be 
sa d that law and ordei has broken down 
in Jam mu and kashmir

Hr made a telerencc to Poonch, but 
that happened several months ago  It 
had been gone into  The reason for the 
trouble m Poonch was something totally 
diflfmnt, totall> unrelated  As a matter 
of fact, the disturbances m Jammu certa n* 
ly caused concern to the Government and 
I did pay a \1s1t to„ ammu m order to

see how we can bring about a certain 
understanding l>etween those parties who 
were agitated about it

I thmk, that ,s the position. We did 
succeed in bringing about that under* 
standing with tlie lesult that there was 
ptace and normalc) vyas restored  Here 
wa some totally a new development* The 
hanging of die fonner Pume Minister of 
Pakistm was not something that could 
have bten kgsjlated lor and  certainly 
could  not have  been  anticipated. 
Therefore, il troubk aiose, it is not aome* 
thing which could have been  avoided. 
What could have been done was, whether, 
the State acted promptly  or not. It 
seems to me, all evidence shows that they 
d d act promptly  |

DR KARAN S1MGH (Udhampur)  :
Is the Prime Minister going away ?
I havt his attention just lor five minutes 
because I am going to raise something 
veiy important  1 am sorry to disturb 
his programme

Mr Speaker  Sn  the Janata  Party 
claims credit loi ending the Emergency. 
But may I subrn t with all responsibility 
that the Emergency is well and flourishing 
in Jammu and kashmir today  There 
is the Public Safety Act which js more 
drastic than an \ thing that the Govern
ment of India had during the Lmergency 
and the authoritarianism also js of a more 
vuulent nature than anything this nation 
has expenented  I  would,  therefore, 
like to ask the consciences of the Janata 
Party iriends who came to power on a 
great anti-author taitan  and anti-Emer- 
gfney platiorm as to why, when it com-es 
to |ammu and Kashm r which is a part 
of this country, they are strangely silent 
on this issue

Tlie Horn* Minister has said that the 
Jammu situation tlie regional imbalances, 
is a different problem  1 am not going 
into that now ex< pt to say that a committee 
which was to havt b< rn s» t up has still not 
been stt up although six weeks  have
elapsed  But tins is a problem o' C1V1I
rights and liberties  In kashmir, on the 
4th, 5th ami  brh, April  there  was
large-scale  arson  llundrtds of houses 
of li dian citizens were burnt  In one 
m< ident, a whole village was wiped out 
and only the mosque was left against a 
.jamiut-e-Islami

With itgard to Mi Bhutto, speaking in 
this House, 011 the eve of the day of Mr. 
Bhuttos  hangng,  I appealed against 
tins and mv hon  fuend,  Mr Shafi
Quresln alo appealed  But that does not 
mean that taking advantage of something 
that happened in another country,  we 
can go around looting and burning Indian
citizens property  It is not a  question
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DR. KARAN SINGH : Yes, What 
are you doing about it ?
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of the Jamiat-e-Islami or any other thing. 
I f you want to take action against them, 
take action according to the law. But 
they are Indian citizens Their children 
have been rendered homeless, women have 
been dishonoured and the hundreds of 
houses have been burned Nobody turns 
a hair on what is happening in this country. 
It is indivisible <SThe freedom is indi
visible

SHRI JYOTIRMOY BOSU Doctor, 
heal thyself : (Interruption)

DR. KARAN SINGH • I am very 
sorry to say that the Home Minister has 
misled the House when he says that prompt 
and effective action was taken by the 
State Government to bring the Situation 
under control He has stated in his 
statement:

“ The Chief Mimstti had ensured that 
appropriate measures were taken 
in time to restore public peace ”

Is this a prompt and immediate action 
when hundreds of houses are burnt •* All 
Saints Churh in Sr na^ar is burnt The 
police is standing nearby. The Church 
is reduced to dust Nobody does any
thing That should be inquired into

SHRI JYOTIRMOY BOSU : The
minorities are bemg attacked.

DR. KARAN SINGH : Mr. Jyotir- 
'noy Bosu talks about minorities. Arc 
the people of Kashmir not members of the 
minority community? Are the prople whose 
houses are burnt not minorities ? Every
body m Kashmir is a minority Mus
lims are a minority because of the national 
scene. Hindus are a minority because 
they are a minority m the State. Don’t 
try to draw any distinction. An Indian 
citizen is an Indian citizen His life 
and honour must be protected Journalist 
are treated in this manner. Mr. 
Shamim has been reduccd to a wreck

Some point was made with regard to 
my daughter. My daughter—I am 
sorry to use my personal example— 
married somebody from out
side the State. According to the present 
dispensation, it is said that because she 
has marned a non-Statc subject, she can 
no longer hold any property in the State. 
Is this a nation withm a nation ? I f 
somebody’s daughter m India marries 
an American, she can still retain her 
property m the rest of India But if my 
daughter or Mr. Shafi Qureshi’s daughter 
marries outside Jammu and Kashmu, 
they cannot hold property m the State. 
Is this one country or not one country?

THE PRIME MINISTER (SHRI 
DESAI) : Is there a law

SHRI JYOTIRMOY BOSU : Is it a 
domg of the present regime ?

DR KARAN SINGH : They can
undo it.

I have the following concrete points 
to be made Will the Government of 
India try and ensure that the Public Safety 
Act which is worse than any MIS A that 
has ever been passed is withdrawn > 
Will the Government use its political and 
moral influence ? Will the Government on 
India try and persuade the State Gov
ernment to set up a judicial inquiry to 
look into the events of 4th, 5th and 6th 
where hundreds of citizens were rendered 
homeless in the anon > Will the 
Government of India expedite th( appoint
ment of the Comrmtt* e for R< gional Imb *- 
lances > lourthlv, will the Government of 
India < nsure that the Minorities Commission 
has jurisdiction in Jammu &< Kashmir ? H- 
m ll\, will \ou pl< asr ensure that ii is not 4 
question of taking refuge behind technicali
ties, Mr. Patel? It is not a qu< stion of our 
saying lhat this has nothing to do wi h it. 
Fre f dom is indivisible I f  tn < dom is thr* a- 
tenrd in Lakshadweep, if  i‘ is thrr atcn< d m 
Andamans, if it is threatenc d m Kaahiriir, 
the whole freedom of tht Indian people is 
in danger What is th< Gove roment of 
India going to do to e nsurr this freedom*

SHRI H M PM FL Freedom is indi
visible But thf country has also got to 
be sub}rcttotht Constitution that it has 
given ito itself Subjict to that, I will 
say now

First of all my hon friend refen ed to the 
question of the f  ommittie in regard to 
Jammu and Kashmu that had bean pro
mised I think the hon Member must be 
aware of this the Chairman for that Com
mittee had been thought of and agree d to 
by everybody, approach was made to him; 
unfortunately, he was not m this country; 
even our Prime Minister took the 
trouble of getting in touch with him and 
trying to persuade him to accept it, 
but as he was abroad, that persuation could 
not be effective, anyhow, he could not be 
persuaded The next person who was 
acceptable to the Chief Minister, Jammu
& Kashmir, and to whom we had no 
objection, another Chief Justice of the 
Supreme Court, was also approached; 
unfortunately he was also out of the 
country and it took time to get in touch 
with him, he also, unfortunately, 
for personal reasons, could not accept 
it The third person suggested by the 
Chief Minister—in fact, we also suggested 
and it was acceptable to him was also 
approached, and he, for his own personal 
reasons, only recently said 'no*, (tnter- 
ruptums). It may be that Mr. Saugata

MORARTI 
like that?
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Roy is very amused. All I  wish to assure 
my hon. friend here is that we have been 
trying, but sometimes when we run up 
against this kind of chain of refusals, it 
takes time. Certainly it is not for want of 
efforts on the part of the Chief Minister, 
Jammu &  Kashmir, or on our part.

He says that I have mislead him. I  
do not think I have really misled this 
House in any way when I said that the 
action was prompt and effective. It was 
prompt and effective. T h e hundreds of 
houses that were burnt were  ̂ in a village 
considerably away from Srinagar. (Int-
muptions) O f course, there also we have to 
tryand maintain peace. Butin villages, in 
rural areas, you are not, immediately, be 
able to act as effectively and as promptly 
as in a city.

DR. K A R A N  SIN G H  : Collusion of the 
mling Party not the Janata Party.

SHRI H .M . P A T E L  : All of you seem 
to be so fond of the word “ collusion’ . Ei
ther it has been misunderstood or some 
such thing has happened. Unlike the 
Leader of the Opposition, I have not got 
the dictionary with me at this moment ; 
otherwise, I would have read out the 
meaning of the word “ collude”  and collu
sion” .

I think, the other assurance that the hon. 
Member wants is about the Minorities 
Commission. That, again, has nothing 

to do with Call-Attention Notice. We can 
only act under theConstitution. Under ou'' 
Constitution and so far as the particular 
special position which Jammu &  Kashmir 
occupies and agreed to by every body is 
concerned, naturally it has to be with the 
consent o f Jammu &  Kashmir. The  
Minorities Commissi on will certainly go 

there as and when that may be permissible. 
The State consists of nothing but irfnori- 
ties according to my hon. friend. /This is 
the peculiar situation. H e s ^ ,  even 
the majority is a minority and the minority, 
of course, is a minority , and so on. In 
this situation, I  think, the Minorities Com
mission’s task is clear. It has to go into the 
grievances of everybody in Ja mmu & Kash
mir. But certainly, as and when that may 
be permissible uncler the Constitution, the 
Minorities Commission will proceed there.

. /; / "  , '
I would also like to say— ^nowji-w^  ̂ char

ged of having Aisled tfc^House. I
suggest that I did no^ b u f% y  hon. 'friend 
really did mislead |he House;. He said 
that emergency stiB obtaiiiS in Jammu &  
Kashmir. I do not Icnow it w l« t  sen^.' V 

H ; has forgotteij the situation.7!*5|i^#^JW^

M R . S P E A K E R  ; He refers to the Pub
lic Safety Act;

SH RI H .M . PA TEL : Yes, I know—  
the Public Safety Act. What vras the sit
uation in the country during the emergen
cy? How many hundreds and thousands 
were under arrest? There are only two 
persons detained under the Public Safety 
Act and also it provides for a judical re
view which was never provided under the 
Emergency Act in thiiS country. 104 per
sons were arrested during all these incidents 
for specific offences dnd only 2 persons were 
detained under the Public Safety Act. 
It is a slight exaggeration, i f  I may say so, 
tocompareitwitb the days of emergency....

SH RI V A Y A L A R  R A V I : Here I can 
produce all the documents. There are 
girls arrested and putin jail and they were 
released only two days ago. Hon’ ble 
Home Minister said only two people were 
detained. Please find from your own 
source as to how many MLAs were harass
ed and put in jail and how many girls 
were arrested.

SH R I H.M . PA TEL : Ifm y hon. friend 
has any specialinformation, I will certainly 
pursue that also and check it.

SH R I M O H D . SHAFI QURESH I 
(Anantnag) : I see no difference between 
what Mr. Patel is saying to-day and what 
his predecessor used to say— that law 
and order is a State subject. I f  law and 
order is a State subject, then why have a 
Home Ministry here in Delhi ? Is h e the  
Home Minister for the Union Territories 
and areas taken over by th e  President or 
the Home Minister for the whole of India ? 
I  say that whenever a Law and order sit
uation arises in any State, it becomes the 
bounden duty of the Central Government 
to see that th e  lives and properties of the 
citizens of that State are protected. That 

s the job Mr. Patel, you have 
to d o .. . .  ,•

SH R I J Y O T IR M O Y  BOSU : Under 
what authority? '

SH R I V A Y A L A R  R A V I : There are 
more number of people in the jails of West 
Bengal now.

SH R I M O H D . SH AFI Q U R ESH I : 
I know the trouble with My. Jyotirmoy 
Bosu. I  am sorry to take a few minutes 
more. -

M r Jyotirmoy Bosu gets worried because 
ShriJyoti Basuand Sheikh Abdullah were 
toying with the idea of more jiutoiibmy for 
the States........  i

SH R I D IN E N  B H A TTA C H A R Y A
(Serampore) : What is wrong in it?



SHRI  JYOTIRMOY BOSU • My 
friend, Shri Shafi Qurrshi and Dr Karan 
Singh were party to thr dm si on to impose 
emergency and their talking now of free
dom and liberty lsruliculous 
(,Interruptions)

SHRI  MOHD  SHAII QJURFSHI 
That honty-moon lasted only fe>r a week 
because they brokr away on—I do not know 
——what  matter

SHRI VASANT SAT HI-  (tfuda) 
Honey-moons aie always shortlived

SHRI MOHD SII \FI QURrSHI 
The trouble can again erupt in thr Jammu 
at ca because no solution has be tn found foi 
certain problems  We cannot close our 
eyes  There arc certain  legitimate d - 
mands of thr Jammu pi opl< which have 
to bt met  1 do not say

MR SPEAKER That dots not tti« 
hire

SHRI MOHD SH\H QURl SHI 
It is  covered, Sn  be<au>«e the wh k 
trouble started fiom Poonch where an 
uncomplicattdniatl'i was made. e omplicat 
td by the inaction oft hi State Govnnmtnt 
and the callous attitude adopted by th< 
State Chi* 1 Minister  Vs you know the 
trouble m Jammu ongmated in Pemnch 
ovtr the itcruitment prencduie but it 
tex)k five lives, five precious lives of young 
stude nts when thr State Gewcrnment cim< 
to realise that there wcie c(,tain mistake s 
committed dy the ‘'late  Government 
I ht Chie f Minuter of Jammu & Kashmir 
who unfortunately sees conspnacy und<i 
every bush and bf d the agitation se eme d 
to be a mo\ e to d»sk»dgt him from ]> >iv i r 
He choosr the occasion to If ad a cultural 
delegation e>f artists to vane- us parts of the 
lountiy to mislead the country that ‘Vl O' 
tlnng was quiet in Jammu  But hr did 
notheai the firing  by  the  Polite  m 
Jaminu where so many innocent  people 
weie killed

Now, Sir, what is happening7  If some
legitimate  demands of Jammu people 
S’”116? lmmrdiatelj, the C hie f Mimstci s iy s 
‘Don’t do that because it will cr( ate certain 
condi tions in Kashmir which will be fav - 
°uiablc to Pakistan  He has bee n always 
using this fen his own pe>litiral purposes

When hr comes to Delhi lor getting pi in 
allocation, ht say, that Kashmir /s part of 
India and our accrssiomsiruvocablr 
When you ask him to account for the monry 
which he got and which hr sent, he s-*ys 
*«at let Rawalpindi Road be oprnrd ; 
■Kashmir is disputed tenitory  Jhis type 
<>1 brow-beatmg and blackmailing cannot 
be tolerated  lhat is why I say that Mr 
Patel t as Home Minister, has to play a very 
important role in this particular matter.

219 Situation

What happened in Kashm»i > Centuries 
old p’acr and tranquillity m the village* 
has brrn destroyed  What is the fault of 
thr Jamaat-i-Islami people ? They had 
been  contrsting  elections against me. 
Last time the Jammat-i-lsla m candidate 
got about 60000 vote s whe n he contested 
the election agai nst me Fearlier to that hr 
got 20,000 votes  They air fr<c citizens 
of India  I ht y have got the right to live 
in this country with dignity anel honour 
Mr Patel m his statement stated that thr 
StateGewtmment te>okvery eff etivt steps 
When Kashmir w®s burming, Sheikh 
Abdullah  was  muvmg  Sarupa  in 
Ludhiana  He  was more mttiested in 
laying afounelalionstonr ol some buileling 
He was not bothuod about what happt n- 
td m Kashmir  lit th nks thit tins is lus 
personal pioperty  lie thinks tint he is 
a Sult-jn of Kashmir  \ou should  get 
nd  of  this  ice ling  Othuwist, 
if something happens to Kashmir, it can 
destroy the integrity of tht country
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What happened on thr 4th of April, 
Mob cime up to the IJ N Observe rs place 
they elrstroycel  the Church*  Whyi* 
lhat was bccause Iar 1 Masjh w*s tlie poi
son who was the < Ktcutionet of Mr Bhutto 
He being a Christen the writli on thr 
Christians was exhibited m this manner by 
destroying the church  What is the fault 
of the Jamaat- I-lslami peoplt1 In Pakistan 
Jamat is a partner m Gen Zisa’s Gov
ernment, they aie part of the P N A 
Strangely, enough  many  pro Jamait-e* 
Islami villages we rt de slroyed and more than
3 000 houses h id be en destroyed in Kash
mir  People had been taken out fiom 
the  houses and the. it women had been 
dragged on the streets and thrown m thr 
burning fire  You say that this is a state 
matter  Sir, nobody is secure in Kashmir,
I do not know what lias happened to that 
State  If this state of affairs continues,
I am sure, no tourists will go to Kashmir 
because nobody would like to go to the 
troubled State

I have got here a press cutting which sayi»:

Though the Vail y of Kashmir presents a 
quirt picture of the violence touched off 
by Mr Z A Bhutto’s rxrcution has left 
a trail e>f desti ut won t spicially in thr south
ern part

Over 90 villages in South Kashmir pre
sent a picture of utter  desolation with 
over 800 houses and over 500 shops and 
cow sheds and kothars m ruins The pro- 
Bhutto demonstrators armed writh lathis, 
axes,  iron rods and  stones, pillaged 
and burnt houses of the poor as well as 
the rich people in villages considered to be 
the stronghold of the Jamat-I-Islami.

APR[(j 19, 1979
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The wrath of the pro Bhutto demonstia- 

tors was centred round the villages inhabit
ed by the supportsm of the Jamaat-[- 
Islanu and Ahmadi ya sects whose counter
parts in Pakistan were alleged to havt side 
ed With Gen Zia-ul-Haquc inthe execution 
of Mi. Bhutto The subdivision of Shopian 
in South Kashmir along with paits of 
Kulgam and Pulwama tehsil<; ate tlie 
worst affected parts of the valliy

In a number of villages visited bv this 
correspondent, people, who week ago w< ic 
used to a comfottabic living, had been 
rendered homeless and like Nomads w«rt 
waiting foi some help to get on tlu ir ft 11 

am Men, womtn,andchildten ipprar- 
to be dazed because o< the unprer - 

dented situation of violence and oigv in 
the living memcryM.

The destruction caused m Rfshnagu 
village m Shopian sub-division is is cm t- 
mous as in \rwam village I he people 
claimed that even women wire not spar
ed and were abused and b< il< a up 
Parveen and Haja, whose heads win bind- 
aged , said when then houses were Uti- 
cked and stt on fire ‘ Wc tried to salvage 
some ornaments md valmMes” On 
horse, a cow , two oxen and st vt ril hund
red poultry birds were roastc 1 alnt m 
this village

75-ycai-old teacher Now \hm I wis 
done to death in Aurel village Whin a 
big crowd attacked the villigt N>n 
Ahmed’s two sons opened hie in which one 
person was killed and six others w r in
jured. In Chitragam village an attempt 
was made to bum Mohammed Gan u »'i v 
He was dragged by the dimonst tutors 
and after haid beating was thrown m 
flames of the burning houses ”

fhis is what happened in Kish7iir Hi n, 
Sir,m Moolu village, I again quote

11 6o houses, 50 row sheds and f>o 
kothars were burnt by the pro-Bhutto 
demonstrators ”

Mr. Fatel says these aie far flung ate is 
This village is only six miles from District 
Headquarters You said that the State 
Government made necessary irrangements 
to protect the lives ol the people

Here is another statement which says :

"An official spokesman explained that 
violence was so much widespread m Shop
ian tehsil on April 5, that it could be 
controlled by tlie limited police force

available at the Shopian police station or 
small police posts in various areas of the 
subdivision ”

“We only had ij constables at the 
Shopian police station Whin we tried to 
stop violence m the town, pto Bhutto fans 
not only Utacked constables but also 
gheraocd the pjlice station ”

This is what you rail ample and sufficient 
steps taken by the government

Sir I have got a numb* r of telegrams 
here You hive be n to junmu Why 
don’ you g.> to Kishnur Ihousands of 
people at 1 living homeless They have 
lost their hi uts and homes They aie 
destitutes now I am sure you are scared 
of tht Chief Ministn that but you mus 
learn one thing that though he is roaring 
vet his ioais have berome ineffective 
\ on should show some respct to the people 
J  & K  Y m ai t insulting thf m and o» 
ignoring them b> asecumbing to the autocr- 
atir ways of tlie Chief Munster I am sorry 
to use th* st words but himdrtds of people 
jiinut I Islami peoplf have come line. 
Jamai11 Islanu candidate fought against 
me in the dictions I do not agree with 
some of then policies but those people 
want to live with dignity and honour. 
They an not stle Nobody can go back 
Mr Shammmi Mini* d Sh iimm t uinot go 
back Oni of tht MI \s was poisont'c/ 
lhest are tin things which art hipprn’ug 
in the Statt and thf Horn* Mmistti says 
that this ii 1 Still miUtr

MR SPI \k.LR Plf isf, mw put your 
question

bllRl MOHD SHU I KURESHl 
My first q lestion is W >ul I vou kindly 
ippomt i ]u hci il commute* to go into the 
holt holo lust which caused loss of hund- 
rt ds <*f h >ust s ind hvi s in Kaslunir ? Sir, 
how many propli havt bt tn arrested? 
Oniv r>) P °ph havt betn arrested ITie 
ofhcii! rtasons given is that the official 
art relurtan* to arrest people because most 
of those who were Ic ithng these hooligans 
belonged to tht ruling party So, would 
vou appt ml a judicial committee and 
since you have been to Jammu would you 
takt tlu trouble of going to Kashmir at 
least to show your fire that we have a 
Hom< Mmistci of the Government 
of India who fan take care of the pitiable 
facts theic CPI mt mbers have been ai- 
rcsted It is ill political As the Chief 
Mimstu wants to take id vantage of the 
situation he is not worried of the phght of 
the people there You should pay a visit 
and takt the people of Jammu and Kashmir 
into confidence otherwise you will be 
giving a feeling to the pf ople there that they 
are orphans ami nobody is going 
to look alter their interests
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SHUT H M P \TEL Sir, I have hom 
ed to the hon’ble Member He has asked 
the particular question whether I would 
appoint a judicial committee to go mto 
this That is not m my hands A» 
regards the other point about my vmtmg 
Kashmir 1 will ccr tain lv go when I consider 
it will help {tnterrubhons)

The hon’ble Member, of course, has 
chosen to suggest that yesterday 1 was in
competent and today I am scared 1 am 
really scared .

AN HON BLE MEMBER Why are 
you scared ?

SH R IH M  PATFL lam  connected 
with Project Tiger which concerns itself 
with protection of tigers The hon’ble 
Member said that I ought not to have said 
that taw and order is a State subject 1 
do not understand this He, perhaps, does 
not know but law and order is a State sub 
ject For instance Karnataka Govern 
ment is in a potion to say that w’  will not 
allow GRP to come in Perfectly right 
It is so The State Governments have 
certain powers* in so far as the maintenance 
of law and order is concerned (1 ntorru - 
turns)*

Sir, he read out an interesting statement 
saying that violence was wide spread and 
there was not enough police My hon'ble 
friend must be well awve that we cannot 
possibly dream of having p >lice force m 
cverw vilige, Tnerefore, such situations 
will develop when it takes tim“ b-fore you 
can proceed to take action

DR* KVRAN SINGH Why are you 
trying to defend th State Go/erijment* 
It is very unfortunate

SHRI H M PATEL Tne hon Mem
ber is wrong It is not my business to de
fend anybady, 11 is my busmen to put bsfore 
the Hous* thf facts as they are

K\RA N  SINGH You are giving 
them a clean chit

SHRI H M  PATEL Dr Karan 
Smgh would like me to say things wh ĉh 
he would approve of (intemtfittm)
It is my business to place before this House 
the facts ap they hive came to us In 
fait, D Karan Singh complaint even of 
law* with which he acquired when he was 
SaHUw Rayasat

MR. SPE\KER What could he do* 
He was oalv a constitutional head

DR K 4.RAN SINGH Yes, I was 
functionng as a cjnilttutional head only

SHRIJYOTIRM OY BO SU: What 
was your age at that time9

SHRI VASANT SATHE He was 
doing that without following the Consti
tution

MR SPEAKFR Mr Patel he asked 
if you would visit the place That is very
import int

SHRI H M  PATEL I have never 
anv hesitation in visiting that place 
I have already said that so far as visiting 
Kashmir is concerned, 1 shall be \eiy 
happy to do so

SHRI VASANT SATHE Why don’ t 
you go and have a holiday ?

SHRI H M PA I EL That is what lie 
desires that I should do

SHRI JV OTIRMOY BOSU H«- is 
wtlomt as a visitor but should nc t super 
impose himself

SHRI K  GOPAI (Karui) The hon 
M< mbcr has completely foigotton when 
he talked in the last Lok Sabha and Con 
gress Government was therein WestBengal

MR SPFA.KER Short memory is 
verv advantageous to Members oi Parlia 
ment

SHRI H M PV IFL  The hon Mem 
ber has raised two points and 1 have al
ready explained the position

».&§ hrs.

COMMITTFE ON PAPERS LAID 
ON THE TABLE TH IRTEEN! H 

REPORT

SHRI KANWAR LAL GUPTA 
(Ddhi Sadar) I  beg to present the Thir
teenth Report (Hindi and English ver
sions) of the Committee on Papers I aid on 
the Table

PUBLIC ACCOUNTS COMMITTEE

HUNDRED AND TWENTY-SIXTH 
REPORT

SHRI P V  NARASIMHA RAO 
(Hanamkonda) * I beg to present the 
hundred and -twentv-sixth report of the 
Public Accounts Committee on Action 
Taken by Government on the recommenda
tions of the Committee contained in 
their Eighteenth Report on Union Excis e 
Duties
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COMMITTEE ON PUBLIC UNDER- 
TAKINGS

T hirty First R eport

SHRI JYOTIRM OY BOSU (Diamond 
Harbour) : I beg to present the Thirty- 
first Report of the Committee on Public 
Undertakings on Action Taken by Govern
ment on the recommendations contained 
in the Eighty-ninth Report of the Commit
tee (Fifth Lok Sabha) on Foreign Colla
boration in Public Undertakings.

MR* SPEAKER : Now, statementsunder 
•Rule 377.

SHRI VAYALAR RAVI (Chirayinkil): 
Sir, what happened to my request for mak
ing a statement under Rule 377 regarding 
harassment of Delhi teachers?

MR. SPEAKER : The older ones I had 
to dispose of first. I will look into the 
'matter for tomorrow or day after tomorrow.

SHRI VASANT SATHE (Akola) : 
Sir, our Minister for External Affairs is 
visiting Washington. Today in the news
papers there is a report that Pakistan is 
again getting nuclear devices and arms.

MR. SPEAKER : Kindi y do not explode 
it here.

SHRI VASANT SATHE : I would like 
to know the Government’s categorical 
policy what they are going to discuss in 
America, because America now says : **If 
you accept certain conditions, we will 
allow that.’ * We would like to know 
India’s policy. On the eve of his visit, 
we must know the policy; later on, he will 
only come and report to us. I will request 
you to allow me to make a statement 
under Ruel 377,

MR. SPEAKER : Not today.

SHRI VAYALAR RAVI : Sir, on a 
point of order. Statements under Rule 
377 are made on the floor of the House and 
the Minister may not be able to reply im
mediately here itself. You may at least 
kindly direct them to write us back.

MR. SPEAKER : One of the rules that 
we are making is that we are making it 
compulsory.

13  hrs.
SHRI VASANT SATHE: What

about my request, Sir?

MR. SPEAKER : Not to-day.

SHRI VASANT SATHE: Please
P « g t  it tomorrow. Otherwise it u

8W L.S.—8

MR SPEAKER.: I  may be unfair to 
you but fair to others. No please.

SHRI VASANT SATHE : I  am not 
doing it today. Allow me tomorrow.

SHRI JYOTIRMOY BOSU : What
about the strike in tfee Garden Reach 
workshops, where the strike by 10,000 
employees is going to be 3 months old ? 
Government is losing crores of rupees. 
I have given notice under rule 377.

MR SPEAKER : I understand you 
have given notice to-day.

SHRI JYOTIRMOY BOSU : I  am 
glad you understand, Sir.

SHRI KRISHNA CHANDRA HAL
DER (Durgapur) : What about my 377 ?

13.0 1 lira.

MATTERS UNDER RULE 377

(I) Reported unauthorised con
structions in Delhi

(irH T W )t 
v v m  JTftnr, $  sprefo Ir

3 7 7  % w s fr r  f c m K  o t t o ,  3 f t  m j  

3'T '̂fer tii h  vfrv-
% fc s r  iftrf^ T R T  ^ t̂ tt

i > -

9RT3W5T STPCT: *1^
fo?RrT |  f a  f e f t  t  srtsr 
shutt m  rg t  § 1

cPF W ^ T T  qgff v t  fo W T  
|  f a  firpFft1 if ^
O T W T  f«RT*teTT trr W R

SPT % Vft'rJ f5T*Tt°T «PT % fsftfa

3TFT *PFFT ^
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2 4 *VFf, 1 0 7 9  apt

fefr«iT?r w r
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(Ii) Policy of d b t M a o  of 
imported Guhnmst*.

PRQF. DILIP GHAKRAVARTY 
(Calcutta bouth) Sir* wit^ your kind 
pcrm^uon, I would like to raise a matter 
of very urgent public importance. I 
am happy to note that the Minuter of 
Commerce is present here The present 
policy of imported cashewnut distribution 
is a bar to enable the Eastern Region to 
get any quota It is expected that the 
Minister m-ciuirge of Commerce changes 
the policy or with his discretionary pp^er 
he should allot quota to the mdustnts 
functioning m West Bengal and Maha
rashtra on the basis covered in the I T  C 
Policy as a special case on the line of Mani
festo of Janata Government

To cite a specific instance there is one 
such small ui>it only in West Bengal wjwajt) 
u registered under Small Soale Industries, 
and promoted by technical entrepreneur. 
The industry in question is situated m a 
declared backward area of the District of 
Midnapore Furthei, the industry m 
question offers employment to isap 
workers of tribal and adzvasi con^muntfu*. 
The industry, the only one of its Ipnd m  
Eastern India, is export-oriented? I* 
had earned foreign exchange to the tun*r 
of Rs 5 lakhs m 1977-7® and Rs. 27 
lakhs m 1978.

In cafe it ts not possible for the Minister 
to change the pokey or to use h» discre
tionary power to help as suggested, the 
few languishing firrrns m tne E^sierp 
Region andin the Maharashtra Region  ̂
the cashewnut exporters who came tnto 
existence after 1970, may be offered a 
subsidy on the value of the export. 
It is hoped that the Minister for Com* 
merce will look to the problem of the 
small production units sympathetically 
and do something expeditiously for their 
survival



<W) lU p o tM d  sh o rtag e  o f G oal 
la  P u n jab

SH R I BALW A N T SIN GH  RA M O O - 
W A LIA  (Faridkot) : Sir, with your 
kind permission, I  would like to raise a 
matter o f  very urgent public importance. 
The coal shortage in Punjab is so grave 
that several industries in the State have 
already closed down and others have 
reduced their production cawing distress 
among workers and employees. The 
production o f  electricity has gone down by 
35 per cent to 50 per cent in Gurunanak 
Therm al Plant, Bhatinda, due to uncer
tain and defective supply o f coal.

The brick kilns are facing closure and 
they could supply only 3  crow* o f bricks 
against the target o f  80 crores to the State 
Government for the construction o f link 
roaub, grain markets, schools, hospitals, 
focal points iining o f  canals and water 
courses as the sponsored coal quota was 
virtually out o f  stock. According to 
D aily  Tribune dt. 15-4-79, theie tan 
complaints that the good quality o f coal 
whose price >s R s. 5000/- per wagon is 
being sold at Rs. 17000 in blackmarket. 
The price o f bricks hats risen upto Rs. 350/- 
t» Rs. 260/- per thousand against the 
control price o f R s. 140/-.

The private building activity is almost 
stopped. Under such a  serious situation, 
w ill the Minister o f Energy take imme
diate steps to help die State and assure 
full supply o f coal to Punjab at the ear* 
liest.

(hr) Fit— r ia l t s i i s l s a n  tor tm- 
bablH tation  o f ag ricad to ta l a a i  
lu d k s s  la b o u re r*  in  M nreua 
an d  G w a lio r d B rls lo ® . o f M a
d h ya P ra d esh .

377 %  cT f̂r ^  
f a w t f vfa : a w r  ssr 

' i f r w  wt m f r rer wort 
«rr$ar g  i
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ĵ app Urn



331 Matter* wider APRIL W. OT» rule *77 23a

MR. SPEAKERS You  we going 
very much out of the statement.

sft#*rcm«riw  tot*** if 

 ̂ srrar *sr?

99r 1 t *   ̂’f®

| *WT  vt <wt *JRT fP  t I 

T̂trr 1J*KT ap?T̂ ̂  t, ^

w  | ̂  ̂  ̂ trwr ifh:  vrfvF 

f%WdT «fot| ^ 11 *RT: t

*rT% msw $  tottt a uta 

«rctt 5 fa  sr«ff xm % 3r*n: 

to? srfwf  ijfâsT *rfotfr 

 ̂f̂ twrfe inp?  1

(▼)  Short Supply of dieael  «d 
kerosene ou to Wot Bengal

SHRI  SOMNATH  GHATTERJEE 
(Jadavpur) ; I wish to draw the atten
tion of the Government to the serious 
situation that has developed in the eastern 
region and particularly in West Bengal 
due to the shortage in the supply of diesel 
oil and kerosene oil. In view of the cur
tailment in the quota for West Bengal, 
there has been substantial reduction of 
supply of these essential oils to West Bengal 
and other north-eastern states.  For 
lack of adequate supply of kerosene, the 
people in rural areas  as also in urban 
area* which are having inadequate supply 
of electric power, are suffering great 
distress. As it is well known that due 
to mishandling of different power stations 
in  West  Bengal  and  delav  i» 
the  implementation  of  differen 
power  projects  by  the  previous 
government of West Bengal and the Go
vernment of India, regular and adequate 
supply of kerosene has assumed great 
importance. Further, due to irregular 
ana inadequate supply of diesel oil, 
the rural irrigation sy&tem has received 
a serious set-back which has affected supply 
of water for boro cultivation. Further 
to meet the powersituation in West Bengal, 
various industrial units have set up gene
rating sets, but they cannot be run pro
perly due to lack of regular supply 01 
diesel oil. Even government undertakings 
are not getting due supply of dicseJ oil to 
carry on their activities. Calcutta Metro* 
politan  Development Authority require 
diesel oil to run trucks in connection with 
the execution of development works in the 
suburbs of Calcutta, but the same has 
come almost to a halt because of non- 
availability of diesel oil. Further un
scrupulous traders and dealers are charging 
Wgher price taking advantage of the 
shortage. I urge the government to take

speedy wmqm to im r supply of ad* 
equate quantity of dieael oil ana kerosene 
to West Bengal so that the situation does 
not aggravate further.

(st) Reported sttMjkoadwrwHdwiBS 
of leader of the opposition isi 
KmrruUmkm Legislative Council

MR. SPEAKER: Shri S. Nanjesha 
Gowda.

SHRI  K.  LAKKAPPA (Tumkur):
I rise on a point of order. Shri Nargesh 
has brought In a state subject, wants 
to castigate the state government under 
the  guise  of rure  377.  The pre
sent  government  there  is  duly 
elected,  legally  constituted  govern* 
ment; he has taken a matter which had 
been discussed in die Council and in the 
Assembly; the matter was raised  there. 
It is against the rules of procedure and 
conventions and therefore such a discus* 
sion should not be allowed.  It is a state
matter; he has stated that*..........has
made his personal explanation in the 
legislative council.’ Can a discussion of 
that matter take place in this House.........

(Interruptions)

MR. SPEKER : It is not a point of 
order at all.

(Interruptions)

SHRI K. LAKKAPPA:  It is a
violation of the Constitution,  and the 
rules and  conventions.

(Interruptions)

MR*  SPEAKER s Order, order. I 
akn on my legs.

(Interruptions)

I would have been extremely happy 
had law and order question, a State sub' 
ject, not been discussed in the House.
In fact I had called a meeting of the 
leaders and I discussed, and I tried to 
exclude it. But it is said that when 'im
portant matters come in, I must allow 
even a discussion. That was the advice 
that I had  been given. That is one 
matter. Secondly, in this case the particu
lar alligation is that the official machinery 
is used to destroy the opposition leader 
physically. That is there. It may be 
right or may be wrong, I do not know 
anything about it.

(Interruptions)

SHRI K. LAKKAPPA: This was 
discussed on the floor or the House. 

(Interruptions)

He has  given personal explanation. 
MR. SPEAKER:  The  Kashmir

subject was discussed on the floor of the 
House.

(Inttmtptums)
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SHRI K . LAKKAPPA: He fa d»* SHRI VASANT SATHE t Kohr
wendfaig die dhmhsal of die State Go- 35s (ill), (hr).
Tormncnt 'legally elected Gereriiin*«*-* 
under Rule 377.

MR. SPEAKER: He era dfenttfcd.

(Interruptions)

SHRI K . LAKKAPPA: I want that 
you kindly go through the entire..........

MR. SPEAKER ; I have gene through 
It. I  have deleted some portion*.

SHRI K . LAKKAPPA; {Interrup
tions) Legislative functioning in the State. 
He has no authority to cast reflection. 
{Interruptions) How can he choose to do 
so? I have no objection if you allow 
under Rule 377 because of a particu
lar incident.

(Interruptions)

MR. SPEAKER: When their own 
is concerned, they want to discuss, 

case of the other party, they would 
not discuss.

(Interruptions)

MR. SPEAKER: On matters discus
sed, you raise it again here.

SHRI K. LAKKAPPA : There are* 
convention*.......................

(Interruptions)

SHRI KANWAR LAL GUPTA 
(Delhi Sadar): We have given all honour 
to the leader of the Opposition. 
Under the law he is given all faculties and 
you want to physically annihilate him 
there.

(Interruptions)

SHRI VASANT SATHE (Akola)» 
It is a  false allegation. M,

SHRI KANWAR LAL GUPTA s 
gAThia fa a warning to you. • ->

^  (Interruptions) • •

MR. SPEAKER: Order, Order. Do 
not record,

I  have considered and allowed it. 
There is no point of order.

SHRI K . LAKKAPPA : You are creat
ing a had precedent. That is why you 
kindly review the decision given under 
Rule 377.

. MR. SPEAKER: I cannot review 
*t mus sided. I  must adopt a uniform 
course.

••Not recorded.

(Memtp&ms)
I  am on a point of order.

(Interruptions)

MR. SPEAKER : ,  Please.

First of all I am to deal with the point 
of order.

(Interruptions)

SHRI K. LAKKAPPA: Gan you 
choose to discuss the antecedents and the 
character of the Chief Minister of West 
Bengal? Can you allow it?

MR. SPEAKER : There is no such 
thing at all.

SHRI Ki LAKKAPPA: You are 
doing it.

MR. SPEAKER: No, no.

(Interruptions)

MR. SPEAKER : Just now we have 
talked all things about a Chief Minister.

(Interruptions)

MR. SPEAKER: Mr. Lahhapa, I  
have heard your point of order.

SHRI K. LAKKAPPA 1 They 
have no right to raise it.

MR. SPEAKER: I have allowed it. 
There is notihing wrong.

(Interruptions)

SHRI VASANT SATHE: The point 
of order is under Rule 35a.

Mr. SPEAKER : Which rule it 
violated?

SHRI VASANT SATHE 1 Two 
aspects are there. One.. . . . . . . . .

(Interruptions)

MR. SPEAKER : I am hearing the 
point of order.

SHRI KRISHNA CHANDRA HAL- 
DER (Durcapur): How did Mr. 
L a k k a p p a  get the copy?

SHRI KANWAR LAL GUPTA: 
How did he get the statement ?
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,$H R r W lA X K A SfrA  t I t  is a pnblic 
document.

MR. SPEAKER : This is a matter 
relating to my office. I  would like to 
know how he got it.

SHRI VASANT SATHE : The member 
himself gave a ,copy.

SHRI K. LAKKAPPA : The copy ha» 
"been handed over by the hon. member 
(Interruptions).

tall. SPEAKER : Not until it is made. 
(Interruptions). I  will look into the matter.
Mr. Sathe, none of the rules is violated. 
Day after day we are having it. I  will be 
glad if all the leaders come to the con
clusion that we do not go into such things.

SHRI VASANT SATHE : Kindly read 
-rule 35a (111):

“  \  m; nber while speaking shall not—

(ui) use offensive expressions about the 
conduct or proceedings of Parlia
ment or any State Legislature”

I f  there w mention of any matter which 
was discussed m the State Legislature, 
the reply given by the Chief Minister there, 
the allegations made by the opposition 
leader in the State Legislature . . .

MR SPEAKER : I f there u any offen
sive expression about the conduct or pro
ceedings of Parliament or any State Legis
lature, I must exclude it.

SHRt V \S\N fr S\THE : See sub-rule
M  :

"(v) reflect upon the conduct of persons 
m high authority”  It is well esta
blished that a Chief Minister is a 
person in high authority.

MR. SPEAKER : There were certain 
'portions which I have excluded.

^SHRt VASANT SATHE : I f  there is 
any reflection on the Chief Minister, it will 
violate our rule.

MR. SPEAKER : Official, not personal.

SHRI VASVNfT SATHE : It does not 
say ‘official*. You cannot draw a dis
tinction like that. There can be no re
flection upoa the conduct of a person in 
high authority “ unless the discussion is 
based on a substantive motion drawn in 
proper terms” .

MR SPE \K ER  : There is no such ob
servation. Whatever was objectionable 
I  have excluded. There is no point of 
order.

SHRI VASANT SATHE ; Eyen if 
jfaenr if a single reflection, it will be
«arar«t by euTe 353 which mji:

“ No allegation of a defamatory or in
criminatory nature shallbenade.. .

MR. SPEAKER : I have gone through 
it. There is nothing like that.

SHRI VASANT SATHE : The moment 
there is any reflection, I will draw your 
attention to it.

MR. SPE AKER : E\ en if he says “ he is 
a good man" it is a reflection !

SHRI VASANT SATHE • To say that 
he is a good man is not a reflection. We 
call you a good man every day.

MR. SPEAKER : So far as the Ch»ef 
Minister is concerned, probably you have 
not read the statement.

SHRI VASANT SATHE : I have not.

MR. SPEAKER : All that he has said is, 
“ Devrai Urs Zmdabad; Subbiah Murda- 
bad’*. (Interruption). I f there a m  thing 
else, I will see to it Don’t touchy 
unnecessarily. (Interruptions) Kindly 
come to the statement.

SHRI S. NAMESHA GOWDA 
(Hassan) : On nth April a 150 strong 
mob attacked the official residence of Mr.
A. K  Subbiah, Leader of the Opposition 
Legislative Council when only his two 
children and brother-in-law were in the 
house. As reported m the n e w s p a p e r--  
Dvcon Herald-datcd uth theincident
took place around 10 a.nu A proccssion
shouting anti-Subbiah slogans and pro- 
Indira Gandhi slogans wait to the resi
dence of Mr. Subbiah which 1* sandwiched 
between the houses of Municipal Adnu 
lustration Minister and the £
nister. Police van was following the pro
cession. The processionists 
before the house of Mr. &ibbiah and five 
processionists entered t ^  hous®
Subbiah and ransacked the
despite the pleas or Mr. Deviaih.brotfcrin^oftheLeaderoftheOppo^toonwho

a s f s r t s a a s s n s i& js

was not allowed inside bythe mob w 
she «ame in an auto-nckshaw *|5**ondeS 
some shopping. She was ail
by the mob and she was abused jn t  ^  
filthy languages. WiAf the tact of

E a S t K S ^ S i - * -  m '
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Srikantiah), who is the neighbour of Mr. 
Suboiah and raised pro-Ur* slogans again. 
They were giv<jn drinking water etc, in the 
nouse of the Municipal Administration 
Minister. At that tune, the Minister for 
Municipal Administration was in his 
residence and he was a silent spectator and 
also entertained the processinists. Being 
a Minister and a responsible man in the 
Government, he did not come out nor in
structed the police to stop the attack 
on the house of the Opposition leadrr. 
The police were silent spectators. 
After that, the mob had lunch at Jaya- 
mahal Palace Hotel and there again they 
shouted ‘Shivanna Zindabad ana Subbiah 
Murdabad*. Mr. Subbiah has made his 
personal explanation in the Legislative 
Council also. This is not the only inci
dent. There are thousands of such cases 
happening all over the State. Opposition 
Party leaders and workers are being 
harassed under the guidance of present 
Ministers in Karnataka Government. 
Murders have also taken place. Police 
are not taking immediate action.. .

SHRI VASANT SAIHC : He says 
that mutders have taken place. (In
terruptions)

MR. SPEAKER : I do not know 
what is al 1 this. He said: “ Mui ders have 
taken place. Police ate not taking imme
diate action." Every day we are hearing 
all this. (Interruptions) Please go on 
(Interruptions)

SHRI S. NANJESHA GOWDA : 
So, Sir, there exists a condition of insecurity 
of life and property of political workers 
and leaders of opposition parties in 
Karnataka on account of threats and orga
nised attacks on them by the goondas 
and failure of Government of Kar
nataka to stop it. A mini emergency 
exixts in Karnataka. Karnataka people 
are not free under their rule, under their 
culture.

MR. SPEAKER : You please read it.

SHRI S. NAJESHA GOWDA : I 
appeal to the Home Minister, through 
you, Sir, to call far a report from the 
Governor of Karnataka; when such mis
chievous goonda elements are being 
encouraged to attack opposition party 

leaden and workers, how can we say there 
is free and feir democracy in the country. 
It is high time that such Ministers must 
be dismissed from the Government, and if 
the present Government cannot give suffi
cient protection to the life and property 
o f  ail the political party leaders and their 
workers, I demand such a Government 
mutt be dismissed. I appeal once again 
<that a report may be called for from 
•the Governor a n d  I urge the hon. Home 
Minister to a statement.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : I  want to make a 
submission.

MR. SPEAKER : Submission on this ?

SHRIMATI PARVATHI KRISH- 
NAN : Yes. ,

MR. SPEAKER : No, please. In fact, 
I want you to come here now.

SHRIMATI PARVATHI KRISH- 
NAN : A Member of Parliament cannot 
attack the conduct of a Minister of a 
State Government here. It is one thing to 
say that the State Government has failed. 
But you cannot attribute motives like this.

MR. SPEAKER : No motives.

SHRIMATI PARVATHI KRISH- 
NAN : Tomorrow it can be said by a Mem
ber of Parliament about the conduct of a
State Minister.........  (Interruptions) Here
it is said that mutt Ur is taking place with
the conmvancc oi the Minister..........
(Interruptions)

MR. SPEAKER : He said that the 
Government have not taken any action. 
I  have got the statement here. He says 
••The opposition party leaders and wor
kers are being harrassed under the gui
dance of present Ministers of Karnataka 
Government. Murders have also 
place. Police are not taking immediate 
action." I have read the whole thing 
and whatever is objectionable I have de
leted.

SHRI VIJAYAKUMAR N. PATIL 
(Dhulia) : Sir, I rise on a point of or
der. Rule 377 says :

°A  member who wishes to bring to the 
notice of the House any matter which 
is not a point of order shall give notice 
to the Secretary in writing, stating 
briefly the point which he wishes to 
raise m the House......... ”

I would like to know what is meant by 
"briefly" in this rule.

MR. SPEAKER : It is not a point of
order. It is a waste of time. A state

ment of fact can be longer.

DEMANDS FOR GRANTS, 1979-60
MINISTRY 07 INDUSTRY—

MR. SPEAKER : We will not take up 
further discussion and voting on the De
mands for Grants under the control of the 
Ministry of Industry.

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES); Sir.
I  am very happy indeed that die debate
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i Georgs FemandeiJ 
on the Demands for Grants of the In
dustries Ministry hat produced a kind of 
consensus in support of the industrial policy 
of die Goverment. When ,, this policy 
was presented in December 1977, there 
was general acceptance of this policy, both 
by the House and tjy the country.

SHRI DINEN BHATTACHARYA 
(Serampore) : I f  implemented.

SHRI GEORGE FERNANDES : 
When a policy is presented, it is meant for 
implementation. I hope you have un
derstood that. There was, of course, 
cynicism expressed in certain quarters, and 
there was also hostility by those who 
understood that this poHcy was going 
to hurt some of them. There has always 
been this feeling _ that industrial policy 
means policy for big industrialists, and the 
Minister of Industry means the Minister 
for industrialists. And theBe men, when 
they realise that there was an indus
trial policy by the new Government which 
was to bring about a radical change, they 
were concerned and their spokesmen were 
very articulate, very vocal m their oppsi- 
tion or in the expression of their cynicism. 
It is very interesting. Sir, to see some of the 
newspaper headlines of that time when the 
industrial policy was presented, and the 
comments of the spokesmen of big indus
try in this country. One of the newspapers 
said: “ FICCI not happy with new Indus
trial Policy.”  FICGI is FICCI. FICCI 
was not happy with the new Industrial 
Policy. Another one said : "The Indus
trial Policy will not help to achieve the 
desired objectives nor even correct the 
imbalance of the past." The thud one 
laid: “ Industrial Policy not conducive 
to growth.*’ These were the headlines.

SHRIMATI PARVATHI KRISH- 
NAN (Coimbatore) : You have forgotten 
the FICCI Chairman’s comment.

SHRI GEORGE FERNANDES : And 
then, of course, there were the paid com
mentators of Big Business in this country. 
There was an archdeacon who was to say: 
“ The Industrial Policy statement has com
pletely evaded the general problem of 
industrial stagnation.”  Another paper was 
to editorially comment that this was a risky 
policy. A  third one said: “ Hotch-potch

Slicy” . A fourth one said “ Damp Squib".
id finally, a very large chain 

was to say: This is old wine in old bot
tle.”  It is obviously some one who has 
been accustomed to a lot of wine. I  do not 
know how exactly they would now want to 
react a little over a year after this policy 
has been in implementation.

Early last year, Sir, we started plan
ning for industrial growth for the year and 
we Sxed a target. We said, 7 to 8 per 
cent shall be the industrial growth for

die cummt year. Again, we ran into 
die same kind of cynicisms—Interesting 
comments in keeping with die earlier com
ments that had oeen expressed. Again, 
the archdeacon wrote: ‘Mr. Fernandes 
is whistling in the dark”  the man who was 
supposed to show us the light. He thought 
that I was whistling in the dark. And 
after a while when things really proved 
that he was in the dark, hr started goin* 
back on his earlier position and said: 
“Things seem to be looking up.”  But, 
for the last 4-5 months he has been very 
quiet and I think it is good for him to stay 
quiet for a while. Another journal was 
to say that there is actually a decline in 
industrial output in the year 1978- 
Month-wise statistics started coming out 
that we are increasing industrial output 
and that a rate of growth is being main
tained. (Interruptions) Yes, it is very 
important, my dear friend, because ulti
mately public opinion does matter. The 
Government needs the support of the 
people. And if those who are control
ling the media go 00 distorting the pic
ture and cheating phantoms where they 
do not exist, it crcats problems, and it is 
necessary to deal with it—I am sure my 
hon. friend will understand that—  
because even when official figures star
ted coming out every month, some 
people started quoting private figures.
1  do not know since when private figures 
arc to be quoted for deciding the rate of 
industrial growth. When this attempt 
is made to run down the work of thejanata 
Government, to run down the efforts of 
those who were concerned with produc
tion——Government, of course, formulates 
the policy— >but it is the workers, the 
managers, the people who work out there 
who implement it— when the establish
ment, which is controlled by big business,

Ss on to say that there is no increase, 
t things are going downwards, obviously, 

they are trying to run down those people 
who are really producing wealth in the 
factories and mines ana elsewhere, and 
that is why it is important to put this on 
record.

My very old and hon. friend, Shri 
Venkataraman was very articulate in quo
ting figures and pooh-poohing the rate of 
growth that has been achieved. Of course, 
he was being very clever. He started 
comparing 1976-77 and 1977-78, while we 
are discussing 1978-79—>—-always behind 
time 1 He came out with some lope, 
very interesting logic indeed, and said :

“ Now, the Industry Minister, in reply 
to this point said last year that the 
average growth over the last 30 years 
has been 4 per cent. I  think, it is 
an illogical answer because, when 
certain assets are handed over to a 
new management and, if  the same 
assets achieved a 10 per cent growth 
in the previous year and under
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the new managemeat, it achieved 
only 6. per cent growth, the relative 
efiSciency o f management is obvoius.”

In other words, we were very ineflScient 
ifter bis party handed over the assets to 
minthelast week of March, 1977. Mrs. 
g»rvathi Krishnan, in keeping with her 
Hfle, Said we should not speak of 30 years, 
tad she quoted, I  think, John Morley that 
the proper memory for a  politician is one 
Ikt knows what to remember and what 
10 forget.’ I  will come to Mrs. Parvathi 
Krisbnan later, but it is necessary for me 
to make this point, because i f  we in- 
ierited in 1976-77 a certain situation and 
w were trying to build on th at an edifice, 
we were bound to run into certain prob
lems. So, the growth rate in 1977-78 
was only 3.9 per cent. And if  Mr. Ven- 
btaraman thereby concludes that we 
jre very inefficient in managing, I say 
Srstly there was no inefBciency. We 
inherited a certain  situation and were 
trving to set right all that was wrong. 
Secondly, applying his own logic, I would 
like to ask him; what was the efficiency 
with which your government managed 
ths economy or the efficiency with 
which your government managed in 
dustry ?

rf one looks at the industrial growth 
of the country, it has varied from 2.2 to 
9.5 per Cent. I will not go into the 
growth figures for the last two or three 
d;cades, but let us take the poisition from 
1970. In 1970-71, the industrial growth 
rate was 4 per cent; in 1971-72 it was 
5.5. So, obviously there was a lot of effi
ciency. In 1972-73 it came down to 4 
per cent and according to the logic of 
Mr. Venkataraman, they became very 
inefficient. In 1973-74 it  dropped to 
2.2. Obviously, there was nothing left 
in terms o f efficiency. In 1974-75, it 
was 2.6% not much improvement. I t  
is only in 1975-76 and 1976-77, with the 
Emergency— that Emergencv which some 
of my hon. friends on the Opposition are 
now trying to decry, to which they 
were a partv at one time— that you 
succeeded in maintaining an industrial 
growth rate of 6%  in 1975-76 ana 9.5% 
in 1977-78. There were no strikes, no 
workers’ rights, no trade union rights, 
no demonstrations, no processions not 
even to the houses of the Leaders of the 
Opposition, nothing at all. Today 
everybody talks of the industrial unrest 
in the country, the kind of industrial cli
mate that has been created. In fact, even 
ray friend, Comrade Haider was to refer 
to the sudden deterioration in industrial 
relations. O f  course, he was referring 
only to One plant, which has become a kind 
of whipping boy for everybody now. 
Nevertheless evervbodv speaks of industrial 
unrest and we do have industrial unrest

but v«th all that we have achieved a i  
^ow th rate of 8%  in industrial produc
tion. People want me to quote the figures 
o f 1975-77 and believe that this Was a
great achievement and the 3.5%  or almost
4%  growth rate of 1977-78 was something
that is to be decried. I  am mentioning
this because there is an effort made to
suggest that there is no achievem ent...

PROF. P. G . M A VALAN IO VR 
(Gandhinagar) : Have you verified
whether the figures which were given 
during Emergency were all genuine 
figures ?

SH R I G E O R G E  EERNANDEES : 
They were genuine figures because 1%  
growth came from alcohol, another per 
cent came from private cars and another 
One per cent of the growth came from 
tobacco. They were genuine figures. 
They were also genuine to the effect that 
a large number of inventories were built 
up̂ — steel was produced but not sold, coal 
was mined but stayed at the pit heads, 
a large number of inventories were built 
up. With Emergency and all that it 
implied, the growth rate was 9.5% . As 
against that, let us have a look at the 
growth rate of last year.

After all that criticism again my friend 
M r Venkataraman, with his yery^ strange 
logic, goes On to a very strange arithmetic 
an arithmetic that is not imderstood hy 
me in any case— because he says: “ This 
Ministry has claimed a growth of 8% 
over the year— of course, grudgingly—  
b u t  i f  you scrutinise the figure a little more 
closely, yO u  will find that a greater part of 
8% growth is attributable to 13%  ^ow th 
in power generation” . I  would like to 
be educated in Arithmeic. W hat is the 
greater part of 8% ? I presume 4 .1%  
at least. Is that what is supposed 
to be conveyed ? Then, M r. Venkata
raman had not done his homework be 
cause in 1978-79, an 8%  growth rate was 
achieved and power generation did go up 
by 13% • We are very happy that it went 
U p by 13% , not only would we like to re
ta in  it, but we would Hke to improve upon 
it. It  is necessary to improve it.

SH R I R . V E N K A T A R A M A N  (Mad
ras South) : T h at was a sentence quoted 
from an Economic Survey presented by 
your Government.

S H B I G E O R G E  FERN A N D ES; W hat 
is the total contribution from power gene
ration to the total increase of 8 % — 1.2. 
Otherwise the growth in industrial outpput, 
which really had a substantial growth in 
the last year, was for the first time in my 
vie^v a very balanced growth— balanced 
in the sense that it encompassed all 
major sectors of our industry minus steel.
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where we had set-backs, coal where the 
-increase w»» very marginal and cement, 
where also the increase was marginal* 
'Otherwise, all the major sectors of in* 
■dustry showed a remarkable growth. 
Power generation went up by about 13%, 
phoiphatic fertiliser went up by 34.8%. 
commercial vehicSes went up by a record 
38.1 %,  sugar—26.9%,  aluminium—
19.9%, tractors—again a record. 30.8%. 
A* regards bicycles—someone referred to 
bicycles not being produced adequately 
saying that the Janata Government failed 
even to produce bicycles—it it 12.7 per 
Cent; dry batteries—a record of 28.3 per 
cent; cotton cloth in the mill sector went up 
by a-6 p*r cent and m tbe handloom and 
decentralisd sector, it went up by  an 
all-time record of 11. j per cent; production 
of tyre? went up by 1 j 9 per cent; vanas- 
patl by 18 7 per cent.

All the major sectors of the economy 
ahowed a tremcndms growth rate all of 
which escap’d the eye of Mr. Venkata- 
raman. All that he could see was the 
growth in powsr generation, quoting a 
sentence from the Economic Review that 
a major part of 8 per cent, in other 
word* 4 1 per cent at least, came from 
the powsr generation.

T1"** is ai attempt that has been made 
by intereited psople to run down the 
achievement in the industrial  sector 
during the last year. Even in those sec
tors w’i“<*e for a variety of reasons there 
ŵre difficulties —take, for example, cement, 
shvta?* of p'wsr, transportation bottle
neck?, etc. created problems and where 
th*5 growth rate wan marginal, the availa
bility wnt uo by 13 per cent because we 
imported cem'Jnt ani we saw to it that 
•ns nmt  -n*i* available.  Again, bake 
for exanaple steel.  I*here was a slight 
decline in prod action for a variety of 
reasons bat th - availability of steel went up 
by to p’r c?nt b'icause we imported steel 
ani w; saw to it that industry did not 
feufibr,

I am indeed happy, therefore, that des
pite all that our critics, particularly 
the critics and the spokesmen of big 
business and tĥir media trying to decry, 
trying to run down the achievements in the 
industrial sector, we have achieved a 
growth rate of about 8 per cent which I 
consider is something that the Govern
ment need be proud of, and for which 
I would certainly like to thank the wor
kers and the managers in the factories 
and elsewhere for the contribution that 
they have mad- in spite of all the problems 
<hat they faced*

I had s iid last yta.r, while submitting 
th-  Indtstrial  Policy  and,  later,  while

speaking during the Demands, that the 
»ew thrust of our Industrial policy will 
take us from the urban to the rural, from 
the large to the small, from the capital- 
intensivc to the labour-intensive, from the 
machine to the hand  We have dis
cussed the District Industries Centies and 
almost every member referred to this 
programme  during  the  debate.
It is true that the statistics that have been

given in the papers that have been circuited before the Budget do speak of 246 
DIG* having been set up.  When I 
presented the Industrial Policy, the Induv 
tnal Policy said that the 400 districts 
in the country would be covered by 
DlCs over a period of four years  In 
other words, an average of 100 DIG' per 
year were contemplated  Earlier, while 
we were having a debate on it, it was 
Suggested that we should take at least five 
years to have all the DlCs set-up. I am 
indeed happy to say that against an ave
rage ol ĵoo DIGs that were contemplated, 
that were planned, in less than a year— 
because the DIGs were sanctioned ftom 
the i st of May—against a target of ioo 
being set up in the first year, wc have 
set up not 24f> but 346 DlCs. There are 
hardly 50 01 60 districts that are to I* 
covered and it will be a matter of months 
now before every district in the country 
will be cover* d by a DIC. Now, how 
does the performance of the DIGs look 7 
There may be a number of questions. 
Members were, a little concerned and veo 
genuinely. Some gave their own expe
riences, and the instance of Kerala was 
particularly cited here. Some  Mem
bers shared their experience in terms of 
the kind of contacts they have had with 
the DIG Managet s. 1 am not saying that
all is well. In fact, only two months ago 
I had to write to the Chief Ministers and 
the Industries Ministers and say that 
a little more effort needs to be put into thf 
DIG op“ration, and I was to mention that 
the DlCs are not meant as promotion 
pastures for officials or bureaucrats or 
technocrats who have been stagnating at 
a certain level m Government or in other 
Departments. The DIGs have a major 
purpose. They are to be decentralised 
administrative units and* at the same time, 
tj,ey are to be units which are meant to 
promote industries in rural areas, utilising 
focal raw materials, harnessing local talent, 
creating talent where It doe* not exist, 
and catering to the local market. TV? 
have a tremendous job to do.

We started with the DIGs in May la* 
year and it took us a little time—-it tooJ 
us four months—to identify the people 
In the first lot we sanctioned about io< 
DIGs which meant 100 General Manager 
and 700 Functional Managers. It tooJ 
us a little time to get the right type 0 
people after interviews etc. Then, tram 
ing wa* provided. We have iJJ trainmj



units in the country and m these 13 tram* 
ing unit# sprfcad over as many States, spe
cialised framing was given to the General 
Managers and the Functional Manageis 
By the time these men became functional, 
going to the districts and taking chatge 
of the DICs, it took about four months 
So the action reports that we have in re
gard to the performance of the DICs is, 
say, from August last year and while I 
admit that there are problems, wc are 
doing everything to set right whatever 
is identified to be wrong One kind of 
problem is the Kerala problem, wh»re 
employees of the Government went to the 
High Court and filed a writ saying that not 
‘ they’ but ‘we’ shall be appointed— 
that these posts shall be reserved for em
ployees of a certain Department and there 
shall be no outside recruitment. We had 
these problems not only m Kerala but 
elsewhere also We are dealing with these 
problems Despite all these problems, 
out of the 346 DICs that have been set up 
164 DICs have submitted their detailed 
reports and they have been preparing 
their plans of action Fifty two thousand 
entrepreneurs have been identified by these 
reporting DICs, the 164 DICs that have 
reported have identified 52,000 entre
preneurs, they have prepared 13400 pro

ject profiles they have been msu umental 
in establishing 37660 units, they have 
created employment for 1,16 465 persons 
they have made Rs 47 2 crores of financial 
assistance available to the small cnti cpre- 
neurs m the districts and the rural arreas, 
they have provided Rs 1 46 crores seed 
money or margin money to 1686 unite 
This is the work they have already done in 
the brief period they have been in exis
tence and for which they have been able 
to submit their reports For 1979 80 
their action plans—because they are at 
work—which only 164 DICs have sub
mitted to us visualise the establishment 
•30,814 units I hope the Hon Members 
will remember this and particularly I 
hope comrade Dmen Bhattacharya will 
remember it, so that he can put us to 
the test thereof one year from today 
On the basis of the action plans the 
DlGs have already prepared, there is an 
Anticipated investment of Rs 181 crores 
planned by these 164 reporting DICs, and 
the estimate that they will be able to 
provide employment to almost four lakhs of 
people
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. AN HON MEMBER How much 
is it now ?

SHRI GEORGE FERNANDES S 
You were not here when I started speaking 
Wc can have a private discussion and then 
1  can explain to you

So this, Sir, is the action plan of 164 
-of the 346 DICs that they have started 
reporting and their reports are coming m 
constancy and regularly This is, I

believe, evident e of the fact that the DIG'* 
are fulfilling the role which we had 
assigned to them

SHRI SOMNATH CHATTERJEE
(Jadavpur) Can you give us a state-wise 
break up 7

SHRI GEORGE FERNANDES We
will certainly submit state wist figures 
because we arc producing statistics evey 
month and I will be most happy to give 
them to you

SHRI SOMNATH CHATTERJEE:
Only foi very big districts,if there are more 
thin one U there is only one, it may not 
be possible

SHRI GLORfnF FFRNANDES* 
Certainly And I would like to assure 
Somnath Babu that among the bttter
operated DI( s aie the units m West Bengal, 
and when the 34 Parganas DIG—which 
was the first to do so—produced its action 
plan, I was to hold it up as a model 
for other DICs to follow Since, then, 
others have produced equally good, per
haps even better at tion p am But the 
point is that the idea has Men understood, 
the idea has been grasped and the idea 
is currently being implemented, in my 
Mew, to the satisfaction of those who are 
charged with the implementation of this 
idea

Then, the other Sector is the de
centralised sectoi It is our belief that the 
creation of new jobs is not going to be 
through capital intensive large sized indus
tries whether domestic or multi national, 
whether m the private sector or public 
sector Th< immediate creation of jobs 
is going to be through the decentralised 
sector, and I am sure that everyone, 
irrespective of one’s 'ideological predelic- 
tions—if you want to put it that way’—  
has accepted this proposition There 
are, of course, people who are very scien
tifically minded who believe that this is 
certainly not the policy, who relieve 
that this is very unscientific, but it works 
Scientific or unscientific, it works, and in 
terms of creation of jobs, in terms of pro
duction, it has worked m each of the 
sectors
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14 hr*.

Let us take the Khadi and Village In* 
dus tries Commission I remember my
days in the Opposition, and J  remember 
them in the context of the Khadi & Village 
Industries Commission because in those 
days the Khadi and Village Industries 
Commission was a sinecure for retired 
politicians or for patronage Now a days 
it is not Today the Khadi and Village 
Industries Commission is one of the most 
important instruments for the furtherance 
or implementation of one industrial policy.



Here are figures, here it evidence that whe 
you give responsibility to the KXVG, when 
you tell them they have a job to do, 
♦hut they are not sinecures, they can live 
up to your expectations  In the last two 
years we have had no discussion in this 
House on this. People made to  raise 
questions on how monies are swallowed 
m the KVIG, how institutions are going 
bankrupt, how societies are being liqui
dated. We have not had these questions 
which we  used to  have because today 
the KVIG is doing a good job

SHRIMATI  V  JEYALAKSHMI  : 
(Sivakasi) • How many bogus units are 
functioning m the KVIC 7
SHRI  GEORGE  FERNANDES : 
The ones you had set up which we are 
now trying to liquidate

In 1976-77 kliadi production was Rs
56 crores  Twenty years after the KVIG 
came into existence, in 1976-77, khadi 
production was of the ordtr of Rs 56 
crores but m 1978-79, that is, m two years, 
it has gone up to Rs 76 crores,  an in
crease of Rs 30 crores  Employment m 
the khadi and village Indusrtries sector 
was, mi976-77  2025  laklis  and  it
has goneup to 26 64 lakhs an  increase 
Rs.  4*6 lakhs  over a  period  of  34 
months  The total output of khadi and 
village industries has gone up from Rs 327 
crores m 1976-77 to R» a8t> crores m 1978- 
79. I believe that this is a verv creditable 
performance In the decentralised sector. 
Earlier the institutions was not attuned for 
this kind of work. These are the statistics 
which the public Accounts Committee can 
veriiv.

SHRI DAJIBA DESAI (Kolhapur) Can 
you give the khadi pioduction in metres *

SHRI  GEORGE  FERNANDES: I 
can give the production in metres also to 
prove that  it  has gone up  Employ
ment has gone up and when employment 
has gone up, invariably the output has 
also gone up  I am sure, my friend, 
Mr. Dauba Desai is able to understand this. 
Six lakhs of people have got additional 
employment m the  khadi and village 
industries sector  They have been pro
ducing. they have not been wasting their 
time

Yesterday, and earlier, we have had 
discussions about matches I think it was 
my friend, Mrs Jeyalakshmi, who was 
particularly concerned about WIMCO 
and the Sivakasi match manufacturers 
who have been creating a lot of trouble .

SHRIMATI V JEYALAKSHMI j Not 
only Sivakashi but other areas also

SHRI GEORGE FERNANDES  Siva
kasi and the rest  Our effort has been, as

I have repeatedly said Inside tbe House and 
outside also, to see that the match industry 
goes into the real,  decentralised village 
industries sector. How have we perform
ed in the last two years? I think, it was 
Mrs. Parvathi Krishnan who had this to 
say. ‘The Minister speaks and speaks and 
speaks’. Of  course, one has to speak. 
How else is one going to educate?

SHRI  KRISHNA  CHANDRA 
HALDER (Durgapur) • Please  do not 
throw  the  WlMCO  workers in the 
streets

SHRI GEORGE FERNANDES • I will 
not  I am concerned about than You 
know  th it

It is necessary to speak  I am sure, 
Comrade Parvathi Knshnan will under
stand this  After all, she is also a trade 
umomst, as I have been, and I may say 
that if the total output of wotds is to be 
compared between two of us, if not for any 
other reason at It ast because she has been 
m this game for a longer lime than I have 
hers should be a little  more than mine 
(Interruptions) If her only grouse is that 
I am a Minister and she is not, that I 
cannot help

MR SPEAKER  We are not discuss
ing that

SHRI GEORGF FERNANDES : The 
point is about the total output  o words 
She mentioned ‘that the Ministers keeps 
on speaking * The Minister has to speak. 
The point  has to be  drive home I am 
fighting  against vested  interests in this 
country, we are fighting against very power
ful vested interests  I am sure, Comrade 
Parvathi Krishnan, m spite of all her diff
erences with me, would.appreciate that the 
fight is against  very powerful vested 
interests When we talk about matches .

AN HON MEMBER: What  about 
West  Germans  9
}
SHRI  GEORGE  FERNANDES: I 

will come to the West Germans. I have

£t the West German figures also and I »11 give  them to you—West German, 
American, British and French—all  over 
the world. Do not get obsessed by any 
country. (Interruptions).

In 1978-79, when this  Government 
decided  that matches were one of those 
areas which should, invariably, be in the 
cottage and decentralised sector, we made a 
budget provision of Rs 6.88 crores. We 
were able to produce matches worth about 
Rs 11.5 crores, and we were able to create 
employment for 37,000 people. Nothing 
much  really  But m 1979-80, in the 
current year, the provision made is Rs 14*61 
crores.  Our production will double at 
Rs 31 64 crores and the employment will

(Shri George Fernandes]

247  ML, 79-80- APRIL 19, 1979 Min. of Indvttry 34ft



5549 > 79-80—  CHITRA 29. 1901 iSAKA) Min. of Industry 250

double to 54,000 peoples, half a lakh.  Our 
projections for the  next three  years, as 
we move the match industry from the or
ganized,  multinational  sector to  cottage 
industry, to the  decentralised  sector, 
is itp have  an investment of Rs.  14.45 
crores in  1982-83.  This will take us to a 
production cost  of Rs. 76.9  crores  and 
provide  employment to almost  two lakhs 
of people.  I am concerned with the jobs 
of the 8,000  also.  Comrade Haider, but 
while we are doing everything possible to 
4ee that those jobs are  protected, we are 
slso, by moving away from the organised 
•sector, from the  multinationals creating 
two lakhs of additional jobs.

SHRI SOMNATH  ,GHATTERJEE 1 
You can peg the production level of  the 
mechanized  ;,sector........ {Interruptions).

SHRI GEORGE FERNANDES : That 
was pegged by the Gongress Government,
I do not want to merely peg it.

S^I  SOMNATH  GHATTERJEE : 
Let it not be near Sivakasi. ...{Interruptions)

SHRI  GEORGE  FERNANDES  :
They want  to keep the multinationals in 
the country.  Sir, I seek your protection..

MR. SPEAKER : I do not think you 
need anybody’s protection.

SHRI A.G. GEORGE  (Mukandapur- 
am) : The Minister is giving an erroneous 
impression  to  the  House......{Interrup
tions)

_  SHRI GEORGE FERNANDES : Wimco 
■is very  much  a  multi-national.
If my friend has  forgotten what Wimco 
is, I can only say that I am indeed sorry. 
Wimco has Swedish capital to the time of 
40 per cent and  Wimco takes out of the 
country every  year  several hundred 
thousands of rupees......

AN HON. MEMBER : 39 per cent.

SHRI GEORGE  FERNANDES :  All 
right 39 per cent.  39 per cent equity by a 
foreign company in India ceases to make it 
a multi-national ! I am glad we are get
ting  a new  definition of multi-national. 
{Interruptions) •

MR. SPEAKER : Do  not  record.  I 
am not allowing.  Once in a way I can 
understand, but it cannot be a running 
commentary like this.  Do  not  record.

{Inerruptions) **

SHRI  GEORGE FERNANDES : Yo« 
can see the kind of thrust that we  have 
brov̂ ht in the khadi and village industries 
Against a total outlay of Rs. 83.98  crore 
for  the  entire  last  Five-year  Flan, 
in the khadi  sector, the Janata Govern
ment in the very first two years of its term» 
has  already  put in Rs. 102 crores.......

SHRI SOMNATH  GHATTERJEE : 
Where are they  located ?

SHRI  GEORGE FERNANDES : All 
over the country.

So far as village industries are concern* 
ed, as a gainst a total ouday of Rs.  34.28 
crores during the five years which  the pre
decessor Government provided, in the  first 
two years of our term we have  already put 
in Rs. 49.52 crores in the village  industries 
sector.  This,  Sir, is  proof that  we  are 
moving from the large to the small, from 
the machine to the  hand  and  further.... 
{Interruptions)

MR. SPEAKER : This is an important 
debate.  Don’t interrupt him in the mid
dle.  If you are dissatisfied , you have other 
remedies.

// SHRI GEORGE FERNANDEs'̂ herc 
'‘̂were points made about the textile policy 
I will come to the basic  textile  policd 
Now the thrust is from the urban to  ihe 
rural and from the machine to the hand 
One of the areas where we decided  tha 
firstly money should go, secondly, pur, 
chasing  power should be  created  and 
thirdly  employment should be  generate 
was the handloom sector.  Here again 
I am indeed happy at the results that ar 
available  before .̂...{Interruptions)  Yes 
West Bengal is again doing  very  well 
It is  doing very well indeed.  In  every 
area you are doing  very well includin 
the  multi-nationals..j*...
{Interruptions) •** '

MR. SPEAKER : Don’t  record  any 
thing.

SHRI GEORGE FERNANDES ̂ As 
against a Central Budget  provision for 
handloom  development  of only Rs.  10 
crores in 1976-77 in the very first year of 
our  governments  we  doubled  it  to 
Rs. 20 crores.  Last year it was Rs. 27.5 
crores and this year  we have  estimated 
a grant of Rs. 28.3 crores.̂

SHRI R.  VENKATARAMAN :  The 
Plan has been doubled,  therefore,  the 
amount will be doubled.  But you must 
say what percentage of the tottal plan does 
it form. Then only it will be comparable.

**Not recorded.
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SHRI GEORGE I FERNANDES : I 
am sure the hon Minister will understand 
that the Plan was doubled, and if the Plan 
w a s  doubled and if in the very first year 
of our being m the government we increased 
the handioom allocation from Rs 10 
crores to Rs 30 croics and m the second 
year we took it to Rs w 27 50 crores this 
Sir, shows clearly that there has been a 
tremendous increase which X am sure my 
hon. friend with his penchant for anth- 
metc will be able to understand

The NGDG loan assistance to the hand- 
loom sector A g a in s t  Rs 2 67 crores m 
June 1978 it has already gone upto Rs 6 
crores in March, 1979. The co-operative 
coverage of looms has increased from 
6.7 lakhs looms in 1976*77 to 14 lakhs in 
the course of last year-more than double. 
The credit sanctioned under the RBI 
scheme of finance for handlooms has 
gone up from Rs 20 crores in 1975-76 
to Ra. 60 crores in 1978-79. Production 
of cotton fabrics and blended fabrics m 
the handioom sector has gone up from 
2,460 million metres to 2,720 million metres 
wfthm two years of 1976-78 The Janata 
cloth production in 1976 was negligible. 
There was hardly anything In 1977-78 
we produced 82 million meteres, and in 
1979-80 we have targettid for 200 million 
metres against a performance of 
125 million meties last year.

Employment in the handioom sector has 
aba gone up. In 1976 the employment 
was 57 lakhs. In 1978 employment has 
increased to 67 lakhs—an increase of 10 
lakhs m employment in two years tune 
in the handioom sector. It is not merely 
employment. It is also wages. The 
wages of the handioom weavers have gone 

because they have started moving into 
area of blended fabrics m a very big

way. The wages of handioom weavers......
I have made a selective study of five States
— are m Karnataka against the 1976 
level of Rs. 4 to 5 per day today it is Rs. 7 to 
8 per day. In Orissa it has gone up from 
Rs 130 to Rs. 180 per month. Tamil 
Nadu—from Rs. 200 it has gone up to 
Rs 350. In Bihar from Rs. 4 it has gone 
u£ to Rs 7. In Giyarat from Rs. 4 to
6 it has gone upto Rs 8-ia a day. Wnile 
we have been increasing prodcution, in 
the field of marketing which has been 
the bane and which has been the main 
problem for the handioom. sector it it in 
this area also where we have achieved 
significant results in the last two yean. 
Here again, the States have been doing 
extra^wdinanly good work For instance, 

, take West Bengal, !  am sure it will gladden 
Somnath Babu’s heart to know that against 
a sales turnover of Rs. 196 lakhs m 1976-77 
in the very first year, die sales turn-over 
went upto Rs. 439 lakhs and they have

targeted a sales turn-over of Rs 6 crores 
for the current year through their Apex 
Handioom Weaver’s Cooperative Societ
ies.

Similar ly, take Maharashti a. As against 
a sales turnovci oi the State Handioom 
Development Corporation of Rs 28 lakhs 
in 1976-77, we went up to 2 50 crores m 
1977.78 And, in the current year, it 
is Rs 2 15 crores In U.P. as against 
a turnover of Rs 1 crore in 1976-77, 
the Handioom Development Corporation 
had a turnover of Rs 7.28 crores w  
the very first yeai of this Government It 
was Rs 10 crores last year. We are mar 
ching forward very vigorously in the cour
se of the current year.

Coming to Oussa, a very backward 
State otherwise As against a turnover 
of Rs 1 50 crores in 1976-77, thry have 
had sales, ol Rs 3 45 crores in 1978-79 
and Rs 5 croi es m the current year This 
is an achuviment

I can gi\e muit tigures but, this would 
not perhaps be ut cessary The point is 
that handlooms is another one of the de
centralised sectors where thev have been 
doing extraoidinanly well

A more significant and even more dra
matic aspect has been the development m 
the handicrafts sector This has been one 
of the most neglected aspects of our 
economy This is where both the State 
Governments and the Centre are inter
acting closely and so far they have been 
able to take some verv significant stride* 
forward In 1976-77, the last year of the 
dynamic decade, the total plan investment 
m handicrafts wasRs aJB Crore* (;Htenvp- 
tuas) during the Congress Ministry’s 
time. From Rs. 9.8 crores in 1976-77 it 
went up to Rs. 12.4 crores last year. 
Thu is what we did—six tuns greater. 
I am sure Mr Venkataraanan will be 
able to understand the arithmetic of this. 
(Interruptions) in one year this is the por
tion. Whereas there was no training 
programme for craftsmen in die last year 
of the dynamic decade (Inkmphons) if 
there was, then there were no people 
trained and, in which case, it was not imp
lemented. (Interruptions).

In 1977-78we trained it,000 crafamen, 
particularly, to produce carpets. We 
conducted a massive training programme. 
We set up 6070 and odd training centres 
and conducted a massive training program
me in very many parts of die country m 
the Eastern Districts of U.P., m Jammu 
and Kashmir, in Madhya Pradesh, in Raj
asthan, m Maharashtra and in Karnataka. 
We had carpet training tres set up awl
were able to train 11,000 peopta In 
79, we trained 47,000 people to weaw
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carpus and in other key areas of handi
crafts  In 1979-80 our target is to tram
70,000 persons  Wc have creatcd addit
ional employment m 1978-79 in the han
dicrafts sector,  additional employment 
lor  3 lakhs of people  In the current 
year up ate  creating  employment to
4 <25 lakhs of people  Sir the production 
of handicrafts has met easel from Rs 500 
crores in 1976 77  to Rs 800  crores 
in 1078 70  These arc the achievements 
which have been possible because of the 
kind of training programme that we con
ducted and the service centres that we 
opened and the kind of integrated  de
velopment that we had

Sitmlat lv, with regard to coir with which 
Mr  Ravi is particularly concerned.. 
(faterruptums)

SHRI AG GEORGE  Su  he has 
taken us for a ride There are wcl 1 organis
ed progiammes  You ask the Commerce 
Mimstu, Sir

MR SPEAKER  I am not questioning 
anybod)

SHRI GEORGE FERN \NDES ■ As 
far ay coir is concerned, our effort is to 
see that the problems are resolved  Mr. 
R*vi particularly spoke about this yester
day and Mr Ravi is also aware of Che fact 
that these are problems which have not 
wen created bv us from here but they are 
problems which had been created from 
that side  We are trying to resolve these 
problems  Despite the problems, I am 
ante i* will riaden Mr Ravi to know that 
production has gone up from 1,55,000 ton- 
nesin 1975-76 to 1,65,000 tonnesm 1977-78* 
(tor exports have also gone up from 37,000 
tonnesm 197V76 to 42,000 tonnes m 1077- 
78  Indeed there are problems, ana we 
are dealing with those problems

For the coir industry, there was to be a 
meeting which was convened for the 12 th. 
That had been postponed but we are 
meeting soon  We shall forward with a 
pibkage which will take care of the 
colir industry, not only in Kerala but also 
other parts of the rountry

t%refore, Sir, t̂ese are the decentralis
ed areas where there {$ job generation, 
mere we are providing the people witn 
aJf fepjb of assistance for marketing and 
f̂ management and we are making funds 
fWftptie to them  We are reorienting 
the entire bankmg system in order to see 
mat (the money goes to the people who
—  need it. Sir, I believe, we have, 

the last two years, succeeded m all 
decentralised sectors through which 

VrjPrfre going to create jobs which is the 
mgt important thing which the Ministry 
<*ja22w*try an4 Government have to do. 
I bwfeve, we nave done well

S11, Mi  Venkatarmnai  and a few 
others said that bceause of the utterances 
of the Indus in Mimstei and because of the 
confusing statements crmin̂ironwanous 
Ministers ol the government, tl c invest
ment climate has nr t been \ erv good 
Now, what is tins investment climate1 
It is a kind of jari/n  loped over a 
period of time and it is cultr Mi Bnlaor 
sone spokesman of Mi  lata  who 
talk abcutit Fustly Iweild like the 
hon ble Membcis to underst uid that the 
total investment in tit ectnomy which 
the Jarije corpoiate pri\al< s< < tc r m the 
country is concerm d with is only between
10 to 12 per cent  \ cl lhe> go on raising 
thc&e danget signals (InUritif tons)

The first thine when one speaks ibout 
the mvestnunt climate is to lcmexnber is 
that the large corporate private sector’s 
total investment 1* 10 to 12 per cent 111 this 
countrV  The bulk of the investment, 
namely 50 per cent of the investment com
es from the household or the non-corporate 
sector—mdiuduals, small people cottage 
units, mochis, cobbler* Hr r,o pci cent of 
the investment in this countiv is in this 
small scale sector  Bui their investment 
climate nobody discusses They have got 
jobs through the KVIC or in the handloom 
sector, but nobody talks ahot t it her awe 
those poor people do not control newspap
ers or the economic journals  It is the 
spokesmen of these  financial  papers 
which sa> that the investn ent climate, is 
bleak or HCCI says that the investment 
climate is bleak  1 hey must remember 
that thcv are concerned with onlv 10 per 
cent of the total investment  Forty per 
cent of the investment is in the public sector 
in this country  Let there be no fooling 
about with figures  I et n© danger signals 
be raised—as Mr Vcnkataraman was 
trying to do it the dav before yesterday 
that I am trying to cieate confusion 
Have I1  Has investment gone down 
during the last two years’ Why don’t 
you open the financial columns of any 
newspaper and look at the figures in respect 
of the Stock Exchange, the temple where 
big biwiness worships morning, noon and 
night  The Stock Exchange which is the 
baro-meter of their success as well as their 
fotjure  The position of stock exchange 
was never good as it is today. This only 
means that the policies on Industry which 
my government is pursuing arc the rjgfct

e
rfictes and they are stimulating  growth, 
ut  the Industry ha# a tendency  to raise 

danger signals merely to  ask for mope 
concessions  I have yet to see an  industry 

list who say* that we never had it so good 
or who even sa\s that we are doing well, 
I have ye I to see an mdusnalist wr p doe* 

not ask for more concessions In excise and 
axes As a  trade  unionist I have not 
seen him and as a Minister also I have not 

teen  him
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(Sbrl George Fernandes]
Sir, here wa have tome spokesmen and 
the newspapers also  sometimes  talk 
ab}jt th- mvritment climate  getting 
bleaker and bleaker  What are the facts* 
Tie y*ir before when 1 was appointed 
Minister of Industry the stock exchange 
zoomed  down but a fortnight later it 
start* i  picking up  The moment I 
cleard the Tata Thermal Power Station 
they* thought  that things are all right, 
but the moment I talk of a certain unit of 
Tatas to be taken over then I am a dishon
ourable man Sir, last vear I cleared Rs 300 
crores worth of licences of tnr Birlas, then 
I am an hon’ble man but if 1 say that in 
Gwalior Rayons m Nagda, Birlas have a 
caparitv of 38,100 tonnes which is unlicens
ed then I am a dishonourable man  If I 
sat that a Birla factory exists m Kerala 
-which is unauthorised and where govern
ments has been treated with contempt 
■over a period of twelve years and in which 
the government colluded from the then 
Prime Minister downwards, then, it is said, 
Mr Fernandes must be having motives ' 
This is how things have bren said  Let 
us not, therefore, fool ourselves
UltimuHv how loes one assess the m- 
vestm-nt climate  It is from the moneys 
that are spent  In the vt 1 y hrst vear of 
mv taking over c ment consumption went 
up b/ 7 p r cent  In the second year it 
wen* up by mother 10 p*r rent  This has 
b*en a coinra jund 1 itt of growth of de
mand

Sr 11 11  v ry urst year of the Janata 
govern n-nt taking over, steel consumption 
w*nt u > bv 1} per cent and m the second 
year it went up by 10 per cent  This is 
again a  conpound rate of growth  If 
you want to see how th/* capital market has 
operated capital raised in the market in the 
financial vear 1974-75 was Rs 61 crores, 
in *975-76 it was Rs Q3 crores, m 1976-77 
it was Rs 8a crores  and  in  1977-78 
it  was  ao all  time record of  135 
cr ires of r 1 >ees  Who savs that *he tn- 
veum-nt climate is buP In 1978-79— 
il t)D ce nb —oiivatr cipital raised 

in thi* market is Rs 92 , crores and when 
tiestitisticsoftlien mining1 threi months 
can.* m it will bt another record year

Sit  the n imb-r of mdistrial licences 
applications that w<"  nuivfd m 1976— 
the last y? ar of thr dvnamic decade wai 
90* whereas in 197ft 70 11 ,,f 1 302  The 
disbursements made bv the financial insti
tutions in 1976 77 wei e to the tune of Rs 590 
crores whereas in 1977 78  the figure is 
Rs 694 crores  This is an increast of 16.3 
per cent The impoit  licences gnen by 
GCIE f >r camtal  go > Is m 1976 77 were 
for Rs 510 crores, m 1977 78 it came to 
Rs 531 crores and upto February, 1970 
the figures is Rs 495 crores The capital good 
imports that were approved in 1976 were 
worth Rt 158 crores, m 1977 it was Rs. 
*73 crores and m 1978 it is Rs 195 crores.

Import of capital goods is an indication 
of the investment taking place as well as 
the  health of the market  The actual 
imports of capital goods m 1974*75 was of 
the order of Rs 733 crores whereas 1 n 1977*7 
it increased to Rs  1,158 crores And yet 
evervbody speaks of sluggishness 111  the 
market  ([Interruptions)

Sir, industry is making an  effort to 
suggest that the policies that we are pursu
ing are not conducive to growth  The 
statistics and figures are all there, but again 
they twist them and say that production has 
actually  not gone up even while it has 
gone up b> about 8 per cent during the 
last year

MR SPEAKER * How much more tune 
will you take? The House is to take up 
the Demands for Grants of the Ministry 
of Commerce

SHRI GEORGL FERNANDES  Sir, 
I will be concluding shortly  I will now 
deal with some of the more important 
points raised by the hon’ble members

Now, Sir, Mr Vt nkataraman m the 
courst oi his sp< crh itfcritd to appto- 
pnatc technology ’  lie nude, a numbtr of 
points  I have all eady dealt with some of 
them but about appropriate technology. 
I was re illy hurt  I must  expiess mv 
tremendous disappointment at the way he 
dealt with the  question of ’appropriate 
technology’  While  dealing  with  this 
subject he was to say that ’appropriate 
technology’ was a form of neo-impcrialism 
He said ‘In fact, it is neo-imperialism and 
on this they are spending a lot of money”. 
He further went on to quote from an article 
m the 'Hindu' about something or the 
other  Then, he said  "I know the gusto 
with which the new theory of ‘appropriate 
technology’ is being spread  In fact one 
of the things which they do is that they 
brainwash some of our civil servants, they 
brainwash our technologists and see to it 
that the developing countries are kept at 
a  backward level”  Sir,  “appropriate 
technology’ is not the invention of neo* 
imperialism  Mahatama  Gandhi was
called the running dog o f imperialism 
That is what I was reminded  of when 
Mr Venkataraman made that point  I 
am not saying that this is what he was 
trying  to  convey  But  I  was
reminded  of dial piece of Slander 
That was the choid that was suddenly 
struck in m< for the teason that the appro
priate. technology is what Gandhiji taught 
The ‘Charkha’  is the most appropriate 
ttchnology  the bullock cait is th' most 
appropriate  technology  There are *s
large number of bullock-carts than railway 
and roadways  m  the country There 
is more power generated by the bullocks 
than by all your power stations in the coun
try  Which is the appropriate technology/
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M r. V en k a ta ra m a n  to m ak e a 
^'sweeping sta tem en t lik e  this. I can n ot 
understand. I  c a n  u n derstan d  i f  h e says 
that w e sh o u ld  h ave  d iscussion on a p p ro 
priate tech n o lo gy . I a m  p rep ared  to d eal 
with this p o in t, b u t M r. V en k a ta ra m a n  
made such  a  sw eep in g  statem ent w h ich  w as 
least exp ected  o f  h im . I w an t to 
mention this becau se I w as terrib ly  uPset 
and I w as te rrib ly  h u r t w h en  he m ad e 
this statem ent.

N ow , S ir , h o n . m em bers h ave  ra ised  
a lot o f  poin ts. I w o u ld  lik e  q u ic k ly  
to run th ro u gh  the vario u s qu estions ra is
ed b y th em . .

me
up 

I try I h ave  a lre a d y  d ea lt  w ith  the p oin ts 
made b y  M r. K u la n d a iv e lu .

' M rs. P a r v a th iD e v i referred  to  L a d a k h ’s 
developm ent problem s. I h ave  a lre a d y  
dealt'w ith th at yesterd ay  d u rin g  the course 
of Q u estio n  H o u r, a n d  I w o u ld  lik e  to 
assure the h on . M em b e r th a t  w h en  w e 
take up in  the course o f  th is y e a r , the in d u s
trial d eve lo p m en t o f  o u r m ore b ack w ard  
regions, L a d a k h  w i l l  c e rta in ly  be on  the 
agenda o f  the M in is tr y .

M r. K a c h a r u la l H em raj J a in  referred to 
Ferro M an gan ese  p lan ts a n d  also talked  
of the k in d  o f  w o rk in g  co n d itio n s in  w h ich  
workers w o rk  th ere. M y  view s on take 
over are  v e r y  w ell-k n o w n . I f  it  w ere a 
simple issue, it  w o u ld  in d eed  h ave  been a 
d fferent m atter. B u t it  is n o t th at sim p le  a 
matter to  take over. I  am  sure the hon. 
Member w i l l  u n d erstan d . W h a t  are  the 
sectors ? W h a t are  the key-sectors ? W h a t 
are the p rio rities  ? T h e  q u estion s need  
consideration before w e th in k  o f  n a t io n a li
sation. I am  sure the h on . M em b e r w i l l  
understand th at w h a t is  n o w  necessary 
to do is to see th a t the ex p lo ita tio n  o f  la b 
our b y  the ow ners o f  the ferro m an ganese 
plants is stop p ed. H e  also referred  to a 
paper m ill in  B a la g h a t. W e  are presen tly  
discus.sing the p ap er in d u stry , the k in d  
of people for the in d u stry  th at w e sh ou ld  
have in  the n e xt five years a n d  I hope 
Balaghat is on e o f  the p rojects w h ic h  w e 
shall d ea l w ith .

M rs. J a y a la k sh m i referred  to W I M C O . 
1 have to u ch ed  upon' th at p o in t a lre a d y . 
She w an ted  a  ca te g o rica l answ er w h eth er 
1 have a lre a d y  o rd ered  a n  in v e s tig a tio n  in to  
the S iv a k a si s itu a tio n . A s soon as I read  
the rep ort in  the ‘Business Standards’ a  few  
days ag o , and  it  a lso  re fe rr e d  to the In d u s
trial D ev e lo p m en t and  R e g u la tio n s  A c t, 
I did ask for an  in v e s t ig a t io n  in to  the w h o le  
structure o f  the S iv a k a si In d u stry . T h e  
mom-nt I  g et .any re p o rt on the S iv ak asi 

situ ition , I sh a ll c e rta in ly  a c t on  th at.
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S ir , she a lso  referred  to soft loan s for 
. h an d loom s. I h av e  a lre a d y  e xp la in ed  the 
k in d  o f  th ru st th at w e h av e  g iv en  to h a n d 
loom s an d  I w o u ld  lik e  to assure th e  h on . 
M em b er th at m o n ey  is n o t the con strain t. 
W e  shall ensure th at m o n ey is not the 
con strain t w h ere the d ecen tralised  sector is 
con cern ed, w h eth er it  is h an d loom s, h a n d i
crafts, or w h eth er it  is a n y th in g  th at is 
ru ra l or cottagp, m oney sh all n ot be a co n 
sid eratio n . A l l  m onies w il l  be m ad e a v a il
a b le  and  a ll th eir problem s w i l l  be re

so lved .

M r. B ega  R a m  C h a u h a n  spoke a b o u t the 
‘ k ap a s ’ p rices. I  w o u ld  lik e  to in form  h im  
a n d  oth er hon.. M em b ers w ho raised 
the cotton  p r ic e  question
th at, fo r the first tim e, this year w e h av e  
targeted  to p ro cu re  15 lakh  bales o f  cotton. 
F o r the first tim e this y e ar, the C o tto n  
C o rp o ra tio n  o f  In d ia  is  b u ild in g  a  buffer 
stock o f  cotton . W e  h a v e  a lso  a llo w ed  the 
exp o rt o f  som e cotton . W ith  a ll the m ea 
sures w e  h a v e  taken  I  am  h a p p y  to sa y  
th at the p rices o f  cotton  h ave  stab ilised . 
T h e re  is a discussion c u rre n tly  g o in g  o n , 
in  the co n text o f  the M ah ara sh tra  m on o
p o ly  co tto n p ro cu re m e n tsc h e m e, as to w h a t 
k in d  o f  fu tu re  p ro cu rem en t p o lic y  w e  
sh ou ld  ad o p t. I w o u ld  lik e  to assure the 
H ou se th at m y  M in isti’y, w h ich  is con cern 
ed w ith  the cotton  g ro w e r m ore th an  it  i& 
co n cern ed  w ith  th e  m ill-o w n er, because 
the cotton  g ro w e rs a re la rg e r in  n u m b er a n d  
a re  the w eak er ones a n d  th ey  n eed  
p ro te ctio n , w ill  on the basis o f  the e xp e ri
en ce th at w e h a v e  g a in ed  d u rin g  the 
course o f  this cu rren t y e ar see th at the 
p ro blem s o f  the cotton  gro w ers are  tack led . 
W e  are  on this jo b .

S h ri S u n n a  S ah ib  w as to ra ise  the qu estion  
o f  b ackw ardn ess a r d  a  n u m b er o f  oth er
h o n . M em b ers from  oth er States a lf o su g g 
ested th at th eir d istricts m rs t  be declai ed
as b ack w ard . H on . M em b e is  fro m
K a r n a ta k a , K u a l a ,  M a d h y a  P rad esh, 
R a ja sth a n , e tr. w ere  a ll c la m o u rin g  fo r
v ario u s d istrid r, I0 1 e df c la rcd  b a c k w a rd .
T h e  h o n . M em .ber fi 1 ro K a r n a ta k a  re ferr
ed  to the K a rn a ta k a  G o v ern m en t h a v ir g
sent certa in  proposals to  m e to d ec lare
fo rty-o n e  areas as b a ck w a rd . T h is  m a t
ter also cam e up in  the m e e tir g  o f  the
M em b ers o f  P a rlia m e n t fro m  K a rn a ta k a
th at I h a d  w h ere  the In d u stry  M in ister  o f
K a rn a ta k a  w as also presen t. I p o in ted
o u t th a t firstly , I h a d  no a u th o rity  to d ec
la re  those areas as b ack w ard  w h ich
th e y  w a n te d  m e to d ec lare . S eco n d ly , 
howr d id  the w'hole co n ce p t o f  b a c k w a r d 
ness com e a b o u t?  T h e P la n n n g  C o m m is
sion  m ad e  a  p rop osal to the C e n tra l
G o v ern m en t. T h e n , the C e n tra l G o v e rn 
m en t asked  the States to te ll th em  w h ich
w ere  the d istricts to b e  d ec lared  as b a c k 
w a rd . C o n seq u e n tly , 6 d istricts  in
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[S h ri G eo rge Fern a n d e s] 

e ach  State w ere d e c la re d  b a c k w a rd  o n  the 
re co m m en d a tio n s o f  the State G o v ern m e n ts. 
T h is  w as do ne five  o r s ix  years ago. T o 
d a y , i f  it  is  n ecessary to ch an g e it , it  w i l l  
h a v e  to be d iscu ssed w ith  the State C h ie f  
M in is te rs . I  h a d  a  d iscu ssio n  a b o u t this 
w ith  the P la n n in g  C o m m issio n  re ce n tly  
a n d  the n e x t m eetin g o f  the N a t io n a l 
D e ve lo p m e n t C o u n c il,  I  h ope  , it  w i l l  be 
po ssib le  to p u t th is  item  o n  the agenda so 
th a t w e d e cid e  o nce a n d  fo r a l l  as to w h a t 
a re  the pa ram e ters w it h in  w h ic h  we d ecide 
w h o  is b a c k w a rd  a n d  w h o  is not b a ck w a rd . 
W h a t  are  the su b sid ie s  that s h o u ld  be g iv e n  
fo r the b a ck w a rd  d is tricts  ? W h a t  h ap p en s 
to those d is tric ts  w h ic h  h a v e  so fa r  got 
the su b sid ie s as b a c k w a rd  d istricts  ? W h y  
n o t go in to  those d is tric ts  w h ic h  h a v e  n ot 
been d e c la re d  so f a r ?

So fa r as K a r n a t a k a  is  co n ce rn e d . I  
w o u ld  lik e  to te ll the h o n . M e m b e rs , a n d  
I  m a d e  th is  p o in t  w h e n  I  m e t the M e m b e rs  
o f  P a r lia m e n t  fro m  K a r n a t a k a  a lso , that 
th e y h a v e  in d ic a te d  fo rty -o n e  a re a s. E a c h
a re a  re vo lv e s  r o u n d  a b ig  c it y  lik e
M a n g a lo re , U d ip i,  M y s o re , D e v a n g e re , 
H u b li ,  D h a r w a r  a n d  th e y d e m a n d e d
t h a t ta lu k s  s u r r o u n d in g  these tow n s m u st 
be d e c la re d  b a c k w a rd . T h is  is  a  p ro p o sitio n
w h ic h  is  n o t c o n d u c iv e  to the d e v e lo p 
m e n t o f  b a c k w a rd  re g io n s. H o w e v e r, 
as I  s a id , w e s h a ll h a v e  th is  m a tte r e x a m in 
e d in  c o n su lta tio n  w ith  the P la n n in g  C o m 
m issio n  a n d  la te r on in  c o n su lta tio n  w i h 
the C h ie f  M in is t e r  a n d  then see i f  w e need
to take a n ew  d e c is io n  o n  th is. M y  o w n
v ie w  is  th a t a  n e w  d e c is io n  needs to be 
taken .

T h e  h o n . M e m b e r a lso  m e n tio n e d  a b o u t 
the co m m iss io n in g  o f  the n e w s p rin t  u n it  
in  K e r a la .  W e  a re  h o p in g  to co m m issio n  
th a t u n it  b y  the e n d  o f  this y e a r. T h e re  
a re  p ro b le m s a n d  these p ro b le m s a re  p r i 
m a r ily  betw een the w o rk e rs  a n d  w o rk e rs. 
E v e r y  w o rk e r  o r  e v e ry  p a r t y  w an ts to set 
u p  a  co o p e ra tiv e  s o c ie ty  o f  its  o w n  to take 
th e  la b o u r  c o n tra c t. T h is  is  a  v e r y  
u n fo rtu n a te  s it u a t io n . T h e  State G o v e r n 
m e n t has g iv e n  us tre m e n d o u s c o o p e ra 
t io n  in  th is  a n d  I  h ope  th a t b y  the e n d  o f  
th is  y e a r, w e s h a ll be a b le  to co m m iss io n  
t h i t  u n it .  H e  a lso  m ad e  a p o in t  that 
there is  no p u b lic  secto r u n it  a t  a l l  in  
K e r a la .

S H R I  V A Y A L A R  R A V I  : W h o  s a id  
t h a t?

S H R I  G E O R G E  F E R N A N D E S  
S u n n a  S a h ib .

S h ri

S H R I  V A Y A L A R  R . W I  : I n  h is  o w n  
c o n sti tu e n c y , there a re  tw o o r thre e.

S H R I  G E O R G E  F E R N A N D E S  : Y e s . 
A p a r t  fro m  the cem en t u n it  th a t is  com " 
in g  u p , the re  is the in s tru m e n ta tio n  unit> 
I T I ,  there is  the H M T  u n it  a t K a la m a s -  
s e ry , a n  H M T  W a tc h  u n it  is  c o m 'n g  u p  in

C a n n a n o re , a  n e w  S h ip  B u ild in g  Y ard  is 
c o m in g  u p , the H P C  m am m oth news
p r in t  p la n t  is  g o in g  to be there. The 
h o n . M e m b e r w i l l  u n d e rsta n d  that we 
a re  d o in g  a l l  that we need to.

S h r i M a n o h a r  L a i  talked o f TA FCO , , 
J a ip u r  U d y o g  a n d  K a ila s h  M i l ls .  T A FC O  
is  a  b e a u tifu l u n it ,  b u t it  is  in  a very bad 
state. W e  n ee d  the co o p e ratio n  of every
b o d y , p a r t ic u la r ly  o f  the tra d e  unions there. 
W e  a re  d o in g  a ll  th a t is necessary to see 
th a t it  is  set r ig h t . A b o u t the take-over of 

J a ip u r  U d y o g  a n d  K a ila s h  M ills ,  the mat
te r is  c iu -re n tly  u n d e r  co n sid e ra tio n  of the 
G o v e rn m e n t a n d  I  h o p e , it  w i l l  be possible 
to take a  p o s it iv e  d e cisio n  in  this regard.

S h r i R a c h a ia h  re fe rre d  to the import of 
w atch es. W e  n ee d  to im p o rt  watches, 
be ca use  the re  is  s m u g g lin g  o f  watches. 
A n d  w e im p o rt  w atch es o n ly  to prevent | 
th e  s m u g g lin g  in  w atch es. I  am  sure, he 
w i l l  u n d e sta n d  this.

S H R I  V A Y A L A R  R A V I  : Y o u r  H M T  
is  p ro d u c in g  w atch es.

S H R I  G E O R G E  F E R N A N D E S  : It  is 
th e y  w h o  a re  im p o rt in g  and  marketing 
the w atches.

T h e n , there a re  two o r three more points 
w h ic h  h a v e  been  ra is e d  p a rticu la rly  by 
C o m . H a id e r .

M r .  H a id e r ’s p o in t  w as that we are goinj; 
in  fo r m u lt i-n a t io n a ls ,  p a rtic u la r ly , West 
G e rm a n  m u lt i-n a t io n a ls . H e  cited cer
t a in  sta tistics  o f  h o w , la st year, out of 273 
c o lla b o ra tio n s , o n ly  70  w ere for industriii 
m a c h in e ry , a n d  the rest, o f course by 
im p lic a t io n , w ere fo r the non-esseriials.| 
E v e r y  y e a r, in  th is  c o u n try , on an average| 
a b o u t 2 50 to 3 0 0  fo re ig n  collaboration" 
h a v e  been e n te red  in to — not by Mrl; 
F e rn a n d e s . T h e  to ta l foreign  collabora-. 
t io n s  before M r .  F e rn a n d e s entered ihe| 
M in is t r y  o f  In d u s t r y  w as 5440 including 
siem ens. A n d  to d a y , as before , we get 
a b o u t  30 0  fo re ig n  co lla b o ra tio n  applica
tio n s th a t a re  c le a re d  a n n u ally. Last|j 
y e a r, w e c le a re d , 3 0 7  ; the year before, we 
c le a re d  3 6 7 ; a n d  in  the last year of their 
G o v e rn m e n t, th e y cle a re d  2 7 7 ; and in the 
p e n u ltim a te  y e a r o f  th e ir  Governm ent they 
c le a re d  3 5 9 .

T h e r e  is  a  co n sta n t p o in t being made 
a b o u t  W e st G e rm a n y . I  do not l;now 
w h a t is  w ro n g  w it h  W est Germany 
o r w it h  W e st G e rm a n  technology. , 
w o u ld  lik e  to k n o w  w h a t  it  is, bttam
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there is a constant refrain about West
German technology. W e are building
a bridge over the Hooghly. (Interru
ptions). The consultancy to build this
bridge o v e r  the H ooghly was given to a
British firm. Last year, the Chief Minister
of West Bengal came and met me, and said:
■“We want a West German firm’ . He had
negotiated with the West German firm; and

I today, the West German firm has been
hired, by the West Bengal Government
to supervise not only the work o f  the British
consultants, but also to supervise the work
o f  every Indian supplier o f  material and
men to build the bridge over the H ooghly,
Am I to presume that M r. Jyoti Basu is a 
West German agent? Am  I to presume
that because there is a limit to everything
3 would like to know.

3H R I D IN EN  B H A T T A G H A R Y A  : 
W e have no com plaint about the technical
aspect. About technology, we have no
■complaint.

SH R I G E O R G E  FERNANDES : I f
the Marxist Government goes for West
<ierman technology, that is in the national
interest, but i f  the Janata Government
wants West German technology, it is not
in the national interest? W hat is this
log ic  ?

SH RI V A Y A L A R  R A V I : They give
■more m oney to Socialist International.

SH RI fG E O R G E  FERNANDES : I
<do not know what the hon. M em ber is 
trying to im ply. The hon. M em ber has a
tremendous capacity to be highly irres
ponsible. I am proud o f  the Socialist
International. The Socialist International
fought for the restoration o f  freedom in
m / country. I am proud o f  m y life long
association with the Socialist International.
And I would like him to know that
when his leader was the Prime Minister
she tried her best to become a part o f  the 
Socialist International. It was another
matter that the Socialist International
discarded her.

I will give aa^ther illuitration, abDut 
•this wliDle saiping that goes on. O nce and
fo- all o n : maU ka ^w w in  is who, and who
is where. Tae WeU B e n jil Government
tod iy  h n  o :d ;re d  g i i  turbines from
E-iglish Electric.

S S i t  B. S a ^ N S V ’iA.N AN D (G iik -
i o i i )  : W ny sh^ald he b.-ing in that here?

M R . SPEAK ER : Y ou  have criticized
t im .

F E iX X N D S S  : Y o u
-have made an attack. I need to reply.
^^Interruptions)..........

SH R I V A Y A L A R  R A V I : (Ch ir-
yimkil) : On a point o f  order. Sir.

M R . iSFEAK ER : Whenever, you
want to speak, you say on a point o f  or der.

SH RI V A Y A L A R  R A V I : He is pre
senting and defending his Demand. H e
has to speak with reference to Indiao
conditions.

M R . SPEAKER : It is a not point o f
order M r Ravi. You know that it is not a
point o f  order.

(Interruptions),

SH RI G EO RG E F E R N A N D E S : 
The West Bengal Government had placed
an order to the tune o f Rs. 19 crores
on an English firm and the contract in
cludes British engineers coming not only
for erecting the plant but also for main
taining it.

{Interruptiom)

SH RI SO M EN A TH  CHATTERJEE :
H e is making a charge against my G o
vernment.

M R . SPE AKER : No charge he had
made. Now I am on my legs. He did
not make any charge.

[Interruptions)

M R . SPEAKER : He was merely
citing an example.

[Interruptions)

SH RI G E O R G E  FERN.ANDES : I
am making no allegation.

MR.SPE\KEP%. : No. allegation has
been made.

[Interruptions)

SllP a  D IN R N  B H A T T A G H A R Y A  : 
BHEL sm 'jlied  turbines for which we
are suffering.

[Interruptions)

SH RI G E O R G E  FERNANDES ;
I am prepared to debate BHEL separa
tely with the hon. Member. Firstly,
it is not BHEL which supplied all the 
turbines: and secondly, i f  the hon.
M em ber’s point always has, been that 
BH SL is indeed super, that it is capable
c l  putting up everything, that it does
not need any foreign collaboration, why
is he now complaining about BHEL ? 
They com plain, each one o f them com 
plains, that it is inefficient, ineSTective 
and that it is not able to do the jo b ;
and yet all o f  them fell me that there should
he no collaboration. You are contra
dicting your self moment to moment.
There is a lim it to this contradicatioru

[Interruptions)
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MR SPEAKER • He is not making 
a charge at all

(,Interruptions)

SHRI SOMNATH CI1A1 I J R J t F  
The hon Minister «  aware as to how 
the West Bengal aijjd the entire no'th ea»t 
region has suffered due to improper plan
ning end misn anagement of ihe power 
project during the dynamic decade. 
We had faced such a situation and we had 
to mcrcase production

MR SPI-AKFR He does not com
plain He is merely saying tlii thing

SHRI SOMNATH C H V m R JH . 
Then fore, we \ ad to go and purcha'e the 
generator

SHRI GEORGF JTRNANDIS I 
am justifying it

MR SPEAKFR He is ustifying 
what you are doing

SHRI SOMNATH CHA7 1 LKJFF 
We lave rlreadv made cur pcsiticn very 
clear

(Interruptions)

SHRI GFO RGt I-rRNANDES 
I am justifying it I am not calling 
Comrade Jvoti Basu a West Geiman 
agent 1 im not callug him » Buti&h 
ager t I bchr\c that U  is i  nationals 
who is doing a gcod jnb for W<st Bn gal 
and lot the < c unttv

(.Interruption0

MR SPFAKXR Order order no

SHRI GEORGE ILRNANPLS 
He is doing a good |cb I believe that 
comrade Jvotirmov Basil is doir (, a n ig 
mficient job th* lie n <d<« ti inptrt 
these turbines that he needs to import 
them from Brit un that he needs t ha\ e 
We't Geiman collaboration to supervise 
the Hoo*jhly bridee I bi liev < that ct mi ad* 

Jyoti Basu is acting m tht best interest 
of the northeast region and of W t st Bengal 
I am only saving that just like rrmrodc 
Jyoti Basu is actinp in the national inteiest
I  am also ictmg m the b« st int< test of the 
countt\ Do not have adoubh standard 
(Interruption0 Now I have to deal with 
comrade Haider s other point Ht said 
that our of 273 onlv 73 weie for industrial 
maehiner> Mav 1 point out to Comrade
II  alder mav 1 re lutst comrade Hildei in 
*tu Iv the list of the industrv w sc break
up of foreigi col labor iti ins vvl er h< 
Will find that even collaboration tl at 
has been grpnted—I have statistics of 
1969 when I was m Parljamert of 1971 
onwards, when I was in the opposition, 
of 1975-76 when I was iu prison and for

the last two years when I have been in 
this Government—the collaborator s We 
have cleared have been in the area of 
meteorological industry, boiler, cement 
plants, electric equipment, transportation, 
industrial machines, machine tools, chemi
cals and .fertiliser These are the aiea* 
where collaboration has been securcd 
and not m consun er industry not / tt> 
produce icecream, aot to j*roduce bratsiciee

AN HON MEMBER What al out 
hotel industry ?

SHRI GbORCL FERNANDrS 
I am «ure, the hon Member is aw tie 
of the if’ct that there have been collabc 
rations in the field of hotel for the last i 
years or 20 years All that I have don* 
is that to pursue a cei tain polu y 111 \vl icl 
I do not discriminate I do rot 1 ave a 
di«u lminatery mind If theie are alrce^v 
collaborations and if 1 atas feel tl e nerc1 
for a collaboration ll Obeiois If el tie 
wed lor a collaboration, and thei if theie 
is a new chain that is coming up ai d if it 
feels the need foi a collaboratic n then I 
shall not say latas willhave it Obeiois 
will luve it and srme om will not have 
it I shall not discriminate m this way

Theie is one point which nas been 
thrown at me repeatedly in this House 
and outsidf and that relates, tr BHEL s 
for ner chairman Mr Raghavan I am 
supposed to havt remove1 Mr
Raghavan foi various r asons and a 1< t 
of pc iplt havt been talking abcut this 1 
shall de>l with it at tht appropriate 
timr but because comrade Haider touch* 1 
this otl er pc int oncc for all I slioulr' like 
to clarify it I'vcryon* knrws that I 
nevei gave a g jod c HI to Mr Raphavanai 1 
di 1 not also throw 1 1m out ffUri filtcen 
davs (Interruptions, Please biai
with me, this rapaeitv is immense tl f 
capacit\ of people to distort and to use 
a certain statement in this way

(Interruptions

During tht debate on the demand 
for grants ol my Ministry last year around 
this time when theic was a lot of hue 
and cry m the country that the salaries of 
top managers m the pr vate sector should 
not be reduced because that was the onl\ 
incentive available to th<m I mad 
this point during the course of my reply 
tc the dtbate last year and I satd

The only point is what are the in
centives* Without incentives, it seems 
that they aie unable to do anything 
We havt been discussing whether there 
should be some kind of ceiling on the 
salaries of directors and top executives 
of the companies, etc This has been 
discussed Government is formulating 
some policy on this It will take wait
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time.  It is  about the wages incomes 
and price policy. But there is cons
ternation  all around  the corporate 
circles in this country  Incentives are 
not  given to the public sector. We 
have  certain ceilings  on  salaries-— 
Rs.3500. I always raise this question 
with the people in the private sector. 
iBHEL’s production this year is 550 
crores  and the profit is about Rs. 75 
■crores. That is BHEL's performance, 
no matter  what complaints  p“ople 
have. You have  BHEL’s  Chief Ex
ecutive being paid Rs 3500 or 4000 
a month and he does a good job and 
here I am told that the private sector 
‘companies which  are  taking  every 
kind of incentive,  export incentives, 
import incentives and what not, wh<ch 
are  living  on  incentives  will 
tell  as  that its managing director, 
its chairman,  cannot function, cannot 
work h s best unless he is given Rs.
15,000  or Rs. 2o,ooo. This  whole 
system is not acceptable to me."

SHRI  VAYALAR RAVI •  If you 
want that I have got the speech with me.

SHRI  GOERGE  FERNANDES  : 
"You produce  the  chit. I have been 
q̂uoted in season and out of season that 
I gave Mr. Raghavan a good chit and 
threw him out  Produce that good ch’t.

I have one last point which I have to 
deal  with ...........(InUnufiltons)

MR. SPEAKER : I am not allowing 
anybody; this is not the way.

He has  already taken one and half 
‘hours.

SHRI  GEORGE  FERNANDES : 
Two points were made by Mrs  Parvathi 
Krishnan and Shri  Bedabrata  Barua;
I do not find Mr, Barua here  Mrs. 
Parvathi  Knshnan  talked about John 
"Morley; she is from Cambridge and she 
quoted John Morley: ‘the proper memory 
For a politician is the one that know* 
what to remem’jer and what to forget.’ 
This is an advice which Mrs Parvathi 
Krishnan should not give to me; it should 
“be followed by her.  you need to remem
ber certain things; you need to forget 
vour support to the dictator; you need to 
forget the statement by my fr end. very 
dear friend Comrade S A Dange: ‘Emer
gency is more important; bonus is not 
It is politic ans who make these state
ments —they need to remember certain 
-things an-i they need to forget certain 
things  I have no reason to forget any
thing. I have stood for certain values 
and a certain economic, political ana 
■social  bhitosophv and I continue  to 
believe  in it and I shall continue  to 
■believe  in it. I may have problem*

the party, m the government, in the 
country,  but I assure the hon. member 
that I shall not forget what I have learnt 
over the years of how best to serve the 
interests of the people of my country. 
She also referred to many other things— 
about energy, how m West Bengal while 
things  were really tfoing from bad to 
worse, the Mtn;»ter of industry was not 
concerned—how m Tamilnadu the Minister 
of Industry was  not  concerned. A 
little while ago there was a question 
which my fr end Shri Nanjesha Gowda 
raised about someth ng that had hap
pened  in Karnataka. Earlier in the 
morning there was a discussion here on 
a  Calling Attention about Jammu and 
Kashmir and one had to see the way 
members raised their voices and the way 
they sa d : 'you have no business to in
terfere *

15 hri.

There are  State Electricity Boards.
I  can give them support  Every knd 
of support that the State Governments 
have asked me for I have provided them. 
The kind of interaction my Ministry is 
having in the case of West Bengal, I had 
talked not once, but half a dozen times 
to the Chief Minister and the Finance 
Minister and others concerned there.
I sent the best available men from BHEL.
I sent the Secretary, Heavy Industry.
He went and met the Chief Minister 
and we have been able to provide every 
kind of assistance that they sought for.

Comrade Haider said that the jute strike 
took place and I  did  not intervene. 
Comrade Jyoti Bosu  told me that if he 
needed ray help, he would ask for it.
I offered not once, but three times—orally, 
in person and in writing, and yet if it is 
held  against me.........(laterruptum)

Comrade you were not here when 
Comrade Haider made speech yesterday. 
He had criticised me yesterday on that.

[Interruptions)

Then you must correct your Member, 
you must educate your Member.

(Interruptions)

My friend Shri Bedabrata Barua had,
r(course, very interesting points to make. 
He spoke about every Ministry excepting 
the Ministry of Industry. He made a 
point that we are importing fbodgrains, 
that we are importing salt, that we are 
importing cement that wr are impor
ting everything  I would like the hon. 
member to know that we are not ’im
porting salt. We are looking for export 
markets for salt. We have had an ’ 
exoellent ptoductitta U>f r«Ut.  Wte  H
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finding export markets for this. W e are 
exporting, not im porting foodgrains. W e 
are buying oil from the Soviet U nion 
and selling them rice. For the first time 
there has been an enquiry from Europe 
for w heat and w e are considering whether 
we should sell wheat. W e are selling 
food in the market today and not 
buying food.

Shri Barua is always confused, always 
wrong in his information, always just 
not there. Even now he is not there.

H e spoke about Phillips producing 
300% above the capacity. Yes, when you 
were in G overnm ent, this is w hat hap
pened. Shall I tell you w h at I have 
done— :apart from asking Phillips for a  
show cause, H .M .T . has entered into a 
collaboration w ith  Tungsram  o f H ungary. 
V ery  soon H M T  Tungsram  w ill be the 
India’s largest m anufacturer o f bulbs. 
W e shall elim inate step by step the 
foreign monopolies that have been ope
rating in the country. W hen you were 
in Governm ent, you allowed them to 
grow .,

T here has been a lot o f uninformed 
criticism. T here has. been a lot o f  political 
criticism, p articularly  from m y friend 
comrade H aider. I do n ot k n o w ..

S H R I S O M N A T H  C H A T T E R J E E : 
W hat about .my constructive pom t ?

S H R I G E O R G E  F E R N A N D E S : 
A ll your constructive points I haye 
accepted, and even o f comrade Haldfer’s.

Outside, this. House, a ll the problems 
that he has and a ll the problem s where 
he needs atiy assistance from  m e, thete 
has been no problem  to solve. But I 
do not know w hat happened w ith com
rade H aider yesterday. H e went a t a 
tangent. H e even said that I have written 
on some Balm er Law rie’s file that the 
workers shall not be paid and that the 
officers had com plained about it and the 
U nions have made public statements. 
I have nothing to do w ith Balmer Lawrie. 
Balm ef Lawrie is under the adminis
trative control o f the M inister for Petro
leum  and Chem icals and not under the 
control o f  M inister o f  Industry. Somehow, 
yesterday, he was obsessed w ith  me and 
he attacked me— left, right and centre 
w ithout any concern for the fact.

Sir, I think I have dealt w ith a ll the 
points.

I shall m ake one final observation and 
I  then conclude. I believe th at the 
Industry M inistry has done m agnificient 

.jo b  during this last year. I am  yen ' 
proud of the men in the Ministry in

the various public sector undertakings 
and in the field. 1 am also proud of the 
workers and indeed o f  the entire 
industrial world which made it pos-'ible 
to produce and to attain a giowth rate of 
8 % . O u r effort in the current year, through 
the various mechanisms that we have 
set up and through the new mechanisms 
that we shall now set up is to monitor 
industrial growth, to do aw ay with all 
the bottlenecks and to see that industrial 
production in the current year is not 
only m aintained at last year’s level but 
is even improved upon. In this task,. 
I seek the support o f  the House and of 
all those who are concerned with the 
growth of industry in this country. 
T hank you. Sir, and I hope all the hon. 
members who have submitted their cut 
motions w ill withdraw them and support- 
the Demands o f  m y M inistry. ,

S O M E  H O N . M E M B E R S  rose—

M R . S P E A K E R  : A lready we have 
taken nearly two hours. I am sorry; 
I cannot allow any questions. Before 
I put the cut m o tio n s.. . .  (Interniptions). 
W e have taken nearly 1 hour and 45 
minutes. There is an important Ministry—  
M inistry o f Com m erce. C ivil Supplies and 
Cooperation— whose Demands are coming 
up for discussion. {Interwptions).

S H R IM A T I P A R V A T H I K R ISH - 
N A N  : H e has not answered the points 
I raised.

M R . S P E A K E R  : H e cannot answer 
;very point. I am sorry. {InternfiHons} 
M l right. I w ill give one minute to 
;ach.

S H R I R . V E N K A T A R A M A N  : 
In respect o f appropriate technology, 
the M m ister quoted only part of my 
speech and created a wrong impression. 
T h e  full text is this :

“ Therefore, we must be very chary 
about it and in the choice o f tech
nology, w e should be our own mas
ters and we should be able to de
cide w hat is right for us and we- 
should not be led by these people.”

T his is w hat I said.

S H R I G E O R G E  FERNAND ES r  
R ead w h at you  have said on page 25579^ 
(Interruptions).
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S H R I  R .  V E N K A T A R A M A N :  
R ead the entire speech.

M R . S P E A K E R  : I can n ot a llo w  the 
reading o f  th e  entire speech.

S H R I  R .  V E N K A T A R A M A N :  
H avin g  said th a t w estern countries are 
trying to p ro p ag ate  a p h ilo so p h y w h ich  
w ill in ju re  ou r interests, therefore, I said 
we m ust be our m asters. T h a t  is e x a c tly  
w h at I said.

S H R I  A . C . G E O R G E  : He, m ad e a  
catego rical statem ent th at there w as n o  
training p ro gram m e a t  a ll. T h e  M in ister 
of C o m m erce  is very  m uch  presen t h ere. 
A ll In d ia  H an d icra fts  B o ard  is u n d er the 
purview  o f  his M in istry . T h e re  is in 
existence for th e  past 16 .years 23 tra in ing 
centres a n d  11 su -centres for tra in in g  
handicrafts m en. W ill the M in ister stand  
by his statem ent or correct it  ?

S H R I  G E O R G E  F E R N A N D E S  : 
W herever it  is necessary for m e to stand 
corrected, I sh all stand corrected .

S H R I M A T I  P A R A V A T H I  K R I S H -  
N A N  : T h e  M in ister cla im ed  th at h e 
was rep ly in g  to m e. I o n ly  told  h im  to 
desist from  su b -th u m p in g , o f  w h ich , 
of course, h e  has m ad e sufficient exh ib itio n  
today. B u t the p oin t is w h ile  h e h ad  
been tu b -th u m p in g  a b o u t sm all-scale 
industries, h e h as chosen n o t to  re p ly  
to the issues I raised. O f  course, h e m ad e 
enough o f  an exh ib itio n  o f  h im self and  
proved th a t I  w as r ig h t, the shoe pin ched  
so he w en t on . B u t w h a t  a b o u t sm all- 
scale industries ? iv h a t  a b o u t the p ro 
tections th a t are necessary for it  ? W h a t  
about th e  ra w  m ateria ls ? W h a t  a b o u t 
m arketing facilities ? W h a t  about the 
various fin an cial stringencies th a t are 
there ? H e  read  ou t a  w ea lth  o f  figures 
with a ll th e  e c la t, b u t I raised the p o in t 
that th ere a re  n o  figures a b o u t sm all- 
scale in dustries. W h e r e  are  th e  p ro d u ctio n  
figures/* T h e re fo r e , I w o u ld  req u est 
him n o t  to g o  >n for su b -th u m p in g  
scream ing a n d  y e llin g , b u t to g iv e  us th e  
figures th a t  w e  asked for.

S H R I M A T I  V .  J E Y A L A K S H M I :
I h ad  ra ise d  th ree  p o in ts. W o u ld  th e  
M inister co m e  fo r w a rd  to fix  the p r o d u c 
tion lim it  o f  th e  m atch  fa c to r y  in  the 
‘B’ secto r ? W o u ld  h e  co m e fo r w a rd  to 
recom m end to  the R a ilw a y  M in is try  
to u p g ra d e  w a g o n  a llo tm e n t fro m  ‘ E ’ 
to ‘ C ’ ?

M R . SP E A K E R  
duty.

T h a t  is n o t his

S H R IM A T I V . J E Y A L A K S H M I:  
It is under his Ministry.

S H R I  G E O R G E  F E R N A N D E S *  
T h e  h o n . M em b e rs  a re  r ig h t  th a t th ey  
h a v e  ra ise d  a  n u m b er o f  q u estio n s. I h a v e  
n o t been  a b le  to d ea l w ith  a ll  o f  th em  
b ecau se  o f  the co n stra in t o f  tim e.

So fa r  as the su p p ly  o f  ra w  m a te ria ls  
to the sm a ll sca le  sector is co n ce rn e d , w e  
h av e  taken  ce rta in  p o s itiv e  steps. I h a v e  
g o t the figures h ere  a n d  I can  p ro ve  fro m  
the figures h o w  in  the last tw o  y e a rs , th e  
a v a ila b il i ty  o f  steel to the sm a ll sc a le  
sector has g o n e  u p  b y  200 p er cen t. W e  
h a v e  d o n e  it  a n d  w h erev e r th ere  a re  
p ro b lem s, w e are  d e a lin g  w ith  th em . 
A b o u t  fix in g  o f  ce rta in  ce ilin g s  on  th e  
p r o d u c tio n  o f  m atch es in  th e  o rg a n ise d  
secto r, w a g o n  a v a ila b il i ty  a n d  a n y  o th er  
p r o b le m  th at crop s u p  in  the d e c e n tra 
lise d  secto r, a ll  these a re  b e in g  d ea lt w ith  
b y  us a n d  w e  sh a ll co n tin u e  to d ea l w ith  
th em  p r o p e rly .

I f  I co u ld  n o t co ver a n y  o f  the p o in ts  
o f  the h o n . M em b ers, I sh all sen d  th em  
w ritte n  rep lies .

M R . S P E A K E R  : B efo re  I p u t  th e  
c u t  m o tio n s to v o te  I w o u ld  lik e  to k n o w  
i f  a n y  h o n . M em b e r w an ts to w ith d ra w  
his cu t m otio n s. I  w i l l  c a ll M em b ers 
o n e  b y  on e. N o w , I p u t cu t m o tio n s 
n u m b ers 4 to 10, 46 to 48, 64 to 6 7 , 69 to
73 a n d  80 to 83 o f  M r. D h ire n d ra n a th  
B asu  to v o te .

Cut M otions JVos. 4  to 10, 46 io 48, 64 to 67 
69 to 73 and 80 to 83 were put and negatived.

M R . S P E A K E R  : M r . R a ja g o p a l 
N a id u , a re  y o u  w ith d r a w in g  y o u r cu t 
m o tio n s ?

S H R I  P . R A J A G O P A L  N A I D U :  
E x c e p t cu t m o tio n  n u m b e r 56, o th ers I 
am  w ith d r a w in g .

I  seek  le a v e  o f  the H o u se  to w ith d ra w  
C u t  M o tio n s  N u m b e rs  49 to 5 5 , 57 to  
59 j 74 to 78 a n d  85 ?

Cut M otions J\fos. 49 to 5 5 , 5 7  to 5 9 ,
74 to 78 and 85 were by leave, withdrawn.

M R . S P E A K E R  : N o w  I p u t  C u t  M o 
tio n  N o . 56 o f  M r . P . R a ja g o p a l N a id u  
to  v o te .

Cut Motion Mo. 56 was put and nega
tived.

M R . S P E A K E R  : N o w , I  p u t  C u t  M o 
tio n s N o s. 60 to  62 , 86, 92 a n d  93 o f  M r . 
R o b in  S en  to  v o te .

Cut M otions J^os. 60 to 6a, 86, 92 and 
93 were put and negatived.

M R . S P E A K E R  ; Now, I put C ut M«v 
tions Nos. 87 to 91 of M r. Bhagat R am  to  
vote.
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Cut Motions M s 87 to 91 tww jte* «»</ 
negatived

MR SPEAKER Now, I put Cut Mo
tions Nos. 169, 179, 183 and 184 of Mr 
A K Saha to vote

Cut Motions Nos 169, 179, 183
184 were put and negatived

and

MR SPEAKER Now, I put Cut 
Motions Nos 170 to 178, 180 to 182, iq.  
to 188 to vote

Cut Motions A<« 170 to 178, 180 to 182,
185 to 188 were put and negatived

MR SPEAKER Now, I put Cut 
M > 10ns Nos 189 to 217 of Mr P K 
Ko liyan to vote

Cut Motions Nos 189 to 217 were put 
and negatio ed

MR SPF \KLR The question »i .

“ That the itspective sums not excee
ding the amounts on Revenue Ac
count and Capital Account shown m 
the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to compute the sums necessary 
to defray the chaiges that will 
come m the course of payment 
during the year ending tht 31st day 
of March, 1980, in lespect of the 
heads of demands entered m the 
second column that of against De
mand Nos 58 to 61 relating to the 
Ministry of Industry ’*

The motion was adopted

Demands for Grants 1979-80 in retpect of the Ministry of Industry ooted by Lok Sabha

Amount of Demand for Grant Amount of Demand for Grant 
No nf Name of Demand on account voted by the House voted by the House 

Demand on 16-3-1979

Revenue Capital
Rs Rs

MINISTRY OF INDUSTRY

58 Ministry of Industry 68,17,000

59 Industues

60 Village and Small
Industries

61 Textiles, Handioom and
Handicraft*

Revenue
Rs

Capital
S T

340,87,000

3i54>33»°°® 42,4 ,̂80,000 17,71,67,000 212,14,00,000

15.06.18.000 17,38,99000 75 30,91 cto £6 04 t;5 ico

20.93.02.000 9,31,57,000 io4,65,ia,cro 46,57,83,000

15.17 hr*.

DEMANDS* FOR GRANTS, 1979.80 
—Contd

M i n i s t r y  o f  C o m m e r c e ,  C i v i l  S u p p l i e s  
a n d  C o - o p e r a t i o n

MR SPEAKER The House will 
now take up discussion and voting on the 
Demands for Grants under the control of

the Ministry of Commerce, Civil Supplies 
and Co-operation for which 6 nourt 
have been allotted

Hon Members, whose cut motions to 
the Demands for Grants have been 
circulated may if they desire to move 
their cut motions send slips to tm T a b le  
within 15 minutes indicating the sirui 
numbers of the cut motion* they wouia 
like to move

•Moved with the recommendation of the President
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■“That the respective sums not exceeding 
tb  amounts on Revenue Account 
and  Capital Account shown in the 
fourth columns of the Order Paper 
be granted to tin Ptesident out of 
the Consolidated Fund of India to 
eompleti  the  sums  necessary  to

defray the chaigr* ihi w.il rome m 
the course of payment  during the 
year tnding the 31st day of March, 
1980, in respect of the heads of 
demands entered in  the  second 
column  there-of against  Demands 
Nos 11 to 13 1 elating to the Ministry 
of Commerce, C#vil Supplies and 
Co-operation ”

Demands for Grants 1970-80 m reject of the Ministry of Commerce, Civil Suppltet and Cooperation 
\ubmitted to tht vote of Lok Sab ha

No. of 
Demand

Name of Dt m ind
Amount ofDcmand for Giant 
on account voied by the 
Hoiwr on ib-3-1979

Amount of Demand for Giant 
subnitted to the vote ol the 

House

1 2 3 4

Revenue Capital Revenue Capital

Rs. Rs. Rs. Rs.

MINISTRY OF COMMERCE, 
CIVIL  SUPPLIES  AND 
COOPERATION

■ 1. Mimsti y of Commerce,
Civil Supplies and Co
operation .  .  .  ,66,000 1 53»i»

1 a. Foreign Tiade and Ex
port Production .  6̂,1̂,04,000 56,00 J O ,000 310 6o, 1 i no 0 280,03,00, n 0

13.  Civil Supplies and Coope
ration  .  .  .  3,53,14,000 4»47*83»̂ 17,65,72,000 <2-*,39,17,000

SHRI  JANARDHANA  POOJARY 
(Mangalore) : Mr Speaker, Sir, it is a 
very important  Ministry which deals 
with the daily necessities of the people of 
'this country  If this Ministry fails, the 
'Government fails  If an> other Ministry 
t fails, except the Horn* Ministry, the 
'Government will survive for somr tune

15.90 hrs.

{[Shri M Satyanarayan Rao *« the Chair\

This Ministry deals with thiee im
portant  subjects,  namely,  Commerce, 
‘Civil Supplies and Co-opeiation  We 
are having a very efficient,  unassuming 
and dynamic Minister in Shri Mohan 
Daana  Even  though ht  has shown 
'dynamism  10 far us the  performance
* of this Ministry 1# conte ned and he has 
’excelled in certain sph ms, in ter tain 
•other spheres he has failed

Before I go to the other aspects of this 
KSuiistry, I mty refer to certain things 
which may sound like a political speech. 
They are relevant  so  far as my point 
*»> concerned, while  they  may sound 
iirrelevftAt to  Treasury Benches.

While problems like starvation, un
employment, public distribution of ssential 
rommxlilics, family planning and eco
nomic development  have  bteome se- 
rondaiy issues,  trade  union  rivalries* 
armed robberies, student  troubles, sc an- 
dals and firing have become the order of 
the day, the fashion of the day

Toda>  we are hearing from every 
quarters, from the Janata Party, that 
they have given democrat)  to  the 
eountiy, they havt givtn freedom to the 
country  In that cast, 1 think “de
mocracy” needs to be re-defined in thu 
country  Because,  today it  is  no 
longer the government of the  people, 
for  the  people  and  by  the 
people it is government for the Janata 
Part\ and bv (he Janata Pat ly  I am not 
saving thi!> in «* vnsi of conhontation 
but wi h a sense of pain and sorrow. 
I am saymi? all these things because 
the people aie  concerned  with  whit 
is happening in this country  What it 
reported in today's mofpfng: papefs ?
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[Shri J .  Pu jari]

As in B ih ar d u rin g  the preceding 
24 hours, the Ja n a ta  Party  in H im a
ch al Pradesh was p lunged into a 
serious crisis on W ednesday night. 
T h ree  m inistersopposed to the Ja n a  
Sangh  C h ie f M in ister, M r. Siianta  
K u m ar, tendered their resignations.

In  P atn a  itse lf the overnight crisis 
deepened. Fo r no sooner had the 
actin g  G overn or accepted the re 
signations o f  13  m inisters and three 
p a rliam en tary  secretaries tl.;.i, iliree ' 
other p arliam en tary  secretarits also 
resigned, thus further underm ining 
M r. K arp o o ri T h a k u r ’s position .”

S E R I  S U R E N D R A  B IK R A M  
(S h a h ja h a n p u r) : T h is is a  discussion on 
the Com m erce M in istry ’s D em ands for 
G rar ts.

S H R I  JA N A R D H A N A  P O O JA R Y :
I  airi com ing to that.

“ M r. T h a k u r, like  M r. Sh an ta K u m a r 
in S im la , is scheduled to seek a vote 
o f  confidence from  the Ja n a t a  Legis- 
la tu rt  p a rty  on T h u sd ay.

B u t iro n ica lly  intense p o litica l m ano
euvring  w as not confined to these 
two States alone. T h ere  w ere rum 
blings in other Ja n a ta -ru le d  States in

. w hich no trial o f strength is in the 
offing .”

M R . C H A IR M A N  : W hat do you 
do with a ll these things ? W hy do you 
w aste tim e like this ?

S H R I  JA N A R D H A N A  P O O JA R Y  : 
W hy I am  subm itting this is because 
to d a y . . . .  {Interruptions). I know we are 
speaking on these D em ands. D on ’ t you 
feel that there is a  crisis in  the country? 
T h e  question is whether the G overnm ent 
o f  In d ia  including this M in istry  could 
function w ithout an y distraction and 
w ithout an y hurdles, and whether it has 
got any tim e to g ive efficient ad m inis
tration to the country. T h a t is w h y,
I  w ould subm it. S ir , that every d ay  we 
are  hearing about the crisis in the 
Ja n a ta  P arty . T h at crisis leads t o . . .  . 
{Interruption). W hy I am  subm itting 
this is because there is n o . . . .

S H R I  P A B IT R A  M O H A N  P R A - 
D H A N  (D eogarh) : I t  is not relevant.

S H R I  JA N A R D H A N A  P O O JA R Y : 
T h ere  is no sense o f direction to the 
country. In  this context, whether it is 
relevant or not, it is for you  to consider. 
B ut I  m ay subm it that i f  this is the a tti
tude taken by the Ja n a ta  G overnm ent, 
where w ill be the people lead to and 
whether they are getting the efficient 
ad m inistration  at the hands o f  the Ja n a ta  
G o vern iren t ? T h a t is m y po int.

A P R IL  19, 1979 Min of Comm., 
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N ow , S ir , I m ay subm it that so far as 
the p u b lic  d istribution is concerned, 
the param ount im portance o f public  dis
tribution in bringing about social re
form ation cannot be under-estim ated for 
a  country like  In d ia . O urs is a poor 
country w ith grow ing population ol 62 
to 65 crores, w ith people struggling agaii.st 
exp loitation, unem ploym ent ar.d growir.g 
social insecurity. N ow , the question 
is whether the pu b lic  distribution or 
p rivate  distribution could he a  solution. 
I m ay subm it that only the public dis
tribution could be the solution, only the 
pu blic  distribution could bring btntfits 
to the masses o f this country. N ow, shall 
I subm it an d shall I suggest one thing? 
T h e entry o f pu b lic  scctor in consumer 
goods distribution is essential to keep 
up the prices o f  essential commodities 
balanced. O therw ise, the private tri.e;e,', 
the private m onopoly trade, w ill create 
im balances, Im ay say, to the detriment 
o f the common people ' o f the country. 
T h e y  m ay create chaos. In  the initial 
stages they m ay g ive  some tem ptirg 
benefits, but at the end they will 
destroy the entire distribution system. 
T herefore , I w ould suggest that in all 
respects, so far as the essential commo
dities are concerned, there must be public 
distribution system. It must be stream
lined  and further, it must be canalised 
in order to help the poor people, parti
cu larly  the common people o f this country^

W e have been given the price index, 
statistics are furnished, but are the people 
concerned w ith  statistics ? You have 
stated that the wholesale price has been 
stable and that there has been no in
crease, but w hat w ould be the reaction 
o f the people, o f the housewife ? The 
statistics that have been furnished are 
distorted. T h e correct statistics are, 
a va ilab le  today in the market. I f  we 
go to the m arket, we w ill find out the 
rate p revailin g  there, whether it has. 
gone up, whether there is stability in the 
prices. T h e  other day housewives de
m onstrated an grily  before Parliament 
stating that the prices had gone up, and. 
that they could not m anage. So, people 
have no faith in the statistics furnished 
by the departm ents o f the Government..

W hat is thelposition prevailin g  in the 
country today ? H oarders are active. 
A fter the advent o f the Ja n a ta  Govern
m ent they have become free. I can 
understand the philosophy o f people 
liv in g  w ithout fear, but I cannot under
stand hoarders, smugglers and black- 
m arketeers liv in g  without any 
fear. G iv in g  freedom  to them is a 
sure m ethod o f  dam aging not only the 
econom y, but also the dem ocracy o f this, 
country.

T h is  M in istry  deals with ccmmerce,. 
c iv il supplies and co-operatior— svibject£?
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which a re  co n cern ed  w ith  the so c io 
economic tra n sfo im atio n  o f  the co u n try . 
So, I h a v e  to su b m it w ith  sorrow  
that to d a y  h oarders are  e x p lo itin g  the 
common p eo p le  o f  the co u n try , th ey  are 
nicking the b lo o d  o f  the p o o r p eop le  
of the co u n try . W h a t steps are G o v e rn 
ment ta k in g  a gain st these p eop le  ? I 
know th ere  is th e  E ssen tial C o m m o d ities 
Act, b u t w h a t a ctio n  has been  taken 
so far a g a in st these h oarders un der 
that A c t ?  U n less som e strin g en t a ctio n  
is taken ag a in st these h o arders, the 
economy o f  the co u n try  w ill be d efin itely  
ruined, th e  essen tial co m m o d ities w ill  
not rea ch  the com m on  p eo p le , th eir 
availab ility  w i l l  be je o p a rd ised .

Th e M in ister m ay  be c cn .p l;.c tr .t 
because o f  in crease  in  a g ric u ltu ra l p ro d u c- 
tioii, but I h av e  to v,'£.in 1 im . \Vc shovild 
be v ery  c a ie fu l, L c c a ts e , as w e  h ave  
learnt in  the p a st, i f  there is  a  fa ll in  
agriciiltural p ro d u ctio n  d u e  to b a d  m.on- 
soon it  w i l l  oversh ad o w  the oth er sectors 
of the eco n o m y, an d  there w ill  be a  d o w n 
ward tren d  so far as in d u str ia l p ro d u ctio n  
is con cern ed. W e  also  k n o w  there is 
'large-scale d eficit fin a n c in g . In the 
atest B u d g e t it  is to the e xten t o f  R s. 
1355 crores. T h e  a rg u m e n t a d v a n c e d  
earlier in  fa vo u r o f  the S ix th  ro llin g  
,plan w as th at it  w o u ld  w ip e  o u t d efic it 
planning.

So far as the p r ic e  s itu atio n  is co n 
cerned, the M in iste r  is fa c in g  a serious 
situation in  v ie w  o f  this h u g e  d eficit 
financing. H e  m ust b e  v e r y  ca refu l and  
cautious in  h is a p p ro a ch . [ O th erw ise , 
the s itu a tio n  w i l l  becom e w orse in  the 
near fu tu re .

C o m in g  to im p orts a n d  exp orts, w h a t 
is the p o sitio n  a t p resen t?  I q u o te  
from the E co n o m ic  S u rv ey  o f  1978-79:

“ T h e  w o rsen in g  in  the b a lan ce  o f  
trade n oticed  last y e a r  has co n tin u ed  
in  the cu rren t y e ar. Im po rts
w h ich  rose sh arp ly  last year h ave  
in creased  fu rth er in  the cu rren t 
y e ar a n d  are  21 p er cen t h ig h e r  in  
A p r il— N o ve m b er 1978 th an  the 
le v e l in  the co rresp o n d in g  p erio d  in 
197 7. E xp orts w h ose g ro w th  h ad  

sh arp ly  d ec elerated  last year 
sh ow  a  s lig h t  d e c lin e  in A p r il—  
N o vem b er 1978 as co m p ared  to 19 7 7. 
T h e  g ro w th  in  im p o rts w as d ue to 
in creased  im p orts o f  item s lik e  e d ib le  
o ils , a r t ific ia l fibres, iro n  a n d  steel, 
fe rtilize rs  a n d  h ig h er  costs o f  p etro 
leu m  a n d  its p ro d u cts .”

I q u o te  fu rth er :

“ N o n -u tilisa tio n  o f  the c o u n try ’s 
g ro w in g  fo reign  e x c h a n g e  reserves 
for d evelo p m en t b ad  been  a  point 
of criticism e arlie r. T h is  situation
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has ch an ged  con siderably since then. 
Im po rts last year w ere 19.5 per cent 
h ig h er th an  in  1976-77 and  cu rren tly  
th ey  are  2 1 per cen t h igh er than 
in  the correspon ding period last year. 
A p a r t  from  ed ib le  oils, the increase 
is d ue to the im port o f raw  m aterials, 
in term ed iate  goods, and  cap ita l 
goods e .g ., cotton, artific ia l fibres, 
fe rtilizers , steel, cem ent, non-ferrous 
m etals an d  m ach in ery. T h e  ra te  o f 
g ro w th  in  the reserves has also 
slacken ed  because o f  the lev ellin g  
o f  n on -exp ort receipts w h ich  h ave 
been a m ajor factor in their g ro w th .”

“ T h e  exp o rt situ ation  has changed  
som ew h at d ram atica lly . W h ile  the 
ra te  o f  g ro w th  o f  exp orts h ad  com e 
d o w n  to 4 .5 %  in  1977-78 , d u rin g  the 
current year it  seems doubtful i f  
they w ill  cross last year’s level. It is 
therefore necessary that efforts are 
co n cen trated  on a  strategy w h ich  w ill 
prom ote  the co n tin ued  grow th  o f 
m an u factu red  item s and not re lv  
on  a  boom  in  com m odities lik e  sugai,- 
tea, a n d  coffee. I t  is im p ortant that 
the reg im e o f  exp ort assistance 
evo lve d  in  the past is con tin ued  w ith  
m odificatio n s on ly  w here excessive 
assistance has been gran ted .”  .

Y  ou h av e  ban n ed  the exp ort o f vegetables. 
V e g e ta b le s  are  h ig h ly  p erishab le  items. 
W h a t is the p ercen tag e  o f  exp ort o f vege
ta b le s?  I t  is o n ly  one per cent, o f the total 
p ro d u ctio n  o f  v eg eta b les. B an n in g the 
e xp o rt o f v eg eta b le s  is n o t the solution. It 
w ill o n ly  h am p er the in crease in  produ ction  
o f  v eg eta b les. I t  w ill a lso  reduce the em 
p lo y m e n t op p ortu nities.

“ A lth o u g h  the o v e ra ll perform an ce o f 
th e  eco n o m y can  be regard ed  as satisfactory, 
its im p a c t on the basic p roblem  
o f  u n em p lo ym en t is n ot percep tib le . A s 
p o in te d  o u t e arlie r, em p oym ent in the 
o rg an ised  sector does not show m uch 
im p ro v e m e n t an d  em p loym en t exch an g e 
d a ta , w ith  a l l  th eir lim itatio n s, d efin itely  
p o in t to  th e  fa c t th at em p loym en t opp or
tu n ities a re  n o t in creasin g as fast as the 
la b o u r  fo r c e .”

I  h av e  q u o ted  this also  from  the E co n o - - 
m ic  S u rv ey . M y  submissioi? is, i f  w e  w a n t 
to  a ch iev e  se lf-re lia n ce , w e m ust in crease  
ou r exp o rts and  red u ce our im ports. T h e  
m ain  task o f  the J a n a ta  G o vern m en t, is 
to  g iv e  fo o d  and  m edicin e to the p eo p le  
o f  this co u n try . B ecause o f  the in tern al 
crisis in  the ru lin g  p a rty , th ey  do n o t find 
a n y  tim e to  lo o k  after the w e lfa re  o f  the 
p e o p le  o f  this coun try.

Y o u  m a y  g o  on sayin g  th at for the la st • 
30 years, n o th in g  w as don e. B u t yo u  
m ust rem em b er one th in g . I f  y o u  k eep  on 
sa y in g  th a t, p eo p le  w i l l  n o t h ear yo u r 
T h a t  a rg u m e n t h as b eco m e sta le . I f  y o u  :
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continue to show this altitude, one day, 
you willcomt ti this side and then only 
you will realise your mistakes

With thi « woids, 1 conclude

SHRI DHIRLNDR \N VTH BASU 
(Katwi) 1 beg to movt

Tuat the demand uid r the head 
‘ Foreign Trade and Export Production’ be 
rediucd by Rs 100

[Failure to maintain foreign t xchange 
as in pre 1977-78 level (i)J

I ‘'ut the demand under the head 
‘ Foreign Trade and hx > >rt Pioduction be 
reduced by Rs zoo ’

[I1 ailureto bo>stexp »rtof rawjproducts

‘ That the d nind under th< head 
'‘ Foreign Trade and Expoit Pioduction* 
be reduced by Rs 100 ”

[Failure to impoit raw matt rials for 
growth of electronics component industry 
at competitive or reasonable rates (.})]

“ That tht demand under the head 
^Foreign Trade and Export Production’ be 
reduced by Rs 100 ”

[Failure to stop import of electronic 
component finished products at much 
higher rates (4)]

That the demand under the head 
‘Civil Supplies and Co»pe« ation’ be 
reduced by Rs 100 ”

[Failure to supoly essential commodities 
<o consumers particularly m rural areas 
(5)]

That the demand under the head 
4Civil Suopltes and Cooperation’ be 
leduced by Rs 100”

[Need for i xtending d stnbution svstem 
through the length and breadth of the 
ountry particularly through msumer 
cooperatives to rural areas (6) J

the demand undei the head 
Civil Supplies and Cooperation be re

duced by Rs 100 ”

[F ailure of the Nation'll Council for Coop
erative Training f v  extending education, 
research and training centre in each 
district ofthe country (7)}

' “ That the demand under the head 
‘Civil SuodIics and C woersmon’ be 
reduced by Rs. rat.”

Co j deration
[Failure of National Cooperative Oon- 

su nei Federation to extend their branch 
units In all the Districts of the country (8)]

“ That the demand under the head 
‘Civil Supplies and Cooperation' be 
reduced by Rs 100 ”

[Failure of development of Super 
Bazars m various cities (9)]

“ 1  hat the demand under the head 
‘Civil Supplies and Cooperation* be 
rt Juced by Rs 100 ”

[Failure of National Cooperative De 
velopment Federation to rxnnd their 
services to eat h city of tl < cruntry (10)]

SHRI P R\fAGO P\L NAIDU (< hit- 
toor) I beg to move

1 hat the demand under the head 
‘Ministry of Commerce, Civil Supplies 
and C oopcration’ be reduced by Rs 100 M

[Defective Organisation of Civil Suppli
es (31)]

“ T h a t the demand under the head 
‘ Foreign Trade and Export Production* 
be reduced by Rs 100 ’

[For having ad hoc arrangements in the 
export of agricultural commodities (*a)]

“ That the demand under the head 
“ Foreign Trade and Export Production* 
be reduced by Rs 100’ *

[Abruptly stopping the export of 
agricultural commodities (33)]

“ That the demand under the head 
‘Foreign Trade and Export Production’ 
be reaueed by Rs 100 ”

[Weed foi exporting more than a million 
tonnes of sugar in view of better prices 
in foreign markets tn order to save sugar
cane producers (34)]

“ That the demand under the head 
•Foreign Trade and Export Production* 
be reduced by Rs 100 ”

[Need to give assistance to certain 
agricultural commodities under export 
promotion (35)]

“ That the demand under the head 
‘ Foreign Trade and Export Production 
hv Rs roo ”

[Need t( appoint special uad< repi'* 
sentatives in 0111 Lijld*sits in olhir 
countries (36))

“ T h a t the demand under the 
‘Owl Supplies a r d  C ooperation’ be 
reduced, b y  Ifea too ”
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[Failure of National Cooperative Con
sumer Federation to extend their branch 
anitsin all the Districts of the country. (8)]

“That the  demand  under the  head 
Civil  Supplies and  Cooperation’  be 
■educed  by Rs. 100.”

[Failure of  development  of  Super
Sazars in various cities. (9)]

‘‘That the demand under the  head 
Civil  Supplies and Cooperation’  be 
educed by Rs. 100.”

[Failure of National Cooperative  De- 
■elopment Federation  to  (xtcnd  their
ervices to each city of ti e country. (10)]

SHRI P. RAJAGOPAL NAIDU (Chit- 
oor) : I beg to move :

“That the demand under the  head 
Ministry of  Commerce, Civil Supplies 
ind Cooperation’ be reduced by Rs. 100.”

[Defective Organisation of Civil Suppli
es. (31)]

“That the demand  under  the  head 
Foreign  Trade and Export  Production’ 
>e reduced by Rs. 100.”

[For having arf Aoc arrangements in the 
sport of agricultural commodities. (32)]

“That the demand under  the  head 
Foreign Trade and Export Production’ 
e reduced by Rs. 100.”

[Abruptly  stopping  the export  of 
gricultural commodities.  (33)]

“That the demand under the  head 
foreign  Trade and Export Production’ 
e reduced by Rs. 100.”

[Needfor exporting more than a million 
>nnes of sugar in view of better prices
1 foreign markets in order to save sugar- 
me producers. (34)]

“That the demand under  the head 
'oreign  Trade and Export  Production’
5 reduced by Rs. 100.”

[Need to give  assistance  to  certain 
'ricultural  commodities  under export 
•omotion.  (35)]

“That the demand  under  the  head
oreign Trade and Export  Production’
' Rs. 100.”

[Need to  appoint special trade  repre- 
ntatives  in  our  Embassies in  other
untries.  (36)]

“That the  demand  under  the head
ivil  Sup'-lieF  ard Cooperation’  be
luced by Rs. 100.”  ■  »

281 D.G., ’79-80—
cs., &

[Defective public distribution system in 
villages.  (37)] •

SHRI MUKUNDA  MANDAL (Ma- 
thurapur) : I beg to move : ^

“That the demand under  the  head 
‘Ministry of Commerce, Civil Supplies and 
Cooperation’  be reduced by Rs. 100.”

, [Need for  organising fairs . of handi
crafts at different important places. (39)]

“That the demand  under  the  head 
‘Ministry of Commerce , Civil'  Supplies 
and  Cooperation’  be  reduced by Rs. 
100.” ,

[Failure to maintain fair price of tea in 
the internal market (40)]  ‘

“That' the dfemand  under  the head 
‘Ministry of Commerce, Civil  Supplies 
and  Cooperation’  be  reduced  by Rs. 
100.’̂ '  .

[Failure  to  supply  edible oils at fair 
prices throughout the country particularly 
in the Eastern Zone (41)]

“That the demand under the  head 
‘Ministry of Commerce, Civil  Supplies 
and  Cooperation’  be  reduced by 
Rs. 100.”

[Failure to check the rise in prices of 
all essential commodities (42)]

“That the  demand  under  the head 
Foreign Trad ■  and  Export  Production 
be reduced by Rs.  100.”

[M ';d to stop the export of raw leather 
o.itiide the country to fljurish the home
market (43)]

“That the demand under the  head 
‘Foreign Trade and Export Production’ 
be reduced by Rs. 100.”

[Need to export finished leather in
stead of raw leather (44)]

“That the demand  under  the  head 
‘Foreign  Trade and Export Production 
be reduced by Rs. 100.”

[Need to check import  of rubber and 

cashewnut (45)]

“That the demana under the  head 
‘Foreign  Trade and Export Production’ 
be reduced by Rs. 100.”

[Need to find out adequate market ab
>  road for handicrafts  and products o( 

handloom, small  and  cottage indus
tries (46)]

“That the demand under  the  head 
‘Foreign Trade and  Export Production’ 
be reduced ty Rs. 100.”
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Cooperation

[Need to explore new markets abroad 
for jute products  on the basis  of market 
siirvey and intelligence reports (47)]

“That the demand under the  head 
‘Foreign Trade and Export Produclicn’ 
be reduced byRs. 100.” ^

[Need for emphasising export  of coir 
products (48)]

“That the demand  under the  head 
‘Foreign Trade and Export Production* 
be reduced byRs. 100.” 1/

[Failurfe to improve the foreign trade- 
p̂olicy resulting in unfavourable baUnte 
, of payment (49)]

“That the demand  under the  head 
‘Foreign Trade and  Export Production” 
be reduced by Rs. 100.” j  i

[Need for Imposing  certain restrictidrs' 
on import (50)]

“That the demand  under  the  head . 
‘Foreign  Trade and  Export Production’ 
be reduced by Rs. 100.”

[Need for enthusing export of finished 
products instead of raw materials (51)].

“That the demand under the  head 
‘Foreign Trade and  Export  Production 
be reduced by Rs. 100.”

[Need for exploring new silk market out
side the country (52)]

“That  the demand under the.  head 
‘Foreign  Trade  and Export Production’ 
be reduced by Rs. 100.”

[Need for organsing salesmanship  for 
seeking a broader  foreign market for the 
jute products  (53)]

“That the demand under the  head 
‘Foreign  Trade and Export Production’ 
be reduced byRs. 100.”

[Need for  exploring  tobacco  market 
outside the country (54)]

“That the demand  under the  head 
‘Foreign  Trade and Export Production’ 
be reduced by Rs. 100.”

[Failure to earn much  foreign money 
through the export of finished diamonds -

(55)]

“That the  demand  under  the  head 
‘Civil  Supplies and Cooperation’  be 
reduced by Rs.  100.”

[Failure  to  open  fair  price  shops 
throughout  the  country  resulting  in 
hardship to the people (57)]

! ]

U

"I
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“That the demand under the head 

‘Civil Supplies and Cooperation’ be re
duced by Rs. loo.”

[Need for supplying all essential com
modities at equal rates to all the States 
(58)]

SHRI K.A. RAJAN (Trichur) : I beg 
to move :

“That the demand under the head 
‘ Ministry of Commerce, Civil Supplies 
and Cooperation’ be reduced by Rs.

! 100.”

[Failure to control prices of essential 
commodities (62)]

“That the demand under the head 
' ‘Ministry of Commerce, Civil Supplies 

and Cooperation’ be reduced by Rs. 100.”

[Failure to introduce a public distribu-
■ tion system to bring down prices of essen

tial articles (63)1

“That the demand under the head 
" ‘Ministry of Commerce. Civil Supplies and 

■Cooperation’ be reduced by Rs. lOO .”

[Failure to bring down the prices of yarn 
used by the handloom weavers (64)!

“That the demand under the head
■ ‘Ministry of Commerce, Civil Supplies 

and Cooperation’ b.‘ reduced by Rs. 100.”

[Failure to find out ad“̂ qu3te foreign 
markets for hindloom fabrics (65)]

“That the demand under the head 
‘Ministry of Commerce, Civil Supplies and 
Cooperation’ be reduced by Rs. 100.”

[Failure to protect the public sector 
cashew Corporation of India, Kerala  
(66) ,  ^

MR. GHAIRM.^N : The cut motions 
are also before the House.

>TTf (T iT^TT) :

( 1 ) g 'fi'—

TP’S  Jr '̂ ■̂ 0 Tfo
^ tx r , ’T j, ?rr5T,

f r ?  %

^  srr^PTf %
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( 2 ) ^r?T q- ,̂ ^-fT ,

rarr^, ?rr5r a-<TT?

^ JTtnr 5rrq- ^ fsTJr if)-1 i

( 3 )  JiT r̂ Jr
tT^^oTVoiTffo %  PTrsr,

5^1^, ariTTf TTt

fe r r  |  i

t  JT#t 5ft m -

^  t  1 1 9 7 6 - 7 7  t

^ 9 . 4 8  W
rnqTrT f w  W  «TT f̂ TW r̂t ^rrcT 

’TXT Sr . S 3 0 ^ d f  «ft I 1 9 7 7 - 7 8

1 3  2TT iTgr ^  ^rmar 

w  ^ rr ^ so o
«fV, 1 9 7 8 - 7 9 ^  10  ?rn? 

?TRTnT |??T iTjr

7 0 0  sfv I f f i  s r ^

^  2 0 0 0  ^0 #  ^?T
^ = # # 1  ^'tw5rsFrR^T?T^5ff%  ?rnntT 

^  ^  ?T 5^ I  I

=^f4T I ?T:ff %
ĴT STTciT fn«TT f  IT f fVl^T? 

^TfoTS’jr ? rV  ffq - 5Tgr?riff f)T?r 

^  I ^

fT im T  ^  irtSRT ft^fV I

^rrJiTRra' ^?ff % #
i  I

I am stating here below some items for the 
consideration of the hon. Commerce 
Minister :

I At present, no stock of imported 
edible oils with traders.

2 . At present, no balance contracts, 
sailed vesse 1 and no vessel on ports for 
edible oils.

3. It is announced that 18 lakh tonnes 
rapeseeds will be produced but due to bad 
atmosphere, the same crop decreased upto
II to 12 lakh tonne;, only.
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4. The Summer groundnut seeds will be 
produced 5 to 6 lakh tonnes only in South 
and same goods will be utilised m South 
only and they will also come from other 
States

5. The puce of coconut oil is al%o high  
(Rs. 14 to Rs. 15 per kg).

Thus, due to above position, it m ay be 
possible that STC w ill be failing to supply 
the edible oils to people, duly imported 
oils. So, the im port licence o f edible 01U 

-•should be granted to R efinery holders in 
the country.

$  g s r r c r  ^ T ^ c r r  $  f a r  ^ ^ t *  
-9 <TTSr J5T wrr STRIcT ffar I  I

*t wt*i % fant w ffa  6
*rr<ar 2*r f[t?rr ^ 1 ?ft wtfft ?ft

^to tfto % STFTtcT I

%far?r aft % frnt «rnrr?T f w "  arr

|  ?ft *9T *T fercTift fTT^T<hT & 

^ r « f r  ^ r f r ^  « m m r  ^ r t  n ;* r o  i t o
*fto % r̂fV«r si#  ffaT I ?T»TT

r̂?To st© *fto % r̂fVq- srranRT fanrr 

3TTW rft 4, 5 *TRT % TRT 1 0

s r f a  f a r s f t  f t  a r n m r  i * r r c r ? r  
* t  5ttt ^Tf^r 1 sft rnmfH  ssm r 
% f^T  ^  rr^o sto tfto %

s i M  m * m  C h t sftr aft m z m  
®Fr f r m t t f t x

% arf^  i

^ F r f ? T  rr fT  « r n r  « f f  * r ? * r r
^ r r ^ T T  |  f a r  f p r r f t  ^  s t - u n r *  

SfTT f a ° F T  f w  % I » T f  
s *t-wrara % w

f a q - f a  f w  « r r ,  * r V  * n f r  a r c ^  * t
cRT JfTT 3 ?IW ZH fT-W Q^ *r

* r r  f o r f a  s f t  v t e r  f r * r  « w r  t  • 
%5R  ŝprt ^r

f«nrf!r ^  *tt *rf *t *ro*?r ^ ^ 3  
srrer s?r sfrr ^ftrr arrfer *r|t f w  | aft 
%  ^rrffT f w  arm ^rff^ i 

*?t «*ft *PT 1978 ir 8 9Ti^
*btfsw f^rfw r w « r r i f t  f̂ F 1^ 7 9  

9 smr fr^ fr  f>rr 1 1 «r<rr

*rr 3 wm  frr sfter 
e f t  w n : f ^ r r  * m  |  ^rfw r^r 
*R ^ f ?W W 3 5TRI 2*T «PT Vt3T «T»ft 
T̂TfjTT ^  f w  *PTT ^ aft %  g & t  

m ^ K  f w  « t r t  j a n i ^  1 f o a m
fa^n^T rf4» sfl't'l T̂f 3 Hm i'T 4*1 

i t  n T f ^ c  ^ r r  w r f ^ T  i 
*r p̂t jpt «rnr 11 oo

i r * r  z *  v r  1 1 » n r  ? r o  ? f t o  
? f t T  ^  40 % *rr  * T  v r  V tZI  f w r  |  
% f a r *  c T f; r T ^ ? r f t e  f w  
^  a f t  f a r  s r 3® t  a n ? r  ^  f  \ * n r r  t t ^ o
rfto ?fto iTfjpftj ^  afrr fnp?ft |  ?ft

^ n r r  ^ f t o r  « f t  %  * n r $ r  ^ r r r  f r r f t  
?pt % f*rrr$T ̂  fft farr ?r «Tr? fa?rr 
a r r ^ i

q ; ^ 0  T> 0  T T tfo  apr f - T T t T  %
j m  f r ^  sFT fa -o fir  f w  w  t  s f t  f a r  
^  sr^sr in *  t  i ^  rrs*r° 
rr< ?;o  q n  f ^ f a  t  i s » r r ^

it ^STF it ^ 2 0  far̂ Tt
%tR 4 *5 W t TfT «IT %far?T JTTH?

%  20 far^TT 50 ^  ^  ' f ^ t ?
r̂t t ,  to  ?T5® t  snrfT ^ i w»r»t f w j f t  

«P t s »  ^ rr  <E P T 3T  f m  f  i ? : jT f f r  
3£T> ^TTTT ?r?T^ T\ #  *T*r T*m fS I

JTffnfT iTrTm ’ Trsr Trr *fr 

%  sT F T  J J ^ T T l  t t  t  fa r

^ t i r  ?  i 3T 3r r r  n  2 0  f a ^ T t
THT 4, S *T t  -TT, ?rr%J 4 7
r  ?r  m r i t  f t  ^  1 ^  ^ 3?r f w ,  
% fa r? r  ^ r r % f  ?r n r r i r  * r  v r s t  
M t  1 1 3-*rr>  t f p T ’  i r  - j m s f t ,  ^ n r r ^
• j q - ^ T  THT, 3TT-JT;t, T T ^ -ft m ^ t ,

^ t ^ r f t ,  s r p r a r r t f t ,  * m r t ? T ,
sfnfr?, TfT^TfJ t w r  ^ rcr 
f a p p f T F t  i t  ^ f t  'Ti’ F r  a n r a r c t  %  
5J K  i f  5SfT T  w f t  t ,  S r f a » T  T  
j g r t ^ t  i s  w r t 1 
q w t - q > f t  ? r t  $ ? t  s f t  ^ f V  » r f  1
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[*ft sr*f f«w «r i

n*R csrrsr *?V srfhft «R?ft |
jft  ygqft ?> ^ tt  granft %ftr  * h  e ft

*J3TtPT yW qy g ar TTT̂ fĉ T <fo- 
w ?rr«r fa^rrr *  ^rsr sft

I  » ?nP»T5?i W T O  «F> ^TT TO Wf ^

f*r5r f  t  ^s^ft 5 ^  ftra*r r wt

srsmsr r s r r  ’snf^r i

FTT^ % r f  ITWo mso
«ft ^r<r *nf i&$, fa ^ r  «rrf 
fTFifw, *r*tt£ vteferr, TT^hr *tt$ 
<*£*r sftr »r f^r ^ 
sflr «rlfojvr®T WT5R rlTT f̂ TT 1 7
5RT* *PT Tw  TTT̂ R c{T THT
s f a m  % <rc ^  t*ptt tt

snrro f5RTT srrSr 1 Jm  farfe |  Tw
fT*T JTT̂ zf «TT fsm 3TRT I

jfRrftm % fatrfa % ĵ̂ msr Jr ^  
tfTpT ^  ytsft ^T%£| fTPT^
cTT fsprfff ^>TT ^TKft t  ^TTT

Jr 3 0  xr>rrfc*r ft̂ rfcr t t>
5n^»r ftwr |  1 r fr  *T5rr*rc }

1 978- 83  J12S Trrrrqtr^t ?fa 
fsFfft TT f?n?% TTf ®f r ST&JjTT ?re 
frq r  f , % r t  njgt ftqfo t #  <n w *
$> T T  ?  n=aro < fto  v * o  WT

srf^T fanfa 1 500 T^T f̂ PTT
3rr?rT t, iprsfi w r forfa spr 1 1 2 5  

^  «ftr wt ffnrtcr

125  vrtr I  1 ^
^ I

*reft « ft  ^  »mr *<rft | ,
^  TRlTT *TT*Tf T^PTT

^ —

m \  t f  r̂pfr % 3 w w  z x

2 f̂ r?r% cmr % m &  fnsnpr-
^ r  f , srrcr ^r> %
«TRTTcT r T f  tft WWp ^JT 

| 1

3  tTSfo q l o  tTffo SFT %

stttt 1 *rns ct?t Tr f?nrt?T 
f>TT I  |

4 ? f K  ^ 3fTRT !F2 7  ?pt-

wrT^f^r ,pnr f̂e*r "sstv R  
^  csett̂ t grfHY ^nr^rft 

% 5R ^ ? > r  ^Tf^- vftz 
^TT % ftr«TT ®PT

snr?g 5>n T̂Tffjr i
*5 ^TtfTRft^ T t f*14t?d *rr% 

*TT?r ^  ^
I

6 tT^o t Vo ^?To,
®pV gw t *|fV IT ^ T  

f ^ c i  9F^ Tf WT, % ^ T  
f̂ rT JT5TFr?r % fararTT 
SRTgr 5F t I

7 f c T O t t  V t  ^3T^TT 53TTT
^tt rn̂ rr % gr«r r̂> w t 
?mrT?r ^»T9r wv

SRT if V *  5TR r

8 f^TT^T ^>¥ Wt T̂ TnT

^  WT^r
?r*r5r Jr r̂wir, cd stvt % w^i
f m  1

p̂-̂ TT «p̂ t m̂rr | fT *r̂ *nf 
sre T̂ t | i fr?r ^ r  «re
Tfr t 7 ^  97^tt % f m
Tft I ,  s r * #  *$ •  |  1 t
?T?ft r̂ STT̂ TT WIT ft? n



2^q 6 <G>j ’5—- -6——
r s ,

CHAITRA 29, 1901 (SAKA)

TO ftw w fl % ffeft % w w  m*r fosrpfr 
% f^ ft  *p> *ft em r *r i

S H R I  A C  G E O R G E  (M ukanda- 
puram ) W e a ie  discussing a  most vital 
M m istty  o f the Governm ent o f India 
As ruy friend pointtd out earlier, thit, 
M inistry , com prising ol three well-defined 
Departments— fm e ign  Tiade C ivil
Supplies and Coopeiation—  m a w ay de
cides the existing and future economic 
situation ot the c it/e n s  o f the countiy 
I t  is dealing with exports and earning 
of foreign tvrhangc ii is dealing with 
p iiet stabilisation arid ivailability o f ess
ential commodities foi the people of this 
country and in d w i) ,  this is a  M im stiv 
which is a fule rum this, is a  M m istiy which 
is a  barom ctei which indicates the entue 
economic situation o f our countiy As a 
very good personal friend o f the Minister 
of Com m erce and C ivil Supplies m the 
past two years I was trying m y levi 1 best 
to s< c signs and an indication o f his M inistry 
m aking progress Rut Sir, good w ill alone 
w ill not create it suits 1  must conft s>s that, 
ttxhv i.ftcr the lapse o f two years ol the 
M inistry's functioning the only und< r- 
s u u m e n t that I can make is that the. 
M inistry’s functioning is a dismal failure 
In  fact, the dark clouds we*rc seen even 
eailier I do not w ant to repe i t  the favour
ite words of I  told you so’ , but even m  
l f>77» when m y g ie it  fnend Shri M ohan 
D h an a  took ov< i the ( ommctce M inistry, 
try, w hile w ishing him wt 11 and all sue* 
tt ss, w ith  the m dualion  that was available, 
I  h ad  an opportunity to tt llh im , m this 
very House, that his sense o f direction was 
not entirely coriect

When I speak on this subjett, I cannot 
entirely bifurcate the Minister from the 
Department beeausr, for quite a few 
vears, Mr. Mohan Dhana was part of the 
Government, and holding a key portfolio 
of Planning, he was instrumental for 
planning the progress of the country, 
particularly the exports of the country, 
and he did, at that time, show results. 
That is how, in 1976-77, when the new 
Government came into existence, m spite 
of the huge bill for oil payments, m spite 
of the crisis that was brewing around, at 
the end of March 31, 1976, the country’s 
export figure was 5,145 crores and tho 
import figure was 5074. crores and we had 
a surplus of 71 crotcs In a developing 
country like India, even a surplus of 71 
crores is a substantial achievement because 
the import bill was basically directed at 
building an industrial base and we were 
trying our level best to see that exports did 
pay for our imports There was a tune 
<*r decade or even more tune than that
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when the philosophy o f  the Governm ent, 
the philosophy o f the M inistry o f  Foreign 
Trade and Commerce—in fact, it  w as even 
in the lips o f the common man— w as the 
expression, which has now-a-days been for* 
gotten ‘valuable foreign exchange’ . 
One important mistakt which the M inis
try o f Commerce has committed and which 
I  would point out is that, as soon as they 
had taken ovei, the words ‘valuable foreign 
exchange* lost a ll their significance and 
meaning the woids ‘valuable foicign 
exchange’ were allowed to go down the 
dram , the philosophy o f fore ign exchange 
was no more valuable T heie was a  time 
when wc were making hectic efforts, 
when we were tightening oui belts, to 
see that maximum e vpoits vveie aelut \<d 
tht optimum imp*>it we it m u n tim td  
the industiial K»se was susiunfrl ih< 
peop les necessities weit me t mel th 
valuable fon i*,n t\changt was t i  nui 
But 111 tht pist two yrais, because t l  
anothei development that tock place in 
this countiy, th uc has been this tendency 
among rm ny— and 1 have a suspicion lhat 
tins tendency has peicolated tven to m y 
fhend M r Mohan D h an a, and otheis 
in the M m istiy o f Comm eict—.and 
the wotds ‘v a lu tlle  foicign exchange* 
have lost all then meaning and signi
ficance 1 Rem em bfi, one and a  hall 
years ago he was tiying to explain this l y  
saying ‘ Our prnm iy icsponsi llity is to 
see th it the needs o f th* people a ie  met 
so 1  am  going to cuitail rrpoits, I  can 
afford to curtail t xports * I eonce dc that 
we have reached a  stage when we could 
curtail e vports 01 we * ould think o f curtail
ing expoits lh a t  fallacv has come into 
oui nnnil I ecausr lakhs and lakhs o f people 
woikm g abroad, he ovfiseas Indians,—
I will be failing m m y duty i f  1  do not 
mention here the suable contubution o f 
the Kerihtts- started sending valuable 
foicign exchange and today in spite of the 
(olossal bungling o f the M im suy o f 
Ccjmmercf and this Government, we a ie  
still h ivin g  suiplus foreign <“xch<mge
10 the tune of nearly R s 4 300 crores. 
l h a t  is w tv , in indifference was shown 
towaiels export eHorts I  rem em ler 
M r M o h *11 D hana explaining, “ We need 
not export onions, we need not export 
potatoes, We need not export Sugar, w e 
need not export any thing and the po
pulist slogan w is, ‘ M v intention is to see 
that the peopled needs are met* N ow , 
m anv o f the enlightened toumals are com- 
m g forward to adm it that, during the 
pdSt two yeais, the philosophy w as 
wronsr they were indifferent and their 
complacence is now showing the results. 
Even in the Fconomic Survey a  publica
tion o f the Government of India it  is said :

export*
the rapid deterioration In 

”  The Economic Survey
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a publication of the Government of India, 
has used a rather superlative word, saying, 
‘ the rapid deterioration in exports*.] It is 
said further .

It may noi show an improvement 
over 1977-78 ”  During the past
decade, even when we had deficit balance 
of payment situation, the exports were 
growing Only m 1975-76 the exports 
were less in number than the imports 
Otherwise, all through these years, this 
country was showing a steady increase 111 
exports, every yeai it was going up even 
when we had an adverse balance of pay
ment In one year tht export mas less 
because the impoit was also 
going up Our export graph was always 
looking up In 1976-77 when the De
partment was handed m ei to the new 
Government the rate of growth in exports 
was 27 per ccnt In 1977-78 the last 
financial year the first vear of the Janata 
Government, from 27 ptr cent it came 
down to 4 per ctnt This year—I 
would like to be corrected I wish I am 
corrected—our rate of gi owth is not only 
‘nil’ but it may be negative

THE MINISTER Of COMMTRCF, 
CIVIL SUPPLirS AND COOPFRA 
TION (SHRI MOHAN DHARIA) It 
is wrong

SHRI A C  GEORGE I am glad if 
you tell me so But I know what will be 
coming now Tor 3 1/2 \ cars I happened 
to sit in thit Mimstrv Upto 
January, our rate of growth was ‘nil* 
That is why, I was cautiously saying I 
would be glad if m January February and 
Match, it had picked up But the 
indication is this I can categorically 
say that the rate of growth will not be 
even 4 i> per cent \ceording to the latt st 
report 1 was reading, even the best opti
mists are forecasting a growth of only 2 per 
cent or so I think it will be a lugglcry 
of figuies Of course, Mr Fernandes 
specialises in that , I do not expect that 
from Mi Mohan Dharia

MR CHAIRMAN Mr George, from 
our Party bix members are to speak

SHRI A C  GEORGE The most imp
ortant point is this Now after they had 
taken over you see a steady decline in 
exports Simply because lakhs and lakhs 
of people are working m the desert of Arabia 
or the neo-rich Gulf countries and they 
are sending money out of their sweat and 
brow, simply because their coffers are now 
full with nearly Rs 4,000 crores, callous 
indifference is shown towards exports. 
That is why they are thinking of any sort 
of imports, even power-tillers, electronic 
equipment, even the sophisticated goods

which our country is producing In the 
new budget they are thinking of importing 
so many things, thus killing die indigenous 
industries I will never blame the Govern
ment for the import bill going up because 
the import bill going up can very well be 
an indication of the economic growth 
if it based more on raw materials and imp 
ortant components for the industries 
But here we see that the exports are going 
down I am not asking you to maintain 
a steady growth of per cent When 
the point about banning exports was rais 
ed, he said that they could just do it 
But now the farmer in Puiiiab is clamouimg 
because he is not getting his full valut let 
his potatoes Nov. they think of txpoit 
mg Ihe policy of exports cannot be tic 
cided by fits and starts It has to b 1 
steady policy 1 hat is where I aecust the 
piestnt Commerce Minister He has bt tn 
following a policy ol adhocism Now we 
have got suiplus but we do not find tlu 
market for onion Our market has bctn 
lost Wt do not hncl the market loi poti 
toes Otu market has bftn lost In tl c 
international marktt a \acuum will n t
< xist Becaust of the valuable fomu1 
t xchange rt serve s we have tht Ministry 
is taking this attitude of indifirience it 
wards exports Already two years ha\ 
gone The indw ition is th it the rt is gomi? 
to be a deficit of at least Rs 1200 crons 
May b< bcciust of tht htgh fotugn 
t xchange reserves and the foreign lemittan 
ces, they may bt able to foot the impoit 
bill But it is an unhealthy trend, a trend 
which has to be rescued in time W 
ha\r to build up our international muk f 
in a steady manner People will not wait 
for the decisions of the Governnunt of 
India The foreign maiket will lind out 
their own custonu rs and sellers

MR CHAIRMAN Phase try to c n 
elude

SHRI A C  GEORGF I know, mv 
time is limited I am discussing only 
the philosophy behind Government s
functioning, the attitude taken by th 
Government that the valuable foreu? 
exchange is something which they can g t 
by a few thousands of Indian’s working 
abroad This philosophy is wrom, 
Exports are indicative of the growth of th 
economy At least now, let us think 
of building up a stabilised export poliev 
Let u» give our buyers abroad an assurance 
that we will not be going by quixotic 
methods, we will not be guided by adho< 
ism, we will have a steady policy where 
they can be assured of supply. Especially 
in the Gulf countries, many of them arc 
accustomed to condiments and other 
food items, since they are basically Indians, 
and if we ban the export of those, we arc 
cutting at the very root of the foreign . 
exchange resources May, I, therefoie, 
request the Commerce Munster tor v se
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this policy. This populist slogan of 
'meeting the indigenous demand’ is only 
an alibi. This bad and unhealthy trend 
has to be reversed I hope, the Commerce 
Minister will need the signs on the wall, 
correct the policy and bring forward a 
surplus, balance of payments situation ne\t 
year.

Tfo tnnft r o *  (*r<?-

t o t  f t  * r n f t  %  *r  f s r r

spTn 3rr ft  i •<nf«rszi T n f F n r  

SflT SfTR S lc IR T  JT frc T ^ T  I  s f l f a

^TRcT f t  5fm-c7T^r^rT f t  ^ 5 5  ^ T

g f t T f e r c r  f e n  ir  w *  f
STWT̂  TfcTT ft I S?ft T F q  ^ f r

^  f p f a  1 1  t  f a t * *  t o t  
w r^rrff f w ?  **ff f t  «mrr srnmr 
fa q r fa  i t  f w t  f t q f a  n 3fr
3TT f K T  ^TTfoT «TT ^  ^

p r  I  t r a f r  t  s t r  »T FrrT
f  S?T STR fWSoTFT ^ fa

’ T F F f h T  lT?ft 3 ft %  3 *1 %  f ^  *T *jp T  
5TO sft f f r r  T7̂  ^*ft forfar 
ftfa<r frft :srrf̂ nr «ft p t f  f t  

ft*rf? r  M * f t  ^  s t  <tt£ ?  i
% *rf «pttot f t  t o t  ft i t
%  fa s -TT T  %  3 T H T  ^  ^ T fc rr  f f w j  

fflRTT SPT93T f  f %  F T  STFTIW * f t r  
farfcT % SRT% 7 ^  sp- flFT
5T«f r  % ?nr t̂ ? n fe  farftr f t  

^  T O T  ^TT«Rt ^  STTCt f M t t f t
% f f a  ir ^ n r  =?ra%

«t — w r  * f t  ii  *r%  £  i 
% f% ?r f a n : %ft 3fr w t  s r r
^  j ,  f % t f t  j t o t  f t  f r f
^  ^  l i

*  g  f %  r r  j p p *f t  f t
w p t t  s t h t  *?rrf?& 5 ft r  ^ f t  
f t  f t  b r ^  *p t  t o t

i fafaft rer f t  r^a'
^  *rt f f a m  t  ■g% s n ir r -

3fa t o i  tftorr 1 «rrar f*rrct
*T? ararl SR  %^T 2966  spfte

»rf t  1
16 00 hrs.

SHT ^  *TFT#T ??^t 3ft ^7T ®T R
r̂fvrszr fsnrpr % p? «nft

j ,
^  rr^-o J t o  ^fto it j to  1^0 f t o  

^fto cPTT S F T  ^ < d f 4 . M  |  I ? R  

¥T € t o  # to  f T  ̂ RIT ^  1
t  V* %  V P f ^ T N t  ^  f ^ T T T  %  
’T̂ t 'jfliJî T, %ff?T ^   ̂ f%
^  ^  W  WtftSK |  I T ^ o  
? t o  ?fto g r m  s t h i  < f t  w n r %  s r ^ t
M 'R v t  w ? ^ ifr  f t i r n r  ^ s j r r a T T ^ s f t  
^f?r f t  ^ r R t  % 2r sft, ^  ?rfr f t  
T g t ?  sn 'k  % ^rrnir Jr

f ^ T ^ r r  ? m jp - qr? T f r  ^  1 t  

^ fi^ r r̂r r̂prr f  i w  %r 
*r  f ^ n r  f f ^ r r  w  «rr f^F

r F ^ T V  ^c’T T ^ f t  f t  St^T 7 P T  f q #  t j f  
^FTR n-JTo ? to  ^fto f t  JTT^cT f T O  

j T T W , ^  9T3TR W f R T f t ,
% f^ T  *f^  *TFf 3ft  ? f fe  i ,  ^  ^ T  

m t  w  -J37T T̂frr îpnr f —

“ In spit* o f (he Government’s decision (o 
pui(has< ifjo oo  mis of tobacro in IQ79,
S I  ( lailft) to 111 ak( <it rangtmen ts even by 
iiuddlt of M arcli. Ih e  entiy  o f S T C  is 
d r la v t d ln  thiee tnontJis T his was only 
to hi Ip tlx v< sttd interests to plunder the 
gjowtrs The a\ t rage p tm  given to 
grow us h\ tin* met chant is about R s  3/- 
pt 1 k if Co owers art helpless’ rh e  crop 
m iqyq is txpf cted to be only 80 m l kilos 
f{Jo,(KX> tonnis) Still there is no demand 
rJ obaci o Boai d managed very well to keep 
tlx pricrs at low level foi the Ixnefit o f the 
b ig Uadi Ih e impact o f proposed pur
chase of 3>>,ooo tonnes by ST G  on the 
market is nothing”

^  wit£™i-*rr% w 1? 

% 5frr*T̂  % i

? » ft  w f  % t
f ^ r r  %  3Ti^ ir  v f r  ^rr ^ a r r  
% f t r  s r f ^rpT ^ e t f t  t o t  ’fr f fc fr

Min of Comm., 294
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n?To r̂?fpfV T̂TTTtrnr q m ]
«rr ^  ^  t o r  |  i t o 1

fa r 3?t sft q ^t fa rfa  |  snT f o w  
srrsrp- ^  * * r  $r ^  ?gr*ter * r k
arr? % g^r t t  carter i tprr* 
a r m r  % w  ^  ’T iw r  % *rt ^  
ffT frfT  ® w r r  sn^t ^ T f^ r  «fr 
« r ? ^ t ! r r f t  1 srsft f ®  f o r  <n?% 
$3” *r?fir « r ^ r v  ®pt sjtpt srpf>facr 
f ^ r r — mro € t°  tfto ^  *ttc tkt 
f w  ^rrtt % foq-fa f t *  ^  wrr 
tftaT fa m  w  «rr, ^ P tH  fsrcr ?r^Tr
2  ̂ - ^  __ _ r*1 _ _.r . rv ,,_  ̂ ^  ^*T SFT F R kT FHTT 3TRT ^Tn^T 
«TT, ^  ^  fTU T W  W t f o  ^
s f h r t  tttto £to tfto ^  jttttk t 
g^rr «rr srfa ^  s r ^ s t  w\ t t  

5T ^  % t t ^ t  tt?to a-o tfto v t  
*rcft w t  #  > r « i m r  £ 1 t
i r f t  ^ToTtT ^  ■jrTT'T'TT w t t  jr— * n  
s n r o f t  % ip rm r f^> T r ^ f t  %
3TR STFT fo r fa  r t  ? TfR %  ^ t  *TT

^ ft'«i '3TW t f U i  |STT *TT ITT 
W W  W T f N f T  «ft 5TT3T SRT

t ,  3tt w t  it ;arrfr
«pt s t r t t  #tt^  w  «rr sflr srnsr ^
W  ?TR t  ?^T q-fe ^ T  % 35RTT ^  
ffcrrr ^rnr ?ft tr*To €t® tfto ^rt
f t e t ft  fr fa  m *n  ^ n r  $tar ? *r f  
* r  f W r  I w r  *tt «rr?t |  1 

^rfT *  * ? t  f a  *rraN?r, 
®iwft) % ,Fr|:*F9 ‘ it  sp^rr

f  I STRT argcT ^TRfV
? f t  f  f t  ^ T  f5r^r-1r!Tn^r srecft %
fa *  «T̂T <9TMK ^3> §“ srfa ^R1
ir w w r  *ft  f*r?ft ^  ft?<j
«rnr *t r * N :
t  31?  11  % ^ r i D m  3r^<^r
% f W n c  ?r f^TT % i ^ r  «Pn5t 
f ^ ? f t  iJffT «ft 51T r̂ qfacr ^  I ,  
srftrfe

’T w r r  % ip r ,^9T’̂ ftrfi? r’ '

Coopj lation  

^ r  ^TTft ^  «ft \ w  ^  
^  »rfr«PT srr w r s r  ^fr 1 2  i r^ r  
% 3T?^r ^  m r  ^ r r
t — f ^ r  % ^ r t  f*r « nqr<Q'
SW 5TT?T STT ^  #*T-
n ^ r j i r  ^  ^ r  3 1  *rr# 1 9 7 ^
<W 'THT I % TRfj T̂ r *TPT % 

T̂PR̂  lsr>l*HI ^’l^dl ̂ — W  'T7'
‘ f ^ ^ - T P ^ f ^ r  ”  f a ®  f?TT 
t —

This is tlu Handloom Lxport Promotion 
Coun< il’s lrttet \<> Hcpc/i/^/Pol/\ ol 
tilled J4 4 i()78

^  WT =5R- ^T f“R7
W  ^ f% ^3T ?rfaft?T ^TtT 31
*TRT 1979 ?TT <TPT ^ f t  I W  f r

?T̂ V 5P?T *  fT  *T5fV Wt^T T
?  TT f^TT IPTT n r  FP^t^TiT ^T
^TT'TrfiTT ? r ^ r  ir sr^ifttcr | ? tt
t  fsw  *T f^TT f  fT  ?̂T *r*PT 31
JTTqf Tt T tf  *PT*T w rfk  f̂ rsrffVfT
T̂Ft *ft ^  fp  ntHMTI

5TJTT5R Trjf^fFr % irTTfft̂ T «T̂  %

JTTO-mr t  1 t  ^ r r  t ^ t t

F ”
11 has b< pn d<*c id< d to t^ant fxpoi t 

assist in<t At tin following iates for 
t\p>its of cotton handloom/khadt fabucs 
nndf ups and rradvmadr garments 
efl>ct d fiom 1st \pul 1978 to 31st Marrh, 
>979 *

^?ft JTTTT ^TTT Wt
tT r̂<fnr snfrsT̂ r v n f a w

TT 22 %WW 1978 *PT | %
4 f t ^ ^ R T ^ t » T # |  f^  
Wf^d^T ^ T  31 1979 cTT
T̂TTt T^ft I

Tf?TT «ft IJHETo TT̂ CPT W T
^#5Tt, sr»rt?r?T "wrarftwr ^
? m  ^  ,tf^p * % ^  irvrfW
fs^TT WT ?PTT f̂ PCT

% mw ?r |  ^ f t  ^  «ftT 

^  t  f% ^ r  spptt % w ^ r  ft^r
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1  # Coojki atioi

 ̂ I  SnfHT % *TT%?T  %

far ?rm%

OTt vfbrrf fcr ft *rct | i t̂- 

Jry *\\ <.*i'd' f̂r  Tt f̂ r srht *r

BptZT  'iMH®ET  M   ̂t  «fl<i  T ft 

wft «ft tffc iTR sHT -3̂ wm 

% *r%  I  -̂r% *rnr?r Tfe- 

WTT t I *̂F  ̂yfeHlgZfl T̂% 

*7̂ 3Rt  eft  fT̂TT 2TPTF

r̂  r̂iPT  srV  prr*  srrâ

*?8F7̂of fw£rf?T 3Timft I % jfn?TT 

»̂TT fa W 5TTTT TT  if f*FraT- 

WT Wt |  ?

 ̂ *1T?T % 5TF *t

tft «Ff!TT r̂f̂n far -?*T̂r faqfa 

sft *tmm? w frr  ̂i «̂rfr ?*t 

% stt* ir tft srforctsr Tt snrr T?ft

*T<ft | SrfsR f̂ RfTiT  %

f*r*r?<rr «ft f fr  srfâsT
% WfcT >PT | fartft ft SRT

?tft% Tft «ft i  Jr ŝ tt srnr

ft% T̂RTT *Tft | I Wtfo *T*F IT

Ŷ?T % xftr T̂̂t f̂lrsfr T n̂r 
v$ f i r̂  ̂ ŝftfWrn *rfT tt 

r̂f%d STFrT fw t I  T̂TT 
$ft srfracrr t̂f̂-r,  cr̂ft  ̂-ot* 

% *T<RW  ft  r̂̂T̂T

m ?r£t ft sr<£»r i *reft tft s*wt 

ŝr*T r̂r srq̂r sjrH t̂ft *m  srmT

I  i

srnr m%  g-f̂rFt̂rr̂

*n%  ŝirPT  |  i  fWr cf 

sqrFT  ̂ |  i  ssft sttf ft

v«r sflrc  tft f*r  ̂ ft fa*rfa

| I  ?1T * rt 3T3TF

 ̂ f i  ?T wtto ?ftr % f*nr 

t̂r r̂*r % f̂rr =#r wrr srnrF 

» ĵ*T | i <hr vrnrCT wF  ’̂ft 

 ̂ WC   ̂̂  ?*T «n%

 ̂^̂ftrt *?rt ^ «r̂

I eft f̂ T ?IT*F*T «ftr «PT rrwrtt

w sffprsrorr t i srTfr

Jr  fj?  ^=r jftr zzi % 

«rnr̂  wtr $$ ?rf sp̂T  <Sfa

 ̂i  «rr% ?̂r ir t̂ îr̂t

!TM ®fpr?ft  r̂fpr

ftrfr̂r f̂ ^  q-  ĵprr «rt i

PfF  «ft ?HF n-?ft f̂srffT  ?TTrft 
t  f%  f*T J9RcT  vrft  r̂r  ?T%

f̂F  f̂ T  Tit 5̂r?rr  re

rft  f?r%  f̂rn-  qir  sttstf 

WTVt t̂ irraiKMif-ll % | T̂r 3TTTR 

FiFT  »rar »r <nrr  srfterr

«TT %fr?T 5TF3T  STf  Nf?T

it 5Tft   ̂ far  «tf  r̂r̂t  w  »rr  i 

PTF  ^5r  ir  JTf?r  *ft  ir?ft  F̂TSST
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ft*r# sfk  3rrcft | ?ft %m gfr 
5̂ft  t̂T ?rHt ft TOrŝ TO

!*Tf% t  ̂̂ nssr  ft  #̂tft i

W  %rr |  ff

stft srrsr ft sr?: ft snr  ̂ 1 ?nff
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S H R I A N N A SA H E B  P. SH IN D E  
(Ahmednagar) : Sir, I  am  thankfful to 
you for callin g  me. Before I go to 
make some o f the observations which may 
notbe very pleasing to the hon’ble M inis
ter and his colleagues, I would like to 
say at the outset something which is very 
much in favour o f  his M inistry. O ur 
general experience is th at government 
departments or governm ents organisations 
do not function properly but I  must con
gratulate Shri D hariaji and his colleagues 
for the excellent functiniong o f  the 
N C  D  C  and the way it is taking a  
practical a'ttitude to a number o f problems 
of the cooperative movement in this 
country. A ll o f  us know how im portant 
the cooperative movement is for the 
well being o f  millions o f  poor people 
in this country. But I am glad in  this 
Report itself o f  the D epartm ent o f  
Civil Supplies and Cooperation a very 
significant para has been mentioned on 
page 3 w hich I quote :

“ In  no other country in  the w orld is 
the cooperative movement as large and 
deversified as in  India. I t  leaves 
almost no sector o f the econom y un 
touched. O ver the years, cooperative 
a ctiv ity  has progressively increased in 
terms o f  mem bership, resources and 
transactions. T o d a y, th e econom ic 
value o f  cooperative a ctiv ity  exceeds 
Rs. 15,000 crores per annum — abou t 
one-fourth o f  the to tal n ation al incom e. 
T h e  m ovem ent involves abou t e ight 
crore people and is perhaps one form 
o f econom ic organisation w h ich  in
volves the largest num ber o f  people.’ '

I broadly agree w ith  th e assessment o f  
the M in istry  as far as this aspect is con
cerned but then I  w ould  lik e  to say th at 
though you r intentions are good and as 
far as th e C ooperation  D epartm ent is 
concerned, you  are g iv in g  proper lead er
ship y e t the th in k in g  o f  th e governm ent 
as a w hole as far as th e cooperation m ove
ment is concerned is to ta lly  confused.

Sir, some tim e back there was a  dis
cussion o f  nationalisation o f cooperative 
units. I  do not w ant to say th at there 
are not weaknesses in th e cooperative 
sector. I  know there are m any m any 
draw-backs. B ut m y p oin t is when we 
discuss and talk about the dem ocratic 
structure and we also know there are m any 
drawbacks in  it, do w e take the position 
that chm ocracy has to  be abolished. 
In fact, we say th at dem ocracy is the oniy 
form of governm ent w h ich  can possibly 
take this country in  th e rig h t direction. 
Similarly, i f  in  cooperative m ovem ent 
there are some drawbacks is nationalisa
tion a  reply to  it. N o doubt, u ltim ately 
has sen I t  iiled. prevas good.se good 
I am not basically  opposed to  nation ali
sation.
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But had it been a better foim  o f  in 
volvem ent o f  people, I  would not have 
opposed the basic idea o f  nationalisation. 
N ationalisation in Com m unist countries 
is different. T here, comm unist cadre 
and people’s representative control the 
bureaucracy. T h ey  control and give 
proper direction, guidance and have 
proper check on bureaucracy. But here 
in this country, nationalisation elim inates 
people and impose bureaucracy on the 
organisation. T his is bow  your n ation a
lisation functions. I t  clearly shows that 
your Governm ent is not going to be suc
cessful, but I  am  glad th at u ltim ately 
this decision was not taken.

T hen, your M inistry is responsible for 
the adm inistration o f  the Essential Com 
modities A ct and Consumer Protection. 
In  your own report you have m entioned 
like this.

“ T he basic strategy to com bat in 
flation and im prove the ava ilab ility  
o f  essential commodities revolves 
round the evolution o f  a  workable 
system o f management o f total demand 
and aggregate supply in th e n aticra l 
economy. T h e  basic tenets o f  this 
strategy are;

(i) Control on money supply ;

(ii) Strengthening o f the p u b lic  
distribution systfm.

N ow  there are a num ber o f  points. I 
am afraid M r. D haria  is not going to 
succeed in his mission o f  con tro llirg  
prices. T h e reason is that there are m any 
factors in the economy which are beyonds 
his control. For instance, the Finance 
M inister yesterday was good enough 
to give some assessment to the country 
and I  hope you  must be aware o f  w h at he 
said in this connection. H e said: “ But 
the very fact th at money supply expan
sion is running ahead o f growth in  real 
output cautions us about th e possible 
dangers w hich m ay lie  ahead” . A nd I  
m ay say th at you have already entered 
th e inflationary era. But nothing is 
going to stop this in fla ticn a iy  pressure. 
Y o u  should not have resorted to a h eavy 
dose o f indirect taxation and deficit 
financing. T h e  prices are going up. M y 
experience w ith the previous Government 
after 1972, is in spite o f all efforts made to 
bring down th e prices, the G overnm ent 
did not succeed in  holding th e pr/ces 
and this tim e you  are going to land 
yourself in th e same situation. Y ou  
say th at you have succeeded in having 
price stab ility. But ycu  m ay not have 
th at because you have resorted to first 
o f  a ll h eavy  dose o f  deficit financing. It  
is a  necessary evil sometimes. But this 
can be done when th e ru lin g p a rty  or 
th e policy makers have control o f the 
situation. T h ey  should have a firm  grip 
over the national situation. Y o u  see 
w h at is happening in B ihar and U . P.
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Different constituents of your party are 
fighting  against each other  You have 
no  political  grip  over  yourselves 
You are a conglomeration of different 
groups (om* together  Therefore, the 
d-fiut  finane mg itself is goinS to wreck 
th  ec >nomy of this country

I have already referred to the money 
expansion  Then you said about the 
public distribution system  I am in 
favour of public distribution  That is 
th  oily way to give protection to the 
millions of poor people bv making essential 
cmmjditics  available at reasonable 
lev tl of prices  In your constituency 
that is in Pune, there was a conference 
of tralng  community  Ministers be
longing to yo ir party participate.cl in 
that  This happtns all over the countiy 
and the resolutions arc passed against 
public distribution s\ ste.ni with the en- 
courag'*m,'nt of vour colleague's  But 
you go on making announcements in 
the country that you are going to have 
pub'ic distribution system  If you are 
a single maj >nty partv perhaps vou w mid 
hav succeeded in your policy but vour 
p->ple wio are interested in working 
f>r th" middlemen who ire. expleuters of 
the cwmn people, will not, I think 
allow you to do so  You are talking of 
pabue  distribution system foi the last
io years but the vested interests would 
not allow you to d) se>  Therefore  wc 
sh >uld have a realistic assessment about 
all these matters

Tnen vou have refe rre d to price stability 
I do not want to go into details of that 
In yout own rep >rt vou have said that the 
puce stability was mainly because of 
agncultural production  Now,  dining 
the same period what has happened ■* 
Trie prices of manufactured articles ha\c 
g->ne up the; prices of agricultural eom- 
m j I ties  have come d >wn very much 
b tauie m fact, this p>int was referied to 
by m~ when I sp >ke on the Demands for 
Agriculture Ministry  But  it was a 
very brief reference  When the agricul
tural produce is brought m the market 
imn*diately after its harvest the price 
is very low  What is the position of price 
index?  The all India position of price 
ind»x of riee has  rcceded from 174 in 
Augu t 1977 to 139 m March 1978

Then, the price index of wheat fell 
from 166 in January to 148 m June 
There was a decline in the prices of 1m- 
ortant  agricultural commodities  I 
avc no time to go into  the  details, 
but basically our price stability has been 
maintained at the cost of agriculture for 
w iich you will have to pay the price

‘ As far as export front is concerned, 
my hon  colleague has already made an 
observation that there is a total failure
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of the Ministry m this respect  1 am 
going to confine myself only to the agri
cultural exports or the policy aspect of it 
But before that, I would like to say that 
while w are trying to improve relations 
with Bangladesh and Pakistan, as far far 
as improvement in trade is concerned, we 
have not succeeded much It is good tha 
our Prime Minister and toreign Minister 
went to Bangladesh and yesterday and 
day  before that they  have  armed 
at some understanding about trade etc 
At present, what is your trade with Pakis
tan , the neighbouring ceuntry where 
we have the greatest export potential 
India’s exports to Pakistan during 1977*78 
were worth Rs 1 $ cioies, whereas our im
ports amounted to Rs  23 crores  As 
tar as Banglad sh  is concerned  though 
there is a little improve version but th* 
same story  Exports to Bangladesh durmg 
1977-78 have been worth Rs  51 crenes 
and the imports in the same year hav< 
been of the e>rder of  Rs  i 16 eroic 
This shows that even m the ne ighbounng 
countries where the largest potential of 
trade is there  we have not succe ded 
much  This neeels to b  paid great r 
attention

As far as export of agricultural commo
dities is conccrned, T would like to •■av that 
there is a lack of total understanding in 
your Ministn of these problems  last 
Year,  I  referred  to  the  pioblem 
of Swadeshi  concrpt  Wt  are all 
proud ol Gandhiji who ga.vt us this 
mantra Agriculture is our bigge st indus
try  But how  discnmmately you take 
decisions at the official leve 1 to import 
mass commodities of aguculture without 
canng what will happc n to the agricul
tural  production  h re  This  is 
what  has  been  happening  duting 
tlie last thirty years  I have a grievance 
against that, though I was a party to it 
being apart of the earlier Government 
Whe n the farmer used to bring his cotton 
to the market, we u ed to import this 
You  go  on  criticising  Shrunati 
Indira  Gandhi’s  Government  but 
you have also not changed your policy 
There is, thus, an  imperative need to 
change your policy  How discnmmately 
you import cotton and even edible oils 
worth Rs  800 crores  Have you ever 
heard of such a figuie?

Sir, imports have to be made but there 
should be a machinery for protection  or 
agricultural commodities  The time has 
come when there must be institutional 
structure for protecting the agncultual 
commodities from mdimminate imports 
so that an officer or a Minister is not free to 
take a decision  Many countries in the 
world have such legislations  Here, we 
become  unfortunate  onlookers
only  There must be a parliamentary



0̂5 D.G»fD.G»f  *79-80—  
c S„

legislation and an institutional structure. 
Without  proper scrutiny,  no  imports 
should be allowed which destroy the basis 
of agriculture, just as we  have  DGTD 
in the case of industries.  We know of PL. 
480.  This has caused a lot of damage, 
though  there are other sides of it also.
I am glad that we came out of it.

As  far  as  agricultural  exports 
are concerned—We may not follow them 
in  other  aspects  because  they  have 
different situations—there is a lot that we 
can  learn  from  America.  Last  year, 
ATisrica exported agricultural  commodi
ties  worth  27 billion  dollars.  Their
favourable  trade of balance  after  the
agricultural imports and exports was  to 
the tune :of 13 to i4’'billion dollars. India, 
to  my  mind,  has  a  more  potential 
in  this  respect  than  America.  We
are  glad  that  our  agriculture  has
started  making  good  strides  and  we 
are proceeding in that direction, but our 
export policy has to be framed in proper 

I  perspective.  There  has  been  some 
indication that the Government has started 
in  the right direction.  I do  not know 

!  whether we will succeed.  I am reading 
from the Economic Survey :

“ Till now the policy has been to export 
products whose production has been  sur
plus to  domestic requirements.  Export 
requirements have not explicitly entered 
the  country’s  production  planning. 
Conscious efforts should now be made  to 
develop production potential —both indus
trial and agricultural—which will enable 
the export of a wide variety of goods.  A 
greater emphasis on developing  agricul
tural exports is necessary for  it should not 
b; forgotten  that even to-day the bulk 
of India’s export consists of agricultural 
conmodities  and  agro-based  industrial 
products.  This will also  partly be an 
answer to the difficulties experienc’d on 
account of the restrictions imposed by 
developed countries on some of  India’s 
major  manufactured  exports.”

I have no time to go into details.  You 
have already appointed the Task Force. 
Do you know what the Task Force has 
said ?  They have said that your policy 
of agricultural export is erratic, ad hoc 
and inconsistent.  All these words have 
been used.  This is Government report. 
These are not my words.  I hope you 
will learn from it.

THE MINISTER OF ICOMMERCE,
,  CIVIL  SUPPLIES  AND  COOPERA
TION  (SHRI  MOHAN  DHARIA) : 
It is my own report.

,  SHRI ANNASAHEB P.  SHlNDE  : 
Therefore,  you should accept it.  You 

■'  should tell the House and the country that 
you accept the recommendations of the 
Task Force.  They have said that India 
Can export Rs. 3,000 crores worth  of 
aj'icaltural  -commodities.  This  will
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Create a lot of employment.  Even at the 
time of difficulties, you should be Consis
tent with  eicports.  Without that, you 
will not succeed in maintaining export 
markets.

Only one more point and I have done. 
About export of sugar, I must  say that 
your mention in the Report is  incorrect, m 
So, I would like you to see the  factual 
position.  You have said that the prices 
had declined in 1977-78, and that is  why 
you did not export.  I think it is totally 
incorrect.  At  that  time,  prices  were 
economic.  But it was  because  of our 
failure, i.e., when we had stocks we were 
not able to store sugar in this country 
and we had no godowns.  There was  no 
need for domestic requirement.  I couJd 
understand it if, for meeting the require
ments of domestic consumers  you had 
curtailed  the  exports.  But as  far  as 
sugar is concerned, when it was not re
quired  for  domestic  consumption,  we 
had no place to store sugar ;  and you 
stopped exports, even in 1977-78 when the 
prices were much better than in 1978-79. 
You exported in 1978-79 when the prices 
had come down.  I would request you  to 
look into  the Report, and see that this 
incorrect statement does not come in it, 
so that the Government’s credibility is 
not affected.

: ^  |?TT I  I 

i6- 27 hrs.

[Shri  Dhirendranath Basu in the Chair]
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t ,  Srfaiftftft |  fV  ^ r%  *pRr?sr *

fs sq ro tfT O T ^ T s fts rrsv c ft i i
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TO ^fts* ir ^ ftt =*Tf^ i ^ r  a v  fa * *  
« tt<ttt v t  s-rara f£, 19 7 6  ir 1 1  
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I  f r  W% 4 , 5 Tr%z % ^TT^T 3TOTT |
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*  *rt ^ p t t  ^t%tt 
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VT #^T-5TT̂ T |?TT I q’TvrnTTcT V T̂TEPT *ft
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?*ttt *rr*r v t f e r r f  ^ ? t  *raft 1 ir 

ift v * \  ft«rf?r t o  f t  ft* ?^ p t ?ijir #r 

«TT I f*T W  ̂ Tm % VTTW J*TTTHpRFft?r
arc m ;\  i

t^V sp m  *ft «TT ftr fWrfr 'TTf^ft 
% ttsf «nftrfear sffir in f, ftrcv vt* ir t  

srarf ^rr ^ t t  ?rk ^  | tfrtra 

VT*£sr T l T O  I V t f  3 *vT  VW-4FZ  1 ¥  

v t  %, ?ft ^  vra y ro  |, ^ ftR  w  s $ t  
| f r  m K  w t ,  ̂ r *  *ftr srr*r ?rrfe 

Tfa-*rrf v t vt *torr vt 

v t ,  fftr ^rrtt s f e  fora- vr^r q w r o  

v*tt% »tt t | f fv  «rpft * f v t t
T^t t — 3SVt * %  T #  | fV UTOft^ff 
vt ifitt ^ r  ^rmt, sftr f r  rnsr % srrvi 
3ETT?t I  fv  trsRTfr^r v t—  *PR ^T 

i?R<ft^ sbtt tT^cpf^ *rv vt fftftr 
q r ’w ,  eft srfarar v^r ^t sv?tt
1 1 *r|^rfa w r  ir w r >  qS*rt ft? 

xg m t i  *tt sft *ft «rrqTT S*r vr 

fjWr | *5  ^qrt ?mrsr vt to v T  v  

f?P? ffrT «VTf^ I TWTt^T * f  V eft 
<P?fVt $ t f t  ^  3mr ^njt |%fv*T^r%

*rm f*r * M t  # n w  v*ftfir£ta vt 

t^r v r  vrfcr ^ rt^ t vm v, ^  v t f  

*<tfr «rrar# I  t ^  frtfts *r

19, 1979 Mm of Comm., go&
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sR W ?n |f ftr^% %  t  araif *?TT ^ T  
| I v ^ t —

“ It has been Government’s deliberate 
policy to restrict and rontrol export of 
certain commodities to enable their 
sufficient domestic availability at rea
sonable pi ice* and thereby reducing 
social cost of export ”

«TRT W ft  3T>T? ?TcJT t  I ^TVt V R X

v r  ^  ® ^ r  3T? v #  f v  f* r r c r  ^ m '\ i  
« r s r | q ^ ^ T ? F n r |  1 r
fW  V |  T | *  f v  JW  l??ft WT5ft

vt t o  t T ^ ^ p H ^ r  vt *ftr % fv

^  cqr^r 6 - 7  f̂ w  % »rrar *n: f t v  Tjft 

« f t , v ^ t  w  v T r P f t « f t  i % f v f r  ^?r%  srm  
^  qir «rt |  f v  i r .T t
? T R t f t r ^  ?r»r crt w r  t r ^ p r i f  ^ r  
^rrffrr ?ftr g ft sitt szr-nr w r  ^ n f^  

f v  m r  v r l  ^ ts r  ? n ? w  ?ftcfT |  ^ t ^ t t  ir 
«rt^  s ? r v t  g n r r  ?r ftR rT Jff v t  w  
I t  t o t t  1 5f t  ^ r i r  t ^ r f t ^  v t  » r i r r ^ r
T*sFft ^rfgrr sft^ ^RTVT l^FPfT^ VTTT 

^ T f^  I

^ rft  *tm fv  ^ r t  f r  m  

5tst f ,  p rr t, ^ rv t  ̂ ftT ?ravr 
Sq-R 3TRT if9T V ^r'T VT ?ftr

v t 65t r  «tt?tt T r f ^ i
76-77 % 72 VTtS Vt
ŜTcT «ft, 77-78 i t  693 VTT? VT W T

t  w ,  f s r r , f ^ 4 * t  g *rr  s r k  
7 8 - 7 9  ir i  $ 3 rrr v i k  v r  
» f q - | i e f t * 3f t * N r | *  vr^ t m i  

3Tr t |  f  i ^rfv?r *  «ft w ir
srstft c n ^  % ^ n ^ T T  e ftq m  ^ n r r  f v  
sfr ^  ^ > r # ? * ^ r
?ft m w v  1 1  ^fr i^Frfqir t ? ,v ^ w t  
I ,  ftnsrvt; f*r w r  ^ r
g^afiT %ptl I ,  tgqir ^prn; ^ t  3T ^ T

|  JIT TTJR€tf^TW ^ t  I  ^  W *
^?r if  t o w  ^  |  ?ft ^sra?r v » ftv r  

^TT VTSTT ^ * 1  W  *nff
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%  fa rr f*T  W T f  t*T  %  w
^=r wtct r̂r wrnT ?*ft

7«T f r  fiTT* f *  flsff sfST ^rffrr

?rf^r sr̂ r strt $ t  w f t  f w  for 

ssfrr s*r ?r f t  srnr vn $ vr ?t f> 
f% ^h+i ^+mh»m *t *(%,

W IW  8STRRTT «T 3RT 5̂T 9TfiT ®PT
eq^r T m  1 forr sft $  

\ v f t i  i i  £ sfa: g|?r tft *tort *r sri 1 1
* lf 3TeT insft- 5F lf  qgt |  3ft ftp *

^  w ^ t  far r h f t ^ n :  s f t f w ^  * f t  ?rt 
t o t  wrffrr j fq ^ r  30  zrff % fanrr# 

% 9TSR »HTST *Ift I JoT MUli 
7% I ^r^pgirg- 3T^r 5r % 5TRTT f  3fT 3ft 

st£*T '^dl^d^- nfvtri f  "3̂ 1% qT^ %

^ r  *r  f ' .^ r r f  %  m m  r ffa  t fp r f  *r
*jttaT f^rr *pr 1 srsr ^rgr ^ t  fa R if  

% OTSPT I  3fT 25 ^  30 1T*T s fo  T̂ fT? 
TcfRTT f r f t  % I JSTf PT ^ T  ^  I  I

?ft ^ r  *ft snrc *r vet sner «pt

fasrrf % stspt s^Ft %
fatr SfTRft tpr? JT OTT THT t  I %-feR- 

^*T*f sm^PTiTT I cTWcTV?rr ^dbTTiWr 

tft ?r iFnrr, tftifc tft IT WTcT

^  I  rfr ?HTRT 3Srt*T SFSTT 
# r r  ^  1 *tt

f o r r  I ,  ssrfa rr $  srsnrf ^ r r  ?  
%f^T q f t f t s T F T t f t r f a s i t t ,  S f  tft 

^  fa*cT?for 3TcT 1 1

* 3ftsp ft£$T3r ? t ^ r } r  sit* *r #  
fa r t s  *r f ®  ?nm  ^  w tr  w l f r  

snrr wrnr | ,  i x f t  ^
i r r ^ r  apt « rM  ^  %t w r̂rsRr 
?ft, ^ F t  vft ?rt ^ n r  1 ?TTT ^  eft t  

f^ r ts  % Pp  *r»TT̂  »r^
x f h r w r  ^ i * r r ,  ^ f t s a - *r t ^ r t r  # r t  

y s z f r s  t i  ^  
« m m  e r n r  t  ^ r ? r  * i t t  % t ^  
s rm * r  n t f t  ^rnnft, ^  ^  

^ r r ,  s fttff ^  * u w  W n r ,  ?ft * 3  tft

t ,% f% ?rv rT ^ T f« iT ?  gft %m  ̂  %  
^ n t ^ r  f t  

s * m  s?5®r f t  srm r eft * f  3f)«w*r
^ r  ?tt ?rft ^nr, farr sitt tft 

Zfc ft?ft 53TTf%TT 3ft *?f

f% ^*fnfrr ^fft f ?  I  *rr %frz ^  
fr? f^ T F r ^ tT 5 T |q T  ^ f t T f T |  I 

f ^ *  *mTzvft ff spr T?:r «rr 1 
5ft^*mf»rrTTf^rT 0 4 9 | t *rT5ft?rf> 
twz  t  srsrfar 1/5  ^ n fr  ^ t t ^ r  |  1 
eft grr kt«^ f=Rt sr t̂ T T ^ m  
*ftr p r  ^ T  ^ T  WTT T | I ,  ^»ft t  

f*TTr n %  ^  ssr ’T'T %t g^r ?r t̂ nx «n% 

t  I ^TTTTSTNT <%r f ^ r  ŝ rriTT ^  ?TRr 
^Tfeqr I rrsRprti $  ^

Tl  «r %  ^ f̂tf^Trf- r̂ ?T¥gr ?r jrarcrrt? *??r 

|  ^rf^r fj% ^gr 9 w  ^  ^ytrRt f $  
t  1 t f h r o :  ?r ift 5rfttr(t | f  1 1 * t  

? r ^ f  ^ ?m ^ t f t  t  \ 

%m qjmr qfg#3r ^ t t  i

^mf% ftp* ?tt̂ ^  «t, ^ r -
SPFSF f̂t «ftr sq R  fsPTT WT 3 W t  

fTtfT? ^?t srs^t ^nt |  ftrq t
srmf ^ tt ^ r r  g 1 % f^r f*r ^ r

^Tf^T %  *pftpn1 F̂fT ^ e R f
?r Tnprrts v t r *r^r t  1 f t w  %

PTP'T 5TTJT fT  5TT̂  ^  3»WT |
^  fJTFt spzrfkff f W  |  W f%  %tf 

aRTrf^ ^ T  #  |  I *TC VffT &  
H? I ,  s f t - fW ^  f 1̂  HtfTcTTtfqvr 

STTfar ^  ^nT ^7% WT I  I i^TTT ^ r

% WT5T ^TT^ ^  f W  T̂cTT I

?ft w  ercf % wrr*r ?^t W  f f W  |  I 

^ t ^ T e T ^ t f ^ ^
«r?Tf «rT«ft ^nff^ 1 ^ r m f ^  

gfr ^»nr t  ^  ^ eB̂
< ft fW t¥  *  wnft wifip? 1 ,

^ppt sK?R«rr ^  «w r  I  9^
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sftc sr?qr i i f f >  ?rr«r-JTT«r 
i *  w > r t <3  3rr% 

^rffcr fa * * *  i^spt f t  i ^

«P $  k m  3FT W $ F f ? T * V T  *ftfTT fa?TT,
^Tanreff *  ^arr f a  x m x  aprtrcr 

* r * r p s r e r f t ^ |  i ^*r?r^fnr ^

3 r ,  i m  srt ^  stssfst «rr
f a  inq^T f^n r^r f s ,  w w *  

W T  =5TTf^ I 31 *pc^a %%TTH?Tf^
|  f a  ?  «ttt ^?r jt *r«3  *r «r-3  f ^ r f a r s  

t ,  w?t t o  £  srrcTT ^?T*>r q f t *  |  i f f f a q  
ir*r w>ft v t  ^ t t o t  it 7^n a r w  ^ tfeq  

m fa  TWl" ^TRfTRr TST?r I  I T*T5T 
^  <TT T^5 ^

*T*rt ?r|t 1 1  sC rfa  ijtf w  stft ^ r 

I  t  t i  T f t |  f a  * *  <r?:

3T*?- E*TT<T f^ T T  3TRT ^ T fftT  |

rftTtt SKT *Tf % fa  f*Tft SfT fa*SS
q * t a r * r t | i < r *  v t a r r t f f h a r  t t  s a rrc F- 
ir t ot * * r  * t 1 1 ^?r ^  1 0 - 1 2  fa*r
fT S fl*  I  5Tfr ¥TTT WTT *P*TT?t |  I *W 

st *F*r  s p (*rr^ fe a r % * z x  v t  i * r  fc s n  jt 
*tt» t  ar?RTT s t f t t  i t r f ^  
srr «rrT  3?ro- % f a *  *rr«r-*rr«r sp>«rr- 
‘T i 'f e f  i r « ? : v Y i r U f R i  r « m r  ^ t f f c r  i 
$  f a ?  % i f f  strt % ^  |  f a
t fr « r r T *f e * r  * h r t t  v t  * r f m  f a w  
^rrffqr j s rrr  £<§r f a  ? r m  m %  «rst 
ff? «rr t  ^rfa^r ^st^pt T?rsr
f 6 r 2 1  ^rns | |  7—55I5- *T

e o .  4 3  srrar f ^ r r i  ^r
T t f  srftcr^ ?r|t f t  1 1  ?rtT is r#  w -  

^5T apST9T 26  ^ T X  ®FT f t  ?f«r< «TTfe-

ftr^T?r 1 1 ^5ft^r*npRrTf f a  i*R?t 40
sptt? ft?TT ^rrf^r | ^ t

|? ft  ^  ff*r tn r r  ^ i ? r ^ r  * m

STTTTC % 1 0 0 0  «PTt?
5p t  f m  * T f ^ r  i art w p f  5 r^ c r f q  
t  W *  * T J « K  tp R rifi?  *T 1 9 7 7 - 7 8  i f

10 92 ^rfrsr^T ^ffrrrs qr$rr3» farr
ir^T^^fa 1976-77 % 18 5 4 *FT 

f - p n  w r  «rr i f«r® T  ^  vrJ 
w t? r  wt «rt f a  ? r w  m  

100  f> r r  ^rr%»r % fa r  
i  8 T T t ^  i  o s p r n - f  r T f  i 

^  ajger «rq-^: f?«r% | ,  ^*rr^r sp ^ rn t- 
^ E T *  ^«TT n fi T^r 1 1  i m  

^ T f^  t  f a  ?rT<T '̂T ’i ^ T  ^T | 

ot<tt 40 w tm  w>r ?m  «pf ferr 
1«tt | ,  iro eft gsr^r |  fa 40

f H r  f a r  ̂  5f ^ t  *

t  ir 3rr ^ T n rf? R  m
^ r  % fa r ' t r  ^  spt *rr<r ^
«r̂ Tq- f a  %$*FT Sf-JT % sp?T TTfT

f'STTT *  ^ t f ptt i ?(«rr i?t*pt E?r-
? r m  ^  ^  5^ r 1 1  q ^ r  1f  * x \ z  

«TT 46 ft  *WT 1977-78 »T I
*rf icT̂ Tt anft ?r?«rr | ,  ^ t

f j j R  afTTRr f > r r  ^ i f f t T  i i^ n p t ?r*rm
®rst ®t?r * , ^ T t  ^?«rrt 1 1  rnq
fa  3?TtrK> 150 ®Pt * T $ 7  300

IT ^ ^ T  I  I !TT7 I?T^r tr^ffTT- 
?te sr»ff ?Tft ^  1 1  s r m : n i t  qr f̂t- 

sfapjjr <pt TtT^fsTt i?r iTW fCT 
w w ' l i  t̂ i t t ^ ? t  f m r  i a re
I ^ T *  ^ff^ -q T fe ftT^ ? rn  ®p'r 9TSr 5PT ^ r R f t
?renr ^ t t i % ,  w r u  r m x  n f  ^ t r t
sztpttt iH f  ^ r s in r ^  f>rT arTffijf i trfe 
5 r T q ^ T ^ r ? ftfa ? T T 5 ff ? t i ? r i w -  
?i?r ?rft fm r, f irfi^ -^a fF r  ir % 

smnTt i

TtiTo #fo ^fto ITCfjo qfr sftfrrc \ 

9rr*r ^  sr>r i?r ^ % f a

^ a t r . 3ft sft Ifasp ^ T R ^ ^ c rw r afflr

v f e r n f t f t * *  ^ r  *rTTq»?r 
^rf^q; t ?TRTRf tw-^W tfvr T ^ 'iW  
ir ^TT |, »̂TTfa<4T, «rk 5Jpsft
^ * t ir % « r T t— i o o s r fo w w ^ fr6 ? r>



%  ^ n ^ rr v t  T t e r n t f l b r  t ftv r v ^ ta r  v t  
vtttct, q f m  fe sf*T srv  f v s w  %

5TTT fVd<uf fr<fT T̂cTT ft I ^VT* *ft 
SfeFW T ^ R V  ̂ t«rw*fer 5T§V 
v#r v?vt t , % frv ^  1977-78
% 286 VUsT ^  aft ^ ^ T T t

fifwr 3 7  srrar t t  «nr 1 ^  40- 50
TTtv  *?TmT totc spter ir $ % £  ^ ? tt

’vrf^T, fefivj f r  ^  ^ n r  s r  v % j 

^sf mm  sf̂ cT t a r n  w i v t  *cn$t
t ,  s v >  « R r i ? r  50  ? t v t t  i f t i r w ^ r  
% j m  Tqsr, w t ,  r^r, srrfe srzv
i ,  *tf T V  vfe ETC T t  *fe ^  V i  T t  V S T V  
sjffV  V V T V V  f i t  T t f  T T * T  V ^ V T  I STT<T V *
% t t  ST-Sftvr T t  ^faro-*ft ^  
6 3 f T l » « f f ,  W  91 WTtT gt iflft  % I
t  visar |  f r  fav tfr sriq <rrv
VT VI VtVVT WTS*-—5^ 5)T I  f r
*nw S  fsraHrT *rg v$ *«■ sjfr srfrr
T  * V » q  V  g t ,  % f r r  * f  SV T | V T  f  f r  T V  
i f  T V  1  T T t S  * * » V  T T  S T - t f t V T  
V t  ^ t - ~ 3 v r  ^ V V  T T ? fI VTf??T I
^rfrv^vvt srrvvsnft T fv v s rrc rt  
w r * i  v> ^ v t v t  TTjfr ?>ft 1 

W  «TPT *3S T ^ J V V  ^K̂ VTPar 
T t  $ T V V  T t  I K T *  ^ IT  V  2 0 - 2 5
% spTtsr *kz  t*?vhv t s ^ v  & srtr ̂ v
W T  T T  f W T  T ?  6 6  T * W  T T  £ V  
V l V T  f r W i  S f T ^ T W V  V T V  f  I
?H T o ^ T T T T  V  f a  V  V * m* T >  W %  V T flS r  T ^
T T  ’TV VT^ ^ T t  STM 'T^t
T T « T V I  ^ f r^ V T T ^ f T T ^ V ^ I, Vfc

« v r t v , ^ v % W  v w r
H f r f f  V #  V * < t  V t  V ?5 ^ T W R W ?  V T V  #
v*r T$vt 1 t  vr^rr g— stft w  *ftr
®TTV V I

*v|Pp t  %& «*w T t? r r ^ fe « 3 r  TTf% ^
T T  T ^ T  | — T ti f^ rv  ?TT3r ^ T  ^  T t V T ^ ^
v t a r a a f a r  T t  'jft f ^ v f v  ^  T ^ t  | —
VtVT ^f«TT %ftfWTTTT5fVf^V I §VTft 
T>VTT^ r TT ifr ̂ fV T  | ,  V^^fftvfeT

313 n'G'> ’79-80— CHAITRA 29, 1901
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Cdopcrtifiot
^ FV T  I ,  a ^ t^ r  t - W T - ^ T  |  ^  v

ir ̂ V t v t ^ f jT  K2WSTT T r̂fT % I w tv « V *

v v  i M t v t o  ? n v ? r m v
*TfT t  f r  V >  « f y  V 7 T T T  « m f t  ^  3(9

^ T t g'P'̂ fiT TT % w f t  smsfvvt Tt
V5R ?cft (;, w r vrvfirvt t> w t t 'z  
t ^  ^vt t , Vf?r $ \ sri^t ^  « r r f r ^
T t  n r ^ r ^  T T f e r ' T
I  1 m ?  *Td^fi T^<ft
^tf^iTVTSFTOr T^TT, 1SR,-Tt,S^ v»f)
T | j f r  v t  r R p T  ^  q-gr* ^ 1 « n f t  
v^t wt vt^ti ?t>t £ tr vt?  vgt
VT*TT I s :v  ?P  tfj OTT TT * i*m  VTVT

v r f r ^ r  v  i|vt ^ i w c r r  ^— v s f l  ^ f r  
âv ?ftr  ̂ €r |r j

r * n ^  i , T r  v f r  f a T F S  ^ T T V T V I  | —  
fvv ’TiSVT VW5T IT̂ To ??le V^o 

T t ^ i ^ W f f f  I ^V^T 1977-78 
q- 1 j*3TF TTtf 3FTS#-?ftVT f?,T % \

% W V H V T  f — ^  V f V  T V  ^  I V T i  
i r  ^ r - S ! T T 7 r 3V W ^  T T  t r s f - f ^ T f  J i T -  
^  * T  o T T T  j t  ^ T f ^  I V i % -  f V V  

T r  Z T t W T  W T  y T  T V  
T V  T T V  ^ V F  T T T ?  T T  V T V *  

■s^RT^f^VI v f ^ ^ i q ^ T T ^ T  m  
^r *w rfr  ff5vv% ^ft 1 5rT
S l f w  VTV W ITT TVT^T t , ?TV TT 
q f® ^  fwfiiJRtV f W T  % ^tTT 5V 
fvfW-VV T t T T T  îfTVTcTT

«3erf?v, ?v ?^vt q»^rr 
T t  m w  st̂ t t t  t  v»Tfv ?nv '̂rf?w 
grfr ^ t ^ t  A n  v»j3 #r ? t̂r ^vt^i v?« 
^f|2T *T WT i 5V ^ ^vrrt ^ViT t t
STVT̂ tVT I ^  T̂TVT | fr ^  VT ŜfTV
f^ fir  t  ^  q r  v v r  3ft f w c  t ^ v  ^ r t r
friff qVTTfM* VtVVT WTV*T
^ W T ^ r s v  v t ^  q r « v r  vrst  ? r r v  v |
?rtT uftsnv f v ^ t v  K V T V  T t  W < W T  ?> t

«ftv?ft HfffRT cft« Tt»TVTT ( w t  •
^ T T  VW ) : W Fffv V ^ V ,  V^
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[sfrarft nrffwft* 

f ffTft fafsrcft % 3frt ir vm  

ir ifffaqr ̂r̂ft ifRft % f% fm* 

wnr %k % zjw *ft sf̂r 3ft 

fosrwir tftr ̂ft <fa&ff | Wfc srr* ir
I *Tf  ?rfhFT I I <*ffT ̂T?T% 

f̂TTSJfe % TUT ?>TT  t  % ffT*T 

*rwt | far #*tt tpt fatfr  srk

ir *rft ftcn| 1 r« faf̂rcft % 
r̂t % ?ft  ̂ gwt f £rfar?r

fowt tftr f*rf?rcft % anft ir ?t̂t ̂
apT fffTfft f I fjfiftr I*Hfr  TT

?rr?̂r r̂ '■fNrf 3r | sfr fir m* vt 

fwft | 1

*f 3fr m&tm: »r?ff |  srnfff3r 

3T|rr  *r*fr % \ i**  ir ff£ w tt 

% fa iff fpfte* % srf<T  r ff Tiff 

fWT *r t | t  *n% ftffr ir f̂ rci

3T3T£ Î T̂STff ̂  «TT5TT | 1 TTsp ffft%

ir f t 1 4 «t ff? i*r£rw wt | i 

iff̂ JTT̂  I fofffm srnfffsr tft ̂  

srrerrf  i

4 T̂fft f? far srre % «t̂t sptf

*PT$ ap̂ffT »TSff apt STlff aw  «ft

Srfâr ?TT3T f* *l*t vt srriff w *f t 11 

<t f rT* t ise?r % arrt % *Pf*r r̂Tfcfr 

g 1 fs**sx, 1977 ir  it̂ t   ̂  

184.6 «rr,  faffTWT, 1978 *T  *Tf 

184 8 ft WT 1 §rfa*f Iff ffT̂ ffap

JTf 188 iff ss wt 1 r̂̂rtt ff 
*rr* ff̂r 4.4  % w t*t srnftrsr

3Tft t « Iff ¥T?T apt faffffST ffTf* ?Ft 

KTR *t T̂T'TT TTffTJ |

Iff*TT ft ff̂t, ffTfarer aft fa> sr̂ r 

*trt *rrsr |. *> f«P «rr»r ft

?rft | srf̂P fen  % f̂rq  ̂

f̂f̂  apt*RT 28 <rc#£  »T<ft | I 

iwT 'TR'ST ?nr ÎffT5T  ̂  |  J

3̂ff«Pt vt 23 <rsff£ ̂t»m sif »r»fr 11 

-fffffff % irir 11 q w  ̂rf ̂  11 »Rl¥

.«>..  V  V  _ _ _   *v P  <v  <■> <S.  K..

WT W  TO *571  wr R W W 

I I ir «ft3ft af>TI#*fT?T  f I 

^?t smfff̂r tft 9  3T5 »nft 11

ff̂r % r̂Tff  tft  trw «f  *4 t 1 

T̂fft̂  ?rk trfa|%?R  cnr̂r  %  *Tff 

14 «TCff?, fit  pft*  3̂T?r % im

9 tw j are  |  «ftr  «rnr?r

%̂ Tff 3ft «rfSTfTft ̂  t f̂ tT?p TO

 ̂ I,  trrsTTfTR wr̂nPTT  |

t afTĝft | far r̂ 3fr srfimfr Tfct t 

»T5PT ̂  | I f̂ffr STTff 8 W

w  11  ffT̂  Tt ̂  «rT?r ̂ nrr

r̂fftr I

icHTT ft 'Tft ?rrtr?r ¥ t̂

?TT®r5r "n: ̂nTTzft fsrff̂t ̂  ff 

qRFlf?T % 3TTff  | I F̂TTt fT'TTS ff

Iff̂ T f3W ?r̂t 11  apt srnfffir 

m 7ft | «r> ̂rmapt fWts ir iff t 

% wnrwrsrtfffft 11 ^   fffit srTfr 

ff T̂ffr̂ ?rnr?r *tfpt fen «tt i m 

fan; -z&ft srriff  ?nft | 1 *rM

srŝ ir iTJfr tRffS TT S f ff9T̂ farq-T |

%farfr ̂?Rft srriff 8 <t w  an »nft | i 

<rmt ft f® ?r f® ap̂r ^m, aptf 

?T aptf ap̂r ̂ 3r% f HT I STUT ?Tft ̂ 5  ̂

?rt # ffffSTfft I far Ttf ̂ffTT 5*ppt SFT%

r̂m r̂ft t 1

Izrfafktrz I?f̂/T«?r  apt

smfff̂r »rt arfcr *ti t 1 'PT̂ t 

24  ̂ ^ 24%  ̂  ̂  ̂  ̂  ̂: 

srtêff TT itfff—4 5  WT t, 

 ̂  sftwff ®PT 11. 2, 

tftr T3T? 5ft¥«FSff apT . 4 ?rk apfvpFt 

WTT 2. 8 ̂  WT I I Ifft ff̂f t ff>T 

fftr ftJT f̂f  apT 10. 6  ̂ WT t I

# «rmrt *rre firârT ̂Tf?rt f far fWr 

**s m ir «rM  fawm  ̂ gf 

srfff *t   ̂ ft? «Tf *>ror ̂ t ̂ t 

far TfîPP fvf̂ vw  «TSW % 

ffffipff  zrr?ft fafe ffm  ̂ fawr
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era ?mt  forfon- ̂  «ft ?ft 

ampft i %f*R wrsr  ?rft fsrr 11 

*w srrc% *rcr fârr f fâ ^nf mwt 

#qTfotf ft STTzfrft I qfe fsrtf m  

irpft *rc*r  srrcsrm 

tft f«r tftaff *t ?r̂ ?t srmrT sstttt 

p̂tt  | fa ̂  f* jrt ar̂r, ?rf 

«rr»r,  *tctt #ptt, mfr ̂ r 

STT* *T f® 3TtfT?TT JTfft  ft | STR 

afar  1̂1 %  %TKffar % farr sprafr 

5fta?fcr*fter ®Ft ̂ %k*m\ 

| ft* ift *f rrft frrsrcTT ft I  W  

*R wt f*T5RTT I 5̂ %fr mm fw r ft,

$tt  ̂ fron ft 1 nfr ?tr *?£tftrcr 

ft 1 *rrfa?r, *rrq% w  ?rr % gr̂t 

srnfterfr % srrq̂t fâ Tt, ̂ ff f*T#*fy 1

f* ?TW ÎTTfft qr 3TRF fc* fspTT ft

ftnfr ft i.?hj qrTfarar *nreft ft 

zrr ® star t *rr ̂  q<TT

r̂f̂r srtft ?r*rcft ̂  tftffvtfapRfi’ 

tfr sr̂lr | t aw ?w  f#w?t q-fN*

fa*£*r % arFw n ^ %t 

swrr ft ?r«i ?r*r prmr srt

qparf <f*ir srf>far*f?t  mfarcr *nrt

cr?»ft, w  srwr %r£ $<ft  T̂t 

|,%t$ ̂̂ TT̂ T̂TT ?r£tftl Tlfwnnwrap

srf̂ *rĉ Hr | *rr ̂   tfr srmrt
ĜRT ̂ Tf̂ T I W t ?HP STTWT qftsTCT 

f̂jt®q7H fâ TT % fapj  forfrzn 

vx  srrffsr 1 fasr fasnr
?5ff  ̂*??£ I

5ffT7 W  % *TT3T aft iT̂rar **11 

?<r*Pt  arTW *rt ̂  nr srw 11 

vr«T srTtfn; ir arrerr ̂
55̂ wr?j5 viff | 1 wmx it irf ?ftT 
wt̂«t   ̂f̂ r x$r | tfft  ?r>r 

5̂  | 1 %far?r  *t 3ft ^
I sPWrt TTUR aKY f̂Rft *r ̂TT 

*rf?rr |, iftT n̂ r  ft

l̂ rt  «# I 1  Srffrr  ̂ q«rr 

r̂r | fc farff̂t ̂rmr wt ?rft vt

I 1  aw wt %  »m eft

*mr *rtt far $*rro 5ft ̂ ŷ ar *n, art 

??tc % to <tst f*rr «rr ̂ «ft̂T ft w, 
m Tar f> w  1 *ieft w

vmr | fv  f̂ \r   ̂afr  ?stsp  #ar 

 ̂;sm«r «r, ^wrt  r̂ ̂ft mst

1 *rat  r̂r irt | 1 

ipr €t ?ft ?r> ?rc$y r̂ ^wfirir 

% t ft  qr %ft t sf1̂  sntft 

? 1 f̂tfaw  shf ?ft?T  ift  Jrrfw

ŜTRft  I  cfr  T̂%  f’TO 7Jff

t̂  t̂ ?Rt3r ̂7%  ft,  qrtft «rrfw

ŝft T̂Tcft ft I M W 3TRIT ft 

Tt ŜT TOT  ft,  ŝr <ft

'STTfft ft I  ?R Af7Z WT % 5fTM*r

 ̂   I I 3TcT  f®   r̂ft  ftrft  |,

®RT3; % tfe %t ?Tft ?tcft ft  I 

f̂ycr  wrr ?Tcrr ft  1  fw   %■

?fr  % ?rm t  f̂arir  îr  ?f̂ft  %

t̂t t fa «rrT srn sp̂rt 

r[T  far   ̂  %  P̂rrr ^

srrrr, Tnfar ir  ornr ?ftr  »nfe 

IT  WT  *TT  SRTWt  q?TT  W

srpTJTT fa  srYr rrff  ?ft r̂r 

qŝ if̂ T fâr ̂t |  1

*r 3TFT q̂ri- frr ̂nr> faw  <TTf

?r 3nn%  ;trt  vfl̂T  r̂nrr 

sr̂-   ̂ 1  stfft w  wii

wmn W* fw ft,  tjnq- €t ?fV

% ?rra  tr fw  %  I  WJT £)>  *ft  gprf 

% fro  m  STGsrf  ̂Tftf cTP  T̂FfT I 

?r> sr̂T % fâfat fatrr?   ̂ #̂t 

JTt̂tWt ft ffV*RT f̂t, T&ft  n̂rr 

%  w r  1  ?r*TTt  qro  t̂̂ *r  ^<rf̂ €t 

cTT   ̂  ft  I  ?TR% *PfT t far

srsrq'TT  1  $rf«Fr ̂   *s?t̂sf

^̂f»Tc?t sr̂t lt‘,'0  ô?ftd

m  THT 5fa   ̂    ̂   TOTT  I

vrr% f̂t ̂ft mwt stt̂ r 

ft «Tf $ fa aft fa*TPT toit  *

irpr ̂t R̂srr | wi% ?ft*̂ r
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T ^ r f ^ r  u f  |  i v t t o  % «*tt3t ^ f t r r  
2 5  f a * f t  %  »rnr %r, % f ^ r

5* 2 .%  ^ r -  ctrnsr ^
1 1  s rr* o t t t , 5 o q% fsfr f̂r f r * r r  
«T T  I T O T  W T  f m  w t  ^  I  I
* P F T  tfjTWI f a f ^ T  ^  frT'TcrT
% fanrnr ^  ^ t  i snft ^  *r f w r -  

*r*r tV apmt^r f t  «fV, faro% 
isrt r t  2r i *  an^ft f  f r
*rrc?fta tjTf^nr aft Tffr a r m  ^ f t  
^  ym for it i ^ tf^r

t t r f ^ a r  q r s f t  a f t  ^
^ W t  w*Tr<T sf t?tt < * f e ?5r  i f h f t -  
Tr^Pvr ^  ^  P̂ciT ^
»R5TT |  ? rk  2F3JJTP* *RclT I  I arw

-3UFTT t  I S ^ rf^ t
w  T .f^ R ft ^  ^ n r r  ^ t f p r  i

5 H F  ^ H < rT>fd5^  %  arr*- *r 
TTFpf^r f a t  srrwt
t t , r̂T t̂ ^ft ^ t  ^t i
wtfor w  ^^iM'̂ faagr wt s ft  *
5T^t *ft?fft*fta f T  ^  H  Tr? 

V tyrT^ frsT W>T ^ T W T  p t d l l  ^  e ft  ^TJT
*ftr *m  % *t tft a w  farr 
^  F> rr t ,  * r f r  ^  ^  i M ^ f V  
5F T  * r £  |  i ? * r  e f t  ^  |  f s p  w v r  

T T  f t ? T T  ^ T T f ^ t  I
a p frfsfT  t f f a #  ^ t  3 > sr  i n s 
e r t  > I W V I I^  * F * %  I  I

TtSKl^ * r  W * T  «PT T O T  t ,
irnr ^sr ^p?r t  ft r  i *t  « w  
^ T  7 8  W W  ^ W  ^ T  5 t t 8 W f t
%ftx * f r  s r f f U J r e  F i f r r
**r% |  I ^  % «R(V «ft TTfTo i t o  

<nfo?r % «Pt^t %fsrer ^  t  w  
T O  t  ^ T r iT  m  ^  ftrapft |  I 

t «ft 7 8  ?rrer sf^^r ^  t |  |  
< f k  2i  srrar t w  *pt ^  * r w

spamrpT i q ^ T  2

^ t f ? r  w  | i  w  i t p r  ^  
25 *!TW t w  8 R  arpft |  | v w ft  t 3  
srrar t w  % O w fid  ^ t ^ffer 

t  far*^ ?t 20,000 t w  *rf<Trs*: 
«Pt m r z  $ r t  $  i m  5rft m»T t  

f% t T j  f t  ?rrw t sraprr 

wrf^r i ^ h r  rrm f t  a r t w  ?ft
^TR> JTfTftWt ^ T

9^Pm>w fnft *rtr ^r sr w ’tf? 
^  f̂tara' >̂t sft^nFPT f^Tan^’Tr i 

w r  ? tf r^t t  ? » r f^  t

t o  w r  m m  wrtft f  i
SHRI P R\}\GC)PAT NAIDU

(Ghjttcwr) Rt*sp<cK<i Sii I havt 
to bi(L,m wlitrt Mi Cifon?< Mi Shindt 
and iuv sislti havt stopped I knov\ tlial 
tin Minister is a siik tt dynamic and 
effacunt pci son 1 also know thit no 
vested interest can mflutnct him Bui 
I do not know what ait tlu internal 
difhcultKS in for mul itir g tlu pc lie > I 
want him to suected J wish him will 
But I v\ant him to comet the policies ol 
the Govoiinunt

Sir this counti> consists of two cat<- 
gones of persons One cilcgory is ton 
sumers, the othrr is producers It is 
quite necessary for the Government not 
only to piotect the consumers, but also tin 
pioduurs J hr polity of the Govern
ment is such that it is not able to piotect 
the consumers 01 the ptoduceis

17 hr*.

I will talk only of the product rs now 
I f Government is to protect consumers as 
well as producers it has 110 other go 
cxcept to adopt the dual pricing system 
Prof Ai G Ranga the national kisan 
leader, advocated as far back as 1950 a 
policy of dual pacing—1 e , remunerative 
prices should be paid to the agriculturists, 
and leasonahle puces must be fixed foi the 
poor consumers by giving subsidy Wc 
are doing it now We are subsidising 
food to the extent oi Rs 650 crores I 
know Therefoie, unless a dual price  
system is evolved and implemented, it is 
not possible for Government to protet the 
agriculturists

Members from the Janata Party, the 
Congress (I), the Congress (s) and the 
Communist Party, irrespective of party 
afhhations, are saying, and the Mimster 
also knows, that the agriculturists au*
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suffering  very much.  Therefore,  re
munerative prices have to be fixed.  How 
can remunerative prices be  fixed, how 
can it be implemented ?  That we have 
to see.  Mr. Shinde has said that the 
time has come to come forward with a 
legislation.  Why ?  Because the whole 
thing has changed.  Previously we were a 
country of deficits.  How. with regard 
• to agricultural production, we are be
coming  surplus.  Therefore,  our policy 
must be changed, and that policy must be 
continuous and stable.

Agricultural production and food are 
under the Ministry of Agriculture, while 
civil supplies has been taken away and 
given  to  another  Minister.  Therefore, 
confusion arises.  Even the Agricultural 
Department is not able to estimate what 
the  production  of agriculture will be. 
Because they are making estimates taking 
into consideration only the existing cir
cumstances without caring for the research- 
results.  Tiicrefore,  they said that  we 
were going to produce 125 million tonnes 
of foodgrains this year, but we actually got 
127 million tonnes.  Therefore,  there is 
defect in estimating because they are not 
combining  or integrating the  research 
results.

I will give you one example.  Let  us 
take wheat.  In wheat we are going  to 
have a second rev'olution.  If you go  to 
Hissar, you can see a new strain of Kalyan 
Sona.  Earlier its spike was only six inches. 
Now in Hissar you can see the spike is one 
foot.  Earlier in every spike we had only 
two grains.  In the new strain we  are 
having five grains for every spike.  Tillers 
are also more, and it is being popularised 
in the agricultural  fields  by extension 
workers.  It is taking root.  They  are 
confident that within three years  they 
can popularise this strain in  the wheat 
belt.  Then what will be the production ? 
It will be doubled.  Without taking into 
■consideration the research results,  how 
can you estimate ?  Because of the defect 
in estimating, we are unable to  know 
how much surplus we are going to have. 
Unless we know what thesurpluS is going 
to be, it is not possible for us to define 
our policy, ̂ that  is what I am saying. 
Therefore, in every agricultural Tcommo- 
dity, the statistical data are defective 
the estimates  are also  defective.  ’

With_ regard to exports  also, the iMi- 
lustry IS not having the machinery to 
prepare the projections.  You are having 
a research  unit.  They  are  saying 
so  much exports ’—‘ad hoc  arrange
ments ’ you have said.  I am very glad 
mat you have accepted that the exports 
fe ad hoc and defective.  Unless pro
jections for the exports are made at least 
Mr five years,  it is not possible for us to 
“  out markets.  Only when we know 
which commodity we are going to have 
wrplus, %ve can explore the markets  in 
Dther countries through our trade  re- 

jjoLS—ij

presentatives  in  Embassies.  I Then we 
can find where we can market our agri
cultural commodities.  It is quite neces
sary for tlie Ministry to formulate a policy. 
Therefore,  I  would  request  the  hon. 
Minister to come forward with a legisla
tion  so  that  remunerative  prices  are 
paid to the agriculturists and support 
prices are fixed and the surplus is pur
chased and exported.

With regard to tobacco, I have to say 
one thing.  The Minister assured us that 
he is going to bring a comprehensive 
legislation.  I request him to see that it is 
brought as soon as possible.  In that, I 
want to him to have canalisation of to
bacco so that the growers can be protected 
from the monoplists.  We are not going 
to eliminate private trade through cana
lisation.  The Minister also knows  that. 
We can control the monopolists and pre
vent them from exploiting the tobacco 
producers.  My friends will tell other 
details.

With regard to jaggery, 51% of sugar
cane is going for jaggery production. 
The jaggery producers are not being 
protected.  Even for coconut, a Board 
has been formed.  I request the hon. 
Minister to form a }55oard for Jaggery 
also so that the jaggery producers are 
protected.

As regards,' jute, the Committee on 
Public Undertakings has said that jute 
growers are being exploited.  ,\Therefore, 
I have introduced a Bill for canalisation 
of jute.  It is not necessary that the hon. 
Minister should accept my Bill.  He can 
come forward with a Bill. Jute canali
sation is also quite necessary.

I have to say one more thing.  Now
the time has come,  when there  is no
difference with regard to parties or politics, 
we want to be one and we have to sup
plement and complement your  effort. 
We will cooperate with you, if you bring 
forward a legislation so as to save the 
agricultural producers and (he consumers. 
I want the hon. Minister to have a 
feather in his cap by stabilising agri
cultural  prices.  He  must take  steps
to see that the consumers and (he pro
ducers  are protected.

SHRI  PABITRA  MOHAN  PRA- 
DHAN _ (Deogarh)  :  Mr. Chairman,
Sir, I rise to support the motion brought 
forward by the Minister in  the forms 
of Demand for Grants of his Ministry.
I have  attentively heard the criticisms . 
made by the hon.  Members opposite. 
The most important criticism is that the 
Department, nay, (he Government  has 
not got any policy so far as export is con
cerned.  In my opinion, the Government 
and the Department have a policy and it 
is the best policy and a national policy.

The import policy is to import  only 
those commodities which are not a\ai!able 
in our country, Avhich are very costly and
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very dear in the country. The com
modities that are in excess of the national 
demand have to be exported.  In the 
last so many years, there has been a hue 
and cry that the foodstuffs have become 
very dear.  There has been a rise in 
prices of all sorts of commodities,  mainly 
of the foodstuffs and cloth.  So, they are 
following a general policy that where the 
prices of commodities have risen, the 
exports must be controlled though  not 
fully stopped.  As and when necessary, 
the  exports of commodities which are 
very badly needed for the nation have 
been stopped.  I am pretty sure, there
fore, that our Government, our Depart
ment, have a very good policy for the 
nation.

W’hile supporting the demands,  I 
have some grievances to submit before the 
House.  The hon.  Minister may take 
particular care to go into the grievances 
so that the same may be mitigated. 
My grievance is not against the entire 
Department.  My grievance is against the 
MMTG, Orissa branch.  The MMTC, 
Orissa branches functioning in  such a 
way that it is bringing calumny and ble
mish to the Department, nay, to the 
Government of India.  I am giving one 
particular case.  There is the  Paradip 
port.  From  the Paradip  port,  the 
MMTG exports iron ore, etc. There are 
so many handling agencies there.  One 
of the agencies  the Mahabir Iron Ore 
Agency and this Agency is mostly con
sisting of labourers.  The proprietor of 
that Agency is one Mr. Fakir Mohan Sat- 
pathy. He has been harassed to such an 
extent that he has been crying and they 
have been reduced to beggary.  I have 
no grudge against the MMTG. Being 
painfully duty-bound,  I am expressing 
this grievance. This iron ore handling 
Agency was given an agency to unload 
rakes of railway wagons at Atharabanki 
railway siding. For no fault of  the 
Agency, it has been  penalised and the 
agency has been taken away from them. 
It has been done only to give facility to 
another rich person or persons who have 
formed  some  organisation. This  iron 
ore Agency and its proprietor, Mr. Fakir 
Mohan Satpathy, have been dragged to 
the law court also by M.M.T.G.  This 
agency had  made a claim  against 
M.M.T.G. to the tune of Rs. 7 lakhs, 
in round figures.  He prayed, he deman
ded, he entreated and beseached the local 
MMTG autorities there to appoint  an 
arbitrator, but they did not pay  any 
heed to that. Then he was compelled or 
rather forced to go to the law court and 
the law court appointed an  arbitrator. 
He lodged a complaint before the  ar
bitrator, with a claim of Rs. 7 lakhs the 
MMTG people made a  counter-claim 
of Rs. 49 lakhs against Mahabir Iron Ore 
Agency  and Fakir  Mohan  Satpathy.

That is, as against Rs. 7 lakhs, they made a 
claim rf Rs. 49 lakhs, which is sovm 
times  the  amount.  The  Arbilrator 
heard both the parties and gave his judg
ment in favour of Mahabir lion Oie 
Ageny and Satpathy.  He ralher passtd 
strictures  against  the  MMTC.  Fakir 
Satpathy was given a part of his claim for 
compensation but the MMTC was not 
given anything, not even a paisa. His- - 
findings were sent to the Court. As per 
the law, if any party was dissatisfied with 
the findings of the Arbitrator, within 50 
days of the pronouncement of the judg
ment or findings, any parly may go to the 
Court. That was -written there, and the 
law is such. Whereas Fakir Mohan| Sat
pathy Iron Ore Agency went to the 
court with a further claim, the MMTC. 
as I am informed, has not gone to the 
Court  for  claiming  the  amount  of 
Rs. 49 lakhs belong to the MMTC, nay., 
to the Ministry, nay. to the Goveirmenl. 
nay, to the nation. This means that if it is 
a fact,—and I claim it is a fad—the 
MMTC has caused a loss of Rs. 49 lakhs 
to the nation.  If it is not a fact, they 
have concoctd a claim against Mahabir 
Iron Ore Agency and Fakir Mohare 
Satpathy.

I have been persuing this for  the last
one year. My qviestion  was not allc/wed
here and so I remained silent, and r.ow I 
am using this opportunity to brirg this 
allegation to the notice of the Miristcr.
I am not laying any blame upon anybcdy; 
nor will the Minister get any answer fiom 
them because the Department people did 
not think such a matter will be  brought
up here.  I would be happy if this Fakir
Mohan Satpathy’s case is properly and 
openly enquired into and punishment, 
reward is given  to  the  MMTC.  I 
would be very happy if that is done---

MR.  CHAIRMAN  : Why  should
there be a reward ?

SHRI P.ABITRA MOHAN  PRA
DHAN :  If they have dcine the right
thing in concocting a claim of Rs. 40 
lakhs...............

SHRI MOHAN DHARIA :  I shall 
look into the matter personally and see- 
that justice is done.

SHRI'  P.ABITRA  MOHAX 
PRADHAN : I am raising this niatter 
here.

SHRI MOHAN DHARIA: I shall look 
into it.

SHRI  PABITRA  MOHAN  PRA
DHAN : I am compelled to j;aise it here 
because, otherwise, if we just put in an- 
application or a memorandvm, I krcw- 
what will happen to that in the Govern
ment.  They send it to the pepartnicm, 
and the Department will stick to their
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old  decision  and  will  hide  everything. 

They will write in such a way that the 
Minister  has  no  time to  go  thoroughly 

into the files.  So, it must be thoroughly 
inquired into, and justice should be done 
to Fakir Mohan Satpathy and the Maha- 
bir Agency.  If they are in  the wrong, 
they  must be  penalised.  The penalty is 
that they should be termed as untruthful 
men.  I  have  nothing  more  to  say  on 

this.

There has been some criticism about the 
work of the cooperatives and the sale of 
the government materials.  But 1 would 
say  that  this  Government  is  running. 
very well.  Any other Party cannot  run 
a better government than what this party 

Government  is  running.  Especially, 
our Ministers are naanaging tlieir affairs 

very well.  India is a very big country 

with a population of 6o crores and having 
such  a  length  and  breadth.  I  think, 

there is nolhing wrong in the running of 
the  administration  in  any  department 

not  to speak of this Department alone.

About the cooperative department,  as 
I  was saying,  there was some criticism. 

The cooperatives represent  the  mind of 
the  masses.  If the masses are not  com
petent and there is some lacuna or flaw 
in them, that flaw or lacuna will manifest 

itself in  the cooperatives.  Just as there 
are flaws in any government, at the Cen

tre or in the States or in the smaller semi- 

govornment  bridies,  there  may be some 
lacunae here also.  So, although there may 

be  lacuna,  these  cooperatives  should, 

nonetheless, be encouraged.  If people wor
king  in  the  cooperatives  mismanage  or 
spend  the  money  improperly,  they  are 

penalised.  There  must  be  a  thorough 

inspection  from  the  Government  side. 
The Government of India is at the highest 
place.  They  cannot  go to  the interior, 

to the villages or to the districts or to the 
States.  It is the State Government  that 

is responsible  for  the flaws and  lacunae 
in the cooperatives, not the Central Go
vernment.  .So,  the Central  Government 

should not be hild responsible for that.

With these words, I support the Demands 
for  Grants  in  respect  of this  Ministry.

SHRI  SOMNATH  CHATTERJEE 
(Jadavpur)  :  I  would like to speak  on 

three or four things.

One  is the public distribution system 

which, I believe, is an article of faith with 
the Miaister and to which he is commit
ted.  Even  during  the  last  Government 
when  he was  there,  until he was incar

cerated, as Minister for Planning, he was 

also  advocting  for  public  distribution 
system.  But  I  would  like  to  give  a 

friendly warning  to him  that, so  far as 

introiaction of public distribution is con-
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ctrned, he is up against a most coordinate d, 

ruthless, organized sector in this country. 
Therefore, there will be concerlfd rrx\es 
to frustrate  and  nullify  this  s-̂sttm,  to 

v̂hich he is committed.

So  far  as  the  Government  of  ^̂ ■est 

Bengal is concerned—I  can  speak with 
confidence on behalf of the Government 
of West Bengal—we have been asking for 

it also and we shall do our best no doubt 

to  make it a successful venture.

Sir, our request to  the hon.  Minister 

is  this.  Realising  the  other  difficulties 
he  will face,  apart  from  administrative 
difficulties,  I  think  the  time is  already 
overdue  when  we should  make  a start 
on  this.  Not  only  that.  We  should 
also try to bring within the umbrella as 
many commodities of daily necessity of life 

as  possible.  For every article of  daily 
use,  specially,  after  the  last  budget— 
you will realise  this—how shortages are 

being created and how the price rise is 
being resorted to  which  has  completely 

nullified whatever little public distribution 
we have.  That  has made this system 
ineffective.  I,  therefore,  request  the 

hon. Minister to keep to the target date 
that he has mentioned for this.  1 take it 

that the date is  ist July.  And let that 

be introduced with  the  fullest sense  of 
determination.  Here,  I  believe,  the 

Panchayats  can  help  him  quite  a lot 
Public is  waiting  impatiently—hopefully 

so, as to the method that would be laid 
down in the system or the modus operandi 
that  will  be  evolved  for  making  it  a 

successful  venture.  Here,  Panchayats,
I believe, can play a very vital role.  The 

hon. Minister will continue his efforts in 

this regard.  He has got  three  or  four 
months  left  with  him for  this  purpose. 
There are of course, certain inherent in

built difficulties in  the system of public 

distribution.

Take  the  case  of rapeseed  oil.  The 
hon.  Minister  knows  that  in  West 
Bengal,  at  least,  a  serious  effort 
has  been  made  by  the  Government  to 
popularise  the  rapeseed  oil.  Initially, 
there  was  a  considerable  resistance.

It had to take a serious effort on  the 

part of Government to make it acceptable 
to  the  people.  Now,  the  people  have 

accepted  it.  You  will  kindly  consider 
how administrative bottlenecks are created. 
One is about the regular supply of oil. 
That is not there.  So far as crude rape
seed oil is conceined, for March, the allo
cation to West Bengal was 1925  metric 

tonnes.  That  still  remains  to  be  deli- 
\-ered.  Although  the  total  quantity  is 
2200  metric  tonnes,  1925 metric tonnes 
of March allocation has not been  received. 

275  metric tonnes  have  not  yet  been 

received  from  the  February  allocation. 

The difficulty is  that the  S.T.C. is not
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~making any arrangements for the put- 
post ofstorage cm for stoc kpilmg it  Once 
th<rc is a shortage of rapeseed oil  edible
oil v stcd int rests wno are controlling the. 
oihti edible oil are ra-iking hey  They 
aie raising thur prices and making un
lawful gams and the Government un
fortunately nm*ui!» as a silent spectator 
and the oidinai) p ople are the victims

The refort, my t«qu< st to the  hon 
Minister is that in the interest oi public 
distribution ol ithnecl oil  immediate 
stock-piling by means oi bulk movement 
m ahip to West $cngai should be done (or 
ensuring regulai supply of rapcsecd oil 
by the STC.

For one month theie was no supplv of 
it  The price had become unstable and 
the people got disillusioned  Not  only 
that  There is bound to be resentment 
\nd if we are unable to sc cure the re gular 
supply of these essential  commodities, 
people s faith in this system will not be 
generated and it will be  the gieatest 
drawback  We appreciate the commit
ment  ht has made and the efforts he is 
making m that regard  I know the 
constraints he has to face  This has to be 
done on the basts of—.not 1975 brand 
cmt rgency'—of serving the people Kindly 
take note of this  Two or three minutes 
more, Mr Chairman and I havt done

We feel very greatl> aggrieved over the 
ycais, ever sincc  Independence,  Mr 
Chairman you an very well awate as 
to how the ras-ttin sector of this country 
is suffuing fiom the freight equalisation 
■svstem  You aie also aware as to how 
um us t disc i imination  has  been  done 
against the eastern pait of the count!y. 
1 do not mind anv part of the country 
getting supply of coat at a uniform iate 
But, are we not entitled to this treatment 
as being part and parcel of India for being 
provided with the essential commodities 
like coal etc  7  \it we not entitled to 
leceive the similar matmcnt m so fai as 
cotton is conccintd >  \nd are we not 
•entitled also to receive the similar treat* 
meat in so far as edible oil is cottcc rned *

Sir, you ate aware that under the new 
railway sudget, railway freight has been 
increased on the basts., of  distance 
Greater the distance an essential commodity 
has to cover the greater is the incidence 
of railway freight  Therefore, we have 
been making this drmandi—-we are not 
msktng a grievan - n respect of coal— 
of u iiform price lovei >o be followed in
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a manner which will not create .justified 
feeling  of  unmerited  discrimination. 
This n»s to be removed and I request̂ the 
hon'ble Minuter to look into ji.

MR CHAIRMAN  Please conclude

SHRI SOMNATH  CHATTERJEE 
With regatd to coopftation, my  jpatty 
colleague has also spoken and it it, an 
undeniable fact  that  cooperation  in 
vatious sectors in this country is still 
uudei tile contiol of the vested in trusts 
Even in West Bengal where such poweiful 
cooperatives like cotton and sugai are not 
tlieit we have seen same set of people 
controlling the cooperatives for years 
together and whene\ei there has been an 
attempt to bung about a change resis
tance is there and court injunctions ait 
then  I am very sony to say that even 
the entire buitauciacy stems to be witnin 
thtu control  Highei echelons of  bu
reaucracy are in their support and this
has to be frted from tht  strong hold of 
a handful of peoplt  m this country
Hon’ble  Minister’s efforts,  I  hope 
will not be fiustrated by such manot- 
u\ rt s  There foi t  he has to be cartful 
and 1 am sure all oidmary people will 
give him the grtatest htlp and not only 
encomiums which he deserves

Sir, before 77 lt'sumt mj seat I would 
like to say  one woicl about the casual 
workeis in the TTC 77 request him to 
think of them

PROT R  K AMIN  (Surendia-
nagar)  Mr Clian man, Sir, I lise  to
support the Demands of the Ministry of 
Commerce  I whole heartedly agree with 
the lady member who spoke a little while 
ago that the Munster is to be  specially 
congratulated for his  quickness  and 
execution in administration  1 am #u*e 
whenevei any member ha*  approached 
him he has trud his best t*> see tke oilier 
po at of view and if  he is convinced 
we  were also sure that he will pursue 
ihi matter till the end  He has also the 
capacity  to  convince  his bureaucracy 
with a point of view with which he is 
convinced  Having said this I must 
also say for the hon’ble Minuter that 
there are certain weaknesses m ht* policy 
decision which I would like to point out 
now so  that while he shape* his policy
for the next year  he might take these
points into consideration  The hon'ble 
Minister has been incharge of this De
partment for the last two years  Now- 
Sir when he took up the dbai-ge of this, 
department two  years  ago vie  also 
changed our developmjeat strategy m 
this country fi ©m investment growth 
strategy to erapfoyxmntHOwcKted iprowh 
strategy Has he gcaretjl the e*(K>rt *p22 
import policy to tht* ae*r Qeymepmrnt 
policy ? The «*w strategy require* that
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im port b s  lib eralised  and also that the 
im port o f the capital intensive goods 
sh nild bs encouraged. Sim ultaneously, 
the export o f labour intensive goods is to 
be encouraged In  w h at w a y  he has ad op
ted a  consistent po licy  to see that the 
capital intensive im port is en
couraged and the labour-intensive export is 
encouraged too ? I f  I w ant to encourage 
the im port o f cap ita l intensive products, 
I m ust encourage im ports o f fertilizers., 
petro-chem ical goods and even 
filam ent yarn  and m achinery.  ̂ When 
I ta lk  about export o f labour intensive 
goods, I talli about the export o f hand- 
looms an d powerloom  , textiles, agricu l
tural products, sericulture products, 
cottage industries and sm all-scale indus
tries products. N ow , i f  I ap p ly  the cri
teria to judge his po licy  which has been 
there for the last two years and espe 
c ia lly  during the last year, I must point 
out that it has not been acco rd in g  
to new requirem ents. M y  hon. friend 
from  the other side has ind icated  as to 
how the ban on export o f agricu ltural 
com m odities had been adopted fio m  tim e 
to tim e. I know that at one tim e salt 
im port was encouraged, at another tim e its 
export v/as discouraged. Som etim es the 
onion export was banned and som etimes 
its export was encouraged. N ow , I  
know his d ifficu lty or dilem m a. I f  he 
allow s onion export to take p lace, the 
price w ill go up. T h e  poor people and 
the slum  dwellers are those who are 
consum ing this com m odity. I f  the price 
o f onion is low , then the producers w ill 
grum ble. But at the sam e tim e, i f  he 
bans its export the price w ill crash and the 
agricu lturists w ill suffer. A t the sam e 
tim e, it is difficult to have a  dual price 
system  for onions and potatoes. B ut 
I w ould lik e  to put a question to him . 
W hat do you gain b y banning onion ex
port ? I f  the export is banned, the 
prices w ill tum ble down. N ext year 
nobody w ill grow  it and the output w ill 
be low , the production w ill be less and 
prices h igh. B ut this w ould m ean that 
you are accentuating the problem  and 
you are denying the poor people to 
have this com m odity. N ow , i f  you a llow  
its expot, the prices w ill go up and 
therefore some substitute w ill have to be 
found out instead o f banning its ex 
port, because next year i f  more w ill be 
produced that w ill enable you to satisfy 
the dom estic dem and and also enable 
you to export. From  this d ilem m a, he 
should get out in this m anner and se
condly you  should know when you ban 
its export from  tim e to tim e, that you 
should keep in m ind that trade is a very  
delicate m atter an d it cannot be en
couraged a ll o f a  sudden and it cannot 
be discouraged a ll o f a  sudden either by 
export or im port o f  a  particu lar com m o
dity . I f  you w ant to encourage its ex 
port, you h ave to exp lore the m arket 
first for that product an d  then its su p ly
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can be encouraged on ly  after increasing 
its production. T o d a y  you have allov.ed 
export o f potatoes without ascertainir.g 
its com petitive priccs in  the m arket, 
but because o f uncertainty during the 
last year whether the export o f potatoes 
w ill be allow ed or not, nobody has 
entered the m arket and m ade arrange
ments for the export o f  potatoes. W e 
find that the export o f  potatoes is not 
taking p lace. It  takes time to develop 
the export m arket. T h is point should be 
taken into account while a l lc w irg  exp ort 
o f  certain com m odiics. Even some or
d in ary  difficulties must be met by substi
tuting rather than im posirg  ban on the 
export o f agricultural com modities.

N ow, 1 would request the M in ister to 
adopt a  policy in regard to im port o f 
inputs. L e t there be a  ^arge q u an tity  
o f fertiliser, I do not m in d ; le t  (here 
be a  large quantity o f crude o il, I  
do not m ind i f  it is im ported, i f  need be.
But we are very  keen to use our foreign 
exchange w hich we have accum ulated. 
W hether it is enough or not, adequate 
or not, a  poor country like ours cannot 
afford to keep a la rge  am ount o f foreign 
exchange where you get 5 %  or 6 %  rate 
o f interest. D eveloping countries are  
suffering from  a lot o f difficulties. T h ere
fore, im port o f  'n p ut should be en
couraged b y using the accum ulated 
foreign exchange. N ow , d u rig  the last 
(wo years, we have not been g iv in g  
sufficient encouragem ent to the develop
m ent o f sericulture though it is an em p
loym ent-oriented industry. I t  is a  more 
labour intensive industry. H e should 
have taken special care to see that the 
sericulture industry is develoed in this 
country and export is also b u ilt up.
H e should have taken care to see that the 
handloom  ird ustry  is so m uch developed 
N ow , textile is one o f the items which is . 
labour intensive as com pared to a ll other 
m anufactured com m odities. H as he 
follow ed an y consistent po licy  in so far 
as textile  is concerned ? C erta in ly  
not. H e should have developed expor 
o f textiles, w hich is not being done.
O n the contrary, during the last two or 
three years, it is fa lling . T h e raw  m a
terials, th at is polyester filam ent yarn 
phis viscose fibre and other things are 
im ported worth R s . 200 crores, while 
the final products that we are sending 
out are h ard ly  worth R s. 8 to 10  crores. 
T h ere is a  deficit on the trade account.
H e should have taken steps to see that the 
deficit is m in 'm ised as much as possible.

Secondly, I would request you not to 
m ake these changes so very often. 
Changes made in the im port and export 
policy so very often create lot o f d i
fficulties. because o f  the procedures and 
processes arc so intricate and com 
plicated th at the law  cannot forsee how it 
is going to affect these changes. I  can
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give you an example, which die hon 
Minuter has already seen Palm oil and 
edible oils were under O G L and they 
were to be kept upto 31-3-1979 under 
that, but because of certain bungling, 
rightly or wrongly, he had to cancel it 
on Jnd D-cemb'r and the item was ca
nalised When it wa< canalised, there 
were so m*ny things in tlu pipeline 
Somebody must have entered into a firm 
contract, somebody had opened an LG  
for it, somcb dy had purchased, but those 
goods w-rc in the godowns and some 
on the seas How are you going to take 
them * Have vou made any arrange
ment in your law to nee that everything 
from the top to the bittom in the pipe
line has b en taken mto considera
tion. The law mav b* defect \ e and the 
Governm'nt will say that the law is 
an ass; law will not look aU these things 
It is just like a dead b »dy, they will handle 
it and the business will suffer At that 
time the business will suffer, but if you 
want to encourage export next time, they 
will nor come Mv pica is that when
ever you are deilihg with export import 
trade, this tenderness in handling must 
be kept in view Such changes m cotton, 
sallt termer;c potatoes r ce, jeera 
edible o 1 hive been made during 
the last year May I  request the 
hon - Minister that sû h change* should 
not be made veryt often 9

In chemicals als 1 when you impose 
a duty a relationship b tween the basic, 
intermednte and final goods has to be 
maintained It is also a deileate one 
between large scale and small scale, 
I f  you want to en oarage small scile then 
the relanships should be in a part cular 
manner AU these things, the Govern
ment cannot take mto account So, some 
flexibility should be imparted in the 
system of expoit and import taxes m 
regard to such sophisticated items ltke 
drugs and other things which are basic 
stuff intermediate stuff and final stuff

Then, Government again should also 
not nullify each other's action For 
turm'nc and r tton when the prices 
were hw we pleaded with the G vrm- 
ment that exp>rt b- allowed They 
allow'd th» cotton export on the one hand 
and increased the duty on the export 
of cotton from Rs 700/- to Rs 9500/- 
In order to get higher returns the export 
was allowed What is the fun m putting 
the export duty simultaneously ? That 
opening has no meaning whatsoever 
Therefore, both the actions which ate 
taken simultaneously one encouraging 
the export to raise the price tn the do* 
toestie market and secondly imposing ex
port tw *  to depress domestic prices 
mould not be resorted to. ,

The hon lady Member was talking 
about milauon and other things She 
must know that inflation u not totally 
because of the domestic factors; inter
national factors are also there Prices of 
most of the basic commodities are going 
up abroad The prices of tin, coppcr, 
polyester, cotton, etc are all going up 
its effect is bound to comt in this country 
You cannot avoid it, however much you 
may trv On the contrary, what is 
required is that your import taxes and 
«xport duties should be revised tarly 
enough so that the domestic market is 
least affected by the changes m the prices 
abroad Do you have a machinery to 
review from time to time, the prices 
pre vailing abroad and to make changes
111 the import and export taxes in such a 
m anner that the outside prices are ab
sorbed by vou, and the least changes are 
made m the domestic market ? Steps 
should bt taken in this regard

Thert is one more suggestion from me 
The earliet situation was one of import 
substitution Now a machinery is re
quired, vi/ a Board of Protection, to 
decide which ts tht appronatc tech- 
nol gy for processes and products and to 
utvc protection accordingly and to that 
extent Now, that can bis done only by 
a Board of Protection which should 
be instituted tn this countrv It will study 
various import substitution and exportt 
promotion measures and will sugges- 
that the import of su<h-and-such com 
modities should be encouraged into this 
country and that you should ensure the 
import of such-and-such technology 
That Board does not exist now and it 
it should comt into being

My last point is about the public dis
tribution system, for which Mr Dhana 
has a lot of zeal My advice will be that 
he should confine it to as few commodities 
as possible, and extend it to the rural 
areas as much as he could Don’t have 
it only at the urban fair price shops It 
should go to the rural areas Otherwise 
you will have to undertake the produo 
tion, distribution and also fix prices for 
a longer period The you will have to 
have the Communistic way of doing 
things {Jnt'tntpHonty

Now about forward markets So long 
at we have a genuine forward market 
mechanism for our allocation reasour- 
ces, genuine hedge contra* ts are a must 
Otherwise, the price fluctuation will be 
too much And there will be a lower 
price during the season and a higher 
price after the season. You cannot avoid 
the forward market mechanism But 
when you make the market mechanism 
operate in your economy, you will *1»  
have to introduce forward market, ana
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if you don’t do it, then it remains inopp- 
rative- which will do more harm t’lan 
good.  You have already done it for gur. 
You shoiiM do it.for Cap'll, cototon and 
o'lseeds.

♦SHRI P. S. RAMALINGAM (Nilgiri ): 
"Mr.  Chaiiman.  Sir,  on  behalf  of 
A.I.A.D-M K  I rise to sav a few words 
on the Demands for Grants of the Ministry 
of Industry and Civl Supplies and I thank 
you for giving me this opportunity.

In tht first II months of 1978-79, the 
export was of the orderof Rs. 493! crores 
iand as compared to the same  period 
n 1977-78, the increase is of the order 
of 3.1%.  In  1978-79, during the first 
II months the import has been of the 
order of Rs.  6001  crores and the in
crease in ports in comparison w’ith the 
same period  in 1977-78 is of the order 
of 26.5%.  The trade imbalance is  to 
the tune of Rs. 1063 crores.  If the ba
lance of payments is not in our interest, 
especially to the tune of Rs. 1063 crores, 
industrial retardation and economic back
wardness would set in.  The hon. Mi
nister must pay special attention to this 
problem.

I come from tea-growing constituency 
of Ootacamund.  Recently, the honour 
of heading the International Tea Pro
motion  Association  started  under  the 
auspices of U.N.O. has come to India and 
Shri P. K. Kaul is going to head it. 
Instead of going to Geneva for everything, 
as the Secretariat for this organisation 
has to be finalised within a period of 
three months, the hon. Minister should 
use his offices and get the Headquarters 
of I.T.P.A. located in the Indian-Gen»va 
of  Ootacmund.  It  w'Ould  give  great 
fillip  for  tea-growers  of  the  country

In the recent annual General meeting 
of the Indian Tea Association, the hon. 
Minister  of Commerce  announced that 
he has accepted all the recommendations 
of Tea Board,  particularly  the  target 
of tea production of 140 crores KG by 
the end of this century and he would 
provide adequate reasources for achieving 
this  target.  When  a  few  colleague 
M.Ps and I met the hon. Minister to 
plead for reduction of export duty on 
Tea  from  Rs.  5,  he  appreciated  our 
arguments and first reduced the  duty 
and now he has completely eliminated 
the export duty on Tea.  I thank him 
heartily on my own behalf and on behalf 
of all tea-growers of Nilgiris.  We are 
all indebted to him for his great interest 
in  tea-growers.

We are ignorant about the intricacies of 
auctioneering of tea in the London mar
ket; consequently Indian  tea does not 
fetch proper prices.  We should set  up 
Indian Tea Company in London to study 
the auctionneerering processes in London. 
The Government should also try to pur
chase shares in the Sterling Companies 
of London so that we have a say in the 
auctions.  The Indian Tea Board should- 
think about this seriously and do  some
thing positively as early  as  possible.

Recently, a 30% cut has been imposed 
on the export of semi-processed hides and 
skiins.  I do welcome the incentives to be 
given to the export of processed hides and 
skins.  But  we do not have modern 
machinery to do this.  Tamil Nadu con
tributes 80% of the export of hides and skins. 
The  Government  should try to get  us 
modern machinery for processing  hides 
and skins so that we canincrease the export 
of processed leather.

Now the free-trade zones of Kandla and 
Santa Crus  have not proved a success. 
We should set up a free-trade zone on the 
East Coast.  I would like to refer to the 
fact that a free-trade zone would become a 
success  where there is not much port 
congestion.  Tamil  Nadu  Government 
would give all the land required for this 
purpose.  I request the hon. Minister to 
set up the free-trade zone at Madras Port 
as early as possible.

I would refer to the problems of ready
made  garments  export.  The export 
quota is distributed by the Apparel Coun
cil.  Aparticular officer here seems to have 
entertained some animus against  South 
Indian Ready-made  garment exporters. 
He has  not given any quota to them. 
There are also reports of serious malpracti
ces against him.  I demand that the power 
of distributing quota should be taken away 
from the Apparel Council and this must 
be entrusted to the Textile Commissioner 
or the Ministry  themselves can do this 
work.

The Government has given about 330 
approvals for joint ventures abroad.  Out 
of them 102 joint ventures are being imp
lemented and initial action has been taken 
on  197 joint ventures.  150 approvals 
have been unsuccessful.  The Government 
to Government joint venture  is looked 
after by the Ministry of Industry.  The 
P'-ivate sector joint venture is under the 
Commerce Ministry.  The Turnkey pro
jects are suoervised by the Industrial Deve- 
iooment Bank of India under the charge 
of  the  Finance  Ministry.  The  Civil 
construction joint ventures are under the

*The original speech was delivered in Tamil.
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Works Ministry. These manifold authori
ties have brought multiple drawbacks iu 
the implementation of such joint ventures. 
I suggest that an Overseas Project Develop
ment Board should be constituted forth
with so that a ll such joint ventures are 
taken care o f under one umbrella. It 
w ill be in the interest of the Government 
to do so.

In order to help the importers and ex
porters it is imperative that an Import- 
Export Bank is set up immediately so that 
for meeting their credit needs they need 
not run in all directions.

In 1978-79 the Defence Ministry had to 
surrender 80 crores of rupees because 
the source ofsupply of parts in foreign coun
tries could not be located. The IPS officials 
in the Indian Embassies do not know 
anything about commercial intelligence. 
Unless wepostin these Embassies technically 
trained officials from the Commerce 
Ministry, we w ill not be able to get the 
required commercial intelligence for deve
loping our trade. A t present, the indus- 
rialists who go abroad draw blank because 
they do not get any assistance from our 
Missions abroad. The hon. Minister of 
Commerce should look into this and do the 
needful.

The Export Policy has been extended upto 
31st March, 1980, while the import 
policy is going to be modified after April 
to, 1979. The export and the import are 
two sides of the coin of industrial economy 
and I wonder why this kind o f half-hearted 
tep should be taken.

A t the moment, in Geneva, discussions 
are going on about incorporating in the 
Rules ‘Principles of Protectionism’ . It is 
time for us to think whether we should 
extend Rs. 400 crores export subsidy. 
The hon. Minister should ponder over this 
problem o f ‘protectionism’ and ensure that 
our exports are not affected.

T he hon. Minister, Shri Mohan Dharia 
has assused the nation that by 31st Ju ly, 
1979 the entire country would be covered 
by the public distribution system. We have 
5 lakhs o f villages and only 1,30,000 fair- 
price shops are there. I do not know how 
he w ill be able to establish a ll the remain
ing fair-price shops throughout the coun
try in a ll the villages within three months. 
But I am sure that his contagious dynamism 
and dedication to the cause w ill ensure that 
this policy of public distribution becomes a 
reality by the target date.

With these few words, I conclude my 
speech.
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SH R I K .A . RAJAN  (Trichur) : This 
Ministry is a Ministry which has got var
ied activities in different sectors of our 
economy. I am going to confine my ob
servations to the particular saspect of the 
Public Distribution System. I am glad, 
he has mentioned that he is going to bring 
Public Distribution System from July ist 
if  I am correct. W hy I express my appre
hension and anxiety over th's problem. 
The Minister very well knows, this particu
lar distribution system is intended to bring 
stability in prices. How far is it dfeasibleto 
bring stability in prices within the four 
walls of a private capitalist economy 
workingin this coiro try? You are thinking 
of bringing this system and thereby bring
ing down the prices or to stabilise the pri
ces especially in the Private econcmy,. 
that is why I am expressing, my anxiety. 
Secondly, my anxiety is you are just 
bringing the scheme under a particular 
economic situation. In that situation, it 
is a high dose of deficit financing. You 
know its impact, its implications and its 
a ll round activities. We know from the 
past experience how it worked havoc with 
the price system. So, f  I express my 
anxiety and apprehension, do not mis
understand me. I stand for public 
distribution system. But as you proceed 
in this matter, you should be on the guard. 
You should be alert— that we are working 
for a particular situation. In that back
ground what is the present situation?' 
Regarding prices I may submit that the 
price movement has been noted in the 
Report already submitted. That is only 
uptoNovember, 1978. The current price 
situation, ifyoujustgo through thewhole 
sale price index after the Budget February,. 
24>i979it was 184.4.

The whole sale price index which was« 
184.4 in February 24, 1979 rose to 189.4 
inM arch 24,1979. Ifyousplititintovari- 
ous articles and seethe figures for March 
1978 and March, 1979, you find thatin the 
the case of primary articles it rose 
from 179.2 to 180.5. the case of food
articles, itfelldow n from 171.0 to 170.3 
In the case of non-food artiles it rose from 
167.910172.2. In the case of fuel, power,, 
light and lubricants i( rose from 242.5 
to 258.5. You are working you r scheme 
in this back ground. This is not a 
feature of the post- budget position. 
Even i f  you take pre-budget position in 
February, 1979 before the budget was' 
announced, there wereclcar signs of an 
upturn in prices. This was reflected in the 
fact that at 184.4 the price index for that 
month was a fu ll three points above the 
level o f February, 1978. Though it; 
cannot be denied that the budget has made 
an impact on the prices of a variety of
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goods, these pressures too have grown 
more pronounced during the month of 
March. Immediately following the bud
get, during the week ended March 3, 
there was a rise in the prices of matches 
(28%) , talcum powder (23%), face cream 
(20%), toothpaste(i2% ),cigarettes(i 1% ),
bidi (9% ), synthetic detergent (6%) and
soa p (5% ). Also attributable to the bud
get were increases that week in the prices 
of gasoline and aviation spirit (i4%)> 
high speed diesel oil (9%) and kerosene 
(8% ). Follow irg the raising of import 
duties, prices of edible oils, inck dirg vana- 
spati and oilseeds also moved up. This is 
about essential articles. What about 
industrial products? Between February 
24 and March 24, the index for paper and 
paper products increased by no less than
4.5 points to 206.5, leather and leather 
products by 11 .2 points to 309.5, rubber and 
rubber products by 0.4 to 189.8, chemicals 
and chemical products (including cos
metics ) by 2.8 to 181.7, the sub-group 
cosmetic, soap and detergents by 10.6 
to 197.1 , basic metals, alloys and metal 
products by 3.1 to 219.2 and machinery 
and transport equipment by 5.4 to 194.1.

These are the symptoms of the economy. 
That is why I expressed my anxiety about 
the public distribution system. Don’ t 
think I am making theoretical jargon 
formulations. M y firm belief, based on 
past experience, is that this public distri
bution system should serve primarily 
the rural people. I have no doubt about 
it. W e are bringing it in the larger 
interest of the rural population. So far 
they were not benefited and they could 
not get essential commodities at stable 
prices. Unfortunately, there is a malady 
here. I am not going to discuss the prices 
of agricultural products and a ll there
things, because I have no time. But 
what is the parity between the prices of
agricultural products as w ell as goods 
manufactured from the agricultural pro
ducts? The disparity between the two is 
growing and it is creating havoc in the 
whole structure of our economy. That is 
why I say, even with good intentions, with
great labour, after great consultations and 
dialogue and taking into confidence the
State Governments and all concerned, if
you are going to have the public distribution
system, my firm opinion is that unless 
you take over the basic consumer indus
tries, you are not going to succeed. 
Sugar, drugs and textiles at least should be 
in your command. This is being mani
pulated. This is being manoeuvred. 
This is being governed by the private 
people. Everything is in the hands o f the 
private capitalists. So, unless you have a 
command over the whole production, 
you w ill not be able to do anything in the

field of public dislribulicn sys((m. Slill 
you are going to have a trial. It is good. 
But when so many other complicated 
policy questions are involved in (his issue 
still you are initiating a network of ruial 
ration shops and other things. But the 
question of enough articles under your 
command is very important. There ihe 
traders play havoc. You cannot n-.cve an 
inch lecause the traders aie so powerful. 
Even, then I appreciate the steps taken by 
the hon. Minister for initiating a network 
of public distribution system. I say that 
all the basic consumer industries should be 
in the hands of the Government. Here,, 
you know, the public sector is in the eem- 
manding heights. It is p lay irg  a very 
vital role and there is a huge allotment for 
it. But the public sector has to turn to 
consumer industries. Consumer ircust- 
ries should not be left to the whims and 
fancies of 75 monopoly houses or those 
capitalist sharks who just ficece cur 
people and make them destitutes. Side- 
by side you build up a network of consumer 
industries and evolve a public distribut
ion system which, I think, will help you.
I and my party w ill support this policy.

I would also like to say tnat tne vigilance 
o f  the people in the working of the public
distribution system is very important. 
There are various forces which want to 
scuttle these things. Though you have
suggested certain schemes, I say that V ig il
ance committees should be more active in
this movement. Unless the system is 
carefully watched and carefully run with
public cooperation and the vigilance of
the people, there are two forces which are
going to scuttle this system, i.e., the private
traders abetted by the bureaucrats who
w ill just squeeze the scheme and throw
everything to dust.

I now come to another important indus
try which is mostly in my State, that is, 
the cashew industry. On page 19 o f the 
Report it is said :

“ Over the last ftw' years, there has 
been a continuous fall in the exports of 
cashew kernels from 65 thousand tonnes 
in 1974-75 to 40.3 thousand tonnes by 
1977-78 and during the first half of 1978-79 
exports were mere 11.8 thousand tonnes 
accompanied by decline in the unit value 
realisation. The industiy is faced with 
the problem o f acute shortage o f raw 
nuts. The high prices fixed by the State 
Government for procurement o f raw nuts, 
coupled with the low import availability 
o f raw nuts from East African countries
has dislocated the functioning of Indian
Cashew industry” .

This industry is very important. Nearly
1.5 lakh workers mostly wcmen are employ
ed in this industiy. This is one o f the tra
ditional industries in our State. In this
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•sctor, oar State has built up a public 
tectar unit But this industry is passing 
thrush a particular cmis We cannot 
think of getting raw materials as w wui 
thinking in the pant b cause th Vfrican 
countries arc also p-ocessmg The only 
solution is to produce mire indigenous 
cashew On that particular point I 
w > iilh k  to b ’goftht Mmistei that en
ough g ints and aidi hav* to b givtn foi 
4he growth of miigenou* plantations 
Unless that is d >ne, unless wc grow our own 
plantitions , w cannot depend upon 
th » ountrn s for import for all the time 
and live al the m-rcy of these people 
Now, the public coi poration in the State 
sector of this industry, is facing a very I ad 
•situation The situation goes beyond our 
conti ol, because it depends upon th< «xur 
nal mat ket Now wt hat i got a huge stock 
o f R« 40 ciorcs wjrth of kernels and 
the public sector is verv much 
on th< verge of collapse 1 would 
request the^hon Ministei to review tht 
situation very sympatht tically i nsu ad of 
giving them loans with high intertst, 
whirh they cannot aftord to aeetpt and 
then re pay, they mav b( gi\ cn a subsidy so 
that th miustiv and the public scctor 
will far tht diflicultus and get over tht 
problem

SH it  D \JIB \  DK'.U k. >1 lapur) 
Sir, 1 want ti place cciUin \itws btfor« 
this hoi Hmie Tnt h *n Minister of 
G vil S applies and Co operation has b«in 
very k'en to imolem-nt tli public distn 
bation system But th if ate rtriun 
limitations which I w int to b mg to lus 
notict

Here I want to icfcr to the cotton pio- 
curement system m Maharashtra which 
has b cn very much helpful to the culti
vators In the same way the public dis
tribution system will be helpful, povided 
thn stability in maintained The trade 
must be controlled by the State It means 
that this svstcmwill have to distribute 
fo->dt;eains, agricultural produce, pulses, 
goo Is of daily nect ssity like match box and 
and cloth If we want to stabilise the pri
ces then we must have a purchasing 
organttion We must purchase food- 
grains and agricultural produce from 
the cultivators as well as, industrial goods 
from the industry bo, the public distri
bution system must have some purchasing 
organisation The Minister has 
announced and mdicatcdm the report that 
Governm nt Mill have no buffer stock 
The Govt rnment will purchase them from 
die various producers, which means from 
the industry, tht cultivators and even trad- 

«$rs Therefore, there will be a restraint

and tht Government will not be able to 
make the schemt successful, because of 
the instability of prices

Mm of Comm., 34
Coopc KXti •»

What is the expeilence of last year? 
Thert was support price and support op
erations were undet taken bv the various 
organisations Unfortunately, some of 
the organisations aie beyond the control 
of this Ministry like the Food Corporation 
under the \gnculture Ministry, the Textile 
National under the Industries Mmistrv 
and so on Therefore the Civil Supplies 
Mmisttr \«ill have just to wnte to them 
and wait for tht supply of certain goods 
So there is no posstbhtv of co-ordination 
between the various Ministries anti oigj- 
nis itiom

Lven when the support opt rations wtre 
conducted last ytar what happened'’ 
The cotton was to be purchased by the Cot
ton Coi potation and vauous other items 
wen to bt put chaste! by NAT 1 1 )  and e>ilier 
org imsations But actually tlu peasants 
could nol get even support puce The 
opctations b) the \  \ IT 1) wtre under 
lake n at tiit instance of iriousM<mbuse»f 
Parliament I hey havt piudias*d to ha 
e co onion potato and olhti items Ilie 
question is whether PsAI tD  is in a jm w i 
tion to supply all the agaeultut il leqiurt'- 
m t n t s  ot the t o n s u m t i

In fact, the public distribution s\stern 
is supposed to be in the interests of the <oi>- 
sumeis but last year tht suppoit optiatiom 
did not benefit the cultivators According 
to the report of the Maharashtra Govern
ment, even foodgrams art not be tng sold 
in fair price shops Ijecause the prices out
side are lower, and th< people are getting 
better grain there Therefore, the 
Maharashtra Government says that their 
offtake has been reduced from q j 000 to
77,000 tonnes

Secondly, as the public distribution 
system is going to be against the vested 
interests, vested interests will tiy to dura 
the Ministry and the public distribution 
system Other Members have expressed 
tne same apprehensions, and I also share it. 
What is the agency of the pubic distribution 
system at the village level* There will be 
co-opcratives, gram panchayats and other 
things The Minister himself is Minister 
of Cooperation, and he knows it better 
that nearly 50 per tent of the co-operative 
societies at the village level arc defunt 
They weie just working on the bas« of 
Government supplies of sugar, fertiliser 
and kerosene, and because they do not 
get any profi now* they have just stopped

APRIL 19, 1979
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Because the public distribution systun is 
supposed to help the rural ptoplt, actual
ly the Minister should see that propei 
agencies at tht village level a-c established 
Actually we do not find  anything now 
I want the Minister to take cai 1 of this rui at 
agency oiganisation

\nother thing that I want t > bring to 
his noticc is regaiding tht  co operative 
bodies  home ol the Members have said 
that co-op* rativcs have become monopolie s 
01 something like that  Co eperativc ms 
titutions in a  capitalist society tend to 
be come co opu alive companies  It is not 
that the  co operative principles arc not 
good, but actually the co-operative sorie ti* s 
01 organisations at the National and State 
levels are controlled by  Governnreni 
During th* last two years according to 
various reports  more than 50 per cent 
of the  national and State Organisations 
have been actually handled by Go\11 11 
ment oihcials or bureauciats

SHRI K A RAJVvi  All tht son ries 
in Maeihya Pradesh

SHRI DA.JIBA DESAI  Almost all tlu 
co-op tative socit ties at the State, district 
and village levels art  government run 
In Orissa, Government officers a e runn
ing them  in Tamil Nadu then arc ad 
mmistrative  hoards and other thigs run 
by Government officials  So, Governrm nt 
will h*vt to see what the actual mahdy is 
with the coopeiative sector

The leaders of co-operation want mdc 
pendc ncc, but at the same time thev want 
Government patronage  We agree that 
Government must gne some help to them 
but it ts only helping the \ested interests 
to dig in more and more  There must be 
some way out  If cooperatives are to be 
useful to the rural population they must 
reflect the rural population  They must 
have the control—that is true  tor what1* 
Because of the last thirty years of working 
almost all the cooperatives, from ► taluka 
level to national It vel have be come coopera 
live companies  What ts the capital in
vested by the members ? 8 million members 
are there in the various cooperatives they 
contribute only about 15% of the capital 
and the balance 80 or 85 per cent or the 
capital comes from the Government fand 
other financial institutions  But the coop
eratives are being controlled by the vest
ed interests  The leaders of the coopera
tive movement want that the Gen em
inent  should give  them a free hand 
There 19 a conflict between the leadership 
of the cooperative movement and the Gov 
ernmcnt cm this 1 support the Govern- 
fldteaf* stand that if the Government

has  to  gne patronage, the  Govern
ment must control it  What type ol i< n 
trol it should b< and what methods should 
be  followed, that is a question oi detail 
The  cooperative  movement  has to be 
strengthened

Ihrougli coopi lative* organisations and 
public distribution system  the Govern
ment should have control ovei tradt and 
it should protect the cultivators, and see 
that the pi ices aie stabilised  Iheie must 
bt parity between agricultural prices and 
industrial prices  A number of members 
have said that the industrial pncts aie go
ing up and the agi icultural prices arc going 
down  Thei e is a gap, v* hich is a big om 
Even some of the members from the Janata 
Party have said that because the cultiva
tors have  pioduccd moie tlu \ ait being 
penalise cl

Imayrefei to a recent statement made 
by  the Ik 11 finance  Ministei in this 
House in leply to a Calling  Vtteniien 
He says I

* In fact the Government owes a icgpon* 
sibilitv to the j'faimcis u  ernuie 
that the prices do not fall to  un
economic levels because oi increase 
in production and supplv 1 unnmg, 
luglui than demand*

The ti ideis can manipulate the demand 
and suppN  I hey manipulate tlu agn 
cultural prices also  in hanesling season 
tht puces of agncultuial goods go down 
andm otlie 1 seasons the prices go up 7 he 
result is loss to the consume is  But they 
tan a fit id to maintain the uidusnial pn*rs 
at a higher level  They can men ase that
1 may  quote instance  Whenever  the 
Government decides to give some subsidy, 
to some small larmeis, the prices of engines 
go up  Ifthe Gov eminent decides to give 
seed  cipital the prices t>f vehicles and 
other  things go up by ten to twentv 
per cent

] he re is a dispanty bt tween the agricul
tural prices and industrial puces  Is it 
not the responsibility of tht Government 
to maintain parity between the agricultural 
pi ices and industrial puces * Industrial
ists ran maintain the pi ices because they 
have the holding capacity, but the culti
vators do not have the holding capacity. 
Therefore, tht Government must comt to 
their help The Government must purchase 
all available surplus from the cultivators 
and build up the buffer stock 1 he Govern* 
ment does not have enough warehousing 
facility and othci things  There are a 
numbei of restraints and limitations m the 
public distribution system  Because 1 am 
dealing with  the public  distribution 
system, I am able to point them out  I 
request  the Minister of Cooperation to 
take caie of all the restraints and make 
this  public distribution system a grand 
success in this country
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Co'ip&tttum

?rw  »rnr%  W w 

?̂r  gft  f¥HFf*r  SR99|?T  C 

ĉ r *> ŝft 'n: cttr  ^

gpnr?r  ^—mp  f  <̂nrf*̂xr?f 

?r>  ̂   n̂r  »rf9 i ̂nr *[?*

sf̂r qrr  ft tff  ôs%-

?PT IT5TT  UrftT cfFT t
■o  >

Trfar   ̂  wfrr  f  I 

»Tf*r5RH WT% OTr.% rr^ f̂vf̂ r

 ̂   I, vrft *rnr tfr  «  

?nr  |  ton f̂r

7TT 7̂?TT  ̂ r̂«mft ?Tfft t irrr

i»r%  *rraf?rm  f; i tan

% *f *r ?w ?rtst «rnrr  I  w

sft% f̂t ■srr'ft t  i

WR  f?p?TR %  % ̂rt »Tf

*ft ?TFT 260 ^ fsrv 7?ft  ̂’Tf’8?^

ir to R  #  WWW TT̂r TT«p  w

trft  i «rrr f*^

srTRT t  ■J'Tir  5TWV  ^T

!9FTffIT  |  *̂T  ?T«rT̂  |,  OT % 
1TT*PT  ̂ <JcMTW T̂T%  ^

f̂ n 0̂ vft  ̂ | I W  ^

f?T(T 3fT wti 31%  ftr  ?■   ̂   ^

f&ft %  ̂  wm tft *

?rĵ 3r apt 

ftjjr it *f$R -3̂ mpT wrr%  #

t  Hwt & Spi-trw   ̂tt ’ 

fftarry  f*flT*T  t̂ ^

fsprPT fa  «rTrrr f 

afr̂ TT, 3£r fH ir qm?T#t  ̂ 

*ftiT | ’ "̂ €t % *mm n̂rft % 

f̂TT  gft ?ft*r  wrp;   ̂ v

5T9T  iT sft f̂t

4hfr 5T#t *pt «ft I F»rir î r 

m  ^t i»r̂t W  ft

vV "3̂   ̂  ̂  t ^

sFfprr  *T$<ft i   ̂   WV r̂ 

*£  r̂r,  T1̂    ̂  ^

?>ft ?ft TFW %   ̂ ft

arŵ i *nrc  % «f̂ t ̂  tar
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[*Y *TTt TOWfij 

£>ft ?rr «ptt m  »j?t ir «ft»r

fâfeT «BT̂T T̂fT 9  T3% *TTH

Tt rrrw, **ft Ttf utr  ̂ fen-

r̂nTr &  1  qfrar  ?rrcr*ft  Tit  % 

frrr  ?PTT*r  TT?fT  £,   ̂  %

fa* r̂i- qr̂TT I sfrr q-WT*ftsr

t fsrrT wjflft Tt snFrfrvr qwrT $ 

£fT* Ttffi w? % t® ?rft % 1  JT̂r 

«T»nft% TT WR eft fSTTT, rft̂r fSTF *

faw I %fr?r -3̂r *rftar snnft tt 'tr 

WT ft 1 T̂ft ?rrqj aft  3T?

¥ 3*  ̂ftft | n̂% WT TTrspr -apT ft 

£t tt *fir  tt( ̂  Trftw ’trpnft Tt *tft

trt£ ?t vf tptt ft?n 11 s*ttt

*TPT «ft3R ̂TPFT T̂'PF TT ’TftTT % I 3TT 

*ft I  TT̂ff fqfrĉr Tt

f*fT ft ? *3R% ̂ R?TT *ftv sfr

> 1 %fiR- to q-frr  srrr

if sp- i? ̂  irTcTT $ t f* * T^tf T5" 

amiST TOT t  I rnp ?rr̂   ̂fr 

?rm* *r*r ir *r3tft it wtr $*r(t ?rn*>

wwtajfor |̂ r Tt ĉfRT  %  r̂rrr

■jftraw S*t t, *r*t enwnf ̂r fr jft fwt 

sfr̂t % 5ft*fr vt ?ft arrft t »

TtT r̂ *ftftpt-f*m **r f%qT

*r to 5*t 13ft *r«r it wrranr Ttw  <t*T 

t*?tt I, tt JTf

fT?T fr fr TOT-fTST̂ 3*?  fr I

r̂fewsT tt mr fnw 5rt  «r̂«r

?%9F5r ?r? q-f 11 sptOT s% Jr fwrr
t vvr ?r«nr̂ f̂ r̂r I i irr svra

ĤT̂fV ?T7?FTT  *RT Tf 7 %fe, 

*rr̂r, t T??rr n̂f?rt | fr 

 ̂ ̂  war ̂ «nt<r ?ft ̂  ̂  ̂Tcft spt 

t̂t q̂rr fa  Tk̂ n ^

fn sft ̂ RTT Tt Tlrrm T̂  f̂RT I

<m  ^~^TK

v§?r >5̂® «n̂fir $, %fr»r to  Tt

fr m   Tt«?r |?3r * ?t t 

iwt̂ srp Tt mf?srr Tt sr? tt xm % » 

fm for *rff Ttq% tt m  *r«rr,
T?r3ff ftrfsrU'T m&r ̂ m  Tt i &$ik

sewraT fr ̂rt> qr»r  Tt T̂ft 

r̂fr f, %fiRjrt̂ % f«rtr t<r?¥ ?r?> fw 
r# % 1 m r fw *r̂t fm t?> t eft
STTT ̂Tt ft  I  it T̂T'TT

5tT % f̂MVTCH t̂ *T(ft T7% | 1 «p»n*
t»w filw % fV̂rpr ft ?rt fit arTf* %■ 

irnft  g-# tt % #df*nr urnr̂ t 

*T*TT»fl Tt *TT«T Tt ̂TP’TT «ft «T5’*TT ?C|Y’‘ W? 

% W  ̂fr snft ?fWt I

firft #■  ?ht *t n̂r»r|»R ftnrr ̂ r 

it ̂nriTTt f-»if tt

»ft sim «rnr % ft «tt?t t i str TTt 

r̂f̂t ̂ 3T n̂t | f̂ T it rrŝl̂FT ?T̂t 

fm sft 1 t t-t ftrrf ̂rfrnr 
aft, gfr irff ̂r»r ferr «wr, *3̂ Tt «ftr̂ 

irft ?r̂ m  ft »rf, t wirft | 

fiOT-fsq» «ft  ft*rr i f ar̂rtr 

»mtar t oth % vf 3rr?r tot *rTf«ft 

tĴ 3R T̂r *T*ft Tt arfi ipirr-lf5T?r- 

^̂ rr̂ srrf̂r i ̂ rrrf̂ T̂t, fsrarsnr 
?TFT TT 5THT  WTT TT ̂f "THT HTqT

ftm ̂nf̂. tot to fror ?  >*m

srw«r ?fi*?r Tt r̂?r % *rtt Tf 7

% grt to *m tt ̂ ercft f fr  it 

r̂ ’T̂t *t«trt ̂rrf?pt i wr<r Ws%~ 

Ijweft iftr ?TT<ff TT «T̂ fETf  *TT 

iftT fT*TH % '(TT IT W?t ft WT TO ̂t 

«wrr i ft  »fir t| srrc t| ̂  f- 
T̂ffts- srrsr-r t<ft »wt •̂rar it w  Tt 

TTt f̂5TRT ̂rrcTT ̂ ? *RVHfftT TT mw

I, f̂r waft «r «tpt *nr|̂ 

sroaT t f»rW8f *f»®T  $ t

f*nt5Ffr?rtqr̂ ̂ ^Tt«r% ’̂fSNrt 

1HT*t \

%TwxfRfr̂, wrtW
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m  htt *rr?t ft 1 f a *  r r  ?*r r  
r r  m w r  f o r  *u jt f  s r

1

o t t  f t  *r t  * ? m * T  w r f t  t  *r r  *ft 
s r ft  ijs ttt  t ^ t t  1
srt T ? -^ i g n q ir  ft ^ r r

* n w  ^ t M ?  * f t  # s  £ 1 f r * f t  
* f t  ^ t  v F F r r  t %  *r 'T ? ^  t t t t  
?nr qrJT *prr *TPTT |  I STHT f t o  *TT 

£T3*T Jf/tsT ft ^  T

f t  I 5iW Tr? T
« f t ? t  ^  fpgf f  jgar 5sr# f - ^ r  
» r #  ?P3T*t sp-qjTT % T *  t— w  *n r 
r?T  *r r̂nTr ft 1 :arc ^  srrcnsn snrfasnr 

BHT*t tBTCT> apt ? m  far»tf ft *flT S*T 
TT T* TT w r j  ft | mp f^ T  ?FT 

*rrTjft«f — srrc % w r f t  *r ^  

stpt T̂TtfV t  T 7" ti ? T  *r

*  f?9T t3TT7TT ft 1 srn% f t  irsr cp- ^  *  

f^xrr W T  ffV T R  ST 5TTTnrT I t  «T*T5T?fV 
J f f  * f t  ^TfT *T?ft jft?ft ^TTfenr I ?jy
grf 9r«r r t  smr ft 1

m  % s r m r t  ^ i r ^ t  f  s tt* *r  p »  
s ^ t t  ^ i^ d )  j? 1 ^ t p “ t r f i  flnr*' <r?*r 
sm T ft \ p tt>  xrfnr *r sraT w ^ r  tfcrr 
grprr ft srfsnr t  srqpr ^trr f  fm r  Jr 
«rr?rr ^  iRrsr *tft ft 1 f*r^ ^stt 
%  5TPT ^  ^ r  ■3*t R̂'̂ srcT r  t £*r ¥?rir 
?rFrr ?rm spsfr *gt ft ’
w  ^ s r w  frp* TgY ^

5TWTH w tk  THT ?r ST3PTT ^rffH |

%*nr ^ r  Jr H  wft sptft f  \ 
pff»r ^ t  t tV t  <rm-qT«r sf^srt r  f? w  

f  1 ! ( ? #  an ?fr *paw^r %

V T W  «TT3r m  HT<i!MHt^^ ^u WT ^fW

^ r t ' l  ^ r  «rc ^ r r  1 1
IW T ^  % ? : <TT ^PrfNrr ’T’TTT ft

v ft fa  m t  •̂ T«Ttf?Pfr qT^Tt ^ST 

% j ? r t  ^ r  vTnpr %  %wrsr ^  
1F*«n:Sf?fr$*r 

’ TTR‘% 3IT5t ^  9 P r W t ^  I O T *r  Op* "3^% 
?rm% Hit ^r#rsF% t  fartfv p r  s*r% 

^  ^  ^ 1 #  t o  ^  $*rc*
?r V f T  <T3T vwr *T ^ rr  % I f^SRT s fta r t  

rt  *r?T ^ r  «n?ft t  ^Nr «fr s^r  

r̂r?fr fr i ?ptt* «t ,tp'

^  ^  W*J WC? TfTTT % I

ffsrfsm f t  *m  f̂tf^n- i *tffapr 

JPTTJT « r V  i w  Sff?r »P=fTr frr * m  1 1 
^ r r r  *TX?TT %t m t  t  fT  fPT WTRTW t 

qr f ^ r  r»% 1 1 ?tr *nrt f̂tart % fm  
e ^Frrf^TT t 7- f i r ?  ?rat r T »rr w r W  t 
^  ^  3tt ^ T f T f t  ^ s f T 7- t*rn r ?  r

w m i ^ r ^ s r r i T ^ r n r s n R T s F r f  1 
T W iR fs tT  ^  sfrnr srsr s ts o t ^ « tt  «tt t 
w w r ?  f r « r ? 74- 7 s « r s t f -  
fapqi Tpqr >TT I *TfT?T W  ^W r5" f^  ^ 4 ; 

J t r m f E ^ r  *&z~ f  ^  HTfir-
*RZT ^T T̂PTT f  \ 3*f% ?T?t 

iH if  £ gftfif tfr w  ^  ^ T  OITcrr it I 
m * c f t ? f T r f & w :*?nsrfrgt?tr£ i t

zfftmt ?  f r  ?rtf>r̂ sT?r sf*  ^rrr ,?rr%q 
s q V  ^ T  ^r?TR ^ T ffrr  j ^ r r  3TT*
i f  ?T7T P -  f t  r t f  f t f & ^ T  qtf^? rt ^r^fV 
’srrffrr i 4-nnirfegr T O ^ r r  5 t r  »t 
zffcmzinrH fmrr wrfar i ^fr*r sr*rr 

grr Ti^r r̂Tfa^gpT r^ rr -srriT ^  «rt ^  

^ tr 5̂ T *r *gt ^W T I

SZTTTP" r  5TP” %  ^  r p T T  ’^ITScft ^  

f f  qT ^T a m  T P  *r^4»T5 f t  ’ f T q r  ^ r % !T ,  

m ? *m trs Hit r ^ r t  pft f t w T ^ f e ^  
irrrT f t  Twrr7 ?  f^trr wptt i 
t  ^  ^ r  rffft f r  * * * * r s n w  wrm r

f T  T T  t  *T? * T R

w f t  f  f r  gf t f̂t<ft n  wt 
f f t ^ f t  i ?r * r r p -  « n f  *tt^ p  r r m
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j>Ti*r?ft Mitfrarft]

TTi| I

*rrc frcr % i  mist  % fa>frr i 

tfk *|t Mte ttjht *r tft fa%Tt,

% Ht fa%Tt I 3T*r $*T * 5%r 5 Ktfttf 

?pt fr̂ wsr*? *rr fctri sftfrTi ?«■ ̂  

fcqr ?rt srr̂rr *t *%«rfa£t ?tfft wt i 

*t*f 5* *%5rrfajt *?>  «ft?n 

| ?ft  arj qft *ft  -̂jti

t̂<rr i *rRT «Tdrr ŵt *r§r  *f 

srfsfafforT  «t *sr f i

•«r$?r *ft crt tyit *Nr t ̂  fa wri'nfan 

*rt vt *|t fŵTTi  i f q»£t*re.? *n>- 

ĵ«-«Ttarr ̂  *rcr srîrft f i s*r r n 

TOK *Pt fWW TOI MTf̂T I

*t t*tt st?t *rV <arcTr s i «pt*rt 

if ft t ’  'Tfwrwr §*rr ir Tjrs 

wrr rnp r̂r̂rrr  tf  ̂ wra 

«wt «ft  i  tTT «rf̂rf  *R în-

11 r̂ tr ̂  «ft  t m  t̂

tri?f̂9r̂ *«ft fâTT fflT t I q>Rrsrf?5IT

qrr *t *r*rt $  Mf ̂  t?t 11 

z\*r w % m  f11 i  *rf 

*gT f 9 =Tft t I ŵ *r 

•ftffw £’ *rrt ?for jrsrf̂f qr qr ?rc>*rT 

$ i m   qrfwrr*3rr vt  t̂*r?r t̂rnr 

fa*R ft at s*rr  sfftJT ̂ rr ?

SHRI  P  \NKINEEDU  PRASUM 
RAO (Bapatla)  I have all appreciation 
for the enthusiasm and eneigy which the 
Minister Has got for bringing about a pub* 
lie distribution system and strengthening 
it m order to give relief to the consumers 
from exploitation by middlemen  I request 
him to show the same enthusiasm to give 
relief to the agricultural producers also, 
specially those producers connected with 
the Department of Commerce 11, those 
who help in the. export of agricultural pro* 
■duce and give them relief from exploita
tion by middlemen

Through the export of agricultural com* 
modities produced in this country, a lot of 
*ft*Miey is bang earned by the so-called 

ters and middlemen, very little is 
pttaed on to the agriculturists be*

cause  there  is no organised  sector to 
protect them  They do not know what 
value is being obtained for their produce 
which ts exported  Ihey aie satisfied with 
the minimum, t 9 , whatever they get

Thf prices of some comm >difies show a 
decline dll of a sudden  In the case of 
001 lander, the price is fluctuating this year 
also  It is also an exportable commodity 
I request the Minister to tike care ><" thj«

1  now come to tobacco •» c>mm>ditv 
about which they havt i \«ars’ txpcrn au 
The Ministers  know  much about U 
Without the Government spending anv* 
thing on it, the agi iruWui i<st« are ab1< to 
earn fot the country Rs 100 ci 01 es otiure 
ign exchange  Note\cn Rs t crore are 
spent  on the  dc velopm nt of tobacco 
Similarly, they ha\e Rs  100 crores of 
icvf nue by way of Cenital Fxcist and not 
even R* 1 crore arc sp< nf hy the Govern 
m n t for the df' elopme n t of tobacco  I he 
histon of tobacco is such that though fiom 
the time of Independence the tobacco 
cultnators art contributing a Jot of mom> 
to the Exchequer by way of foi eign exchange 
and taxes there is no Government contiof 
over the production and selling of tobacco, 
and on the tobacco mdustt\ me If and on 
the  manufacturers of tobacco  The 
manufacturers, the so called exporters and 
the middlemen aie  i»rttinjr the maior 
slice of the benefit an 1 th cultivator gc ts 
little out of u

About tobacco the Repen t ofD< partment 
of Commerce for 1978 79 says this—and
I  quote :

4 The unit  value  realisation for the 
c xpjrt of tobacco has been ste adilv mere as- 
mg during the last 3 yeais  It ros«* from 
Rs 8 75 wr kg during 1974 7-5 toRs t6 17 
duung December, 1978”

The Report says that the value of tobacco 
has  doubled, but  the tobacco growers 
have not gained  The agriculturist has 
not got even 10% more foi the tobacco he 
sold during the last q yean  This year, the 
position is  very  ridiculous  Though 
the Mimstei has announced enthusiasti
cally that the STC will purchase 15 million 
kgs  directly from the agriculturists and 
not from the middlemen experience has 
shown that the rate has not gone up and 
the STC has not  purchased anything 
from th** agriculturists  I bring to the 
notice of the Minuter a four column 
article in the Htndn dated 14th April,
1979 about “Delayed, Ineffective Entry 
of STC into Tobacco Market” The first 
para says :

“The private trade had mopped up most 
of the Virginia tobacco producedtn Andhra 
Ifeufe* tkuvaum bv the tim* the

Mm of Comm., 352
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Trading Corporation entered the market 
with a view to helping the farmer in dis
tress. The STC has bought hardly two 
million kg. as against its targeted 15 million 
kg- while the private trade has bought 
85 million kg. out of estimated production 
of 95 million kg.”

I request the hon. Minister to go through 
this. The main point is to give relief to 
the tobacco growers. First of all, about 
the Tobacco Board, I would like to say 
a few words. Though the Government 
haveclearly saidthateitherforexport ope
ration or price support operation, STC 
has to deal with tobacco purchase, the Tob
acco Board itself tried to get involved in 
die purchase. It was going around in 
Delhi asking the Commerce Minister to 
give them permission to enter into tobacco 
purchase neglecting their other duties such 
as proper regulation, proper promotion 
of production and proper assistance to the 
agriculturists. Regulation is meant to 
regulate the growth oftobacroinamanner 
which will give good returns to the agri
culturists. If the tobacco grown is in 
excess of the reqirement for the consumption 
of the country and for export market 
<he question of regulation of the area com

es. For the last ao years the average 
production of tobacco is about xoo million 
kg. In two or three specific years—1964, 
1972, and 1978, there was a bumper crop 
and production was 20 million kjg. more. 
These are the years when the Government 
had to take care of the bumper crop. _ But 
the normal prod uAion is about 100 million 
kg. Even this year when the Tobacco 
Board restricted the area to t.4 million 
acres or so, the court struck it down and the 
acreage has gone up to 1.8 million. Even 
now the total tobacco productions around 
too million kg.

MR. CHAIRMAN: How much more 
time do you require ?

SHRI P ANKINEEDU PRASADA 
RAO : About 10 minutes.

MR CHAIRMAN 1 You may continue 
tomorrow.

19 hrs.

The Lok Sabba then adjourned till Eleven of tht 
clock on Fridav, April 20, 1979jChailra 30, 

1901 (Saka).
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